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 Wednesday,  February  26,  +1969]
 Phalguna  7,  7090  (Saka)

 The  Lok  Sabha  met  at  Eleven
 of  the  Clock.

 [Mr.  SPEAKER  in  the  Chair]
 Visit  of  Czechoslovak  Parliamentary

 Delegation
 MR.  SPEAKER:  I  have  great  pleasure

 in  informing  the  House  that  the  Czecho-
 slovak  Parliamentary  Delegation  led  by
 His  Excellency  Prof.  Dr.  Dalibor  Hanes,
 Vice-Chairman  of  the  Presidium  of  the
 Federal  Assembly  and  the  Chairman  of
 the  House  of  Nations  of  the  Federal
 Assembly  of  Czechoslovakia,  which  is  on
 a  visit  to  India  on  our  invitation,  is  now
 present  in  our  Special  Box.  We  are  so
 happy  that  our  invitation  was  accepted
 by  Czechoslovakia  and  a  Parliamentary
 Delegaiion  has  been  sent  to  visit  our
 country.  We  welcome  the  Delegation
 most  heartily.

 SHRI  NATH  PAI  (Rajapur):  We
 know,  we  will  take  this  opportunity  of
 presenting  the  Resolution  passed  by  this
 House.

 ORAL  ANSWERS  TO  QUESTIONS
 Indo-Burma  Border  Demarcation

 ae
 SHRI  N.K.  SANGHI  :

 SHRIMATI  ILA  PALCHOU-
 DHURI:

 SHRI  Y.  A.  PRASAD  :
 Will  the  Minister  of  EXTERNAL

 AFFAIRS  be  pleased  to  state  ;
 (a)  the  progress  made  in  the  Indo-

 Burmese  border  demarcation  work  ;  and
 (b)  by  what  time  the  demarcation

 work  is  likely  to  be  completed  ?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  :
 (a)  The  work  of  the  physical  demarcation
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 of  the  first  240  miles  of  India-Burma
 boundary,  which  started  on  the  Ist
 December,  ‘1968,  has  been  progressing
 according  to  schedule.

 (b)  At  the  present  rate  of  progress,  it
 is  anticipated  that  it  will  be  completed
 by  ‘1973-74,

 SHRI  N.  K.  SANGHI:  We  quite
 realise  that  the  demarcation  work  is  8
 very  difficult  work  because  the  Indo-
 Burmese  border  terrain  is  the  most
 difficult  terrain.  I  would  like  to  know
 from  the  Hon.  Minister  if  any  finalisation
 has  been  done  regarding  the  demarcation
 of  Indian  boundary  north  of  Diphu  Pass
 at  the  trijunction  of  India,  China  and
 Burma.

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 We  are  starting  the  boundary  demarca-
 tion  from  the  south.  As  the  Hon.  Member
 has  mentioned,  it  is  a  very  difficult
 terrain  and,  therefore,  it  will  take  some
 time.  Our  estimate  is  that  this  will  be
 completed  around  ‘1973-74,  When  we
 come  to  that  Pass,  we  shall  see  what  is
 to  be  done  there.

 SHRI  N.  K.  SANGHI:  I  find  that  the
 demarcation  of  territory  is  creating  a  lot
 of  trouble  for  this  country.  I  find  from
 the  Hon.  Minister's  reply  that  no  attiiude
 has  yct  been  made  by  the  Government
 regarding  demarcation  of  the  northem
 border  with  India  and  Burma.  In  the  ag-
 reement  signed  by  the  Burmese  regarding  de:
 marcation,  a  clause  has  been  particularly
 put  regarding  demarcation  of  the  northern
 area  at  the  trijunction.  The  Burmese
 Government  has  now  informed  the  Govern-
 ment  of  India  that  this  is  a  matter  between
 China  and  India  and  that  they  are  not  in
 8  position  to  say  anything  about  it.  May
 I  know  what  is  the  attitude  of  the  Govern-
 ment  regarding  demarcation  of  this  parti-
 cular  portion  at  the  tnjunction  of  India,
 Burma  and  China  ?

 SHRI  DINESH  SINGH  :  May  I  men-
 tion  that  there  is  no  dispute  between
 Burma  and  us  about  this  border.  It  is
 clearly  known  and  agreed  by  both  the
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 sides.  It  is  a  question  of  putting  the
 pillars.  And  whether  facilities  are  avail-
 able,  whether  one  can  go  to  the  Pass  or
 not,  that  will  depend  on  the  conditions
 prevailing  there.

 SHRIMATI  ILA  PALCHOUDHURI  :
 It  is  known  that  the  terrain  is  very
 hazardous  and  there  are  about  870  miles
 of  the  border  to  be  demarcated.  The
 Southern  portion  terrain  is  not  so  bad  and
 there  are  about  290  miles  in  the  Southern
 portion.  May  I  know  how  far  has
 demarcation  gone  there  and  when  it  is
 expected  to  be  completed  ?

 SHRI  SURENDRA  PAL  SINGH:
 The  demarcation  of  the  240  miles  in  the
 southern  sector  will  be  completed  by
 March,  1969,  As  regards  the  total  length
 of  our  border,  it  is  nearly  906  miles  and
 not  870  miles.

 SHRI  HEM  BARUA  :  Ts  it  a  fact
 that  the  trijunction  there  on  the  border
 has  not  been  demarcated  so  far  to  our
 advantage  whereas  China  and  Burma  have
 demarcated  together  and  we  were  not
 informed  about  it  ?

 SHRI  DINESH  SINGH:  As  I  men-
 tioned  just  now,  so  far  as  we  are  con-
 cerned,  between  us  and  Burma  there  is
 no  dispute  about  territory.  It  is  a  question
 of  putting  the  pillars.  When  we  come
 to  that  stage,  then  we  shall  sce  what  is
 to  be  done  in  that  Pass.

 SHRI  VIRBHADRA  SINGH:  May  I
 know  whether  any  part  of  the  Indian
 territory  in  our  possession  has  been  trans-
 ferred  or  is  likely  to  be  transferred  to
 Burma  as  a  result  of  border  demarcation?

 SHRI  DINESH  SINGH:  These  ure
 historical  boundaries  well  defined  and
 accepted.

 SHRI  TINNETI  VISWANATHAM  :
 When  this  question  came  up  on  the  floor
 of  Parliament  more  than  a  year  ago,  it
 was  said  that  there  was  no  difference  of
 opinion  between  Burma  and  India,  nor
 between  China  and  Burma.  Now  this  is
 a  trijunction  point.  The  question  which
 I  then  raised  was,  and  which  I  raised  now
 is,  this.  If  India  and  Burma  agrce  and
 Burma  and  China  agree,  how  can  there
 be  difference  of  opinion  between  India
 and  China  ?  Can  they  solve  this  riddle
 on  the  trijunction  point  because  it  is  a
 point  ?
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 SHRI  DINESH  SINGH  :  If  the  Hon.
 Membcr  look  at  the  map,  it  will  be
 clearer  that  there  is  no  dispute  between
 Burma  and  us  in  that  area.  There  is
 a  unilateral  claim  by  China.  That  is  a
 matter  in  which  Burma  docs  not  come.

 ait  शिवरचन्द्र  हा:  मैं  मंत्री  महोदय  से
 जानना  चाहता  हूं  कि  क्या  यह  बात  सदी  है
 कि  हिन्दुस्तान  जौर  बर्मा  की  सीमा  के
 डिमार्कशन  का  काम  अभी  चल  रहा  है  बौर
 जो  उस  का  निर्धारित  समय  था  उस  से  वह
 कुछ  आगे  बढ़  रहा  है  ?  यदि  यह  बात  सही  है

 तो  किलने  क्षेत्रफल  के  डिमार्कशन  की  डिस्प्यूट
 अभी  चल  रही  है  ?

 SHRI  SURENDRA  PAL  SINGH  ;
 This  question  has  already  been  replied
 to.  If  you  like,  ]  shall  repeat  it.  The
 work  of  demarcation  on  the  first  240
 miles  is  going  on  according  to  schedule
 and  is  likely  to  be  completed  by  March,
 1969,

 MR.  SPEAKER:  Q.  No.  182,
 SHRI  HEM  BARUA  :  Myiy  I  suggest

 that  0.  Nos.  201,  202  and  209  could  be
 taken  along  with  this.

 MR.  SPEAKER  :  Because  they  all  re-
 late  to  Nagas  ?  The  Hon.  Member  can
 ask  supplementary  questions  if  he  wants.
 We  can  not  club  so  many  of  the  questions
 together.

 विद्रोही  नागा
 182.  श्री  ओम  प्रकाश  त्यागी  :  क्‍या

 बंदेशिक-  कार्य  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  प्रशिक्षण  प्राप्त  करने  के  पश्चात्‌  चीन
 से  वापस  लौटे  विद्रोही  नागाओं  में  से सरकार
 द्वारा  अब  तक  गिरफ्तार  किये  गये  तथा
 गोली  से  मार  दिये  गये  नागाग्रों  की  अलुग-
 अलग  संख्या  कितनी  है  ;

 (ख)  बर्मा  सरकार  दूवारा  गिरफ्तार
 किये  अथवा  गोली  से  मार  दिये  गये
 विद्रोही  नागाओ्नों  की  संख्या  कितनी  है;

 (ग)  क्‍या  यह  सच  है  कि  विद्रोही  नागा
 अ्रब  बर्मा  की  सीमा  से  न  श्राकर,  समुद्री
 रास्ते  से  बरासता  पाकिस्तान  नागालैंड  में
 प्रवेश  करने  का  प्रयत्न  कर  रहे  हैं  शौर
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 (3)  यदि  हां,  तो  उनको  नागालैंड  में
 प्रवेश  करने  से  रोकने  के  लिये  सरकार  ने
 क्या  कार्यवाही  की  है  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL_  SINGH)  :

 (a)  On  the  basis  of  available  infor-
 mation,  one  underground  Naga  trained  in
 China  has  been  captured  and  two  killed.

 (bY  We  have  no  direct  information
 about  the  action  taken  by  the  Govern-
 ment  of  Burma  on  their  territory.

 (c)  and  (dd).  The  underground  have
 lately  made  attempts  to  proceed  to  East
 Pakistan  but  these  attempts  have  been
 foiled  by  our  Security  Forces.  It  is
 possible  that  the  Nagas  returning  from
 China  who  have  so  far  failed  to  gain
 entry  through  Burma  might  attempt  entry
 via  Pakistan.  The  Security  Forces  are
 aware  of  this  possibility  and  will  continue
 their  efforts  to  intercept  these  gangs  from
 whatever  route  they  might  attempt  to
 come  in.

 श्री  ओम  प्रकाश  त्यागी  :  चीन  सरकार
 के  साथ  हमारे  दोत्य  सम्बन्ध  हैं  और  चाइना
 सरकार  नागा  विद्रोहियों  को  बाकायदा  ट्रेनिंग
 दे  रही  है।  वे  लोग  वहां  से  अस्त्र-शस्त्र
 लाते  हैं  और  अपने  जहाजों  के  द्वारा
 पाकिस्तान  भेजते  हैं  यहां  भेजने  के  लिये  1  मैं
 जानना  चाहता  हूं  कि  क्या  भारत  सरकार  ने
 कभी  चाइना  सरकार  से  इस  की  शिकायत
 की  है  कि  वह  हमारे  देश  के  विद्रोहियों  को
 इस  प्रकार  से  सहयोग  क्यों  दे  रहे  हैं  ?  यदि
 शिकायत  की  है  तो  चाइना  का  क्या  उत्तर
 आया  है  ?

 श्री  सुरेख  पाल  सिह:  हम  ने  चाइना  से
 शिकायत  की  है,  लेकिन  वहां  से  कोई  जवाब

 नहीं  आया  है  ।

 श्री  ओम  प्रकाश  त्यागी  :  नागालैंड  के  गत
 चुनावों  से  यह  सिद्ध  हो  गया  है  कि  वहां  के
 ग्रधिकांश  नागा  लोग  भारत  सरकार  के  साथ
 हैं  और  भारतीय  यूनियन  में  रहना  चाहते  हैं,
 फौजी  ग्रुप  के  साथ  नहीं  ।  अधिकांश  विद्रोही
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 नागा  भी  अब  भारत  की  मान्यता  के  साथ
 हैं  7  मैं  जानना  चाहता  हूं  कि  क्या  यह  सच
 है  कि  असम  के  राज्यपाल  महोदय  ने  यह
 घोषणा  की  है  कि  वह  विद्रोही  नागा  नेता
 फीजों  जो  आज  भी  चाइना  के  साथ  है  और
 स्वतन्त्र  नागालैंड  का  नारा  छोड़ने  के  लिये
 तैयार  नहीं  हैं,  अगर  भारतीय  नागरिकता
 स्वीकार  कर  ले  तो  वह  भारत  आ  सकते  हैं  ?
 यदि  यह  सच  है,  तो  ऐसी  घोषणा  राज्यपाल
 महोदय  ने  क्‍यों  की  ?  दूसरी  बात  मैं  यह
 जानना  चाहता  हूं  कि  इस  में  यह  शर्ते  क्यों
 नहीं  लगाई  गई  कि  वह  विद्रोही  भावना  को
 छोड़  कर  ही  भारत  आ  सकते  हैं  ?  तीसरी
 बात  मैं  यह  जानना  चाहता  हूं  कि  आज  भी
 फीजों  नेता  को  बुला  कर,  जिनकी  सत्ता
 समाप्त  हो  चुकी  है,  भारत  सरकार  कौन  सा
 लाभ  उठाने  की  बात  सोच  रही  है  ?

 MR.  SPEAKER  :  He  has  raised  the
 whole  Naga  Policy  in  his  supplementary
 question.

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 How  can  we  discuss  it  now  ?

 MR.  SPEAKER:  I  would  not  allow
 the  whole  policy  to  be  discussed  now.
 The  main  question  pertaining  to  the
 matter  under  discussion  could  be  ans-
 wered,  not  questions  about  Mr.  Phizo
 and  other  things.

 SHRI  SURENDRA  PAL  SINGH:
 As  regards  the  return  of  Mr.  Phizo  to
 India,  the  Governor  of  Assam_  has  not
 said  anything  new.  He  has  merely  said
 that  if  Mr.  Phizo  is  prepared  to  renounce
 his  British  citizenship  and  if  he  wants  to
 come  back  to  India,  he  can  apply  for
 our  citizenship,  his  case  will  be  dealt
 with  according  to  our  law.  That  is  all
 that  he  has  said.  There  is  no  question
 of  Mr.  Phizo  meddling  in  our  affairs,
 because  he  is  a  foreign  national  and  we
 would  not  like  him  to  take  part  in  our
 affairs.

 श्री  ओम  प्रकाश  स्यागो  :  भारतीय
 नागरिक  होने  पर  ही  निमंत्रण  क्‍या  आपने
 दिया  है  ?  क्‍या  उन  में  जो  विद्रोह  की  भावना
 है,  उसको  भी  रह  कराया  गया  है  ?  यह  दार्त
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 wat  नहीं  लगाई  कि  उसने  जो  विद्रोह  का
 नारा  लगाया  है,  उसको  छोड़  कर  वह  आये?

 श्री  विनेश  सिह:  हर  एक  भारतीय
 नागरिक  को  भारत  आने  का  अधिकार  है।
 यहां  आने  के  बाद  फिर  उसने  क्या  कहा  है  और
 क्या  नहीं,  ये  जो  दूसरी  बातें  है  ये  उठती  हैं  1

 SHRI  R.  BARUA  :  Arising  from  the
 answer  given  by  the  Hon.  Minister,  may
 I  know  whether  Government  have  already
 decided  to  withdraw  the  cases  against
 Mr.  Phizo  if  he  wants  to  come  back  to
 India  ?

 SHRI  SURENDRA  PAL  SINGH:
 No  such  decision  has  been  taken,  but
 subject  to  correction,  I  think  the  position
 is  that  the  moment  he  became  foreign
 national,  and  has  no  longer  an  Indian
 citizen,  I  suppose,  all  the  cases  against
 him  stood  automatically  withdrawn  and
 we  cannot  take  any  action  against  him  ;
 I  say  this  subject  to  correction.

 SHRI  V.  KRISHNAMOORTHI  :  The
 Hon.  Minister  was  saying  that  the  under-
 ground  Nagas  returning  from  China  might
 enter  through  the  sca-route  also  via
 Pakistan,  and  that  the  security  forces
 were  on  the  look  out.  But  as  we
 understand  it,  the  security  forces
 can  opcrate  only  on  land.  How  can  they,
 therefore  check  infiltration  or  crossing
 by  the  sea-route  ?  Will  the  Hon.  Minister
 explain  this  ?

 SHRI  DINESH  SINGH  :  The  ques-
 tion  arises  only  when  they  attempt  to
 come  from  Pakistan  into  India,  and  that
 will  be  land-route  ?

 SHRI  V.  KRISHNAMOORTHI  :  We
 would  not  check  them  if  they  come  by
 sea-route  ?

 SHRI  P.  VENKATASUBBAIAH  :  The
 hon.  Minister  has  made  a  very  important
 statement  with  regard  to  withdrawl  of
 cases  against  Mr.  Phizo.  If  he  accepts
 our  Indian  nationality  and  he  comes  here,
 the  Hon.  Minister  has  said  that  Govern-
 ment  would  withdraw  the  cases.  Am  I
 correct  in  saying  this?  I  would  like  to
 ask  the  Hon.  Minister  to  clarify  the  posi-
 tion,  Certain  cases  are  pending  against
 Mr.  Phizo,  and  if  he  agrees  to  come  to
 India  renouncing  his  British  citizenship
 and  participates  in  the  talks,  may  I  know
 whether  the  cases  that  are  pending  aginst
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 Mr.  Phizo  will  be  gone  into  or  whether
 they  will  be  withdrawn  ?  I  want  a  specific
 answer  from  the  Hon.  Minister  on  this
 point  ?

 SHRI  DINESH  SINGH:  The  question
 will  really  arise  when  Mr.  Phizo  is  able
 to  acquire  Indian  nationality  and  come
 here,  and  it  will  be  a  technical  matter
 for  me  to  answer  off  hand,  but  I  wonld
 say  that  we  shall  deal  with  him  under
 our  laws.

 SHRI  8.  K.  TAPURIAH  :  The  Hon.
 Minister  has  spoken  about  the  success  of
 our  security  forces  in  prohibiting  those
 rebels  from  coming  back.  But  it  has
 come  to  our  knowledge  that  Government
 have  reached  some  understanding  with  the
 Scema  faction,  because  of  which  under-
 standing  the  Seemas  would  give  their
 assistance  to  Government  in  fighting  the
 Mao-Angami  gang  in  its  attack  by  infil-
 tration,  and  in  preventing  the  Angami
 rebels  from  coming  into  Nagaland.  May
 I  know  whether  that  is  a  fact  ?  May  I
 also  know  whether  those  few  who  have
 been  allowed  to  come  back  to  India  are
 those  who  belong  to  the  Szema
 faction  and  who  have  been  allowed  to
 come  because  of  this  understanding  ?

 SHRI  SURENDRA  PAL  SINGH:
 We  are  trying  to  prevent  all  underground
 Nagas  from  coming  back  to  India,  irres-
 pective  of  what  group  or  faction  they
 belong  to.

 SHRI  S.K.  TAPURIAH  :  Have
 Government  reached  any  understanding
 with  the  Seema  faction  ?

 SHRI  SURENDRA  PAL  SINGH:
 there  is  no  understanding.

 श्री  रणधोर  लह  :  अखबारों  में नागालैंड
 के  बारे  में  जो  हालात  निकलते  हैं  और  जो
 मौके  पर  वहां  हालात  है  उन  में  बड़ा  फर्क
 है  ।  बागी  नागाओं  में  एक  साउजेबल
 संकशन  ऐसा  है  जो  पीस  के  हक  में  है,  जो

 हिन्दुतान  से  लड़ाई  नहीं  चाहता  है।  क्‍या
 भारत  सरकार  इस  मामले  में  अपनी  जो
 उसकी  पालिसी  है  उस  में  तबदीली  लाने  के
 बारे  में  सोचेगी  और  सोचेगी  कि  केवल
 मिलिटरी  एकद्न  ही  नहीं  लिया  जाना
 चाहिये,  बल्कि  पब्लिक  के  साथ  मित्रता  की
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 बातचीत  ज्यादा  से  ज्यादा  होनी  चाहिये,
 यहां  से  सभी  पार्टियों  के  हमारे  एम  पीज़  भेजे
 जाने  चाहिये  जो  उन  से  जाकर  मिलें  और
 खास  तौर  से  वहां  इ डस्ट्रीज़  लगें,  वहां  पर
 प्रोडक्शन  ज्यादा  हो,  'रोडज़  ज्यादा  बनें  ?

 श्री  दिनेश  सिह  :  यही  पालिसी  है।  इस
 में  कोई  तबदीली  की  जरुरत  नहीं  है  ।

 SHRI  SWELL  ;  May  I  know  whether
 it  is  a  fact  that  today  in  Nagaland  there
 are  two  sections  of  Naga  underground
 people  estranged  from  cach  other  and
 whether  it  is  a  fact  that  clashes  between
 these  two  sections  are  taking  place  in
 Nagaland  and  areas  of  Manipur  and  that
 those  clashes  are  occuring  with  greater
 frequency  ?  May  I  know  also  whether
 Government  have  at  any  time  intervened
 in  these  clashes,  and  if  not,  whether  they
 intend  to  intervene  in  order  to  prevent
 the  situation  in  Nagaland  from)  sliding
 into  complete  chaos.

 SHRI  DINESH  SINGH:  We  are
 aware  of  the  two  main  factions  among
 the  underground  Nagas  ;  there  are  dis-
 putes  among  them  and  clashes  on  a  small
 scale  may  have  taken  place.  We  are  not
 aware  of  any  largescale  clashes  between
 them.  When  it  becomes  a  law  and  order
 situation,  we  shall  deal  with  it  as  a  low
 and  order  situation,

 SHRI  BASUMATARI  :  It  is  an  esta-
 blished  fact  that  Mr,  Phizo  went  out  of
 India  to  compaign  against  India  and  he
 did  all  he  could  do  in  that  direction  in
 the  United  Kingdom  and  in  the  United
 Nations.  He  has  accepted  the  citizenship
 in  England.  Knowing  fully  well  all  those
 things,  why  docs  the  Government  want
 to  decide  these  cases  under  the  normal
 law  ?  May  I  know  whether  they  would
 consider  this  as  an  cxccption  and  not  go
 according  to  the  normal  law  ?

 SHRI  DINESH  SINGH:  I  take  it
 that  the  Hon.  Member  is  referring  to  the
 grant  of  nationality  to  Mr.  Phizo.
 When  it  comes  up  it  can  be  dealt  with
 according  to  our  law.

 SHRI  INDRAJIT  GUPTA  :  Some
 apprehensions  had  been  expressed  before
 the  recent  mid-term  elections  that  the
 hostile  Nagas  might  try  to  prevent  the
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 successful  holding  of  elections  in  Naga-
 land.  If  there  was  any  such  intention,  an
 overwhelming  majority  of  the  Nagas  have
 belied  their  hopes  and  have  participated
 in  the  elections  which  were  conducted
 very  successfully.  Have  the  Government
 made  any  assessment  whether  this  demons-
 tration  by  the  Naga  people  of  their  desire
 for  a  peaceful  and  constitutional  way  of
 development  is  likely  to  have  an  appreci-
 able  impact  on  the  activities  of  the  rebel
 Nagas  or  whether  they  are  an  entirely
 separate  phenomenon  and  not  likely  to
 influence  them  ?

 SHRI  DINESH  SINGH:  We  hope
 that  it  will  have  an  impact  on  them.  The
 Government  of  Nagaland  has  just  been
 swom  in  and  it  is  also  concious  of  this
 fact.  We  hope  it  will  be  possible  to  bring
 about  an  end  to  the  difficulties  there  in
 a  peaceful  manner.

 SHRI  CHENGALARAYA  NAIDU  :
 It  appears  that  about  five  hundred  Nagas
 had  undergone  military  training  in  China
 and  are  now  waiting  in  Burma  to  cross
 the  border  to.  come  into  India.  Will  the
 Government  ensure  this  house  that  they
 shall  prevent  the  crossing  of  those  500
 Nagas  into  India.

 SHRI  SURENDRA  PAL  SINGH:  It
 has  already  been  stated  on  behalf  of  the
 Government  that  we  have  taken  adequate
 measures  to  see  that  these  people  arc  not
 able  to  enter  India.

 श्री  एस०एम०  जोशी :  जब  वहां  पर
 अगामी  हुकूमत  थी  तब  वे  सविधान  में  रह
 कर  हिन्दुस्तान  के  साथ  रहना  चाहते  थे  ।  तब
 हम  लोग  कहते  थे  कि  हम  को  उनके  हाथ
 मजबूत  बनाने  चाहिये  -  अभी  वहां  बुकिशों
 सेना  को  हुकूमत  बन  गई  है  |  ऐसे  मौके  पर
 अगर  हम  फीजों के  बारे  में  इस  तरह  के
 बयान  देते  हैं  तो  क्या  उसका  यह  नतीजा
 नहीं  होगा  कि  जो  अंडर  ग्राउंड  लोग  हैं
 उनको  हम  ज्यादा  कीमत  दे  रहे  हैं  और  जो
 हरारे  साथ  ताललुक  रखते  हैं,  जो  संविधान
 में  रहते  हैं,  उनको  हम  कम  कीमत  देते  हैं  ?

 करी  बिनेश  बिहु :  कोई  ज्यादा  कीमत
 नहीं  दे  रहे  हैं।  हम  तो  यह  कह  रहे  हैं  कि
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 वहां  जो  सरकार  बनी  है  वही  इन  मामलों
 को  ज्यादा  अच्छी  तरह  से  देख  सकेगी
 कोई  अभी  हम  बातचीत  भी  नहीं  चला  रहे
 हैं।

 क्री  शिव  नारायण  :  फीजो  हमारे  मुल्क
 को  छोड़  कर  चला  गया  और  इ ग्लैंड  का
 सिटिज़न  हो  गया।  उसकी  क्‍यों  इतनी

 खुशियाबरदारी  की  जाती  है  |  क्या  हमें  जो
 सरकार  वहां  बनी  है,  उसको  मजबूत  नहीं
 करना  चाहिये  ?  हमारी  सरकार  की  पालिसी
 क्या  है,  इसको  मैं  कलीयर  जानना  चाहता
 हूं

 श्री  दिनेश  सिह  :  यही  क्‍्लीयर  पालिसी
 है  सरकार  की  ।

 SHRI  HEM  BARUA:  It  is  a  fact
 that  the  pro-Phizo  group  in  Nagaland  is
 at  present  beating  a  retreat  and  the  Pro-
 Sate  group  which  is’  in  ascendency  wants
 to  resume  talks  with  the  Prime  Minister.
 If  so,  may  |  know  whether  the  Govern-
 ment  are  prepared  to  resume  talks  with
 those  people  with  whom  they  broke  off
 talks  suddenly  after  having  had  serics
 of  talks  ?  And  secondly,  why  is  Mr.
 Phizo  who  is  a  fugitive  from  Indian  Jus-
 tice  in  England  is  told  by  the  Governor
 of  Assam  and  Nagaland  that  he  would  be
 received  back  in  India  provided  he  gives
 up  his  British  citizenship  ;  and  will  the
 cases  of  murder,  arson  and  loot  that  are
 pending  against  him  would  be  taken  up
 against  Phizo  as  demanded  by  a  section
 of  the  hostiles  ?

 SHRI  DINESH  SINGH:  So  far  as
 the  first  question  is  concerned,  we  did
 not  break  off  any  talks.  But  at  present
 we  do  not  think  that  the  time  has  come
 to  start  any  talks.  A’  new  Government
 has  been  formed  in  Nagaland  and  we
 should  like  to  consult  them  and  see  what
 should  be  done.  As  far  as  Mr.  Phizo’s
 question  is  concerned,  the  House  is  aware
 that  the  cases  against  him  have  not  been
 withdrawn,  What  the  Governor  of  Naga-
 land  has  said  is  that  if  he  acquired
 Indian  nationality,  he  can  come  to  India.
 What  we  should  do  with  him  here  is  an
 entirely  separate  question.
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 श्री  शिवकुमार  शास्त्री:  अभी  यह
 प्रदन  पूछे  जाने  पर  कि  जब  तक  फ़िज़ो
 विद्रोह  की  भावना  छोड़ने  का  आश्वासन  नहीं
 देता  है,  उससे  पहले  भारतीय  नागरिकता
 ग्रहण  करने  का  उसका  प्रस्ताव  क्‍यों  स्वीकार
 किया  जाता  है,  इसका  उत्तर  देने  के  बजाये
 मंत्री  महोदय  ने  कह  दिया  कि  भारत  के
 प्रत्येक  नागरिक  को  भारत  में  आने  का  अधि-
 कार  है।  मैं  निवेदन  करना  चाहता  हूं  कि
 जब  वह  ब्रिटिश  नागरिक  बन  चुका  है,  तो
 उसकी  भारतीय  नागरिकता  समाप्त  हो  गई
 है।  इस  लिए  भारतीय  नागरिकता  ग्रहण
 करने  का  उसका  प्रस्ताव  तभी  स्वीकार  करना

 चाहिए,  जब  वह  विद्रोह  की  भावना  को
 छोड़ने  का  आश्वासन  दे  ।  उपमंत्री  महोदय
 ने  यह  कहा  है  कि  जब  तक  वह  भारतीय
 नागरिक  नहीं  बनता  है,  तब  तक  उस  पर
 कोई  एक्शन  नहीं  लिया  जा  सकता  है।  मैं

 यह  जानना  चाहता  हूं  कि  क्या  यह  एक्शन
 लेने  के लिए  ही  उसको  यह  दावत  दी  जा

 रही  है  ।

 श्री  विनेश  सिह  :  इस  देश  की  नागरिकता
 प्रदान  करने  के  बारे  में  कानून  बने  हुए  हैं  I
 जो  व्यक्ति  यहां  की  नागरिकता  प्राप्त  करने
 के  लिए  दरख्वास्त  देता  है,  उसके  केस  पर
 इन  कानूनों  के  हिसाब  से  एक्शन  लिया
 जायेगा  ।  उसको  नागरिकता  दी  जायेगी  या

 नहीं,  यह  तो  एक  लीगल  बात  है।  मैं  नहीं
 कह  सकता  कि...........:---  (व्यवधान)

 शी  हुकम  चन्द  कछवाय  :  क्या  गवनंर  ने
 केन्द्रीय  सरकार  से  बात  करके  ऐसा  कहा  है  ?

 SHRI  BAL  RAJ  MADHOK  :  Whit
 was  the  occasion  for  the  Governor  to  go
 out  of  his  way  to  make  a  statement  that
 Mr.  Phizo  should  apply  for  citizenship  ?
 (...Interruptions.)

 SHRI  DINESH  SINGH:  Mr.  Speaker,
 Sit,  you  have  been  good  enough  to  con-
 sider  a  call  attention  notice  on  the  subject
 tomorrow  ;  I  shall  take  that  opportunity
 to  explain  things  in  greater  detail,  if
 necessary.
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 श्री  शिव  नारायण  :  गवनंर  का  एक्स्प्ले-
 नेशन  काल  करना  चाहिए  |

 MR.  SPEAKER  :  You  asked  8  ‘sup-
 plementary  question.  Now  you  feel  that
 the  answer  for  every  supplementry  ques-
 tion  is  unsatisfactory.  What  can  I  do  ?

 SHRI  SHEO  NARAIN  :  You  are  the
 guardian  of  the  rights  of  this  House.  You
 must  protest  us  ;  you  must  help  us  to  get
 proper  replies  from  the  Goverment.

 श्री  क०  ना०  तिवारी  :  मैं  यह  जानना
 चाहता  हूं  कि  फ़िज्ञो  के  ख़िलाफ़  कितने
 क्रिमिनल  केसिज  हैं।  गवनंर  ने  यह  जो
 स्टेटमेंट  दिया  है,  उस  में  एक  मेजर  पालिसी
 की  बात  कही  गई  है  1  क्या  उन्होंने  स्टेटमेंट
 देने  से  पहले  सेंट्रल  गवर्नमेंट  को  कनसल्ट
 किया  थाया  नहीं  ?  जैसा  कि  माननीय
 सदस्य,  श्री  जोशी  ने  पूछा  है,  क्या  इस  बात
 को  ऐसरटेन  किया  गया  है  कि  जो  लोग
 केन्द्रीय  सरकार  के  साथ  सहयोग  करना  चाहते
 हैं,  उन  पर  इसका  इफ़ेक्ट  क्‍या  पड़गा  ?

 श्री  दिनेश  सिह  :  फ़्जो  के  खिलाफ़  जो
 केसिज़  हैं,  उनकी  तफ़सील  कई  मतंबा  सदन
 के  सामने  आ  चुकी  है  1  (व्यवधान)

 श्री  ओंकार  लाल  बेरवा  :  मंत्री  महोदय
 ने  कहा  है  कि  हमने  चाइना  को  चिट्ठी
 लिखी  थी,  लेकिन  उसने  हमें  कोई  जवाब
 नहीं  दिया।  इस  स्थिति  में  क्या  सरकार
 तिब्बती  शरणाथियों  को  गुरिल्ला  युद्ध  का
 प्रशिक्षण  दे  कर  और  उन्हें  आवश्यक  अस्त्र-
 शस्त्र  देकर  तिब्बत  में  वपस  भेजेगी,  ताकि
 वे  वहां  पर  विद्रोह  कर  सके  ?

 MR.  SPEAKER:  Your  question  is
 so  difficult  to  answer.  Mr.  Ranga.

 श्री  ओंकार  लाल  बेरवा  :  चाइना  की
 तरफ  से  हमें  जवाव  न  देने  का  मतलब  यह
 है  कि  वह  उन  लोगों  को  शह  दे  रहा  है।
 इस  स्थिति  में  हम  अपने  यहां  के  तिब्बती
 शरणार्थियों  को  ग्रुरिल्ला  युद्ध  का  प्रशिक्षण
 देकर  तिब्बत  क्‍यों  न  भेजें  ?
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 SHRI  RANGA  :  In  view  of  the  fact
 that  already  the  Government  have  been
 informed  of  the  views  of  the  previous
 Nagaland  Ministry,  whom  we  had  the
 honour  to  meet  sometime  ago  that  they
 were  not  consulted  when  some  people
 very  close  to  the  Government,  possibly
 within  the  Government  also,  had  met
 Mr.  Phizo  in  London  without  any  prior
 consultations  with  them,  would  Govern-
 ment  now  see  to  it  that  the  present  Naga-
 land  Government  would  be  consulted
 before  any  such  initiative  as  suggested  by
 Mr.  B.  K.  Nehru  comes  to  be  taken  ?
 Then,  in  view  of  our  not  very  satisfactory
 experience  of  the  majority-minority  rule
 in  our  more  developed  States,  would
 Government  consult  that  ministry  as  well
 as  the  Governor  to  sce  whether  it
 would  not  be  advisible  to  invite  the  Ao
 people  who  now  happen  to  be  in  the
 opposition,  the  Semas  and  the  Angamis
 into  some  kind  of  coalition  or  co-opera-
 tion  with  the  present  Government,  so  that
 all  the  tribal  attitudes  can  be  brought
 into  cooperation  with  the  Government  ?

 SHRI  DINESH  SINGH:  So  far  as
 the  first  part  is  concerned,  we  do  try  to
 keep  the  Nagaland  Government  in  the
 Picture  and  consult  then  as  and  when
 necessary.  We  shall  sontinue  to  do  so.
 But  the  Constitution  provides  certain
 subjects  for  the  Central  Government  and
 they  have  to  exercise  some  judgment  in
 regard  to  them,  But  as  ]  said,  we  do  try
 our  best  to  keep  the  Nagaland  Govern-
 ment  in  the  picture.  So  far  as  the
 present  Government  there  is  concerned,
 it  is  the  Government  of  Nagaland  as  a
 whole  and  I  do  not  think  there  is...

 SHRI  RANGA:  You  have  not  follow-
 ed  my  point.  Would  you  ascertain  from
 the  present  ministry  there  whether  it
 would  help  Nagaland  politics  and  social
 economy  if  they  can  call  into  cooperation
 the  Aos—there  is  one  Ao,  an  ex-Chief
 Minister,  who  is  the  leader  of  the  oppo-
 sition  there—  into  partnership  with  the
 Government  ?

 SHRI  DINESH  SINGH:  I  was
 corning  to  that.  So  far  as  the  second
 part  of  the  Acharya’s  question  is  con-
 cerned,  Government  of  Nagaland  is  a
 Government  elected  by  the  people  of
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 Nagaland.  How  they  hold  consultation
 among  the  tribes  concerned  is  a  matter  for
 them  to  decide.

 SHRI  RANGA  :  He  has  no  imagina-
 tion  at  ail.  A  morc  satisfactory  approach
 should  be  made.

 SHRI  NATH  PAI:  We  are  not
 against  talks  as  such  if  and  when  they
 become  necessary.  But  may  we  have
 a  categcrical  assurance  from  the  Prime
 Minister  that  no  talks  or  no  agreement
 will  be  entered  into  or  arrived  at  with  the
 so-called  Naga  rebles  except  with  the
 full  previous  consent  of  the  legitimate  and
 lawful  Government  of  Nagaland  ?  We
 hear  that  talks  are  often  initiated  with
 Sukhai  State  or  whatever  group  it  may
 be.  We  are  not  against  talks,  but  they
 must  have  the  prior  consent  and  sanction
 of  the  legitimate  and  lawful  Government
 of  Nagaland,

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MIN-
 ISTER  OF  PLANNING  (SHRIMATI
 INDIRA  GANDHI)  :  As  Piof.  Ranga  is
 Pointing  out,  this  matter  has  been  raised
 in  the  House  of  many  occassions.  There
 is  ubsolutely  no  question  of  going  behind
 the  back  of  the  Nagaland  Government.
 I  should  also  like  to  take  this  opportunity
 of  adding  to  the  answer  to  the  previous
 question.  We  all  know  what  a  difficult
 and  situation  exists  in  Nagaland,  —  If
 the  Nagaland  Government  can  get  the
 support  of  any  other  group,  I  am  sure
 they  would  welcome  it  and  we  would
 also  welcome  it.

 श्री  कवर  लाल  गुप्त  :  अध्यक्ष  महोदय,
 जो  भ्रंडरग्राउन्ड  नागाज़  हैं  उस  में  अब
 अधिकांश  ग्रूपष  सुखायी  ग्रूप  का  है।  क्‍या  यह
 सही  है  कि  सुखायी  ने  अपनी  इच्छा  व्यक्त
 की  है  लिख  कर  के  या  किसी  तरह  से  भी,
 प्रधान  मंत्री  के पास  कि  वह  बातचीत  करना
 चाहते  हैं  क्या  यह  बात  सही  है  तो  सरकार
 की  उस  पर  क्या  प्रतिक्रिया  है  ?

 दूसरा  मेरा  सवाल  यह  है  कि  वहां  पर
 कुछ  पाबन्दियां  हैं  परमिट  आदि  की,  उस  को
 लिबरलाहज़  करने  के  लिए  ताकि  यहां  का
 ट्रेंड  कामस॑  और  इ  डस्ट्री  भारत  के  इस
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 हिस्से  में  भी जाय  और  वहां  का  यहां  भी
 आए,  इस  के  लिए  सरकार  क्या  कर  रही  है  ?

 श्री  दिनेश  सिह  :  जहां  तक  सुखायी  का
 सवाल  है,  माननीय  सदस्य  ने  जो  कहा  कि

 वह  कुछ  बातें  करना  चाहते  हैं,  वह  बात
 ठीक  है  वह  कुछ  बातें  करना  चाहते  हैं  और

 हम  आम  तौर  से  कसी  से  बाते  करने  से
 इनकार  नहीं  करते  हैं।  लेकिन  आज  नागालंड
 की  जो  स्थिति  है  उस  के  हिसाब  से  हम  नहीं
 समभते  कि  अभी  हम  को  कोई  बातें  करनी
 हैं  7  नई  सरकार  अभी  वहां  आई  है  1  सब  से
 पहले  तो  उन  को  देखना  है  ।

 जहां  तक  दूसरा  सवाल  वहां  उद्योग
 और  वाणिज्य  का  है  उस  के  लिए  हम
 निरन्तर  इस  कोशिश  में  रहते  हैं  कि  देश  के
 और  हिस्सों  की  तरह  नागालैंड  में  भी  उद्योग
 और  वाणिज़्य  बढ़े  और  वहां  की  सरकार  भी
 इस  की  कोशिश  में  है  ।

 Supply  of  india-made  Aircrafts  to  Afghanistan
 #183,  SARIN.  R.  LASKAR  :

 SHRI  NARAIN  SWARUP
 SHAMA  :

 SHRI  RAM  SWARUP
 VIDYARTHI  :

 SHRI  BHARAT  SIGH
 CHAUHAN  :

 SHRI  BAL  RAJ  MADHOK  :
 SHRI  SHRI  CHAND  GOYAL  :
 SHRI  RANJIT  SINGH  :
 SHRI  HARDAYAL  DEVGUN  :
 SHRI  D.  C.  SHARMA  :
 SHRI  BENI  SHANKER

 SHARMA  :
 Will  the  Minister  of  DEFENCE  be

 pleased  to  state  :
 (a)  whether  it  is  a  fact  that  Afghanistan

 has  requested  India  to  supply  her  Indian
 Aircrafts  manufactured  at  Kanpur  ;

 (0)  if  so,  the  reaction  of  Government
 thereto  ;  and

 (c)  the  time  by  which  the  aircrafts
 will  be  supplied  and  the  mode  of  pay-
 ment  by  Afghanistan  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  L.N.
 MISHRA):  (a)  No,  Sir.
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 (b)  Does  noi  arise.
 (c)  Does  not  arise.
 SHRI  N.R.  LASKAR:  It  is  not  a

 fact  that  the  medium  sized  aircraft  manu-
 facturing  unit  at  Kanpur  is  not  utilising
 its  full  capacity  because  of  there  being  no
 demand  in  the  market  and  therefore  it  is
 facing  a  financial  crisis  ?  If  that  is  so,  I
 would  like  to  know  on  what  basis  in  959
 production  and  the  expected  demand  for
 this  medium-sized  aircraft  was  fixed  at
 50  2?  May  I  also  know  what  is  the  pre-
 sent  demand  and  why  is  it  that  there  is
 less  demand  at  the  moment  ?

 SHRI  L.  N.  MISHRA:  It  is  not  work-
 ing  under  capacity,  As  a  matter  of  fact
 we  are  not  able  to  fulfil  the  demands
 and  requirements  of  Indian  Airlines  and
 Indian  Air  Foree.  At  the  moment.  the
 demand  from  Indian  Airlines  is  for  about
 23  aircraft.  I  do  not  want  to  disclose
 the  demand  from  IAF.

 SHRI  N.  R.  LASKAR  :  In  959  when
 they  originally  fixed  the  production
 target  for  this  unit  it  was  fixed  at  50.
 I  want  to  know  what  is  the  actual
 demand  now.

 SHRILL.  N.  MISHRA:  I  gave  the
 demand  of  the  Indian  Airlines  and  about
 IAF  I  do  not  want  to  disclose.

 श्री  नारायण  स्वरूप  शर्मा:  यह  बात
 स्पष्ट  होनी  चाहिए  कि  कया  वहां  पर  जितनी
 प्रोडक्शन  है  होम  कंजम्पशन  में  उसकी  जरूरत

 नहीं  है  और  इसीलिए  वह  एक्सपोर्ट  किया
 जा  रहा  है  ?

 दूसरे,  यह  कि  अफगानिस्तान  उसका  पेमेंट
 किस  तरह  करेगा  ?  रुपये  में  करेगा  या  अफ-
 गान  मनी  में  करेगा  ?

 श्री  ल०  ना०  मिश्र  :  एक्सपोर्ट  करने  का
 सवाल  नहीं  है।  जेसा  मैने  पहले  कहा
 अफगानिस्तान  से  कोई  मांग  नहीं  आई  है
 फर्म  ढंग  से  a  एक  एन्क्वायरी  हुई  थी  उसकी

 सूचना  हमने  भेजी  है  और  जहां  तक  देश  की
 मांग  का  सवाल  है  काफी  मांग  है  हमारे
 सामने  और  उसके  लिए  हम  बनाने  की
 कोशिश  कर  रहे  हैं  ।
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 श्री  रास  स्य्स्प  विद्यार्थी  :  मैं  मननीय  मंत्री
 से  जानना  चाहता  हूं  कि  अफगानिस्तान  ने
 एच.  एस.  748  की  डिमांड  की  है  और  क्‍या
 यह  सच  है  कि  आपकी  मिनिस्ट्री  ने  उनकी
 डिमांड  का  ख्याल  रखते  हुए  भी  प्रोडक्शन
 में  कोई  वृद्धि  करने  की  चेष्टा  नहीं  की  ?
 और  वह  यह  भी  चाहते  थे  कि  बम्बई  में,  जो
 विमान  यहां  से  दिए  जायं  उनकी  मेन्टिनेस
 का  प्रबन्ध  हो  तो  उसके  लिए  भी  आप  ने
 इजाजत  नहीं  दी  और  इस  वजह  से  वहां
 सप्लाई  नहीं  किया  जा  सका  ?

 श्री  ल०  ना०  मिथ  :  अफगानिस्तान
 सरकार  तो  नहीं  अफगान  एयर  लाइन्स  ने
 इन्डियन  एयर  लाइन्स  के  जरिए  से  एच.  एस.
 748  के  बारे  में  सूचना  मांगी  थी  कि  किस
 प्रकार  का  जहाज  है।  हमने  उनको  आकड़
 भेजे  हैं  नवम्बर  968  में  ।  उनके  यहां  से
 मांग  नहीं  आई  है  -  मांग  आएगी  तो  विचार
 करेंगे  कि  देना  है  या  नही  देना  है  ?

 श्री  राम  स्वरूप  विद्यार्थो:  मेंटिनेंस,  के
 लिए  कोई  भगड़ा  तो  नहीं  हुआ  ?

 श्री  ल०  ना०  मिश्र  :  जी  नहीं  t

 श्री  मारत  सिह  चौहान  :  मैं  यह  जानना
 चाहता  हूं  कि  यह  लड़ाकू  विमान  कानपुर  में
 निर्मित  हुए  हैं।  क्या  वह  लड़ाकू  विमान  के
 मानिन्द  हैं  और  उनकी  लला  वत  कया  आती  है  ?
 लड़ाकू  विमान  जो  वायु  सेना  में  उपयोग  हो
 सकते  हैं  उनकी  छागत  कानपुर  फंक्ट्री  में  क्या
 आती  है  ?

 ह ।  Bo  ato  सिश्र  :  एव.  एस.-748
 लड़ाकू  जहाज  नहीं  है,  वह  ट्रांसपोर्ट  का
 जहाज  है  और  इसकों  हम  इन्डियन  एयर
 लाइन्स  को  83  लाख  रुपये  में  बचते  हैं  ny

 SHRI  BAL  RAJ  MADHOK :  Afganis-
 tan  is  a  friendly  neighbour  of  our  country
 and  Pakistan  has  becn  putting  all  kinds
 of  restrictions  and  hurdles  in  the  way  of
 proper  trade  and  other  things  which
 Afghanistan  wants  to  have  with  India.
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 In  view  of  that,  Afghanistan  has  been
 trying  to  have  better  transport  facilities
 with  India  and  for  that  purpose  it  has
 also  suggested  that  the  Government  of
 India  should  put  at  the  disposal  of  the
 Afghanistan  Government  some  more
 transport  planes,  or  Indian  transport
 plancs  should  bring  cargo  also.  I  think
 this  question  or  suggestion  has  come  in
 that  context,  because  the  land  route  has
 been  closed  and  they  have  to  come  all
 the  way  by  sca.  Therefore,  if  the
 government  cannot  at  the  moment  pro-
 vide  any  transport  planes  manufactured
 at  Kanpur,  will  the  Defence  Ministry  or
 Civil  Aviation  Ministry  provide  more
 planes  to  Afghanistan  for  the  purpose
 of  sending  cargocs  to  India  and  getting
 cargoes  from  here  so  that  the  bottleneck
 that  has  come  in  the  field  of  trade  may
 be  removed  and  Indo-Afghanistan  rela-
 tions  may  be  further  improved  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  :  I  agree  that
 in  view  of  our  very  friendly  relations
 with  Afghanistan  we  should  do  everything
 to  help  them.  But  the  precise  question
 here  was  about  their  desire  to  purchase
 transport  planes  manufactured  here,  and
 my  colleague  has  answered  that  question.
 If  there  is  any  subsequent  request  by  the
 Government  of  Afghanistan  to  help  them
 by  providing  transport  facilities,  either  by
 air  or  by  any  other  means,  I  am  sure  we
 will  give  very  favourable  consideration
 to  that.

 श्री  श्रीचन्द  गोयल  :  अध्यक्ष  महोदय,  यह
 खुशी  और  गौरव  की  बात  है  कि  आज  हमें
 हमारे  विमानों  की  दूसरे  देशों  में  भी  मांग
 होने  लगी  है।  मैं  यह  जानना  चाहता  हूं  कि
 क्‍या  हम  इस  प्रकार  की  मांग  के  लिए  और
 अवसर  पैदा  करेंगे  और  हमारा  इस  समय
 उत्पादन  कितना  है  ?  इसको  बढ़ाने  के  लिए
 हमारी  सरकार  की  तरफ  से  क्‍या  पग
 उठाये  जा  रहा  है  ताकि  हम  विदेशों  को
 अपने  विमान  बेच  सके  और  विदेशी  मुद्रा
 अजित  कर  सके  ?

 शो  ल०  ना०  मिशन :  कितना  उत्पादन
 कर  रहे  हैं  या  बना  रहे  हैं  यह्‌  तो  हम  नहीं
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 कहना  चाहते  हैं  लेकिन  जैसा  मैंने  कहा  23
 विमान  इन्डियन  एयर  लाइन्स  को  हमें  देने
 हैं  और  काफी  संख्या  में  इन्डियन  एयर  फोस
 को  दिए  हैं।  अगले  साल  में  हम  अपनी
 क्षमता  को  ड्योढी  करना  चाहते  हैं  ।

 श्री  हरदयाल  देवगुण  :  मैं  यह  जानना
 चाहता  हूं  कि  यदि  अफगानिस्तान  ने  आडंर
 दे  दिया  तो  क्या  कानपुर  की  फंक्ट्री  में  इतनी
 क्षमता  है  कि  वह  उसकी  मांग  को  पूरा  कर
 सके  या  इसके  लिए  हमें  अपनी  क्षमता
 बढ़ानी  पड़ेगी  ?  वर्तमान  में  जो  उत्पादन  हो
 रहा  है  क्या  वह  अपने  देश  की  जरूरत  के
 मुताबिक  है  या  उससे  कम  हैं  या  उससे  ज्यादा

 है?
 श्री  ल०  ना०  सिश्र  :  इस  का  उत्तर  हम

 ने  दिया  है और  फिर  कहना  चाहता  हूं  कि
 अफगानिस्तान  से  अभी  तक  कोई  मांग  नहीं
 आई  है।  उनकी  तरफ  से  कुछ  एन्ववायरी
 आई  थी,  उसकी  सूचना  हम  ने  भेजी  है।
 मांग  आएगी  तो  सोचेंग  कि  देना  है  या  नहीं
 देना  है

 Mazagon  Docks  Ltd.,  Bombay
 +

 SHRI  K.  LAKKAPPA  :
 SHRI  A.  SREEDHARAN  :

 +  84.

 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state  :

 (a)  Whether  Government  have  made
 the  assessment  of  the  working  of  the
 Mazagon  Docks  Ltd.  during  the  last  5
 years;

 (b)  if  so,  the  nature  of  the  irregulan-
 ties  found  during  the  same  period;  and

 (c)  the  nature  of  action  taken  in’  this
 regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 L.N.  MILHNA)  :(a)  to  (c)  :  During  the
 last  5  years  the  working  of  the  Mazagon
 Dock  Limited  Bombay  has  been  assessed
 Periodically  through  various  reports  such
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 as  Quarterly  Financial  Report,  Monthly
 and  Quarterly  production  reports  sub-
 mitted  by  the  Undertaking  to  the  Govern-
 ment.  In  addition.  the  production  per-
 formance  of  the  Company  is  periodically
 revicwed  in  meetings  held  under  the
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 Chairmanship  of  the  Minister  of  Defence
 production,  The  Company  has_  been
 making  steady  progress  as  can  be  seen
 from  the  production,  profitability
 Forcign  Exchange  earnings  and  dividends
 declared,  given  below

 (In  lakhs  of  rupees)
 1963-64  ‘1964-65  ‘1965-66  ‘1966-67  ‘1967-68,

 l.  Production  454.94  386.63  390.91  $0I.27  692.84
 2  Profit  before  tax  25.88  4.66  7.98  24.90  40.71
 3.  Profit  after  tax  5.88  6.86  8.23  7.59  40.71
 4.  Foreign  Exchange  88.00  42.00  66.54  07.00  49.00

 carnings
 5.  Dividends  4.57  5.82  9.93  4.3

 (44%)  (ab %)  (5%)  (5%)
 No  case  of  extraordinary  irregularity  has  come  to  notice  in  the  period.

 SHRI  K.  LAKKAPPA:  Mazagon
 Docks  Limited  is  a  company  in  the  public
 sector  which  embarks  on  the  venture  of
 construction  of  new  warships.  In_  the
 answer  the  Hon.  Minister  has  stated  that
 “no  case  of  extraordinary  irregularity  has
 come  to  notice  in  the  period’.  I  would
 like  to  know  what  ordinary  irregularities
 have  been  noticed  during  the  period.

 SHRI  NAMBIAR:  What  is  the
 margin  between  ordinary  and  extraordi-
 nary  ?

 Mr.  SPEAKER:  He  will  explain  it
 now.

 SHRI  L.  N.  MISHRA:  Some  minor
 irregularitics  were  pointed  out  in  the
 Audit  Report  and  we  have  tried  to  rectify
 them.  There  is  no  major  irregularity
 so  far,

 SHRI  K.  LAKKAPPA  :  Sir,  the  Hon.
 Minister  is  deliberately  misleading  the
 House.  He  has  suppressed  some  irregu-
 larities  which  have  come  to  notice  during
 the  course  of  investigation.  In  reply  to
 an  unstarred  question  it  was  stated  that
 Mazagon  Docks  Limited,  Bomby,  has  not
 incurred  any  loss  on  account  of  theft  or
 shortage  but  a  loss  of  Rs.  24,380  was
 suffered  by  the  co:  y  due  to  9
 of  timber  below  specifications  supplied
 by  a  contractor.  A  number  of  contractors
 are  involved  in  this  and  they  are  in

 connivance  with  the  officers,  sophisticated
 officers,  who  indulge  in  falsification  and
 fabrication  of  accounts.  There  are  a
 number  of  irregularities  that  are  going  on
 a  large  scale  in  this  company.  There-
 fore  I  want  to  know  whether  the  Govern-
 ment  of  India  would  institute  an  inquiry
 committce  or  would  refer  it  to  the  Public
 Undertakings  Committee  for  —  further
 examination  of  the  irregularities  in  this
 company.

 SHRI  L.N.  MISHRA  :  I  will  again  say
 that  there  has  been  no  serious  irregularity.
 So  far  as  referring  it  to  the  Public  Under-
 takings  Committee  is  concerned,  it  is
 already  seized  of  it  and  the  Public
 Undertakings  Committee  is  looking  into
 the  affairs  of  the  Mazagon  Docks  Limited.

 SHRI  K,  LAKKAPPA:  A  spccific
 quecific  was  put  but  he  did  not  answer
 my  question.  Irregularities  have  been
 accepted  by  the  Minister  in  answer  to  an
 unstarred  question.

 MR.  SPEAKER  :  You  did  not  follow
 his  answer.  A  specific  answer  has  been
 given  that  the  Public  Undertakings
 Committee  is  looking  into  it.

 SHRI  LOBO  PRABHU  :  I  am  very
 happy  that  in  this  one  instance  a  public
 sector  enterprise  has  proved  to  be  profi-
 table—it  has  shown  a  profit  of  5  per  cent.

 SHRI  K.  LAKKAPPA  :  He  is  already
 in  coalition  with  the  Congress.
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 SHRI  LOBO  PRABHU  :  In  spite  of
 this  unwarranted  interruption  94  would
 like  to  procced  further  and  enquire
 whether  this  profit  has  arisen  on  the  civil
 side  or  on  the  defence  side.  My  next
 question  is  that  as  the  funds  available  for
 our  defence  are  rather  limited,  is  it  correct
 that  the  construction  of  this  frigate,  which
 has  been  built,  has  been  twice  the  landed
 cost  or  the  original  cost  of  the  frigate
 which  we  had  bought  and  that  we  have
 spent  on  50  per  cent  of  the  components
 more  than  the  cost  of  a  whole  frigate  ?
 We  cannot  afford,  with  our  limited  funds,
 this  luxury  of  making  a  boat  of  our  own,
 My  third  question  is  whether  this  frigate
 has  not  been  a  subject  of  complaint  and  it
 is  not  as  efficient  as  the  one  purchased
 from  abroad.

 SHRI  L.N.  MISHRA:  This  5  per  cent
 profit  is  mainly  from  the  civil  side  and
 that  too  from  the  repair  of  foreign  ships
 and  others  of  the  Indian  Shipping  Corpo-
 ration  etc.  About  the  frigate,  it  is  a
 fact  that  the  first  frigate  Pes  teen  a
 little  costligr  compared  to  the  foreign
 one  which  we  colud  have  imported.  But
 we  are  moving  in  the  direction  of  self
 reliance.  Of  course,  we  are  paying  more
 at  the  moment  but  the  goal  is  self-reliance
 and,  therefore,  we  are  thinking  that  it
 would  be  abvisable  to  have  our  own
 frigates  than  to  purchase  them  from  a
 foreign  country.

 थ्रो  जाज  फरनेन्डोज  :  अध्यक्ष  महोदय,
 सबसे  पहले  मैं  मंत्री  महोदय  से  एक  खुलासा
 चाहता  हूं  ।  इस  स्टेटमेंट  में  पिछले  साल  का
 प्रोफिट  40.71  लाख  रुपये  बताया  गया  है
 और  आफटर-टैक्स  भी  इतना  ही  बताया  है
 मैं  जानना  चाहता  हूं  कि  इसमें  क्‍या  गलती
 है?

 मजगांव-डाक  में  आप  ने  युद्ध  नौकायें
 बनाना  आरम्भ  कर  दिया  है  और  इस  स्टेट-
 मेंट  के  अनुसार  पिछले  साल  में  विदेशी
 जहाजों  की  मरम्मत  कर  के  करीब  डंढ  करोड़
 रुपया  मजगांव-डाक  ने  कमाया  है।  क्‍या
 सरकार  के  पास  कोई  योजना  है  जिससे  मज-
 गांव  डाक  में  जहाज़  बनाने  की  क्षमता  को
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 बढ़ाया  जा  सके  तथा  जहाजों  की  मरम्मत
 की  क्षमता  को  बढ़ाया  जा  सके  ।  इसके  लिए
 जितनी  पूंजी  की  आवश्यकता  है,  वह  आप
 प्रोवाइड  करें।

 श्री  ल०  ना०  सिश्र  :  फरन॑न्‍डीज़  साहब
 मजगांव-डाक  से  सम्बन्धित  हैं,  वह  जानते
 हैं  कि  वहां  के  विस्तार  के  लिये  8  करोड़
 रुपया  हमने  लगाया  है  और  विस्तार  का  काम
 इस  साल  में  पूरा  किया  जायगा।  विदेशी
 जहाजों  की  मरम्मत  का  काम  वहां  चल  रहा
 है,  खास  कर  मध्य  एशिया  के  देशों  के  जहाज
 वहां  आ  रहे  हैं  और  उनकी  मरम्मत  हम  वहां
 कर  रहे  हैं  ।

 श्री  जाज  फरनेन्डोज  :  40  लाख  के  बारे
 में  आपने  खुलासा  नहीं  किया

 श्री  ल०  ना०  सिश्र  :  प्रोफिट-बिफोर-
 टैक्स  24  लाख  90  हजार  है  और  उसके  बाद
 I7  लाख  59  हजार  हुआ  है,  दोनों  को  जोड़
 लीजिये  ।

 श्री  जाज॑  फरनेन्डीज  :  1967-68  में
 प्रौफिट-बिफोर-टैक्स  40.7l  लाख  है  और
 टैक्‍स  देने  के  बाद  भी  उतना  ही  प्रौफिट
 दिखाया  गया  है,  मैं  जानना  चाहता  हूं  कि
 आपने  टैक्स  दिया  है  या  नहीं,  या  टैक्स
 को  माफ  कराया  है  ?

 श्री  ल०  ना०  मिश्रो  :  टैक्‍स  दिया  है  |

 श्री  जाज  फरनेन्डोज  :  कुछ  समभ  में  नहीं
 आता,  टैक्स  दिया  है  तो  उतना  प्रौफिट  किस
 तरह  है  ?

 SHRI  L.N.  MISHRA  :  After  tax,  it  is
 Rs.  40,71 ,000.,  The  turn-over  in  ‘1967-68
 is  Rs.  692  lakhs.  Therefore,  instead  of
 Rs.  24  lakhs  before,  now  it  is  40.7I  lakhs.

 SHRI  BEDABRATA  BARUA  :  The
 expansion  of  the  Mazagon  Docks  and
 also  the  production  of  frigates  on  our
 own,  I  think,  is  a  very  correct  decision  in
 spite  of  the  possible  high  cost  in  the
 beginning.  The  foreign  exchange  com-
 ponent  also  can  be  justified.  Even
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 countries  like  the  United  States  do  have
 certain  foreign  exchange  component  in  the
 production  of  frigates,  etc.  It  may  be
 even  30  per  cent;  it  can  be  justified.  But
 the  rate  of  production,  I  think,  is  one
 per  year.  Is  it  possible  to  raise  it.  I
 want  to  know  whether,  actually,  the
 capacity  for  expansion  has  been  laid
 down.  How  many  frigates  will  be
 Produced  per  year,  say,  in  five  years
 time  ?

 SHRI  L.N.  MISHRA  :  5  fiigates,  one
 frigate  every  year,  after  I97].

 SHRI  S.  KUNDU:  I  am  told,  the
 existing  capacity  of  the  Mazagon  Docks
 to  build  the  frigates  and  other  components
 and  naval  equipments  is  not  fully
 utilised.  I  am  told,  if  the  existing
 capacity  is  utilised,  the  production  will  be
 doubled.  May  4  know  whether  that
 is  correct  ?  S:condly,  may  I  know  whether
 the  Department  of  Defence  P.-oduction
 has  a  scheme  to  diversify  the  production
 to  other  small  ports,  preferably  in  the  less
 developed  States  ?

 SHRI  L.N.  MISHRA:  So  far  as  the
 capacity  is  concerned,  we  are  working  to
 full  capacity.  53  far  as  the  construction
 of  small  boats  is  concerned,  we  have
 started  making  small  fishing  boats  also.

 Mr.  SPEAKER  :  Mr.  Kachwai.

 SHRI  S.  KUNDU:  He  is  so  fast
 that  |  could  not  follow  it.  B-fore  I  could
 digest.  it,  he  sat  down.  Would  he
 kindly  repeat  the  answer  ?

 SHRI  L.N.  MISHRA  :  I  said  that  we
 are  working  to  our  full  capcity.  We  are
 not  working  under-capacity.  So  far  as
 the  making  of  smal}  boats  is  concerned,
 we  have  started  making  small  fishing
 boats  at  the  Mazagon  Docks  also.

 SHRI  5.  KUNDU  :  Is  it  the  answer
 to  my  question?  Do  you  have  any
 diversification  programme  to  build  such
 frigates,  ships  and  components  in  other
 ports,  preferably  in  the  backwward  areas  ?
 Please  say  ‘yes’  or  ‘no’.  May  4  know
 whether  the  Ministry  is  going  to  consider
 the  suggeston?  Give  some  sensible
 answer.
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 att  हुकम  खन्द  कछुवाय  :  इस  कारखाने  के
 अन्दर  हम  जो  जहाज़  बनाते  हैं,  उन  में
 कितने  प्रतिशत  पुर्जे  दूसरे  कारखानों  से  छेते
 हैं  और  कितने  प्रतिशत  पुर्जे  वहीं  बनाते  हैं  ?
 क्या  यह  सही  है  कि  दूसरे  उद्योगों  से  हम  जो
 पुर्जे  लेते  हैं,  वे काफी  महंगे  मिलते  हैं,  यदि
 हम  उनको  इसी  कारखाने  में  बनाना  चालू
 करें  तो  काफी  सस्ते  बन  सकते  हैं  ?

 शो  ल०  ना०  मिशन :  जहां  तक  पुर्जों  का
 सवाल  है,  वहां  के  उद्योगों  से  भी  लेते  हैं,
 विदेशों  से  भी  मंगाते  हैं,  सब  चीजें  धर  में
 नहीं  बनाई  जा  सकती  हैं  t

 aft  हुकम  चन्द  कछवाय  :  कितना  प्रतिशत

 बाहर  से  लेते  हैं  ?
 शी  ल०  ना०  मिथ् :  फ्रिगेट  में  अभी  हम

 लोग  9  प्रतिशत  घर  से  लगाते  हैं  और  8
 प्रतिशत  बाहर  से  मंगाते  हैं,  परन्तु  धीरे  धीरे
 अब  यह  33  प्रतिशत  घर  का  हो  जायगा  और
 वाकी  बाहर  से  मंगाना  पड़  गा।

 श्री  हुकम  चन्द  कछवाय  :  बाहर  के

 मुकाबले  घर  में  बनाना  सस्ता  पड़े  गा  I
 Aid  to  Nepal

 4
 I85.  SHRIR.K.  AMIN:

 SHRI  R.  R.  SINGH  DEO  :
 SHRI  MEETHAL  LAL  MEENA  :
 SHRI  N.  SHIVAPPA  :
 SHRI  K.  M.  KAUSHIK  :
 SHRI  HIMATSINGKA  :
 SHRI  J.  B.  SINGH  :
 SHRI  SHARDA  NAND  :
 SHRI  SHASHI  BHUSHAN  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  India  is  planning  to  help
 the  Nepalcse  Government  to  start  a
 number  of  industrial  projects  in  Nepal;

 (b)  whether  discussions  were  held  with
 a  Nepalese  Economic  delegation  Jast
 December  about  the  aid  for  the  devclop-
 ment  programme  in  Nepal;

 (०)  if  so,  the  details  thereof;  and
 (५)  whether  complaints  from  India

 have  been  taken  into  account  regarding
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 the  allgeged  violation  of  third  country
 tule  by  Nepal  concerning  Indo-Nepalese
 trade  agreement,  asa  result  of  which
 Nepal  gets  preferential  treatment  in  our
 country  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)

 (a)  India  is  already  helping  Nepal  to
 start  industrial  projects  in  Nepal.

 (d)  Discussions  were  held  with  a
 Nepalese  Delegation  from  24th  December
 to  28th  Dec.  regarding  the  implementa-
 tion  of  the  Indo-Nepal  Economic  coopera-
 tion  programme.

 (c)  A  copy  of  the  joint  communique
 issued  at  the  end  of  the  talks  is  placed  on
 the  Table  of  the  House  [Placed  in  library
 see  No,  LT  141/169]

 (a)  The  matter  was  cxamined  at  the
 joint  Ministerial  talks  held  in  Kathmandu
 from  I5th  to  I9th  November,  ‘1968,  The
 attention  of  the  Hon’ble  Members  is
 invited  to  the  statement  placed  on  the
 Table  of  the  House  on  the  9th
 November  1968,

 SHRI  R.  K.  AMIN  :  The  Hon.
 Minister  has  been  kind  cnough  to  lay  on
 the  Table  a  copy  of  the  joint  communique.
 If  you  go  through  the  joint  communique,
 you  will  find  that  it  is  so  vague  that  we
 do  not  find  any  assurance  about  the
 nature  of  economic  collaboration  which
 we  are  going  to  have  with  Nepal.
 Especially,  here,  it  is  said  :

 ««,.Nepal's  assessment  of  her  future
 requirements  of  cooperation  from  India
 in  the  economic  field...”

 But  what  is  that  assessment,  we  do  not
 know.  When  you  have  such  an_  cconomic
 cooperation  with  a  neighbouring  country
 which  was  also  the  foreign  policy
 implication,  care  should  be  taken  that  it
 should  be  durable,  and  there  should  not
 be  any  matter  of  conflict  in  future.
 Therefore,  such  a  co-cperation  should  be
 in  the  complementary  aspects  of  the
 economy.  There  is  on  guarantee  in  the
 joint  communique  that  they  would  confine
 themselves  only  to  the  complementary
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 aspects  of  the  cconomy  and  will  not
 indulge  in  the  competitive  aspects  of  the
 economy.  We  should  also  take  up  with
 them  those  projects  which  are  already
 successful  in  India  and  we  should  avoid
 taking  up  those  projects  which  have  failed.
 When  the  Delegation  came,  they  met
 the  Finance  Minister  and  the  Commerce
 Minister  but  did  not  mect  the  Federation
 of  Chambers  of  Commerce  or  anything
 like  that  where  most  of  the  projects  are
 successful.  You  know,  sir,  that  the  public
 sector  projects  are  unsuccessful.  We  do
 not  want  to  cxport  unsuccessful  projects
 to  that  place.  May  I  have  an  assurance
 from  the  Hon.  Minister  that  we  will  have
 co-operation  only  in  the  complementary
 aspects  of  the  economy  and  only  in  these
 ficlds  where  we  have  been  successful  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH):  Iam
 willing  to  agree  with  the  Hon,  Member
 that  there  should  be  complemeatality  and
 also  that  the:e  projects  which  did  not
 work  should  not  be  repeated.  But  in  the
 development  of  developing  countries  you
 cannot  say  that  they  should  not  go  to
 certain  industries  which  may  not  be  com-
 Plemeatary  but  which  muy  be  essential
 for  their  own  dceveiopment.  As  such,
 certain  industries  which  may  be  of  essen-
 tial  requiremeats  to  them  may  not  be
 complemeatary  and  yet  which  may  be
 worthwhile  developing  in  Nepal.  About
 the  question  of  utilising  our  experience
 in  secing  that  in  regard  to  the  goods
 which  could  not  be  manufactured  here
 the  same  experiment  need  not  be  repeated
 in  Nepal,  l  agree  with  the  Hon.  Member,
 but  some  goods  may  have  advantage  in
 being  manufactured  in  Nepal  which
 could  not  be  manufactured  in  India.
 Therefore,  with  this  proviso,  in  principl:,
 Iam  willing  to  accept  what  the  Hon.
 Member  has  said.

 SHRI  R.K.  AMIN.  It  is  well  known
 that  smuggling  takes  places  between
 Nepal  and  on  a  large  scale.  A  little
 while  ago  it  was  said  that  foreign
 terylene  cloth  is  being  sold  ata
 cheaper  rate  than  what  is  being  sold  in
 our  country.  Most  of  the  smugglsd  goods
 are  being  delivered  at  Patna  by  the
 business  community  in  Nepal.  I  do  not
 find  in  the  discussion  or  in  whatever
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 details  the  Minister  has  given  that  any-
 thing  has  been  discussed  to  stop  such
 smuggling  and  action  has  been  taken  in
 order  to  avoid  further  smuggling  between
 India  and  Nepal.  May  I  have  an  assur-
 ance  from  the  Minister  that  very  soon
 action  will  be  taken  ?

 SHRI  DINESH  SINGH  :  We  have
 not  attempted  any  agrenent  for  stopping
 smuggling,  but  we  have  attempted  to
 bring  this  to  the  notice  of  the  Govern-
 ment  of  Nepal  so  that  smuggling  could
 be  prevented.  This  is  mentioned  here  in
 the  press  Note.

 श्री  मोठा  लाल  मीना  :  अध्यक्ष  महोदय,
 जैसा  कि  हमारे  देश  का  नेपाल  के  साथ
 कस्टम  ड्यूटी  के  सम्बन्ध  में  समभौता  है,  मैं
 जानना  चाहता  हूं  कि  क्या  सरकार  का  ध्यान
 इस  ओर  गया  है  कि  नैपाल  के  जरिये  जो
 विदेशों  का  माल  भारत  में  आ  रहा  है  उससे
 हमारी  कस्टम  ड्यूटी  को  कितना  नुकसान
 हो  रहा  है  ?

 दूसरे  यह  कि  विदेशों  का  जो  सामान
 नैपाल  से  होकर  आ  रहा  है  वह  सस्ता  पड़ता
 जबकि  यहां  के  कारखानों  का  बना  हुआ
 माल  मंहगा  पड़ता  है,  तो  यहां  के  कारखानों
 के  बने  हुए  माल  को  कितना  नुकसान  होता  है,
 क्या  इसका  भी  अन्दाजा  लगाया  गया  है  ?

 तीसरे  यह  कि  जो  प्रतिनिधि  मंडल  यहां
 आया  था  वह  केवल  पब्लिक  सेक्टर  वालों  से
 ही  मिला,  प्राइवेट  सेक्टर  वालों  से  नहीं
 मिला  था  इसलिए  क्‍या  भविष्य  में  इस  बात
 की  योजना  बनाई  जायेगी  कि  ऐसे  प्रतिनिधि
 मंडल  प्राइवेट  सेक्टर  से  भी  मिले  ?

 श्री  दिनेश  सिह:  जहां  तक  सवाल  के
 पहले  हिस्से  का  सम्बन्ध  है,  कितनी  स्मगलिग
 होती  है  वह  मालूम  हो  तभी  उसके  आकड़
 हो  सकते  हैं।  ...(व्यवधान)  .........
 आपको  ज्यादा  मालूम  हो  तो  आपको  हमें
 बताना  चाहिए  ताकि  हम  उसको  रोकने  की
 कोशिश  करें  t

 SHRI  N  SHIVAPPA  :  Under  the
 guise  of  this  agreement  which  is  very
 friendly  and  which  is  necessary  in  the
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 interests  of  corodial  rolationship  between
 India  and  Nepal  and  which  gives  exem-
 Ption  to  the  Nepalese  articles  imported
 freely  into  India  from  the  levy  of  customs
 duty,  may  I  know  whether  it  is  a  fact
 that  our  business  people  and  some
 mischief-mongers  from  other  countries
 also  are  taking  advantage  of  it  and  they
 are  utilising  this  for  their  benefit  and  not
 for  the  benefit  of  the  Nepal  Government
 or  the  people  ?  Various  complaints  have
 been  lodged  in  writing  with  the  Hon.
 Minister  and  the  Government  repeatedly
 in  the  course  of  the  last  two  years.  Shri
 8.  R.  Bhagat  who  was  then  the  Min‘ster
 in  charge  visited  Nepal  and  had  a
 discussion  with  the  Government  of  Nepal.
 May  I  know  whether  any  —  specific
 understanding  has  been  reached  and
 whether  any  effort  has  been  made  to
 solve  this  problem  and  to  sec  that  the
 business  may  not  be  misappropriated  ?

 SHRI  DINESH  SINGH  :  This  matter
 was  discussed  by  my  colleague  the  then
 Minister  of  State  for  External  Affairs
 when  he  went  to  Nepal  and  the  decision
 reached  was  communicated  to  the  House.

 SHRI  HIMATSINGKA  :  Has  the
 attention  of  Government  been  drawn  to
 the  complaint  that  certain  exporters  in
 India  have  been  sending  goods  from
 India  and  from  there  they  ate  being  re-
 exported  to  other  countries,  this  depriving
 the  Government  of  India  of  the  export
 duty  revenues  ?

 SHRI  DINESH  SINGH:  Yes,  this
 matter  was  also  brought  to  the  notice  of
 the  Government  of  Nepal  and  they  have
 offered  full  collaboration  in’  stopping
 this.

 stag  fend:  अध्यक्ष  महोदय,  मैं
 अगरत  मास  से  इस  सरकार  को  समभाने  की
 कोशिश  कर  रहा  हूं  कि  नैपाल  के  साथ
 इन्होंने  जो  करार  ककये  है......(व्यवधान)

 woe  मैंने  जनवरी  महीने  में  दो  पत्रों  के
 द्वारा  इनका  ध्यान  दो  बातों  की  ओर  स्वींचा
 था  t  एक  तो  यह  कि  इन्होंने  अभी  नवम्बर
 महीने  में  जो  करार  किया  उसके  अनुसार
 जितना  कपड़ा  भारत  में  निर्यात  करने  का
 निर्णय  नैपाल  ने  किया  उससे  पांच  छ:  गुना



 3]  Written  Answers

 अधिक  उत्पादन  वहां  पर  हो  रहा  है  और

 वह  चोरी  के  रास्ते  से  भारत  में  आ  रहा  है
 और  उसके  आंकड़  मैं  ने  इन्हीं  की  नायलछान
 यान॑  के  आयात  सम्बन्धी  जानकारी  के
 आधार  पर  इनके  सामने  पेश  किये  थे  1

 दूसरे  यह  कि  भारत  का  निर्यात  माल
 नैपाल  के  द्वारा  आज  विदेशों  को  भेजा  जा
 रहा  है  और  उससे  भारत  को  विदेशी  मुद्रा
 नहीं  मिल  रही  है।  इसके  कई  उदाहरण  मैं
 ने  सरकार  के  सामने  प्रस्तुत  किए  हैं।  तो
 इन  दोनों  पत्रों  के  बारे  में...जो  दोनों  मेरे

 मुह  हैं  -  सरकार  ने  क्या  ठोस  कायंवाही  की
 है,  यह  मैं  जानना  चाहता  हूं  ?

 श्री  विनेश  सिह :  माननीय  सदस्य  अगर
 देखेंगे  तो  नवम्बर  के  करार  का  जो  प्रेस  कम्यु-
 निके  छुपा  है  उसमें  इन  दोनो  सामानों  पर  बातें
 नैपाल  सरकार  से  हुई  हैं  7  जहां  तक  इस  बात
 का  सम्बन्ध  है  कि  नैपाल  में  यह  सामान  ज्यादा
 बनता  है  बाहर  के  कच्चे  माल  से,  उसके  बारे
 में  उन्होंने  कहा  है  कि  पिछले  साल  जितना
 सामान  वहाँ  से  यहाँ  से  आता  था  और
 उतने  पर  वह  रोक  दिया  जायगा,  उससे
 ज्यादा  नहीं  आयेगा  ।  जहां  तक  इस  बात  का
 सम्बन्ध  है  कि  यहां  का  सामान  नैपाल  के
 जरिए  से  और  जगह  जाता  है  उसके  वारे  में
 भी  उन्होंने  अपना  पूरा  सहयोग  देने  के  लिए
 कहा  है।  कुछ  शायद  गलत  लाइन्सेस  भी  हो
 गये  है,  उनको  भी  देखने  के  लिये  कहा  है  कि
 दोनो  सरकारों  को  मिलकर  इसे  रोकना
 चाहिए  1  उसके  बाद  इसके  इम्प्लीमेंटेशन  का
 सवाल  आता  है  कि  जल्दी  से  जल्दी  इसका
 इम्प्लीमेंटेशन  हो  जाये  ।  इसके  लिये  नैपाल
 की  सरकार  और  हम  दोनो  प्रयत्नशील  हैं  कि
 जल्दी  इसका  इम्प्लीमेंटेशन  होना  चाहिए।
 WRITTEN  ANSWERS  TO  QUESTIONS

 Broad  Gauge  line  from  Raxau!  to
 Hithoda  In  Nepal

 186.  SHRI  ‘S.K.  TAPURIAH  :
 SHRI  P.C.  ADICHAN  :
 DR.  SUSHILA  NAYAR  :
 SHRI  VALMIKI  CHAUDHARY  :
 SHRI  SURENDRANATH
 DWIVEDY  :

 FEBRUARY  26,  969  Written  Answers  32

 SHRI  SAMAR  GUHA:
 SHRI  SHIVA  CHANDRA  JHA:
 SHRI  K.P.  SINGH  DEO:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  bz  pleased  to  state  :

 (a)  whether  the  Indian  Railways  have
 undertaken  a  feasibility  survey  for  the
 construction  of  a  60-kilometre  long  broad
 gauge  railway  from  Raxaul  to  Hitooda
 in  Nepal;

 (b)  if  so,  the  likely  expenditure  to  be
 incurred  by  Government  in  this  regard;
 and

 (c)  the  progress  made  in  this  behalf  so
 far  and  by  what  time  the  survey  would  be
 completed  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA_  PAL  SINGH)
 (a)  to  (c)  No,  Sir.  The  Government  of
 Nepal  have,  however,  evinced  keen
 interest  in  India’s  programme  to  convert
 the  existing  metre  gauge  railway  line  from
 Samasthipur  to  Raxaul  into  broad  gauge
 and  have  requested  for  the  extension  of
 this  railway  linc  upto  Hitauda  in  Nepal.
 In  keeping  with  the  Government  of  India’s
 Policy  to  assist  Nepal  in  her  cconomic
 development,  the  Government  of  India
 have  agreed  to  consider  this  proposal
 sympathetically.  Subject  to  the  receipt
 of  a  detailed  technical  request  from
 H.M.G.  of  Nepal,  it  is  proposed  to.  start
 the  necessary  survey  for  the  railway  link
 from  Raxaul  to  Hitauda,  a  distance  of
 about  80  kilometre,  in  October,  1969,
 The  work  of  surveys  is  expected  to  take
 2  months  to  complete.  The  cost  of  the
 Project  can  be  assumed  only  after  a  survey
 has  been  made.

 Assistance  to  States
 187,  SHRI  B.K.  DASCHOWDHURY:

 Will  the  PRIME  MINISTER  be  pleased
 to  state:

 (a)  whether  the  National  Development
 Council  has  evolved  any  formula  in  the
 wake  of  deciding  the  broad  dimensions  of
 the  plan  outlays  to  meet  the  =  special
 formulas  of  some  States,  such  as  the
 repayment  liabilities  of  States  in  respect
 of  Central  loans,  inability  of  mobilization
 or  resources,  industrial  backwardness  etc.
 and

 (b)  whether  it  is  proposed  to  give  any
 special  weightage  to  the  States  which
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 intend  to  embark  on  major  irrigation,
 power  and  agro-industrial  projects  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINISTER
 OF  PLANNING  (SHRIMATI  INDIRA
 GANDHI):  (a)  and  (b)  The  National
 Development  Council  is  expected  shortly
 to  consider  the  Draft  Fourth  Five  Year
 Plan.

 gat  क्षेत्र  की  नदियों  के  पानी  के  बंटवारे
 के  संबंध  में  मारत  और  पाकिस्तान

 के  बीच  समझौता

 +|४४.  श्री  रघुवीर  सिह  शास्त्री  :  क्‍या
 बंदेशिक  कार्य  मंत्री  यह  बताने  की  कृपा
 करेगें  कि  :

 (क)  पूर्वी  क्षेत्र  की  नदियों  के  पानी  के
 बंटवारे  के  संबंध  में  पाकिरतान  के  साथ
 बातचीत  करने  की  दिशा  में  कया  प्रगति  हुई;
 और

 (ख)  इस  संबंध  में  यदि  कोई  समभौता

 हुआ  है  तो  उसकी  शर्तें  क्या  हैं  ?

 बदेशिक  कार्य  मंत्री  (श्री  दिनेश  सिह)  :

 (क)  पूर्वी  नदियों  पर  संवद्ध  परियोज-
 नाओं  के  बारे  में  तकनीकी  आंकड़ों  के आदान
 प्रदान  के  प्रश्न  पर  सहयोग  की  भावना  से
 पाकिस्तान  के  साथ  बातचीत  हो  रहीं  है।
 अगली  बैठक  WS  मार्च  को  इस्लामाबाद  में
 होनी  है  ।

 (ख)  प्रश्न  नहीं  उठता  है  1

 वमानिकी  संबधो  समिति

 *189.  श्री  सो.  के.  चक्रपाणि  :
 श्री  के.  एम.  अब्नहाम  :
 श्री  गणेश  घोष  :
 श्री  नस्बियार  :
 श्री  सूरज  मान  :
 श्री  अटल  बिहारी  वाजपेयी  :
 आओ  रास  गोवाल  शालवाले  :
 श्री  श्ज  भूषण  लाल  :
 श्री  जगन्नाथ  राव  जोज्ञी  :
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 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करंगे  कि  :

 (क)  कया  वैमानिकी  संबंधी  समिति  ने
 अपना  प्रतिवेदन  प्रस्तुत  कर  दिया  है;

 (ख)  यदि  हां,  तो  उनकी  मुख्य-मुख्य
 सिफारिशें  क्‍या  हैं  और  उनके  प्रति  सरकार
 की  क्‍या  प्रतिक्रिया  है;  और

 (ग)  यदि  नहीं,  तो  समिति  कब  तक
 अपना  प्रतिवेदन  प्रस्तुत  कर  देगी  तथा  इस
 सम्बन्ध  में  विलम्व  के  क्या  कारण  है  ?

 प्रतिरक्षा  मंत्रालय  में  राज्य  मंत्री  :  शनी
 ल.  ना.  मित्र)  :

 (क)  जी  नहीं  ।

 (ख)  प्रदन  नहीं  उठता  ।

 (ग)  ऐरोनाटिक्स  कमेटी  ह्वरा  हस्तगत
 किए  गए  अध्ययन  पूर्व  अनुमानों  की  तुलना
 में  श्रधिक  विस्तृत  क्षेत्र  के  तथा  प्रधिक  गम्भीर
 थे।  आशा  है  अब  कमेटी  अपनी  रिपोर्ट
 मां  969  के  अन्त  तक  या  उसके  शीघ्र
 ही  पश्चात्‌  देगी।

 आकाशवाणी  का  स्पाट  लाइट"  कार्यक्रम

 #190.  श्री  बृज  भूषण  लाल  ;  क्‍या  सूचना
 ओर  प्रसारण  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  वर्ष  967  और  968  के  दौरान
 “वैद्रियट”  तथा  अन्य  समाचार  पत्रों  से
 सम्बन्धित  व्यक्तियों  अथवा  पत्रकारों  को
 आकाशवाणी  के  स्पाट  लाइट”  कायंक्रम  में
 भाग  लेने  के  लिए  कितनी  बार  आमन्त्रित
 किया  गया,  तथा  उन्हें  पारिश्रमिक  के  रूप
 में  कितनी  घनराशि  दी  गई,

 (ख)  क्या  अन्य  समाचार  पत्रों  की  अपेक्षा

 “वैट्रियट”  से  अधिक  व्यक्तियों  को  आमन्त्रित
 किया  गया;  और

 ग)  यदि  हां,  तो  इसके  या  कारण  हैं  ?
 तथा  प्रसारण  और  संचार  मंत्री

 धनी  सत्य  नारायण  सिह)  :  (क)  एक  विवरण
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 सदन  की  मेज  पर  रख  दियां  गया  है।
 (पुस्तकालय  में  रख  दिया  गया  1  देखिये  संख्या
 LT—142/69)

 (ख)  “स्पाट  लाइट”  कार्यक्रम  में  भाग
 लेने  के  लिये  जिन  व्यक्तियों  को  आमन्त्रित
 किया  गया  उनमें  “पैट्रियट”  से  सम्बन्धित
 व्यक्तियों  की  संख्या  अन्य  समाचार-पत्रों  से
 सम्बन्धित  व्यक्तियों  की  तुलना  में  अधिक
 नहीं  थी।  परन्तु  इन  व्यक्तियों  को  कुल
 जितनी  बार  बुक  किया  गया  उसकी  संख्या
 अन्य  पत्रों  के  व्यक्तियों  को  बुक  करने  की
 अपेक्षा  अधिक  थी  ।

 (ग)  “स्पाट  लाइट”  एक  प्रकार  की
 गोष्ठी  है  जिसमें  हर  प्रकार  के  दृष्टिकोण
 स्वतन्त्र  रूप  से  व्यक्त  किये  जाते  हैं।  इस

 कार्य  क्रम  में  भाग  लेने  वालों  का  चयन,  विषय
 कितने  विवावास्पद  हैं,  इस  पर  तथा  विभिन्‍न
 दृष्टिकोणों  को  व्यक्त  करने  वाले  व्यक्तियों
 की  उपलब्धि  पर  निर्भर  करता  है,  फिर  चाहे
 वे  किसी  भी  पत्र  से  सम्बन्धित  हों  ।

 Discussions  with  States
 Re  :  Draft  Plans  of  States/Union

 Territories

 *191,  SHRI  C.  JANARDHANAN  :
 SHRI  RAMAVATAR  SHASTRI  :
 SHRI  ESWARA  REDDY  :
 SHRI  CHINTAMANI  PANI-

 GRAHI:
 SHRI  MOLAHU  PRASAD  :
 SHRI  YAJNA  DUTT  SHARMA  :
 DR.  RANEN  SEN  :
 SHRI  VASUDEVAN  NAIR  :
 SHRI  BHOGENDRA  JHA  :
 SHRI  K.  M.  MADHUKAR  :
 SHRI  YOGENDRA  SHARMA  :
 SHRI  KUSHAK  BAKULA  :
 SHRI  RABI  RAY:
 SHRI  M.  MEGHACHANDRA  :
 SHRI  MAHANT  DIGVIJAIL

 NATH  :
 SHRI  5.  M.  SOLANKI  :
 SHRI  YASHPAL  SINGH  :
 SHRIMATI  TARA  SAPRE  :
 SHRI  PRAKASH  VIR  SHASTRI  :

 Will  the  PRIME  MINISTER  be
 pleased  to  state  ;
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 (a)  whether  the  planning  Commission’s
 discussions  with  representatives  of  the
 State  Governments;Union  Territories  re-
 garding  their  proposals  for  the  Fourth
 Plan  have  been  concluded  ;  and

 (0)  if  so,  the  outcome  of  these  discus-
 sions  in  relation  to  (i)  the  outlay  for  the
 States'Union  Territorics’  Plans,  (ii)  Cen-
 tral  assistance,  and  (iii)  mobilisation  of
 additional  resources  by  the  States  etc.
 in  respect  of  each  of  these  States,  Union
 Territories  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (SHRIMATI
 INDRA  GANDHI)  (a)  and  (b).
 The  Draft  Fourth  Five  Year
 Plans  of  States  were  discussed  with
 the  Chicf  Ministers.  The  details  regard-
 ing  outlays,  Central  assistance,  State
 Tesource  ctc.  will  be  finalised  after  the
 National  Development  Council  has  con-
 sidered  the  Draft  Fourth  Five  year
 Plan.

 अन्दमान  तथा  निकोबार  द्वौपसमूह  में
 प्रतिरक्षा  ध्यवस्था

 * 192,  श्री  स.  ला.  सोंधो  :

 श्री  प.  मु.  सईद  :

 श्री  शिव  कुमार  शास्त्री  :

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  सरकार  ने  अन्डमान-निकोबार
 के  सब  द्वीपसमुहों  की  प्रतिरक्षा  की  व्यवस्था
 पूरी  कर  ली  है;

 ख)  यदि  नहीं,  तो  उक्त  व्यवस्था  कब
 तक  पूरी  हो  जाने  की  संभावना  है;

 (ग)  क्‍या  अन्दमान-निकोबार  द्वीपसमूह
 के  सामरिक  महत्व  को  देखते  हुए  वहां  पर
 रथायी  रूप  से  एक  नौ  सनिक  बेड़ा  तैनात
 करने  के  प्रशन  पर  सरकार  विचार  करेगी;
 और

 घ)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं?
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 प्रतिरक्षा  मंत्रो  धनी  स्वर्ण  सह)  (क)  से

 (घ)  :  अन्दमान  तथा  निकोबार  द्वीप-
 समूह  की  रक्षा,  देश  की  रक्षा  के  लिए  समग्र
 योजनाओं  द्वारा  आवृत  है।  नोसनिक

 सुविधाओं  के  उपबंध  समेत  आवश्यक  पग
 उठाए  गए  हैं  1

 2wsprint  Advisory  Commitce

 #193.  SHRI  BIBHUTIMISHRA  :  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  :

 (a)  the  proposals  made  by  the  News-
 print  Advisory  Committee  for  the  alloca-
 tion  of  newsprint  for  1969-70  ;  and

 (b)  the  steps  Government  propose  to
 take  to  case  the  newsprint  difficulties  of
 the  low-priced  dailies  and  small  news-
 Papers  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCATING,  AND
 COMMUNICATIONS  (SHRI  SATYA
 NARAYAN  SINHA)

 (a)  Certain  suggestions  regarding  the
 allocation  of  newsprint  to  newspapers
 during  1969-70  were  discussed  at  the  meet-
 ing  of  the  Newsprint  Advisory  Committee
 held  on  8.1.1969  and  they  mainly  related
 to  (i)  fixing  the  entitlement  of  news-
 print  on  the  average  circulation  of  ‘1968-
 69  and  (ii)  an  increase  in  the  number  of
 permissible  pages  for  dailies  and  periodi-
 cals.  These  suggestions  are  under
 consideration.

 (b)  A  liberal  policy  is  being  followed
 in  the  matter  of  allocation  of  newsprint
 to  small  newspapers  which  are  generally
 low  priced.  Government  are  not  aware
 of  any  special  difficulties  experienced  by
 these  papers.

 Israel  Attack  on  Beirut  Airport
 #194,  SHRI  SARJOO  PANDEY  :

 SHRI  MAHENDRA  MAJHI  :
 SHRI  D.  AMAT:
 SHRI  DHIRESWAR  KALITA  :
 SHRI  NANJA  GOWDER  :
 SHRI  MANIBHAI  J.  PATEL  :
 DR.  KARNI  SINGH  :
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 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  ;

 (a)  whether  an  explosive  situation  has
 arisen  in  West  Asia  following  the  recent
 Israeli  attack  on  Beirut  International  Air-
 port.

 (b)  whether  India  has  made  any  effort
 to  case  the  situation  in  West  Asia  ;  and
 (c)  if  so,  the  steps  taken  by  Government
 in  this  direction  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  The  situation  deteriorated  _  consi-
 derably  with  the  Isracli  attack  on  Beirut
 International  Airport.

 (0)  and  (c).  India  continues  to  support
 the  Security  Council  Resolution  of
 November  22,  967  and  efforts  to  imple-
 ment  it.  It  has  also  voted  for  the  Secu-
 rity  Council  resolution  on  the  Israeli
 attack  on  Beirut  International  Airport.

 Broadcast  of  Important  programmes
 195,  SHRI  GADILINGANA  GOWD  :

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  ;

 (a)  whether  itis  a  fact  that  there  is
 no  literature  readily  available  showing
 the  important  programmes  broadcast  on
 the  Broadcasting  Stations  of  foreign
 countries  ;

 (0)  whether  Government  propose  to
 include  such  items  in  ‘Akashvani”’
 magazine  published  by  Government  to
 improve  the  scale  of  the  magazine  ;  and

 (c)  if  not,  the  reasons  therefor  ?
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING,  AND
 COMMUNICATION  (SHRI  SATYA
 NARAYAN  SINHA)  :  (a)  Such  litera-
 ture  is  not  freely  available,  but
 those  who  are  interested  can  get  this
 information  from  the  _  publications
 which  foreign  broadcasting  organi-
 sations  produce.

 (b)  No,  Sir.

 (०)  It  is  not  the  function  of  AIR
 journals  to  publicise  the  programmes  of
 other  broadcasting  organisations.
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 Press  Council  of  India
 #196.  SHRI  BABURAO  PATEL  :  Will

 the  Minister  of  INFORMATION  AND
 BROADCASTING  bce  pleased  to  state  :

 (a)  the  number  of  complaints  made
 before  the  Press  Council  of  India  against
 newspapers  and  periodicals  during  the
 last  year  ;

 (b)  whether  ‘‘journalistic  ethics  and
 ethical  canons  of  news  paper  practice”
 have  been  precisely  defined,  codi-
 fied  and  passed  as  a  law  in  consonance
 with  the  provisions  of  Article  9  (I)(a)
 guarantecing  the  right  to  freedom  of
 speech  and  expression  ;  and

 (c)  if  not,  the  specific  provisions  of
 the  existing  law  under  which  periodicals
 and  newspapers  have  been  haul:d  up  be-
 fore  the  Press  council  on  vague  and
 indeterminate  definitions  of  journalistic
 ethics  ?

 THE  MINISTER  07  INFORMA-
 TION  AND  BROADCASTING,  AND
 COMMUNICATIONS  (SHRI  SATYA
 NARAIN  SINHA):  (a)  Thirtyone.

 (b)  Although  there  is  no_  preciscly
 defined,  codified  and  enacted  interpre-
 tation,  there  are  certain  principles,  tacitly
 acknowledged  and  observed  by  journa-
 lists  and  newspapers  as  the  unwritten
 ethics  of  their  profession,  which  have
 been  serving  as  a  guide  to  what  consti-
 tutes  a  breach  of  journalistic  ethics  or
 an  offence  against  public  taste.

 (c)  Section  3  (I)  of  the  Press  Council
 Act,  955  empowers  the  Council  to  hold
 enquiry  into  complaints  against  news-
 Papers  which,  the  Council  has  reasons  to
 believe,  have  offended  against  the  accept-
 ed  standards  of  journalistic  ethics  or
 public  taste.

 Control  Over  Daily  Newspapers
 #197,  SHRI  BEDABRATA  BARUA  :

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 State  :

 (a)  whether  the  major  daily  news-
 papers  in  India  have  come  under  the
 control  of  a  few  ‘Newspaper  Barons’  ;
 and
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 (b)  if  so,  what  are  the  different  chains
 of  newspapers  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  AND
 COMMUNICATIONS  (SHRI  SATYA
 NARAIN  SINHA):  (a)  The  number  of
 newspapers  under  Common  ownership  has
 been  showing  a  trend  towards  increase.

 (b)  The  lists  of  different  common
 ownership  units  alongwith  the  details  of
 number  and  circulation  of  newspapers
 owned  by  them  are  given  in  ‘Press  in
 India”  —968-Part  I  (Pages  87  to  104),
 a  copy  of  which  was  laid  on  the  table  of
 the  House  on  the  28th  August,  ‘1968.

 Aircraft  with  better  Performance
 than  MIGs

 #198,  SHRI  R.  BARUA:  Will  the
 MINISTER  OF  DEFENCE  be  pleased
 to  state  :

 (a)  whether  it  is  a  fact  that  Govern-
 ment  have  been  able  to  find  out  aircrafts
 which  would  be  better  in  performance
 than  even  MIGs  ;

 (b)  if  so,  which  type  of  aircrafts  and
 from  which  country  ;  and

 (c)  how  far  their  performance  will  be
 better  as  compared  to  MIGs  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  to
 (c).  It  is  8  continuing  effort  of
 Government  to  equip  the  IAF  with
 better  types  of  aircraft  from  time  to
 time  to  mect  its  operational  requirements.
 It  would  not  be  in  the  public  interest  to
 disclose  further  details.

 छापामार  युद्ध  का  प्रशिक्षिण

 #199,  थो  यशावन्त  सिह  कशवाह  :  क्‍या
 प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 क्या  सरकार  ने  इस  बात  को  घ्यान  में
 रखते  हुए  कि  चीन  तथा  पाकिस्तान  की
 सेनाएं  छापामार  युद्ध  में  प्रशिक्षित  हैं,
 भारतियों  को  छापामार  युद्ध  का  प्रशिक्षिण
 देने  के  लिए  कोई  कायंक़म  तंयार  किया  है?
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 प्रतिरक्षा  मंत्री  (श्री  स्वर्ण  सिह)  :

 जीहां।
 Demonstration  by  Tibetan  Refugees

 outside  Chinese  Embassy  in
 New  Delhi

 200.  SHRI  R.  V.  NAIK  :
 SHRI  ONKAR  LAL  BERWA  :
 SHRI  DINKAR  DESAI  :
 SHRI  S.  KUNDU
 SHRI  HUKAM  CHAND

 KACHWAI  :
 SHRI  RAMACHANDRA

 VEERAPPA  :
 Will  the  Minister  of  EXTERNAL

 AFFAIRS  be  pleased  to  state  :

 (a)  whether  a  demonstration  was
 organised  outside  the  Chinese  Embassy
 in  New  Delhi  on  the  30th  December,
 4968  by  several  hundred  Tibetan  refu-
 gees  5

 (b)  whether  there  was  any  clash
 between  the  demonstrators  and  officials
 of  the  Chinese  Embassy,  and  if  so,  the
 details  thereof  ;

 (b)  whether  the  Chine-e  Government
 have  sent  any  protest  note  in  this  regard
 and  if  so,  the  contents  thereof  ;  and

 (c)  Government’s  reply  to  the  protest
 note  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)

 (a)  About  I50  fersons,  many  of
 whom  were  Tibetans,  demonstrated  outside
 the  Chinese  Embassy  in  New  Delhi  on
 30th  December,  ‘1968,

 (b)  Stones  were  thrown  at  Chinese
 Embassy  officials  by  some  of  the  demons-
 trators  who  broke  through  the  police
 cordon  outside  the  Chinese  Embassy.
 Chinese  Officials  also  threw  some  stones
 back  at  the  advancing  crowd  while  with-
 drawing  inside  their  Embassy  building.

 (c)  Yes,  Sir.  A  copy  of  Chinese  pro-
 test  note  dated  3rd  January,  1969,  is
 placed  on  the  Table  of  the  House.
 [Placed  in  Library  see  No,  LT-43/69}

 (d)  An  appropriate  reply  will  be  sent
 in  due  course.
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 Naga  Hostile  Camp
 *201,  SHRI  HEM  BARUA:  Will  the

 Minister  of  EXTERNAL  AFFAIRS  be
 Pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  Naga
 Hostile  camp  so  far  belonging  to  the
 pro-Phizo  group  of  hostiles  has  been
 taken  over  recently  by  the  pro-Kaito  group
 at  Chedema,  near  Kohima  of  Nagaland  ;
 and

 (0)  4  50,  the  details  of  this  incident
 and  whether  the  leadership  of  the  Naga
 hostiles  of  late  has  passed  into  the  hands
 of  the  Kaito-group  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL_  SINGH)  :
 (a)  and  (b),  :  According  to  our  infor-
 mation,  the  so  called  Zungti  faction  of
 the  underground  Nagas  have  occupied
 the  Chedema  camp,  near  Kohima  which
 was  previously  controlled  by  the  pro-
 Phizo  faction,  The  camp  =  was  reported
 to  have  been  found  vacant  when  the
 Zungti  faction  moved  in.  The  struggle
 for  power  between  the  Underground
 factions  is  continuing.  The  Government
 is  watching  the  situation.

 Naga  Hostile

 *202  SHRI  R.K.  SINHA:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  mode-
 rates  among  the  rebel  Nagas  Iced  by
 Mr.  Sukhai  have  gained  control  of  the
 underground  headquarters  till  recently
 controlled  by  the  extremists  or  pro-Phizo
 sections  ;

 (b)  whether  it  also  a  fact  that  the
 moderates  are  willing  to  continue  negotia-
 tions  with  the  Central  Government  ;  and

 (c)  whether  Government  have  received
 any  communication  from  them  in_  this
 behalf  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  :
 (a)  According  to  information  available
 with  the  Government,  the  underground
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 faction  of  Mr.  Sukhai  have  occupied  the
 Chedema  Camp  which  was  previously
 occupied  by  the  pro-Phizo  faction.  The
 camp  was  vacant  when  Mr.  Sukhai’s
 followers  occupied  it.

 (b)  and  (c).  Government  of  India
 have  received  a  communication  from
 Mr.  Sukhai’s  faction  for  the  resumption
 of  talks.  Government  are  of  the  view
 that  in  the  present  context,  there  is  little
 scope  for  further  talks.  Government  are
 in  close  touch  with  lawfully  constituted
 Government  of  the  State.

 Attack  on  a  Police  Post  at
 Kiltan  Island  (Laccadives)

 *203.  SHRI  CHENGALRAYA  NAIDU:
 Will  the  Minister  of  DEFENCE  bc  pleased
 to  state  :

 (a)  whether  it  is  a  fact  that  about  300
 Persons  attacked  the  Police  out-post  at
 Kiltan  Island  in  the  Laccadive  group  of
 Islands  on  the  9th  December,  968  ;

 (b)  whether  it  is  also  a  fact  that
 Pakistani  clement  is  very  active  there  and
 is  out  to  create  trouble  ;

 (c)  whether  the  assurance  given  by  the
 Defence  Minister  in  the  last  session  that
 everything  is  all  right  has  proved  untrue  ;
 and

 (d)  whether  Government  are  consider-
 ing  to  take  firm  steps  so  that  it  may  not
 be  difficult  at  later  stage  to  defend  the
 Laccadive  Islands  where  Pakistani  agents
 are  active  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  Yes,
 Sir.

 (b)  No,  Sir.
 (०)  No,  Sir.

 (d)  Government  are  fully  alive  to  the
 need  to  ensure  the  security  of  this  group
 of  islands  and  have  taken  necessary  steps
 in  regard  thereto.

 Communal!  Writings
 *204.  SHRI  SITARAM  KESRI:  Will

 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  :

 (a)  whether  Government  have  agreed
 to  the  decision  taken  at  the  Information
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 Ministers’  Conference  in  December,  968
 to  take  straingent  measures  against  the
 Newspapers  and  Periodicals  exciting
 communalism  in  the  country  ;  and

 (b)  the  steps  taken  by  Government  in
 this  regard  ?

 THE  MINISTER  OF  IN.“ORMATION
 AND  BROADCASTING,  AND  COM-
 MUNICATIONS  (SHRI  SATYA
 NARAIN  SINHA):  (a)  and  (०).
 The  question  of  dealing  with
 writings  in  the  Press  likely  to
 inflame  communal  passions  was  discussed
 at  the  East,  West,  North  and  South
 Zonal  Conferences  of  Information  Mi-
 nisters  recently.  The  Conferences  were
 unanimously  of  the  view  that  close
 scrutiny  by  the  Central  and  State  Govern-
 ments  should  be  maintained  over  writings
 of  a  communal  character  in  the  Press.
 Failing  persuasion,  the  habitually  default-
 ing  newspapers  may  have  to  be  prosecuted
 under  the  law.  It  was  agreed  that  in
 such  cases  a  co-ordinated  approach  would
 be  maintained  between  the  Central  and
 State  Governments  in  the  matter  of  issue
 of  Government  advertisements.

 Indians  Residing  in  African
 Countries

 *205  SHRI  ONKAR  SINGH  :
 SHRI  SHRI  GOPAL  SABOO  :
 SHRI  N.K.  SOMANI  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleascd  to  state  :

 (a)  whether  it  is  a  fact  that  some
 African  Countries  are  driving  the  Indians
 out  of  their  countries  ;

 (b)  whether  it  is  also  a  fact  that
 Governments  of  some  of  these  countries
 have  taken  over  the  trade  and  industry
 belonging  to  Indians;

 (c)  if  so,  the  details  of  the  action
 taken  by  the  Governments  of  each  of
 these  countries  ;  and

 (d)  the  action  taken  by  Government
 in  this  regard  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  to  (d).  So  far  as  the  Government
 are  aware  Indian  nationals  have  not  been
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 driven  out  nor  have  the  trade  and  industry
 belonging  to  Indians  been  taken  away,
 by  the  Governments  of  African  countrics.
 But  some  countries  in  East  Africa  are
 taking  legislative  and  other  measures  to
 restrict  the  role  of  alicns  in  commercial
 and  industrial  activities.  Witha  few
 exceptions  the  persons  affected,  or  likely
 to  be  affected,  are  British  passport
 holders  and  are,  therefore,  primarily  the
 responsibility  of  the  Government  of
 United  Kingdom.  However,  the  Govern-
 ment  of  India,  have  been  giving  and  will
 continue  to  give,  on  humantarian  and
 compassionate  considerations,  such  faci-
 lities  as  are  possible  to  persons  of  Indian
 origin  who  are  compelled  to  leave  the
 countries  of  their  domicile.

 सीमावतों  क्षेत्रों  पर  तंनात  जवानों  तथा
 संनिक  अधिकारियों  को  सुविधाएं  :

 +206  श्री  कंवरलाल  गुप्ता  :  क्या  प्रतिरक्षा
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  सीमावर्ती  क्षेत्रों  पर  तैनात  जवानों
 और  सैनिक  अधिकारियों  को  वेतन  के
 अतिरिक्त  अन्य  क्या-क्या  सुविधाएं  प्राप्त  हैं;

 (व)  जो  जवान  और  संनिक  अधिकारी
 सीमा  क्षेत्रों  मे ंअपने  परिवार  के  बिना  रहते,
 हैं,  उन्हें  क्या  भत्ते  दिये  जाते  हैं;

 (ग)  सरकार  प्रत्येक  जवान  और  सैनिक
 अधिकारी  के  निवास  और  भोजन  की  व्यवस्था
 पर  पृथक-पृथक  क्‍या  खर्च  करती  है;  और

 (घ)  क्‍या  सरकार  जवानों  को  अधिक
 सुविधाएं  देने  के  लिये  कोई  योजना  बना  रही
 है?

 प्रतिरक्षा  मंत्राऊ॒य  में  उपमंत्री  ी  सं०
 To  कृष्ण)  :

 (क)  से  (घ)  :  एक  विवरण  सभा  के
 पटल  पर  रख  दिया  गया  है।  (पुस्तकालय
 में  रख  दिया  गया  देखिये  संख्या  LF  144/69)

 D.A.  and  Medical  Facilities  to
 Other  Ranks  in  Army

 #207,  SHRI  HEM  RAJ:  Will  the
 MINISTER  OF  DEFENCE  b:  pleased  to
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 state  :(a)  whether  it  is  a  fact  that  the
 Dearness  Allowance  and  medical  facilities
 available  to  civilians  are  not  available
 to  other  ranks  in  the  Army  ;

 (b)  if  so,  the  steps  Government  pro-
 Pose  to  take  to  equalise  them  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  M.R.
 KRISHNA)  :  (a)  No,  Sir.  Other  Ranks  in
 the  Army  reccive  Dearness  Allowance  at
 80%,  of  the  civilian  rate,  which,  taken  to-
 gether  with  certain  concessions  in  kind,  or
 monetary  allowances  in  licu  thereof,
 admissible  for  Other  Ranks,  approximates
 to  the  Dearness  Allowance  admissible  to
 civilians.  Similarly,  Other  Ranks  in  the
 Army  obtain  free  all  available  treatment
 in  Armed  Forces  hospitals  and  Dental
 Centres,  and,  in  certain  special  cases,  at
 civil  or  private  hospitals.

 (b)  Does  not  arise.

 Release  of  Foreign  Fishing  Boats  by
 Andaman  and  Nicobar  Islands

 Administration
 *208.  SHRI  GEORGE  FERNANDES  :

 SHRI  J.  AHMED  :
 SHRI  BADRUDDUJA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  the  crew  of  the  Singapore
 fishing  boat  detained  by  the  Andaman
 and  Nicobar  Islands  authoritics  in  the
 last  week  of  December,  968  have  been
 released  ;

 (0)  the  circumstances  of  their  arrest and  the  conditions  under  which  they  were
 released  ;

 (०)  whether  there  have  been  similar
 cases  of  detention  of  fishing  boats  of
 other  nations  in  the  past  ;  and

 (d)  if  so,  the  details  thereof  ?
 THE  MINISTER  OF  EXTERNAL

 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  No,  Sir.  All  the  crew  were  Pto- secuted  and  convicted  by  the  Court  of  the
 Additional  District  Magistrate,  Port  Blair, on  the  I5th  January,  1969,  under  Ssction
 4  of  the  Foreigner’s  Act  and  sentenced to  4  months’  imprisonment  cach,
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 (b)  The  fishing  boat  was  arrested  by
 an  Indian  Naval  Ship  off  Narcondum
 Island  inside  Indian  territorial  waters.
 The  boat  was  arrested  under  S:ction  4
 of  the  Foreigners  Act  read  with  paragraph
 3  of  Foreigners  (Restricted  Areas)  Order,
 1963,

 (०)  Yes,  Sir.

 (9)  A  statement  showing  foreign  poach-
 ing  vesscls  which  were  sighted  or  arrested
 in  the  same  area  during  the  years  958
 to  968  is  placed  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.  LT
 145/69}.

 Encounters  with  Nagas

 *209.  SHRI  NARENDRA  SINGH
 MAHIDA  :  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  be  pleased  to  state:
 (a)  the  details  of  cach  encounter  with
 the  Naga  hostiles  that  took  place  on  the
 border  with  China  and  East  Pakistan  and
 other  places  during  the  last  three
 months  ;  and

 (b)  the  steps  that  have  been  taken  to
 ensure  that  the  Naga  hostiles  may  not
 get  any  military  assistance  from  countries
 such  as  China  and  Pakistan  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA_  PAL  SINGH)  :
 (a)  No  encounter  has  —  taken  Place
 between  our  Security  Forces  and  the
 Underground  Nagas  in  the  vincity  of
 Indo-Pakistan  or  Indo-Bunna__  border,
 during  the  last  three  months.  However,
 a  gang  of  Underground  Nagas  attempt-
 ing  to  proceed  to  East  Pakistan  was
 successfully  intercepted  in  December,
 968  in  North  Cachar  area  of  Assam  and
 was  made  to  disperse.

 (b)  Intensive  patrotling  is  being  carried
 out  by  our  Security  Forces  to  prevent
 the  movement  of  Underground  Nagas  to
 and  from  China  and  Pakistan.  The
 Underground  Nagas  retuming  from
 China,  who  have  been  on  the  border
 since  August  968  have  not  found  it
 possible  to  gain  entry  into  India  so  far,
 because  of  the  vigiliance  of  our  S:curity
 Forces.
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 Role  of  India  in  South-East  Asia
 *210,  SHRI  KAMESHWAR  SINGH:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  bce  pleased  to  state  :

 (a)  whether  Government’s  attention
 has  been  drawn  towards  the  views  of
 Malayasia’s  Permanent  Sccretary  to  the
 Forcign  Ministry  regarding  the  role  of
 India  in  South-East  Asia  ;  and

 (b)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  The  reference  is  presumably  to  a
 speech  by  Tan  Shri  Mohd.  Ghazali  Bin
 Shafic,  Permanent  Secretary  for  Forcign
 Affairs,  Malaysia,  at  the  Singapore
 Institute  of  International  Affairs  on
 December  10,  ‘1968.  Government  have
 secn  a  report  of  the  speech.

 (d)  India  is  fully  aware  of  her  role
 and  position  in  South  East  Asia.

 Contonment  Board  Poona
 1160.  SHRI  HEM  RAJ:  Will  the

 Minister  of  DEFENCE  be  pleased  to
 state  ;

 (a)  whether  it  is  a  fact  that  the  Com-
 mandant  of  the  Cantonment  Board,
 Poona  has  deprived  the  Civil  Area  Com-
 mittee  of  its  revenues  by  suspending  all
 building  applications  ;

 (0)  whether  it  is  also  a  fact  that  the
 Cantonment  Board  in  its  resolution
 No.  4,  dated  the  29th  October,  968  has
 protested  against  the  Commandant’s
 action  ;  and

 (c)  if  so,  the  action  Government  pro-
 Pose  to  take  in  the  matter  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  No,
 Sir.

 (b)  The  resolution  dated  29-10-68  is  of
 the  Civil  Area  Committee  and  protests
 against  the  suspension  by  the  GO  C-in-C
 of  the  sanctions  to  building  applications
 accorded  by  the  said  Committee.

 (c)  The  cases  in  question  pertain  to
 ‘Old  Grant’  holdings.  04  receipt  of
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 the  application  from  the  ‘Old  Grant’
 holder  for  a  lease  of  the  land,  Govt.
 examines  the  request  and  grants  the  same
 on  appropriate  conditions  including  pre-
 mium  and  rent  in  case  there  is  no  objec-
 tion.  A  few  such  applications  have  been
 received  and  are  under  consideration.

 Indian  Properties  in  E.  Pakistan

 I6.  SHRI  BABURAO  PATEL  :
 SHRI  SAMAR  GUHA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  the  number  and  =  approximate
 basic  value  of  cotton  mills,  tea  gardens,
 cinema  houses  and  other  properties  be-
 longing  to  the  Indian  and  described  as
 “enemy  property’?  in  East  Pakistan
 sought  to  be  auctioned  by  the  Govern-
 ment  of  Pakistan  ;

 (b)  the  type  of  protest  made  by  our
 Government  and  the  result  thereof  ;  and

 (c)  whether  Government  propose  to
 take  any  retaliatory  action  in  this  regard?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  The  number  of  approximate  basic
 value  of  Indian  properties  seized  by  the
 Government  of  East  Pakistan  as  ‘‘enemy
 property’,  as  far  as  Government  is
 aware,  is  given  in  the  statement  laid  on
 the  Table  of  the  House.  [Placed  in
 Library  See  No.  LT—46/69]

 (b)  The  Government  of  India  have
 repeatedly  protested  to  the  Government
 of  Pakistan  against  illegal  seizure  and
 intended  auction  of  Indian  properties  by
 them  and  urged  them  to  discuss  the
 restoration  of  such  properties  by  both
 sides.  There  has  been  no  response  from
 the  Government  of  Pakistan  to  these
 protests,

 (©)  No  such  proposal  is  under  consi-
 deration  of  the  Government.

 Data  Regarding  Distribution  of
 Nationa!  Income

 1163,  SHRI  JYOTIRMOY  BASU:
 Will  the  PRIME  MINISTER  be  pleased
 to  state  :

 (a)  whether  Government  possess  any
 data  regarding  distribution  of  national
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 income  amongst  different  sections  of
 population  in  India  ;

 (b)  if  so,  the  share  of  (dd)  factory
 workers,  (2)  persons  other  than
 workers,  (3)  independent  _  workers,
 (4)  profits,  (5)  rents,  (6)  interests,  and
 (7)  agricultural  labourers,  in  the  total
 national  income  during  the  years  1950-51,
 1955-56,  1960-61,  ‘1965-66  and  ‘1967-68,  ;

 (c)  if  the  answer  to  part  (a)  above  be
 in  the  negative,  have  Government  any
 plan  to  compile  necessary  data  for  this
 Purpose  ;  and

 (d)  if  not,  the  reasons  therefor  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (SHRIMATI
 INDIRA  GANDHI):  (a)  and  (०).
 Data  in  regard  to  national  income
 is  being  compiled  according  to  sectors
 of  the  economy  such  as  agriculture,
 mining  and  quarrying,  large  and  small
 scale  manufacturing,  trade  etc.  and  not
 on  the  basis  of  the  classification  listed
 in  part  (b)  of  the  question.

 (c)  and  (d).  The  matter  will  be
 examined  on  receipt  of  the  recommenda-
 tions  of  the  Committee  on  Distribution
 of  Income  and  Levels  of  Living.

 Indians  in  Zambia  and  Uganda
 1164,  SHRI  RAMACHANDRA

 VEERAPPA:  Will  the  Minister  of
 EXTERNAL  AFFAIRS  be  pleased  to
 state  ;

 (a)  whether  it  is  a  fact  that  the  Prime
 Minister  had  discussion  with  the  leaders
 concerned  on  the  issue  of  Indians  in
 Zambia  and  Uganda  during  her  recent
 visit  to  London  for  Commonwealth  Con-
 ference  ;  and

 (b)  if  so,  what  are  the  details  of  the
 discussion  and  their  results  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  Yes,  Sir.

 (b)  The  Presidents  of  Zambia  and
 Uganda  agreei  to  look  into  the  matter
 sym>athetically.
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 Scheduled  Castes  and  Scheduled
 Tribes  Employees  in  Gujarat

 ‘1166.  SHRI  5.  M.  SOLANKI:  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state
 the  number  of  Government  servants  be-
 longing  to  the  Scheduled  Castes  and
 Scheduled  Tribes  in  the  Radio  Stations
 of  Gujarat  in  clerical  and  class  IV  posts
 with  cetails  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE  DE-
 PARTMENT  OF  COMMUNICATIONS
 (SHRI  I.  K.  GUJRAL)  :  The
 number  of  —  employees  belonging
 to  Scheduled  Castes  and  Scheduled  Tribes
 in  clerical  and  Class  IV  posts  at  AIR
 Stations  in  Gujarat  State  is  as  in  the
 statement  below  :—

 No.  of  Scheduled  Caste  employees  at
 AIR  Station  in  Gujarat  State  :
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 Clerical  Class  IV  Total
 8  26  34

 No.  of  Scheduled  Tribes  Employees
 at  AIR  Stations  in  Gujarat  State  :

 Clerical  Class  IV  Total
 5  I5  20

 Chowkidars  in  A.I.R.,  Delhi
 ‘1167.  SHRI  ABDUL  GHANI  DAR:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 State  :

 (a)  the  number  of  posts  of  Chowkidars
 and  Studio  Guards  in  All  India  Radio,
 Delhi  ;

 (b)  the  number  of  posts  lying  vacant  ;
 and

 (c)  the  channel  of  promotion  for
 chowkidars  in  All  India  Radio  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE  DE-
 PARTMENT  OF  COMMUNICATIONS
 (SHRI  I.  K.  GUJRAL)  (a)  II5
 posts  of  Chowkidars  (including
 4  work  charged)  and  2!  of  Studio  Guards
 respectively.

 (०)  6  posts  of  Chowkidars  and  L  of
 Studio  Guard  respectively,
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 (c)  There  is  no  provision  for  promotion
 for  chowkidars.

 Holidays  for  Chowkidars  in  A.I.R.

 1168,  SHRI  ABDUL  GHANI  DAR:
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  it  is  a  fact  that  Chowki-
 dars  of  All  India  Radio  are  not  given
 Gazetted  Holidays,  Restricted  Holidays
 and  overtime  ;  and

 (b)  if  so,  the  reasons  therefor  ?
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE
 DEPARTMENT  OF  COMMUNICA-
 TIONS  (SHRI  I.  K.  GUJRAL)
 (a)  According  to  Government  orders,
 Chowkidars  of  AIR  are  entitled  to  three
 national  holidays  but  no  other  Gazetted
 holidays  and  restricted  holidays.  They
 are  paid  overtime  allowance  as  admissi-
 ble  under  Government  orders.

 (b)  Does  not  arise.

 Duties  of  Chowkidars  and  Studio
 Guards

 1169.  SHRI  ABDUL  GHANI  DAR:
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  ;

 (a)  whether  it  is  a  fact  that  duties  of
 departmental  Studio  Guards  and  Chowki-
 dars  are  the  same  but  the  pay  scales
 are  different  ;  and

 (b)  if  so,  the  reasons  for  not  giving
 chance  of  promotion  to  Chowkidars  for
 the  post  of  Studio  Guards  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN_-  THE
 DEPARTMENT  OF  COMMUNICA-
 TIONS  (SHRI  I.  K.  GUSJRAL):
 (a)  No,  Sir.  The  duties  of  Studio
 Guards  and  Chowkidars  are  different.
 The  pay  scales  are  also  different  as  the
 qualifications  for  Studio  Guards  are
 higher.
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 (b)  Does  not  arise.
 प्रतिरक्षा  मंत्रालय  के  बारे  में  आयोगों

 के  प्रतिवेदन
 I70,  श्री  भारत  सिह  चौहान  :  क्‍या

 प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि
 गत  बीस  वर्षों  में  उनके  मंत्रालय  तथा  उसके
 अधीनस्थ  संस्थानों  और  कार्यालयों  से
 सम्बद्ध  सभी  प्रकार  के  आयोगों,  अध्ययन
 दलों  तया  समितियों  द्वारा  प्रस्तुत
 एवं  प्रकाशित  प्रतिवेदनों  के  नाम,  उनके
 प्रकाशन  की  तिथियां,  उनकी  भाषा  उनके

 मूल्य  क्या-क्या  हैं  और  उनकी  उपलब्धता
 की  स्थिति  कया  है  ?

 प्रतिरक्षा  मंत्री  (श्री  स्वर्ण  सिह)  :  सूचना
 इकट्ठी  करने  में  अस्तंग्रस्त  श्रम  और
 प्रयास  परिणाम  से  संगत  नहीं  होगा  ।

 Interview  given  by  the  Minister
 of  Tourism  and  Civil  Aviation

 to  the  Ceylon  Broadcasting
 Corporation

 I7i.  SHRI  R.  K.  AMIN:
 SHRI  5.  K.  TAPURIAH:
 SHRI  D.  R.  PARMAR:
 SHRI  K.  P.  SINGH  DEO:
 SHRI  J.  MOHAMAD  IMAM  :
 SHRI  R.  R.  SINGH  DEO:
 SHRIMATI  ILA  PALCHOU-

 DHURI  :
 SHRI  C.  C.  DESAI:
 SHRI  INDRAJIT  GUPTA  :
 DR.  KARNI  SINGH  :
 SHRI  D.  N.  PATODIA  :
 SHRI  BHARAT  SINGH

 CHAUHAN  :
 SHRI  HUKAM  CHAND

 KACHWAI  :
 SHRI  S.  M.  BANERJEE  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  Minister  of  Tourism  and
 Civil  Aviation  recently  gave  an  interview
 to  the  Ceylon  Broadcasting  Corporation  :

 (b)  whether  certain  references  were
 made  during  the  course  of  the  interview
 about  Pakistan  and  Kashmir  ;

 (c)  whether  the  same  had  been  dele-
 ted  from  the  broadcast  ;  and

 (d)  if  so,  the  reaction  of  Government
 in  this  regard  ?
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 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH_  SINGH  :
 (a)  and  (b).  Yes,  Sir.

 (c)  The  questions  and  answers  on
 Kashmir  and  Pakistan  did  not  figure  in
 the  actual  broadcast  presumably  follow-
 ing  the  usual  policy  of  the  Ceylon  Gov-
 ernment,  which  has  friendly  relations  with
 both  India  and  Pakistan.

 (d)  Does  not  arise.
 Pak  Boats  captured  at  Okha  Port

 I72.  SHRI  7.  K.  AMIN  :  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  boats
 from  Pakistan  which  were  caught  by  our
 officers  at  Okha  Port  sometime  back  have
 been  handed  over  to  Pakistan  ;  and

 (b)  if  so,  the  reasons  therefor  ?
 THE  MINISTER  OF  EXTERNAL)

 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (४)  and  (b).  Out  of  ३30  Pakistani
 vessels  apprehended  during  January-
 February  1968,  27  vessels  were  released
 and  handed  over  to  Pakistan  in  December
 1968,  as  they  were  not  found  to  be  invol-
 ved  in  any  subversive  activities.

 Establishment  of  a  Chemical
 Explosive  Factory  in  Gujarat

 1173.  SHRI  7२.  K.  AMIN  :  Will  the
 Minister  of  DEFENCE  bc  _  pleased
 to  state  ;

 (a)  whether  it  is  a  fact  that  toluene  is
 the  basic  raw  material  for  the  manufac-
 ture  of  explosives  ;  and

 (b)  if  so,  whether  Government  propose
 to  establish  one  chemical  explosive  fac-
 tory  in  Gujarat  State  in  view  of  the
 manufacturing  of  14,000  tonnes  of  toluene
 in  the  Gujarat  Petro-chemical  complex  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE  (SHRI
 L.  N.  MISHRA):  (a)  Tolucne  is  one
 of  the  raw  materials  for  the  manufacture
 of  TNT.

 (b)  There  is  no  proposal  at  present  to
 establish  a  Chemical  Explosive  Factory
 in  Gujarat.

 लंदन  में  मंस्र  के  व्यापार  प्रतिनिधि
 1174,  श्री  ब्रजभूषण  लाल  :

 श्री  रणजोत  सिंह  :
 श्री  जगन्नाथ  राव  जोदी  :
 थी  सूरज  भाग  :
 शी  अटरू  बिहारी  वाजपेयी  :
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 क्या  वंदेशिक  कार्य  मंत्री  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्‍या  लंदन  में  मैसूर  के  व्यापार
 प्रतिनिधि  के  कार्यालय  के  भविष्य  के  बारे  में
 कोई  निणंय  किया  गया  है;  और

 (ख)  यदि  हां,  तो  उसका  ब्यौरा  क्‍या  है  ?

 वेदेशिक  कार्य  मंत्री  (श्री  दिनेश  सिह)

 (क)  और  (ख).  जी  नहीं  1  मामझा  अभी
 विचाराधीन  &  |

 भमारत-चोन  सीमा  पर  चोनी  सेना  का
 जपाव

 lL75,.  श्री  म०  रा०  सोंधी  :
 श्री  प०  मु०  सईद  :
 श्री  राम  स्वरूप  विद्यार्थो  :
 शमी  नारायण  स्वरूप  शर्मा
 श्री  ओम  प्रकाश  त्यागी  :

 कुमारी  कमला  कुमारी  :

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  भारत-चीन
 सीमा  पर  चीनी  सेना  का  जमाव  तथा  उसकी
 गतिविधियां  हाल  में  असाधारण:  बढ़  गई  हैं  ;

 (ख)  यदि  हां,  तो  सरकार  के  विचारा-

 नुसार  चीनी  सेना  के  इस  जमाव  के  पीछे
 चीन  का  क्या  उद्देश्य  है;  और

 (ग)  इस  पर  सरकार  की  कया  प्रतिक्रिया

 है?

 प्रतिरक्षा  मंत्री  (भरी  स्वर्ण  सिह):
 (क)  चीनी  सेनाएं  अब  भी  भारी  संख्या
 में  हमारी  उत्तरी  सीमाओं  के  पार  विद्यमान
 हैं  a तदपि,  उनकी  गतिविधि  में  हाल  में  कोई
 विशेष  परिवतंन  नहीं  हुआ  है।

 (ख)  प्रश्न  नहीं  उठता  ।

 (ग)  अपनी  भ्रृक्ष  त्रीय  अखण्डता  की  सुरक्षा
 के  लिए  अपनी  सीमाओं  के  उस  पार  पर
 सतकंता  से  ध्यान  रखा  जाता  है
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 Indian  Quota  For  U.N.  Jobs
 ‘1176,  SHRI  M.  L.  SONDHI:

 SHRI  M.  N.  REDDY:
 SHRI  K.  LAKKAPPA  :
 SHRI  SAMAR  GUHA  :
 SHRI  SURENDRANATH-

 DWIVEDY  :
 SHRI  V.VISHWANATHA

 MENON:
 SHRI  C.  K.  CHAKRAPANI:
 SHRI  UMANATH:
 SHRI  GANESH  GHOSH:
 SHRI  VASUNDEVAN  NAIR  :
 SHRI  YASH  PAL  SINGH:
 SHRI  S.  K.  TAPURIAH  :
 SHRI  HIMATSINGKA:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  wehther  it  is  a  fact  that  there  is
 some  resentment  over  Indian  quota  for
 U.N.  Jobs;  and

 (b)  if  so,  what  is  the  real  picture  of
 the  affair  and  government’s  reaction
 thereto  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH):
 (a)  and  (b).  According  to  a  report
 submitted  by  the  U.N.  Secretary-Gencral
 to  the  General  Assembly,  Indian  nation-
 tals  were  occupying  65  posts  in  the  pro-
 fessional  and  executive  grades  in  the  U.N.
 Secretariat  on  the  3lst  August,  1968,  us
 against  the  prescribed  range  of  26  to  31
 posts.  Several  other  Member  States  are
 similarly  ‘‘over  represented’’  and  this  has
 caused  some  adverse  comment  from  the
 “tunder  represented’?  Member  States.

 India’s  so-called  over  representation
 is  due  largely  to  historical  reasons.  When
 the  U.N.  was  established  its  Secretariat
 had  to  be  formed  by  those  founcer
 Members  which  had  an  adequate  reser-
 voir  of  qualified  and  trained  personnel.
 India  was  among  the  Member  States
 which  provdedi  the  trained  manpower
 needed  by  the  U.N.  Secretariat.  The
 U.N.  Secretary-General  is  trying  to  ensure
 equitable  representation  for  all  Member
 States  in  the  U.N.  Secretariat,  and  this
 is  being  achieved  gradually  and  in  such
 a  manner  as  not  to  impair  the  efficiency
 of  the  Organisation.
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 Withholding  of  Work  and  Residence
 Permits  from  Kcnya  Indians

 77.  SHRI  M.  L.  SONDHI  :
 SHRI  B.K.  DASCHOWDHURY  :
 SHRI  R.K.  AMIN  :
 SHRI  S.K.  TAPURIAH  :
 SHRI  GADILINGANA  GOWD  :
 SHRI  MEETHA  LAL  MEENA  :
 SHRI  R.  ५.  NAIK  :
 SHRI  SITARAM  KESRI  :
 SHRI  BALRAJ  MADKOK  :
 SHRI  RAM  AVTAR  SHARMA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Go-
 vernment  of  Kenya  have  taken  a  decision
 to  withhold  Work  and  Residence  Permits
 to  Indians  holding  British  Passports  ;

 (b)  if  so,  the  number  of  sech  Indians
 who  will  be  affected  thereby  ;

 (c)  the  reaction  of  the  Government
 of  India  in  the  matter  ;  and

 (d)  whether  any  discussion  has  been
 held  with  the  Government  of  U.K.  in
 this  regard  and  if  so,  the  result  thereof  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  Yes,  Sir.

 (b)  The  exact  number  of  the  affected
 persons  is  not  known.

 (०)  and  (d).  The  people  holding
 British  passports  are  primarily  the  res-
 Ponsibility  of  the  Government  of  United
 Kingdom.  S$  far  as  the  citizens  of
 U.K.  of  Indian  origin  are  concerned,
 arrangements  have  already  been  made
 between  the  Governments  of  India  the
 United  Kingdom  in  regard  to  the  resettle-
 ment  of  those  who  may  be  compelled
 to  leave  Kenya  and  wish  to  come  to
 India.

 Grant  of  Visas  for  Indians  by  Pakistan
 ‘1178,  SHRI  M.  L.  SONDHI  :

 SHRI  GEORGE  FERNANDES  :
 SHRI  B.  K.  DASCHOWDHARY  :
 SHRI  R.  ५.  NAIK:
 SHRI  GADILINGANA  GOYAL  :
 SHRI  S.  K.  TAPURIAH  :
 SHRI  R.  K.  AMIN:
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 SHRI  SAMAR  GUHA  :
 SHRI  K.  LAKKAPPA  :
 SHRI  SURENDRANATH

 DWIVEDY  :
 SHRI  J.  AHMED  :
 SHRI  DINKAR  DESAI  :
 SHRI  RANJIT  SINGH  :
 SHRI  BALRAJ  MADHOK  :
 SHRI  BENI  SHANKER

 SHARMA
 SHRI  HARDAYAL  DEVGUN  :
 SHRI  D.  C.  SHARMA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  Whether  it  is  a  fact  that  the  Pakis-
 tan  Government  have  stopped  issuing  visas
 to  Indian  Citizens  intending  to  visit
 Pakistan  ;  and

 (0)  If  so,  the  reaction  of  Government
 of  India  thereto  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  No,  Sir.

 (b)  Dees  not  arise.
 Cease  Fire  Violations  by  Pakistan

 JI79,  SHRI  6.  ८.  NAIK  :
 SHRI  D.  AMAT:
 DR.  SUSHILA  NAYAR  :
 SHRI  A.  SREEDHARAN  :
 SHRI  K.  LAKKAPPA  :

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state  :

 (a)  The  number  of  cease-fire  violations
 committed  by  Pakistan  during  the  period
 from  Ist  April,  968  to  3lst  December,
 968  ;

 (b)  the  figures  for  the  corresponding
 period  in  the  last  year  ;  and

 (c)  the  action  taken  by  Government
 in  each  case  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  :  (a)  During
 this  period,  Pakistan  committed  1,471
 violations  of  the  Ceasefire  Agreement  of
 +1949,  in  J.  &  K.

 (b)  1,480.
 (०)  Ceasefire  violation  complaints  have

 been  lodged  with  the  U.N.  Military
 Observers  in  all  these  cases.  Besides,
 necessary  precautionary  measures  have
 also  been  taken.
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 फरीदाबाद  में  भारतीय  वायु  सेना  के
 कर्ंचारियों  द्वारा  दंगे

 1180.  श्री  विभूति  मिश्र  :
 श्री  बाबूराव  पटेल  :
 श्री  Ho  ला०  सोंधी  :
 श्री  ओंकार  सिह  :

 श्री  हुकम  चन्द  कछवाय  :

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  7  जनवरी,
 1969  को  फरीदाबाद  (हरयाणा)  में  दंगा
 फसाद  करते  हुए  कुछ  वेमानिको  को  पुलिस
 ने  गिरफ्तार  किया  था  तथा  सेना  अधिका-
 रियो  को  सौंप  दिया  था;  और

 (ख)  यदि  हां,  तो  उनके  विरुद्ध  सेना
 अधिकारियों  ने  क्‍या  कायंवाही  की  है  ?

 प्रतिरक्षा  मंत्री  (श्री  स्वर्ण  सिह):
 (क)  फरीदावाद  में  भगड़ा  करने  के  लिए
 7  जनवरी,  969  को  पुलिस  द्वारा  |  सार्जेट
 और  4  अवर  श्रेणी  सेनिकों  को  गिरफ्तार
 किया  गया  था।  वाद  में  उन्हें  वायु  सेना
 पुलिस  के  हवाले  कर  दिया  गया  था।

 (ख)  उक्त  घटना  की  जांच  के  लिए  एक
 कोर्ट  आफ  इन्क्वायरी  आदिष्ट  की  गई  थी,
 और  रिपोर्ट  निरीक्षणाधीन  है  1

 हिन्दी  समाचार  कतरन

 LI8.  श्री  ओम  प्रकाश  त्यागी  :
 श्री  रामस्वरूप  विदश्यार्थो  :
 श्री  नारायण  स्वरूप  शार्मा  :

 कुमारी  कमला  कसारो:
 श्री  मोलहू  प्रसाव  :

 क्या  सूचना  ओर  प्रसारण  मंत्री  I8
 दिसम्बर,  968  के  अताराकित  प्रदन  संख्या
 4955  के  उत्तर  के  सम्बन्ध  में  यह  बताने
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 की  कृपा  करेंगे  कि  :

 (क)  इस  समय  प्रेस  इन्फारमेशन  ब्यूरो
 किन  हिन्दी  तथा  भ्रंग्रेजी  देनिको  में  से
 समाचार  कतरन  लेते  हैं,

 ख)  क्‍या  यह  सच  है  कि  विभिन्‍न
 मंत्रालयों  को  भेजी  जाने  वाली  हिन्दी
 समाचार  कतरनों  की  संख्या  अंग्रेजी  समाचार
 कतरनों  से  बहुत  कम  है  जबकि  हिन्दी
 समाचार  पत्रों  से  ग्रधिक  समाचार  कतरनों
 की  आवश्यकता  है  तथा  उनसे  अधिक
 समाचार  कतरन  प्राप्त  हो  सकती  हैं,  श्र

 (ग)  अंग्रेजी  तथा  हिन्दी  की  समाचार
 कतरनें  काटने  के  लिए  अलग-अलग  कितने
 कमंचारी  नियुवत  हैं  तथा  उनके  वेतनमान
 क्या-क्या  हैं  ?

 सूचना  तथा  प्रसारण  मंत्रालय  और
 संचार  विभाग  में  राज्य  मंत्री  श्री  ह्  Fo
 गुजराज)  :  (क)  पत्र  सूचना  कार्यालय  जिन
 अंग्रेजी  और  हिन्दी  के  समाचारपत्रों  की
 करतनें  लेता  है,  उनकी  सूची  सभा  पटल  पर
 रखदी  गई  है।  (पुस्तकालय  में  रखो  गयी  |

 देखिये  संख्या  LT-7  147/1969)

 (ख)  सरकार  के  विभिन्‍न  मंत्रालयों  |
 विभागों  इत्यादि  को  भेजी  जाने  वाली  हिन्दी
 समाचारपत्रों  ।  पत्रिकाओं  की  संख्या  आज-
 कल  कम  है,  परन्तु  फिलहाल  इसको  पर्याप्त
 पाया  गया  है  |

 (ग)  पदनाम  नियुक्त  कमंचारी  वेतनमान

 हिन्दी  =  शंग्रेजी
 कतरनों  कतरनों
 के  लिए  के  लिए

 सहायक  सूचना  |  l  350-25-500-

 झ्रधिकारी  30-530  द.  अ.
 30-800रुपये
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 पदनाम  नियुक्त  कमंचारी  वेतनमान

 हिन्दी  अंग्रेजी

 कतरनों  कतरनों
 के  लिए  के  लिए

 सूचना  5  2  270-10-290-15-410-

 सहायक  द्.अ.  ‘15-485  रुपये

 सहायक/  4  aerra-2]0-0-270-
 उच्च  श्रेणी  15-300  द.अ.  5-450-

 लिपिक  द.  अ.-20-530  रुपये

 उच्च  श्रेणी  लिपिक  :

 130-5-160-8-200-,
 द.अ.-8-280  रुपये

 लिपिक  |  0-3-34-4-55-z.
 at.-4-75-5-I80  रुपये

 दफतरी  12  2  75-I-85-%.9.-2-95
 रुपये

 चपरासी  ol  70-I-80-2.37.--80
 रुपये

 प्रेस  ट्रस्ट  आफ  इंडिया  और  समाचार
 भारती  को  वित्तीय  सहायता

 1182.  श्री  ओम  प्रकाश  त्यागी  :

 श्री  रामस्वरूप  विद्यार्थो  :

 श्री  नारायण  स्वरूप  हार्मा  :

 कुमारी  कमला  कुमारी  :

 शी  हुकम  चन्द  कछवाय  :

 क्या  सूचना  और  प्रसारण  मंत्री  18

 दिसम्बर,  968  के  अतारांकित  प्रश्न  संख्या
 4959  के  उत्तर  के  सम्न्ध  में  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्या  प्रेस  ट्रस्ट  आफ  इण्डिया  तथा
 'समाचार  भारती”  को  दूसरी  किश्तों  का

 भुगतान  करने  के  सम्बन्ध  में  इस  बीच  विचार
 किया  गया  है  ;
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 (ख)  यदि  हां,  तो  किद्ततों  का  कब  भुगतान
 किया  गया  था  और  वे  किश्तें  कितनी  राशि
 की  थीं  ;

 (ग)  यदि  नहीं,  तो  बिलम्ब  के  क्या  कारण
 हैं  और  इसका  भुगतान  कब  तक  किये  जाने
 की  सम्भावना  है  ;

 (घ)  क्‍या  उपकरण  खरीदने  के  लिये

 “हिन्दुस्तान  समाचार'  को  ऋण  देने  के  प्रश्न
 पर  इस  बीच  विचार  किया  गया  है  ;  और

 (=)  यदि  हां,  तो  इस  सम्बन्ध  में  सरकार  ने
 क्या  निर्णाय  किया  है  ?

 सूचना  तथा  प्रसारण  मंत्रालय  ओर  सचार
 विभाग  में  राज्य  मंत्री  (श्री  इ०  क्‌०  गुजराल)  :

 (क)  से  (ग)  प्रेस  ट्स्ट  श्राफ  इण्डिया  को
 l2  लाख  रुपए  और  समाचार  भारती  को
 75,000  रुपए  की  ऋण  की  दूसरी  किश्तों
 को  रिलीज़  करने  की  वित्तिय  मंजूरियां  पहले
 ही  दी  जा  चुकी  हैं,  और  उनके  ज॑ैनरल
 मैनेजरों  को  ट्रेजरी  से  अपनी-अपनी  राशियां
 लेने  के  लिए  अधिकृत  कर  दिया  गया  है  |

 घ)  और  (ड).  मामला  विचाराधीन  है।
 वंदेशिक  सेवाओं  में  हिन्दी  प्रसारण

 1183.  श्री  ओम  प्रकाश  त्यागी  :

 श्री  रामस्वरूप  विद्यार्थो  :

 श्रो  नाशायण  स्वरूप  ्ार्मा  :

 कुमारी  कमल  कुमारी:

 क्या  सूचना  और  प्रसारण  मंत्री,  18,
 दिसम्बर,  968  के  तारांकित  प्रदन  संख्या
 820  के  उत्तर  के  सम्बन्ध  में  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  आकाशवाणी  के  विदेश  सेवा  प्रसा-
 रणो  में  प्रंप्रेजी  प्रसारण  की  तुलना  में  हिन्दी
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 प्रसारण  के  लिए  बहुत  कम  समय  नियत
 किया  गया  है  ;

 (ख)  क्‍या  सरकार  का  विचार  हिन्दी  तथा
 अंग्रेजी  प्रसारणों  क ेलिए  बराबर  समय  नियत
 करने  का  है;  और

 (ग)  यदि  नहीं,  तो  इसके  क्या  कारण  हैं  ?

 सूचना  तथा  प्रसारण  मंत्रालय  और  संचार
 विभाग  में  राज्य  संत्री  (श्री  इ०कु०  गुजराल)  :

 (क)  वेदेशिक  सेवा  कार्यक्रम  का  मुख्य
 कार्य  विदेशों  के  श्रोताओं  तक  उनकी  ही
 भाषा  में  पहुँचना  है।  आकाशवाणी  की
 श्रंग्रेजी  मे ंजनरल  ओवरसीज  सविस  ही  एक
 मात्र  विश्व  सेवा  है और  यह  विदेशों  में  सभी
 अंग्रेजी  जानने  वाले  श्रोताओं  के  लिए  है।
 हिन्दी  में  कार्यक्रम  और  इस  मामले  में  अन्य
 भारतीय  भाषाओं  में  कार्यक्रम  विदेशों  में

 रहने  वाले  उन  लोगो  के  लिए  हैं  जो  भारतीय
 हैं  या  प्रवासी  भारतीय  हैं।  वेदेशिक  सेवा  के

 दृष्टिकोण  से  यह्‌  एक  अलग  ही  श्रेणी  के
 श्रोता  हैं।  अ्रंग्रेजी  और  हिन्दी  को  जो  समय
 अलाट  किया  जाता  है  उसका  निणुंय  विभिन्‍न
 कसौटियों  के  आधार  पर  किया  जाता  है  द्रौर
 दोनों  की  तुलना  साथंक  नहीं  है  1

 (ख)  जी,  नहीं
 (ग)  जैसे  ऊपर  (क)  में  बताये  गये  हैं  ।

 फिल्म  सेंसर  नियमों  सम्बन्धी  जांच
 समिति

 1184,  श्री  ओस  प्रकाश  त्यागी  :
 श्री  रामस्वरूप  विद्यार्थो  :
 श्री  नारायण  स्वरूप  शर्मा  :

 कुमारी  कमला  कुमारी  :

 क्या  सूचना  ओर  प्रसारण  मंत्री  श्रप्रैल
 968  के  तारांकित  प्रदन  संख्या  023  के
 उत्तर  के  मम्बन्ध  में  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  फिल्‍मों  की  सेंसरशिप  के  प्रदइन  की
 जांच  के  लिए  नियुक्त  जांच  समिति  अपना
 प्रतिविदन  कब  तक  पेश  कर  देगी  ;  और

 FEBRUARY  26,  969  Written  Answers  64

 (a)  इस  समिति  के  सदस्यों  के  चयन  के
 लिए  क्‍या  कसौटी  अपनाई  गई  है  ?

 सूचना  तथा  प्रसारण  मंत्रालय  ओर  संचार
 विभाग  में  राज्य  मंत्री  (श्री  ह०कु०  गुजराल)  :

 (क)  फिल्‍म  सेंसरशिप  सम्बन्धी  जांच
 समिति  को  आशा  है  कि  वह  अपनी  रिपोर्ट
 यदि  पहले  नहीं  तो  31  मई  तक  पेश  कर  देगी ।

 (ख)  चयन  की  कसौटी  (l)  सावंजनिक
 मामलों  का  ज्ञान  (2)  शिक्षा  (3)  कलाएं  और

 (4)  फिल्‍म  में  जानी  मानी  प्रसिद्धि  थी  ।
 Akashvani  Magazines

 1185.  SHRI  GADILINGANA  GOWD  :
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  bce  pleased  to
 state  :

 (a)  The  number  of  ‘‘AKASHVANI”
 magazines  published  languagewise  during
 the  years  967  and  968  and  the  cost
 thereof  ;

 (b)  the  total  amount  of  sale  effected
 during  the  years  ;

 (c)  the  number  of  maganizes  left  lan-
 guage-wise  unsold  ;  and

 (d)  The  steps  taken  to  avoid  losses  on
 this  account  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE
 DEPARTMENT  OF  COMMUNI-
 CATIONS  (SHRI  I.  K.  GUJRAL):
 (a)  to  (d):  The  information  is  being
 collected  and  will  be  laid  on  the  Table
 of  the  House.

 Closure  of  Suez  Canal
 1186,  SHRI  GADILINGANA  GOWD  :

 SHRI  BHARAT  SINGH
 CHAUHAN  :

 SHRI  HUKUM  CHAND
 KACHWAI  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  picased  to  state  :

 (a)  Whether  it  is  a  fact  that  India  is
 incurring  additional  expense  on  account
 of  higher  freight  charges  asa  result  of
 closure  of  Suez  Canal  ;  and

 (०)  if  so,  the  additional  freight  charges
 incurred  during  the  year  968  ?
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 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)

 (a)  Yes,  Sir.
 (b)  It  is  not  possible  to  give  the

 additional  freight  charges  incurred  during
 the  year  1968,

 Radioactivity  Fall-Cut  as  a  Result
 of  Hydrogen  Bomb  Explosions

 1187.  SHRI  S.K.  TAPURIAH  :
 SHRI  N.  SHIVAPPA  :
 SHRI  HIMATSINGKA  :
 SHRI  A.  SREEDHARAN  :
 SHRI  R.  R.  SINGH  DEO:
 SHRI  K.  M.  KOUSHIK  :
 SHRI  PRAKASH  VIR  SHASTRI:
 SHRI  MAHANT  DIGVIJAY

 NATH:
 SHRI  D.  N.  PATODIA  :

 Will  the  PRIME  MINISTER  bce  plea-
 sed  to  state  :

 (a)  whether  the  Jevel  of  radio-activity
 in  the  atmosphere  over  India  has  risen
 on  account  of  the  repeated  nuclear  blasts
 including  the  last  Hydrogen  Bomb  explo-
 sions  by  China  and  France  ;

 (0)  ifso,  what  is  the  latest  estimate
 in  this  regard  ;

 (ce)  whether  this  has  resulted  in  any
 discase  or  epidemics  in  India  or  in  the
 region  around  this  country  ;

 (d)  the  nature  of  preventive  steps  taken
 to  counter-act  the  harmful  effects  of  such
 explosions  ;  and

 (ce)  what  efforts  have  been  made  by
 Government  to  persuade  China  and
 France  to  refrain  from  such  nuclear  tests?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (  SHRIMATI
 INDIRA  GANDHDP:  (a)  Yes,  Sir.

 (b)  The  latest  estimates  on  the  level  of
 radioactivity  in  the  atmosphere  show  that
 the  levels  have  been  decreasing  since
 963  and  the  present  levels  are  quite
 negligible.  The  latest  H-Bomb  explosion
 by  China  has  not  produced  any  measure-
 able  increase  in  India  so  far.

 (c)  No,  Sir.
 (d)  Does  not  arise.
 (०)  The  Government  of  India’s  views

 on  the  question  of  nuclear  tests  have
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 been  stated  publicly  in  national  as  well
 as  international  forums.

 Delegations  sent  Abroad  by  Ministry
 of  External  Affairs

 ‘1188,  SHRI  K.  LAKAPPA  :
 SHRI  SUSHILA  NAYAR:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  the  number  of  delegations  sent
 abroad  during  the  last  two  years  by  his
 Ministry  ;

 (b)  The  name  of  country  visited  by
 those  delegations  ;

 (c)  the  amount  spent  by  each  dele-
 gations  ;  and

 (d)  the  result  achieved  ?
 THE  MINISTER  OF  EXTERNAL

 AFFAIRS  ?  (SHRI  DINESH  SINGH)  :
 (a)  Forty.

 (0)  to  (d).  The  details  are  given  in
 the  statement  laid  on  the  Table  of  the
 House.  [Placed  in  Library,  See  No,  LT—
 148/69].

 Delegations  sent  abroad  by  the
 Planning  Commission

 489  SHRI  K.  LAKKAPPA  :
 DR.  SUSHILA  NAYAR  :

 Will  the  PRIME  MINISTER  be  plea-
 sed  to  state  :

 (a)  The  number  of  Delegations  sent
 abroad  during  the  last  two  years  by  the
 Planning  Commission  ;

 (b)  the  name  of  countries  visited  by
 those  delegations  ;

 (c)  The  amount  spent  by  each  dele-
 gation  ;  and

 (d)  the  result  achieved  thereby  ?

 THE  PRIME  MINISTER.  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (  SHRIMATI
 INDIRA  GANDHI  )

 (a)  to  (९)  :  During  the  last  two  years
 two  delegations  were  sponsored  by  the
 planning  Commission.  One  of  these  dele.
 gations  visited  Thailand  in  November,
 967  for  participation  in  the  Third  Asian
 Planners  Conference  and  the  Conference
 on  Inter-G>vernmental  Consultation  on
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 Regional  Plan  Harmonisation  and  Eco-
 nomic  Cooperation  convened  by  the
 ECAFE.  The  other  delegation  visited  the
 U.S.S.R.  in  Scptember-October,  968  to
 study  current  methods  of  Soviet  Planning
 and  for  discussions  on  Indo-Soviet  Co-
 operation  in  the  field  and  trade  of
 industry.  The  amount  spent  on  the  dele-
 gation  to  Thailand  was  Rs.  16,550/-  and
 on  delegation  to  the  U.S.S.R.  was  Rs.
 34,100/-.

 (d)  The  Third  Asian  Planners  Confer-
 ence  reviewed  the  major  problems  and
 obstacles  faced  in  the  implementation  of
 Plans  including  the  special  problems  in
 the  agriculture  sector  and  export  promo-
 tion  policies  and  schemcs.  At  the  Con-
 ference  on  Plan  Harmonisation,  discussions
 were  held  on  the  question  of  forms  of
 economic  cooperation  and  harmonisation
 in  the  ECAFE  region.

 हैदराबाद  में  यूरेनियम  आक्साइड  का
 अधिक  उत्पादन  करने  के  लिये  संयंत्र

 1190,  श्री  महाराज  सिह  मारती  :  क्‍या
 प्रधान  मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 हैदराबाद  में  यूरेनियम  आक्साइड  का  अधिक
 उत्पादन  करने  के  लिये  स्थापित  किये  जाने
 वाले  सन्यन्त्र  के  बारे  में  अब  तक  क्‍या
 प्रगति  हुई  है  ?

 प्रधान  मंत्री,  अशु  शक्ति  मंत्री  तथा
 योजना  मंत्री  (क्रीमती  इन्दिरा  गांधी)  :
 संयंत्र  के  विस्तृत  डिज़ायन  तथा  नक्शे
 तैयार  किये  जा  रहे  हैं  ।

 इन्डियन  रेयर  अथेस  लिमिटेड
 LI9l.  श्रो  महाराज  सिह  मारती  :  क्‍या

 प्रधान  मंत्रो  यह  बताने  की  कृपा  करेंगे  कि
 चौथी  योजना  के  दौरान  इंडियन  रेयर  अंस
 लिमिटेड  कारखाने  में  “रेयर  अर्थ”  से
 विभिन्न  तत्व  निकाले  जाने  के  लिये  परि-
 योजना  तैयार  की  गई  है  ;  उन  तत्वों  का
 नाम  तथा  मात्रा  क्‍या  है  जिनका  पता  लगने
 की  सम्भावना  है  और  उन  तत्वों  की  देश  के
 अन्दर  और  बाहर  कितनी  मांग  है  ?

 प्रधान  मंत्री,  अद्यु  हाक्ति  मंत्रों  तथा
 योजना  मंत्री  (भोसमतोी  इन्दिरा  गांधी):
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 अगले  पन्द्रह  महीने  में  सीरियम  आक्साइड
 लन्थेनम  नाइट्रेट  तथा  इट्रियम  आक्साइड
 का  उत्पादन  करने  की  योजना  इन्डियन  रेयर
 अर्थस  लिमिटेड  ने  तैयार  करली  है।  देश
 के  अन्दर  और  बाहर  इन  तत्वों  की  मांग  का
 पता  लगाने  का  कार्य  अभी  बाकी  है

 भारतीय  विमानों  हारा  इसराइल  में  रुके
 बिना  यूरोप  की  उड़ान

 II92,  श्री  महाराज  सिह  मारती  :  क्‍या
 वंदेशिक-कार्य  मन्त्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  यूरोप  को  जाने
 वाले  भारतीय  विमान  इसराइल  से  होकर
 नहीं  जाते  क्योंकि  भारत  की  विदेश  नीति
 संयुक्त  अरब  गणराज्य  के  पक्ष  में  रही  है
 और  सरकार  उसको  नाराज  नहीं  करना
 चाहती  ;  और

 (ख)  यदि  नहीं,  तो  ऐसा  करने  के  और
 क्या  कारण  हैं  ?

 वदेशिक-कार्य  मंत्री  :  (श्रो  विनेश  सिह)  :

 (क)  जी  नहीं  ।

 (ख)  भारतीय  वायुयानों  को  यूरोप  जाने
 के  लिए  जो  वतंमान  माग  और  सुविधाएं
 उपलब्ध  हैं,  वे  पर्याप्त  सिद्ध  हुई  हैं  tL

 eam  के  साय-साथ  तेल  पाईप  बिछाने  के
 बारे  में  संयुक्त  अरब  गणराज्य  से  वार्ता

 1193,  श्री  महाराज  सिह  मारती  :  क्‍या
 वेदेशिक-काय  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  क्‍या  संयुक्त  अरब  गणराज्य  सरकार
 ने  स्वेज  नहर  के  साथ-साथ  उनके  द्वारा
 डाली  जा  रही  तेल  पाइप  लाइन  के  बारे
 में  भारत  सरकार  से  कोई  बातचीत  की

 है  ;  और

 (ख)  यदि  हां,  तो  क्या  इससे  भारत  को
 लाभ  होने  की  सम्भावना  है  ?

 वदेशिक-काय  संत्रो  भो  दिनेश  सिंह):
 (क)  जी  नहीं  ।

 (ख)  प्रइन  नहीं  उठता  ।
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 Return  of  Naga  Hostiles  from  China
 After  training

 ‘1194,  SHRI  HEM  BARUA  :
 SHRI  VALMIKI  CHOUDHARY  :
 SHRI  CHINTAMANI

 PANIGRAHI  :
 SARIMATI  ILA

 PALCHOUDHURY  :
 SHRI  D.N.  PATODIA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  1,000,
 China-trained  Naga  hostiles  under  Mowu
 Angami  have  entered  Nagaland  by  now;

 (b)  if  so,  what  steps  Government  have
 taken  to  immobilise  them;  and

 (c)  whether  any  Chinese  arms  and
 ammunitions  have  been  recovered  from
 them  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)
 (a)  Over  a  period  of  several  months,
 underground  Nagas  trained  in  China  have
 managed  to.  secure  entry,  in  small
 numbers,  into  Nagaland.  Mowu  Angami
 and  a  major  part  of  his  gang  are,  how-
 ever,  still  on  the  other  side  of  the  Indian
 border;  the  vigilance  of  the  Security
 Forces  is  making  it  very  difficult  for  them
 to  come  in.

 (b)  Crossing  illegally  into  China  and
 Pakistan  and  importing  arms  from  outside
 is  a  serious  breach  of  Agreement  for
 Suspension  of  Operations  as  well  as  of
 our  normal  laws.  The  Security  Forces
 have  been  secking  out  foreign  arms  and
 camps  where  the  China  returned  gangs
 operate.  As  a  consequence,  the  Under-
 ground  Nagas  who  have  entered  Nagaland
 are  being  kept  constantly  on  the  move.

 (c)  Some  Chinese  arms  and  ammunition
 have  been  recovered  in  operations  by  our
 Secrurity  Forces  against  gangs  traind  by
 China.

 Shri  C.  Rajagopalachari’s  Suggestion
 Re  :  Jammu  and  Kashmir

 1195.  SHRI  HEM  BARUA  :
 SHRI  YAJNA  DATT  SHARMA  :
 SHRIMATI  ILA

 PALCHOUDHURY  :
 SHRI  CHENGALRAYA  NAIDU  :
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 SHRI  SITARAM  KESRI  :
 SHRI  D.R.  PARMAR  :
 SHRI  P.N.  SOLANKI  :
 SHRI  DEVEN  SEN  :
 SHRI  KIKAR  SINGH  :
 SHRI  ONKAR  LAL  BERWA  :
 SHRI  RAMACHANDRA  J.  AMIN:
 SHRI  R.K.  AMIN  :
 SHRI  S.M.  BANERJEE  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  the  attention  of  Govern-
 ment  has  been  drawn  to  a  suggestion  made
 by  Shri  C.  Rajagopalachari  towards
 Putting  the  State  of  Jammu  and  Kashmir
 under  three  World  powers  for  a  period  of
 ten  years;  and

 (b)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)

 (a)  Yes,  Sir.

 (b)  The  State  of  Jammu  and  Kashmir
 is  an  integral  part  of  India.  The  question
 of  submitting  it  to  foreign  control,  there-
 fore,  does  not  arise.

 आकाशवाणी  में  निपुक्ति  के  नियसू

 1196,  श्री  राम  स्वरूप  विद्यार्षो  :
 श्री  जि०  ब०  सिह  :
 श्री  हुकम  चन्द  कछवाय  :
 श्री  बलराज  मधोक  :

 क्‍या  सूचना  और  प्रसारण  मंत्री  8
 दिसम्बर,  968  के  तारांकित  प्रदन  संख्या
 8I7  उत्तर  के  सम्बन्ध  में  "विविध  भारती”
 कार्य-क्रम  के  संचालन  के  लिये  कमंचारियों
 की  भर्ती  के  लिए  निर्धारित  नियमों  की  प्रति
 सभा  पटल  पर  रखेंगे  ?

 सूचना  तया  प्रसारण  मंत्रालय  और  संचार
 विभाग  में  राज्य  मंत्री  फु्भो  इ.क्‌.  गुजराल)  :
 निम्नलिखित  कमंचारियों,  जो  आकाश-
 वाणी  के  “विविध”  भारती  कायंक्रमों  से  सीधे
 सम्बन्धित  हैं,  को  भर्ती  के  नियमों  की  एक-एक
 प्रति  प्रंग्रेज़ी  उत्तर  के  साथ  देखें  जो  सदन
 की  मेज  पर  रख  दी  गई  है  [पुस्तकालय
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 में  रख  दो  गई  है  |  देखिये  संख्या  LT-49/
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 l.  thomas  एक्जीक्यूटिव
 2.  प्रोड्यूसर.सहायक  प्रोड्यूसर
 3.  स्क्रिप्ट  लेखक
 4.  अनाऊन्सर
 Commercial  Broadcast  from  Delhi

 and  Madras
 1197,  SHRI  CHENGALRAYA  NAIDU  :

 SHRI  HARDAYAL  DEVGUN  :
 SHRI  SITARAM  KESHRI  :
 SHRI  SHRI  CHAND  GOYAL  :
 SHRI  RANJIT  SINGH  :
 SHRI  BAL  RAJ  MADHOK  :
 SHRI  D.C.  SHARMA  :
 SHRI  BENI  SHANKER  SHARMA:
 DR.  RANEN  SEN  :
 SHRI  BIBHUTI  MISHRA  :
 SHRI  BEDABRATA  BARUA  :
 SHRI  SRADHAKAR_  SUPAKAR  :
 SHRI  BABURAO  PATEL  :
 SHRI  P.C.  ADICHAN  :
 SHRI  S.R.  DAMANI  :
 SHRI  RAGHUVIR  SINGH

 SHASTRI  :
 SHRI  MATI  TARA  SAPRE  :
 SHRI  HIMATSINGKA  :
 SHRI  S.K.  TAPURIAH  :
 SHRI  MANIBHAI  J.  PATEL:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  Governmeat  have  ceciced
 to  introduce  commercial  advertising  in
 the  Vividh  Bharati  programme  for  Delhi
 as  well  as  for  Madras  Stations  of  All
 India  Radio;

 (b)  if  so,  whether  the  scheme  of
 commercial  broadcast  in  other  stations  of
 All  India  Racio  introduced  earlier  has
 helped  Government  in  carning  the  profit;

 (c)  if  so,  the  profit  earned  so  far  and
 how  far  the  scheme  has  proved  success;
 and

 (d)  when  it  is  likely  to  be  introduced
 in  other  stations  and  the  namzs_  of
 stations  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  AND  IN~  THE
 DEPARTMENT  OF  COMMUNICA-
 TIONS  (SHRI  I.  K.  GUJRAL)  :  (a)  Yes,
 Sir.
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 (b)  Yes,  Sir,
 (c)  The  net  profit,  after  deducting

 expenditure,  from  the  Bombay-Poona-
 Nagpur  Commercial  Service  from  Ist
 November,  1967,  to  30th  Septemter,  968
 is  Rs.  33,43,30l.  The  figures  for  the
 Calcutta  Service  which  started  from  50
 October,  968  are  not  yet  available.
 The  service  has  been  a  success  as  the
 demand  for  time  exceeds  the  availability
 and  Government  is  making  a  profit.

 (d)  Extension  of  the  service  to  other
 centres  in  the  country  will  be  uncertaken
 according  to  a  phased  programme.  The
 details  have  not  beea  worked  out  as  yet.

 Licencing  in  Electronics  Field
 ‘1198,  SHRI  SITARAM  KESARI  :  Will

 the  Minister  of  DEFENCE  be  pleased  to
 state  ;

 (a)  whether  Government  have  decided
 to  resume  licencing  in  electronics  field  ;

 (b)  if  so,  the  number  of  new  establish-
 ments  Jikcly  to  be  set  up  in  the  private
 and  public  sectors  ;  and

 (c)  the  main  items  in  respect  of  which
 new  licences  are  to  be  issued  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  L.  N.
 MISHRA)  :  (a)  to  (c).  Licensing  in  the
 electronics  ficld  had  at  no  time  been
 suspended.  For  planned  development,
 however,  applications  in  respect  of  a  few
 components  were  not  being  considered.

 The  requirements  of  clectronic  compo-
 nents  by  973  have  now  been  _  reassessed
 and  applications  have  been  invited  from
 entrepreneurs.  The  number  of  new  csta-
 blishments  which  would  be  set  up  would
 depend  on  the  applications  received.
 The  items  for  which  applications  have
 been  invited  are  :

 (l)  Semiconductors.
 (2)  Carbon  Resistors.
 (3)  Potentiometers.
 (4)  Thermistors/  Varistors,
 (5)  Electrolytic.
 (6)  Plastic  Film  &  Styroflex
 (7)  Ceramic  Capacitors.
 (8)  Gang  Condensers.
 (9)  Trimmers.

 (10)  Loudspeakers.
 (I!)  Band  Change  Switches.
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 रुड़को  में  ईसाई  स्कूलों  का  निर्माण
 1199.  श्री  कवर  लाल  गुप्त:  क्या

 प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  पिछले  चार
 वर्षों  में  रूड़की  में  ईसाई  स्कूलों  के  निर्माण-
 कार्य  पर  रूड़की  में  तैनात  कुछ  सैनिक
 अधिकारियों  ने  सिपाहियों  को  लगाया  था
 तथा  इस  कार्य  के  लिये  सेना  की  मशीनों
 का  उपयोग  किया  गया  ;

 (ख)  क्‍या  सरकार  जांच  कारायेगी  ;  और

 (ग)  क्‍या  सरकार  को  इस  बारे  में  कोई
 शिकायत  मिली  है;  यदि  हां,  तो  उस
 शिकायत  में  क्या  कहा  गया  है  तथा  दोषी
 व्यक्तियों  के  विरूद्ध  क्‍या  कायंवाही  की
 गई  2? a

 प्रतिरक्षा  मंत्री  (श्री  स्वरण  सिंह)  ;
 (क)  से  (7).  कुछ  मशीनों  सहित  इन्जी-
 नियर  सैनिकों  ने  रूड़की  में  तीन  स्कूलों  के
 निर्माण  में  भाग  लिया  था।  इन  स्कूलों  में
 थे  सेंट्रल  स्कूल,  एक  रेजीमेंटी  स्कूल  और
 सेंट  गन्ज  कान्वेंट  |  यह  काय॑  बंगाल
 इन्जीनियर  प्ररूप  और  सेंटर  द्वारा  मुख्यतः
 चालू  निर्माण  प्रायोजनाश्रों  में  सेना  के
 इन्जीनियर  शिल्पियों  को  प्रशिक्षण  देने  के
 च्दे  शय  से  किया  गया  था,  और  बिनियमों  के
 अनुसार  अनुमेय  है।  इस  मामले  में  सरकार
 को  कोई  शिकायत  प्राप्त  हुई  जान  नहीं
 पड़ती,  और  न  कोई  जांच  ही  इंगित  है।

 Praga  Tools  Limitcd

 1200.  SHRI  PREM  CHAND  VERMA  :
 DR.  SUSHILA  NAYAR:
 SHRI  K.  LAKKAPA  :

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state  :

 (a)  the  loss  suffered  by  the  Praga  Tools
 Limited  since  its  inception  on  account
 of  (i)  irregularitics  (ii)  theft  (iii)  stock
 shortages  (iv)  fire  or  any  other  such
 causes  ;

 (b)  whether  these  matters  were  looked
 into  ;  and
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 (०)  if  so,  the  result  thereof  and  if  not,
 the  reasons  therefor  ?

 THE  MINISTR  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  L.  N.
 MISHRA)  :

 (a)  to  (c).  Praga  Tools  Limited  was  first
 set  up  asa  Limited  Ccmpany  in  the  Pri-
 vate  Sector  in  943  and  it  came  under  the
 control  of  the  Central  Government  only
 in  1958-59,  Information  in  regard  to
 loss,  if  any,  suffered  by  the  Company
 on  account  of  irregularities,  theft,  stock
 shortages,  fire  or  any  other  such  causes
 for  the  period  prior  to  that  year  is  not
 at  this  stage  available.  As  regards  the
 period  from  ‘1958-59  onwards,  Praga  Tools
 has  not  so  far  suffered  any  loss  on  account
 of  irregularities,  theft  fire  or  any  other
 such  causes.  Details  of  the  loss  suffered
 by  the  Company  on  account  of  stock
 shortages  during  this  period  are  as
 under  :—

 Year  Loss  on  account  of
 stock  shortages.

 1958-597) | to  Nil
 ‘1960-61  if 1961-62.  Rs.  2,658
 1962-63.  Rs.  2,332/-
 1963-64  Rs.  953/-
 ‘1964-65,

 &  Nil
 ‘1965-66,
 1966-67,  Rs.  32,794/-
 ‘1967-68  Nil

 The  stock  shortages  leading  to  Joss  as
 indicated  above  were  muinly  on  account
 of  discrepancies  in  record  duc  to  clerical
 errors  or  omissions.  The  company  is
 also  satisficd  that  the  percentage  of  dis-
 crepancy  in  all  these  years  was  very
 marginal  and  did  not  exceed  1%  of  the
 total  consnmption  of  the  item  in  any
 case.  In  order  to  control  and  avoid  such
 discrepancies,  the  Company  has  a  system
 of  checks  and  verifications  of  postings
 of  Store  Cards  and  Bin  Cards  in  the
 Accounts  Department.

 Broadcasting  of  News  in  Sanskrit
 20l.  SHRI  SHRI  CHAND  GOYAL  :

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  ;
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 (a)  whether  the  Sanskrit  Parished,  a
 body  consisting  of  Members  of  Parlia-
 ment,  has  demanded  that  some  time
 should  be  allotted  for  the  broadcast  of
 news  in  Sanskrit  ;  and

 (b)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  &
 BROADCASTING  AND  IN_~  THE
 DEPARTMENT  OF  COMMUNICA-
 TIONS  (SHRI  I.  K.  GUJRAL)

 (a)  Yes,  Sir.
 (b)  It  is  not  considered  necessary  to

 introduce  regular  news  bulletins  in  Sans-
 krit  language  due  to  very  limited
 audience  which  the  bulletins  are  likely
 to  have.  News  Reviews  in  Sanskrit  are,
 however,  broadcast  fortnightly  from  Bom-
 bay,  Patna,  Bhopal,  Indore,  Ranchi,
 Poona  and  Jaipur  stations  of  All  India
 Radio.

 A.I.R.  Station,  Baroda
 1202.  SHRI  NARENDRA_  SINGH

 MAHIDA  :  Will  the  Minister  of  IN-
 FORMATION  &  BROADCASTING  be
 pleased  to  state  :

 (a)  whether  any  decision  has  been  taken
 by  Government  in  regard  to  the  location
 of  new  All  India  Radio  station  building
 in  Baroda  City  of  Gujarat  State  ;

 (b)  if  so,  the  details  thereof  ;  and
 (c)  if  not,  the  reasons  for  the  delay,

 and  when  a  decision  is  likely  to  be  taken
 in  this  regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE  DE-
 PARTMENT  OF  COMMUNICATIONS
 (SHRI  I.  K  .GUJRAL)

 (a)  Yes,  Sir,
 (b)  Land  measuring  3.5  acres  on

 Makarpura  Road,  near  Bhartiya  Vidya
 Bhavan,  is  being  acquired  for  the  pur-
 Pose.

 (c)  Does  not  arise.
 Replacement  of  Vampire  Jets

 1203.  SHRI  NARENDRA  SINGH
 MAHIDA  :

 SHRI  CHENGALRAYA
 NAIDU  :
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 SHRI  R  .V.  NAIK  ;
 SHRI  J.  MOHAMED  IMAM  :
 SHRI  C.  MUTHUSAMY  :
 SHRI  MANIBHAI  J.  PALEL  :
 SHRI  P.  M.  SYEED  :
 SHRI  N.  K.  SOMANI  :

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  India  made
 H.  J.  T-6  are  to  replace  the  Vam-
 pire  jets  which  are  in  use  with  the  J.A.F.
 since  948  ;

 (b)  if  so,  the  outstanding  features  of
 H.  J.  T-6  aircraft  ;  and

 (c)  its  performance  compared  to  that
 of  the  Vampire  jets  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)

 (a)  to  (c).  Vampire  fighters  have  been  in
 service  in  the  Fighter  Squadrons  and  Vam-
 Pire  trainers  in  the  Fighter  Training  Wing.
 The  HJT-6  is  a  jet  trainer  aircraft  and
 hence  will  not  replace  the  Vampires  in
 the  Squadron  service.  In  the  training
 role,  the  HJT  6  is  intended  to  impart
 the  training  which  at  present  is  carried
 out  in  Harvard  aircraft.

 Removal!  of  British  Symbols  fre  m  the
 Indian  High  Commission  in  London

 1204,  SHRI  KAMESHWAR  SINGH
 Will  the  Minister  of  EXTERNAL  AF-
 FAIRS  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No.  54  on  the
 4th  December,  968  and  state  :

 (a)  whether  instructions  have  been
 issued  to  remove  British  Symbol  and
 inscriptions  (insignia)  from  the  Offce  of
 the  Indian  High  Commissioner,  London  ;

 (b)  if  so,  whether  it  has  since  been
 Temoved  ;

 (c)  If  not,  the  reasons  therefor,  and
 when  it  is  likely  to  be  removed  ;  and

 (d)  whether  it  is  likely  to  be  replaced
 by  Indian  Symbol  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH):
 (a)  Yes,  Sir.
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 (b)  to  (d).  The  matter  is  receiving
 attention.  Expert  advice  is  being  ob-
 tained  regarding  the  removal  of  the  ins-
 criptions  and  their  substitution  by  suita-
 ble  Indian  symbols.  It  is  important  that
 the  work  shouid  be  done  in  such  a  manner
 that  the  architectural  beauty  of  the  build-
 ing  is  in  no  way  affected.  It  involves  ex-
 penditure  also.  These  require  through
 examination.  It  is  proposed  to  replace
 the  existing  inscriptions  with  Ashok
 Chakra  and  Lion  Capitol.

 विभिन्‍न  मंत्रालयों  में  कार्य  का  विभाजन

 1205.  श्री  मोलहू  प्रसाद  :  क्‍या  प्रधान
 मंत्री  i8  दिसम्बर,  968  के  अतारांकित
 प्रशन  संख्या  4989  के  उत्तर  के  सम्बन्ध  में  यह
 बताने  की  कृपा  करेंगे  कि:

 (क)  विभिन्‍न  मंत्रालयों  में  किन-किन
 मंत्रियों  को  कौन-कौन  से  विषय  दिये  गये  हैं
 जिनके  लिये  वे  अन्ति  रूप  से  उत्तरदायी
 हैं;  द्रौर

 (ख)  क्या  उस  श्रादेश  एक  की  प्रति  सभा
 पटल  पर  रखी  जायेगी  जिसके  आधार  पर
 मंत्रालय  अथवा  विभाग  में  राज्य  मंत्रियों
 और  उपनमंत्रियों  द्वारा  निपटाये  जाने  के  लिये
 कार्य  बांटा  जाता  है  ?

 प्रधान  मंत्री,  अशु  शक्ति  मंत्री  तथा
 योजना  मंत्री  (अश्रीमतो  इन्दिरा  गांधी)  :

 (क)  और  (ख).  I8  दिसम्बर  968  को
 अतारांकित  प्रश्न  संख्या  4989  के  उत्तर  में
 जैसा  कि  बताया  गया  है  कि  किसी  विशेष
 मंत्रालय  अथवा  विभाग  को  सौँपि  गये  कार्य  के
 संचालन  का  उत्तरदायित्व  उक्त  मंत्रालय
 श्रथवा  विभाग  के  प्रभारी  मंत्री  पर  है।
 कार्य-वितरण  किन्हीं  औपचारिक  आदेक्षों
 द्वारा  नियंत्रित  नहीं  है।  यह  विशुद्ध  रूप  से
 आन्तरिक  मामरा  है।  अतः  माननीय  सश्स्य

 द्वारा  अपेक्षित  विशेष  विवरण  देना  संभव
 नहीं  है।
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 सूचना  ओर  प्रसारण  मंत्रालय  में  अनुसूचित
 जातियों  तथा  अनुसूचित  आविम  जातियों

 के  कमंचारी
 1206.  श्री  मोलहू  प्रसाद  :  क्‍या  सूचता

 ओर  प्रसारण  मंत्री  i3  नवम्बर,  968  के
 अतारांकित  प्रश्न  संख्या  496  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  मंत्रालय  में  अनुसूचित  जातियों,
 तथा  अनुसूचित  आदिम  जातियों  तथा  अन्य
 जातियों  के  बारे  में  इस  बीच  जानकारी  एक-
 त्रित  कर  ली  गई  है  ;

 (ख)  यदि  हां,  तो  उसका  ब्यौरा  क्‍या
 है  ;  और

 (ग)  यदि  नहीं,  तो  असाधारण  विलम्ब
 के  क्‍या  कारण  हैं  ?

 सूचना  तथा  प्रसारण,  और  संचार  विभाग
 मंत्रालय  में  राज्य  मंत्री  (भरी  Yo  Ko  गुजराल)

 (क)  से  (ग).  लोक  सभा  के  3  नवम्बर,
 968  के  अतारांकित  प्रश्न  संख्या  496  के

 उत्तर  में  सूचना  और  प्रसारण  मंत्री  ,झरा
 दिये  गये  आश्वासन  की  पूति  करते  हुए,
 सूचना  पहले  ही  सदन  की  मेज़  पर  रख  दी
 गई  है  1

 अनुसचित  जातियों  तथा  अनुसूचित  आविम
 जातियों  के  कर्ंचारियों  को  लाम

 I207,  श्री  मोलहू  प्रसाव  :  क्या  प्रतिरक्षा
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  अनुसूचित  जातियों
 तथा  अनुसूचित  आदिम  जचतियों  के  सरकारी
 कमंचारियों  को  गृह  मंत्रालय  के  दिनांक
 20  अप्रैल,  (96l  के  कार्य लय  ज्ञापन  संख्या
 9-45-60-इस्टेब्लिशमेंट  (डी)  के  अनुसार
 वरिष्ठता  निर्षारित  करने  के  मामले  में  प्राप्य
 लाभ  आर्मी  औडेनेन्स  कोर  के  उन  भ्र्मनिक
 कमंचारियों  को  नहीं  दिये  जाते  हैं  जो  रिकार्ड
 आफिसर,  सिकन्दरावाद  के  नियंत्रणाधीन
 आते  हैं  तथा  जिन्हें  प्रतिरक्षा  प्राककलन  निधि
 से  वेतन  दिया  जाता  है;
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 (@)  यदि  हां,  तो  इसके  क्‍या  कारण
 हैं;  और

 (ग)  यदि  नहीं,  तो  दिसम्बर,  968  तक
 श्रेणीवार  अनुसूचित  जातियों  तथा  अनुस्‌ चित
 झादिम  जातियाँ  के  कितने  सरकारी
 कर्मचारी  आभान्वित  हुए  थे  ?

 प्रतिरक्षा  मंत्रालय  में  उपमंत्री  (श्री
 ०  To  कृष्ण  )

 (क)  जी  हां  ।

 (ख)  गृह  मंत्रालय  का  यह  स्मरण  पत्र
 (श्रन्त  सेवा  संगठनों  समेत)  सशस्त्र  सेनाओं
 के  मुख्यालयों  के  असैनिक  कमंचारियों  और
 इस  मंत्रालय  के  अधीन  निम्न  विरचनाओं
 में  प्रथम  श्रेणी  और  द्वितीय  श्रेणी  कमंचारियों
 के  संवंध  में  कार्यान्वित  किया  गया  है  ।

 इस  स्मरण  पत्र  में  दिए  व्यापक  सिद्धान्त
 इस  मंत्रालय  के  अन्तगंत  निम्न  विरचनाश्रों  में

 गूृतीय  श्रेणी  और  चतुर्थ  श्रेणी  कमंचारियों
 की  वरिष्टता  नियत  करने  के  लिए  नहीं
 अपनाए  जा  सके।  चूंकि  इस  से  असैनिक
 स्थानों  में  पुनः  नियुक्त  किए  भूतपूर्व  सैनिकों
 और  फालतू  तथा  कमियों  के  समन्‍जन  की
 योजना  के  अन्तर्गत  फालतू  वैकल्पिक  नियुक्तयों
 में  खपाए  गए  रक्षा  संस्थानों  के  फालतू  असे-
 निक  कर्मचारियों  की  वरिष्टता  पर  बुरा  असर
 पड़ेगा.  इस  लिए  सरकार  का  दिनांक
 24-0-L96L  का  स्मरण  पत्र  आर्मी  आडंनेन्स
 कोर  के  असंनिक  कमंचारियों  समेत  जो
 रिकार्ड  आफिस  सिकन्दराबाद  द्वारा  शासित
 हैं,  और  जिन्हें  रक्षा  अनुमान-निधियों  से
 अदायगी  की  जाती  है,  निम्न  विरचनाओं  के
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 तृतीय  श्रेणी  तथा  चतुर्थ  श्रेणी  कमंचारियों  के
 संवंध  में  कार्यान्वित  नहीं  किया  गया  ।

 (ग)  प्रश्न  नही  उठता  ।

 आयुध  कारखानों  में  कमं  चारो
 1208.  श्री  मोलहू  प्रसाद  :  क्या  प्रतिरक्षा

 मंत्री  आयुध  कारखानों  के  बारे  में  ॥]
 दिसम्बर,  968  के  अतारांकित  प्रश्न  संख्या
 460  %  उत्तर  में  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  आयुध  कारखानो  में  काम  करने
 वाले  अनुसूचित  जातियों,  अनुसूचित  आदिम
 जातियों  तथा  श्रन्य  जातियों  के  कमंचारियों
 के  बारे  में  इस  बीच  जानकारी  एकत्रित  कर
 ली  गई  है;

 (ख)  यदि  हां,  यो  इसका  व्यौरा  क्‍या
 है;  और

 ग)  यदि  नहीं,  तो  बिलम्ब  के  क्‍या
 कारण  हैं  ?

 प्रतिरक्षा  मंत्रालय  में  राज्य  मंत्री  (श्री  ल०
 ना  मिश्र)

 (क)  से  (ग).  I-4-:968  तक  की

 सूचना  सलंग्न  विवरण  में  दी  गई  है।  I-l-
 969  तक  की  ऐसी  सूचना  इकट्ठी  की  जा

 रही  है  1

 विवरण

 |  जनवरी  968  को  ग्रार्डनेन्स  तथा  क्लो-
 दिग,  फंक्टरियों  में  अनुसूचित  जातियों,  अनु-
 सूचित  कबीलों  तथा  अन्य  समुदायों  के  कर्म-
 चारियों  की  संख्या  :

 at  ___ कर्मचारियों  की  संख्या...

 | श्नु. जाति  |  अनु.कबीले  |  अन्य  समुदाय

 (V  प्रथम  श्रेणी  2  2  546

 (2)  द्वितीय  श्रेणी  1  I42

 (3)  तृतीय  श्रेणी  1833  40  3298

 (4)  चतुर्थ  श्रेणी  2042  2277  63861

 कुल  संख्या  2988  2319,  96747
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 Atomic  Research  Centre  at  Calcutta
 Or  in  U.P.

 209  SHRI  A.  SREEDHARAN
 SHRI  K.  LAKKAPPA
 DR.  SUSHILA  NAYAR
 SHRI  D.  AMAT

 Will  the  PRIME  MINISTER  be  pleas-
 ed  to  state:

 (a)  whether  there  is  any  proposal
 under  the  consideration  of  Government
 to  set  up  an  Atomic  Research  Centre  in
 or  around  Calcutta  or  in  U.P.;

 (b)  if  so,  the  details  thereof  ;  and

 (c)  the  funds  allocated  for  the  pur-
 pose  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING’  (SHRIMATI
 INDIRA  GANDHI):  (a)  A.  variable
 Energy  Cyclotron  is  being  up  sct  at
 Calcutta.

 (b)  It  will  provid  a  mondern  research
 facility  for  sophisticated  work  in  nuclear
 physics  and  for  controlled  direct  irradia-
 tion  of  bio'ogical  and  agricultural  pro-
 ducts.  Because  of  his  beam  intensity,
 the  cyclotron  can  produce  a  varicty  of
 iso‘opes  which  cannot  be  produced  ina
 nuclear  reactor,

 (c)  The  project  is  estimated  to  cost
 Rs.  5  crores  approximately.

 False  Claims  Submittcd  by  Indian
 Migrants  to  U.K.

 2i  SHRIMATI  ILA  PAL  CHOU-
 DHVRI:  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  be  pleased  to  state  :

 (a)  whether  the  Government  of  India's
 attention  has  been  drawn  to  a  rcported
 statement  made  by  Mr.  John  Boyd-
 carpenter,  Chairman  of  the  All-Party  in
 ““Watch-dog’*  Committce  and  a  Member
 of  the  British  Parliament  (House  of
 Commons)  over  Government  spznding,
 in  the  House  of  Commons,  on  6th
 December,  968  that  Indian  and  Pakistani
 migrants  to  the  U.K.  deprived  the
 British  Government  of  taxes  amounting
 to  20  to  28  Million  Sterling  by  submitt-
 ing  false  claims  for  thcir  dependents  ;
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 (b)  ifso,  whether  Government  have
 made  any  enquiries  to  ascertain  the  truth
 of  the  allegations  made  so  far  as  Indian
 Nations  are  concerned  ;

 (c)  if  so  the  factual  details  about  the
 whole  matter  ;  and

 (d)  the  steps  proposed  to  be  taken  in
 this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):
 (a)  Yes,  Madam.

 (0)  No,  Madam.  In  fact  meaningful
 investigations  by  the  Government  of  India
 are  hardly  possible  as  these  are  alleged
 tax  evasions  by  immigrants  in  the  United
 Kingdom.

 (c)  and  (d).
 Chinese  Arms  Depot  in  Sinkiang

 2I2.  SHRIMATI  ILA  PALCHOU-
 DHURI  :  Will  the  Minister  of
 DEFENCE  be  pleased  to  state  :

 (a)  whether  the  Central  Government's
 attention  has  heen  drawn  to  recent  news-
 papers  reports  regarding  China  having
 strengthened  its  Arms  Depot,:  in
 Sinkiang  to  facilitate  supply  of  arms  to
 the  Pak-occupied  Kashmir  along  Gilgit-
 Sinkiang  Road  which  can  carry  heavy
 three-ton  trucks  ;  and

 Do  not  arise.

 (b)  if  so,  the  steps  taken  to  meet  the
 serious  situation  thus  created  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN_  SINGH)  :  (a)  and
 (b).  Government  are  aware  of  the
 press  reports  and  of  the  defence
 implications  of  the  Gilgit-Sinkiang
 Road.  Necessary  steps  to  safeguard  our
 defence  have  been  taken.

 Civilian  Employces  of  indian  Air  Force
 Discharged  During  the  Last

 General  Strike
 2i3.  SHRI  S.M.  BANERJEE  :

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  all  the
 civilian  employees  working  in  the  Air
 Force,  Shillong,  were  discharged  as  a
 result  of  their  participation  in  the  I9th
 Septemter,  1968,  strike  ;
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 (b)  if  so,  whether  they  were  not  taken
 back  even  after  the  Cabinet  decision  on
 the  8th  October,  968  ;  and

 (c)  if  so,  the  reasons  therefor  ?
 THE  MINISTER  OF  DEFENCE

 (SHRI  SWARAN  SINGH):  (a)  No,
 Sir.  Some  civilian  employees  work-
 ing  in  various  Air  Force  Units  at
 Shillong  were  discharged  from  service
 with  one  month’s  pay  and  allowances  in
 lieu  of  notice,  asa  result  of  their  parti-
 cipation  and  other  objectionable  activi-
 ties  in  connection  with  the  9th  September
 968  strike.

 (b)  and  (c),  The  cases  of  those  dis-
 charged  are  being  reviewed.

 Self-Sufficiency  in  Conventional  Weapons
 2i4.  SHRI  S.  M.

 Will  the  Minister  of
 pleased  to  state  :

 BANERJEE  :
 DEFENCE  be

 (a)  whether  it  is  a  fact  that  a  state  of
 self-sufficiency  has  been  reached  in  de-
 fence  regarding  manufacture  of  conven-
 tional  weapons  ;  and

 (b)  if  not,  the  reasons  therefor  ?
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  DEFENCE  (SHRI  L.N.
 MISHRA)  :  (a)  and  (b).  We  are  self-suffi-
 cient  in  respect  of  a  number  of  items  like
 small  arms  and  their  ammunition  and  light
 artillery  weapons  and  their  ammunition.
 In  regard  to  the  other  items,  the  aim  is
 to  set  up  8  self-sufficient  indigenous  pro-
 duction  base.  Steps  are  being  taken
 towards  this  end.

 Preduction  in  New  Ordnance  Factorics
 2I5.  SHRIS.M.  BANERJEE:  Will

 the  Minister  of  DEFENCE  be  pleased  to
 state  ;

 (a)  whether  it  is  a  fact  that  all  the
 new  Ordance  Factories  have  not  started
 production  ;

 (b)  if  so,  the  reasons  therefor  and
 whether  financial  stringency  is  one  of  the
 causes  of  this  delay  ;  and

 (०)  if  so,  the  steps  taken  by  Governe
 ment  to  overcome  this  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 L.  N.  MISHRA)  :  (a)  Of  the
 five  new  Ordinance  factories  the  ones
 at  Varangaon  and  Tiruchirapalli
 have  already  gone  in  production  while
 the  factory  at  Chanda  has  commenced
 Production  to  a  limited  extent.  The  re-
 maining  two  factories  at  Ambajhari  and
 Jabalpur  are  still  at  various  stages  of
 development.  In  addition,  the  Accelerat-
 ed  Freeze  Drying  Factory  at  Hazratpur,
 Agra  went  into  production  in  October
 1968,

 (b)  The  main  cause  of  delay  at  Chanda
 and  Ambajhari  has  been  the  need  for
 Teorganisation  and  delay  in  the  procure-
 ment  of  imported  plant  and  machinery,
 as  a  result  of  the  suspension  of  military
 assistance  by  the  Governments  of  U.K.
 and  U.S.A.  The  delay,  therefore,  is
 not  directly  attributable  to  financial
 stringency.

 (c)  Does  not  arise.

 Subsidy  on  Export  of  Radios
 2I6.  SHRI  M.  SUDARSANAM:

 Will  the  Minister  of  DEFENCE  ४७०
 pleased  to  state  :

 (a)  whether  any  representation  has
 been  received  by  the  radio  industry  for  a
 higher  subsidy  on  exports  ;  and

 (b)  if  so,  the  details  of  the  representa-
 tion  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OE  DEFENCE  (SHRI  L.N.
 MISHRA):  (a)  and  (b).  For  the
 export  of  radios,  the  radio  industry
 has  asked  =  for  certain  additional
 incentives  like  increased  cash  subsidy,
 greater  export  entitlements  and  permis-
 sion  to  import  certain  specific  items
 and  components  against  the  export  en-
 titlement,  etc.  The  matter  is  under
 consideraiion  of  the  Government.

 पाकिस्तान  दूवारा  भारत  बिरोथो  प्रचार
 I27.  श्री  प्रकाशावोर  शास्त्री  :

 थी  हुकम  चन्द  कछवाय  :
 क्या  वंदेशिक-कार्य  मंत्र  यह  बताने  की

 कृपा  करेंगे  कि  :
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 (क)  क्या  यह  सच  है  कि  ताशकन्द
 समभौते  के  बाद  पाकिस्तानी  रेडियो  द्वारा
 भारत  विरोधी  प्रचार  और  तेज  कर  दिया
 गया  है;

 (ख)  यदि  हां,  तो  क्‍या  इसे  रोकने  के
 लिए  कुछ  उपाय  निकाले  गये  हैं  ;  और

 (ग)  यदि  नहीं,  तो  इस  विषले  प्रचार
 को  निष्प्रभाव  करने  के  लिये  सरकार  का
 क्या  कार्यवाही  करने  का  विचार  है  ?

 वदेशिक-कार्य  मंत्री,  (श्री  विनेश  सिंह)  :

 (क)  ताशकंद  घोषणा  पर  हस्ताक्षर  हो  जाने
 के  बावजूद  रेडियो  पाकिस्तान  द्वारा  भारत-
 विरोधी  प्रचार  जोरो  से  चलता  रहा  है  ।

 (ख)  और  (ग).  पाकिस्तान  सरकार
 को  कई  विरोध-पत्र  भेज  गए  हैं  जिनमें  यह
 बताया  गया  है  कि  इस  प्रकार  का  भारत-
 विरोधी  प्रचार  ताशकंद  घोषणा  और  नेहरू-
 लियाकत  संधि  के  विरुद्ध  है  तथा  इससे
 दोनों  देशों  के  बीच  सम्बन्धों  को  सामान्य
 बनाने  में  रुकावट  पड़ती  है  ।

 सरकार  ने  रेडियो  पाकिस्तान  के  भूठे
 आरोपों  का  मंत्रालय  के  सरकारी  प्रवक्ता  के
 माध्यम  से  ब्रौर  विदेश-स्थित  अपने  मिशनों
 के  माध्यम  से  प्रतिकार  किया  है।
 पाकिस्तानी  रेडियो  के  भू  आरोपों  का  श्राल
 इंडिया  रेडियो  भी  प्रतिकार  करता  रहा  है  |

 पर्वों  पाकिस्तान  में  ्ारणार्यों
 I28.  श्री  प्रकाशवोर  शास्त्री  :

 श्री  शिवकुमार  शास्त्री  :

 क्या  वंदेशिक-कार्य  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्‍या  पिछले  वर्ष  पूर्वी  पाकिस्तान  से
 बड़ी  संख्या  में  हिन्दू  और  कुछ  गैर-मुस्लिम
 भारत  आये  हैं  ;

 (ख)  यदि  हां,  तो  कया  उन्होंन  पूर्वी
 पाकिस्तान  में  हिन्दुओं  पर  किये  जा  रहे
 अत्याचारों  और  अन्याय  का  ब्यौरा  सरकार
 को  बताया  है  ;
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 (ग)  यदि  हां,  तो  क्‍या  सरकार  ने  उन
 के  बारे  में  स्वयं  भी  जानकारी  प्राप्त  की
 है  ;  और

 (घ)  क्‍या  सरकार  का  विचार  इस  मंहत्व-
 पूर्णा  विषय  को  संयुक्त  राष्ट्र  संघ  में  उठाने
 का  है?

 वंदेशिक-कार्य  मंत्रों  (भी  विनेश  सिह)  :

 (क)  प्राप्त  सूचना  के  अनुसार,  968  में,
 52]  हिन्दू  और  34  ईसाई,  पूर्वी
 पाकिस्तान  से  भारत  आए  ।

 (ख)  और  (ग).  जी  हां।  सरकार  इस
 बात  से  अवगत  है  कि  पूर्वी  पाकिस्तान  में
 अल्पसंख्यक  वर्ग  के  लोगों  में  असुरक्षा  की
 भावना  है  और  उन्हें  हर  प्रकार  से  सताया
 जाता  है  !

 (घ)  जी  नही  ।

 कच्छ  निर्णय
 I2I9.  श्री  प्रकाशभीर  शास्त्री  :

 श्री  शिव  कुमार  शास्त्रों:
 श्री  व०  Fo  दास  चोधरी  :
 श्रो  योगेन  शर्मा  :
 श्री  जा  'फरनेन्डीज  :

 क्या  बंदेशिक-कार्य  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  कच्छ  निरणंय  की  कार्यान्वित  में
 अग्नेतर  क्या  प्रगति  हुई  है  ;

 ख)  क्‍या  यह  सच  है  कि  पाकिस्तान  ने
 निर्गाय  के  कार्यान्वित  किये  जाने  से  पर्व  ही
 कुछ  क्षेत्रों  पर  कब्जा  कर  लिया  है;  और

 (ग)  यदि  हां  तो  इस  पर  भारत  सरकार
 की  क्या  प्रतिक्रिया  है  ?

 वंदेशिक-कार्यय  संत्री  पथ्ी  दिनेश  सिह)  :

 (क)  अब  तक  सीमा  पर  करीब  80
 किलोमीटर  में  63  सोमा  स्तंभ  खड़े  किए
 जा  जुके  हैं  ।

 (ख)  जी  नहीं  ।

 (ग)  प्रश्न  नहीं  उठता।
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 World  Film  Festival
 1220.  SHRI  MANIBHAI  J.  PATEL:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  te  pleased  to
 state  ;

 (a)  whether  the  International  Fede-
 ration  of  Film  Producers  have  been
 consulted  regarding  organising  the
 proposed  World  Film  Festival  to  be  held
 in  India;

 (b)  if  so,  the  decision  arrived  at
 regarding  venue  of  the  festival;  and

 (c)  the  dates  fixed  for  holding  the
 festival  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  AND  IN~  THE
 DEPARTMENT  OF  COMMUNICA-
 TIONS  (SHRI  J.  K.  GUJRAL):
 (a)  Yes,  Sir.  Formal  recognition  of  the
 International  FeJeration  of  Film  Producers
 Association,  Paris  has  been  secured.

 (0)  and  (c).  Details  of  the  Fourth  Inter-
 national  F'lm  Festival  of  India  this  year
 are  being  worked  out.

 China-Trained  Naga  Rebels
 1221,  SHRI  RANJIT  SINGH  :

 SHRI  BAL  RAJ  MADHOK  :
 SHRI  HARDAYAL  DEVGUN  :
 SHRI  D.C.  SHARMA  :
 SHRI  BENI  SHANKER  SHARMA:
 SHRI  S.K.  TAPURIAH  :
 SHRI  HIMATSINGKA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  about  900
 China-trained  Naga  rebels  led  by  their
 *“Commander-in-Chief*  Mowu  Angami  are
 now  stranded  in  the  Michima  area  in
 Upper  Burma  for  the  last  four  months  ;

 (b)  if  so,  the  steps  taken  to  keep  a
 watch  and  prevent  their  entry  into  Naga-
 land  ;  and

 (c)  whether  there  have  been  any  en-
 counters  with  them  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  According  to  the  available  infor-
 mation.  Mowu  Angami  and  a  major
 part  of  his  gang  are  still  on  the  other  side
 of  the  Indian  border.
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 (b)  Various  measures  have  been  taken
 by  the  State  Government  and  the  Security
 Forces  to  maintain  law  and  order.  These
 include  deploymeat  of  police  at  adminis-
 trative  centres  and  extensive  patrolling  by
 the  Security  Forces  along  the  international
 border  to  prevent  infiltration.  These
 measures  have  made  it  difficult  for  the
 Underground  Nagas  on  the  other  side  of
 the  border  to  gain  entry  into  Nagaland.

 (c)  There  has  been  no  enccunter
 between  the  Security  Forces  and  the
 Undergrond  Nagas  of  Mowu  Angami’s
 gang  during  the  past  three  months.

 A.LR.  Madras  Station

 ‘1222,  SHRI  E.K.  NAYANAR
 SHRIMATI  SUSEELA  GOPALAN:
 SHRI  NAMBIAR  :
 SHRI  K.  RAMANI  :

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  Government  will  consider
 the  question  of  modifying  the  wave  length
 over  which  Madras  Station  of  the  All-
 India  Radio  is  broadcasting  the  bulletins;
 and

 (b)  if  not,  the  reasons  thereof  ?
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE
 DEPARTMENT  OF  COMMUNICA-
 TIONS  (SHRI  I.  K.  GUJRAL):
 (a)  and  (b).  The  position  can  be  re-
 viewed  by  Government  whenever  necessary.
 But  the  existing  arrangement  is  satisfact-
 tory  and  no  change  is  called  for.

 गीत  और  नाटक  प्रभाग

 1223.  श्री  देवेन  सेन  :  क्या  सूचना  और
 प्रसारण  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  चाल  वर्ष  में  गीत  ओर  नाटक
 प्रभाग  पर  कितनी  धन  राशि  खर्च  की  जा

 रही  है;

 (ख)  इस  वर्ष  इस  प्रभाग  द्वारा  कितने

 कार्य  क्रम  आयोजित  किये  गये  हैं  तथा  उन
 के  क्‍या  उहं श्य  थे  ;  और
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 (ग)  इस  प्रभाग  के  कितने  अधिकारी  एक
 हजार  रुपये  से  अधिक  प्रति  मास  वेतन  पा

 रहे  हैं  तथा  उन  के  पदों  के  क्‍या  नाम  हैं  ?

 सूचना  तथा  प्रसारण  मंत्रालय,  और  संचार
 विभाग  में  राज्य  मंत्री  थ्री  ह्०  Fo  गुजराल)  :

 (क)  1968-69  के  लिए  गीत  तथा  नाटक
 प्रभाग  का  बजट  प्राकल्लन  47,74,500
 रुपए  हैं  ।

 (ख)  राष्ट्रीय  एकता,  साम्प्रदायिक  मेल
 मिलाप,  गांधी  शताब्दी  समारोहों,  परिवार
 नियोजन,  लघु  बचत  अभियान,  जवानों  के
 लिए  मनोरंजन,  आदि  के  विषयों  पर  अप्रैल  से
 दिसम्बर,  968  तक  9,796  कायंक्रम  ।

 (ग)  दो।

 तिब्बत  में  प्रवेश  को  सुविधाओं  के
 लिए  चीन  से  बातचीत

 I225.  श्री  कुशोक  कुबाला  :  क्‍या  वदेशिक-
 कार्य  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  क्‍या  यह  सच  है  कि  भारतीय  व्या-
 पारी  यात्री  तथा  विद्वान  तिब्बत  में  जाने  के
 अपने  पारस्परिक  अधिकार  का  प्रयोग  करने
 के  तीव्र  इच्छुक  हैं;

 (ख)  क्‍या  प्रधान  मंत्री  द्वारा  नव  वर्ष  के
 लिए  अपने  प्रेस  सम्मेलन  में  इस  आशय  के  संकेत
 के  बाद  इस  संबंध  में  भारतीयों  को  सुविधायें
 प्रदान  करने  के  बारे  में  चीन  के  साथ  बातचीत
 आरंभ  की  गई  है  ;  और

 (ग)  यदि  नहीं,  तो  ऐसी  वार्ता  कब  तक
 झ्रारंभ  होगी  ?

 वेबेशिक-कार्य  मंत्री  (श्री  विनेश  सिह)  :
 (क)  और  (ख).  भारत  और  तिब्बत
 के  बीच  व्यापारियों  और  यात्रियों  के  आवा-
 गमन  और  सांस्कृतिक  आ्रादान-प्रदान  का  प्रइन
 I954  के  क़रार  द्वारा  संचालित  होता  था।
 जैसा  कि  सदन  को  अच्छी  तरह  मालूम  है,
 चीन  ने  इस  क़रार  का  उल्लंघन  किया  श्रौर
 962  में  इसे  खत्म  हो  जाने  दिया।  हमारी
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 प्रधान  मंत्री  ने फिर  यह  कहा  था  कि  हमारी
 सरकार  चीन  के  साथ  ऐसे  श्राधार  पर  बात-
 चीत  करने  के  लिए  तैयार  है  जो  भारत  का

 प्रभुसत्ता,  प्रादेशिक  अखण्डता  श्ौर  राष्ट्रीय
 गौरव  के  अनुकूल  हो  ।  चूंकि  चीन  की  ओर
 से  कोई  जवाब  नहीं  आया  है,  इसलिए
 अभी  तक  कोई  प्रगति  नहीं  हुई  है  ।

 (ग)  फिलहाल  प्रश्न  नहीं  उठता।
 Central  Sector  Outlay  for  the

 Fourth  Plan
 1226,  SHRI  SHASHI  BHUSHAN  :

 Will  the  PRIME  MINISTER  be  pleased
 to  state;

 (a)  whether  it  is  a  fact  that  the  Plan-
 ning  Commission  in  on  of  their  meetings
 held  in  December,  968  unanimously
 Cecided  that  the  Central  Sector  outlay
 including  Union  Territories  for  the  Fourth
 Plan  be  placed  at  Rs.  8,300  crores  ;

 (b)  if  so,  whether  the  plan  size  has
 any  relation  to  other  basic  parameters  of
 of  the  plan,  especially  those  relating  to
 the  scale  of  effort  that  it  would  imply  in
 resources  raising,  holding  of  the  price-
 line  and  the  utilisation  of  the  economic
 assets  already  concealed  within  the
 economy  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MIN-
 ISTER  OF  PLANNING  (SHRIMATI
 INDIRA  GANDHI)  ;  (a)  and  (b).  Yes,
 Sir.

 Over  flight  by  Chinese  Officials
 in  a  Pak  Aircraft

 227  SHRI  SURENDRANATH
 DWIVEDY

 SHRI  DINKAR  DESAI  :
 SARI  K.  LAKKAPPA  :
 SHRI  SAMAR  GUHA  :
 SHRI  J.  AHMED  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  some
 Chinese  Officials  recently  overflew  in  a
 Pakistani  aircraft  ;

 (b)  if  so,  whether  the  Chinese  Govern-
 ment  had  sought  the  necessary  permission from  the  Government  of  India  3  and
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 (c)  whether  the  Chinese  Government
 had  refused  permission  to  the  Indian
 Officials  for  an  overflight  in  any  foreign
 aircraft  in  the  past  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  and  (b).  Pakistani  civilian  aire
 craft  overflying  Indian  territory  are  not
 required  to  furnish  us  with  passenger
 lists.  No  permission  has  been  sought
 by  any  Pakistani  military  aircraft  for
 carrying  any  Chinese  passengers.

 (c)  No,  Sir.

 पाकिस्तानी  यात्रियों  की  गुरदासपुर  जिले  में

 कादियान की  यात्रा
 1228. sf श्री  ओंकार  सिंह  :

 श्री  हुकम  चन्द  कछवाय  :
 क्या  वेदेशिक-कार्य  मंत्री  यह  बताने  की

 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  जनवरी,  969  में
 पाकिस्तानी  यात्रियों  का  एक  दल  गुरदासपुर
 जिले  में  कादियानियों  के  वाधिक  सम्मेलन  में
 भाग  लेने  के  लिये  आया  था  ।

 (@)  उपर्युक्त  स्थान  की  यात्रा  करने  के  लिये
 उनमें  से  कितने  व्यक्तियों  को  अनुमति  दी  गई
 थी  ;  और

 (ग)  क्‍या  वे  सब  लोग  अब  पाकिस्तान
 लौट  चुके  हैं  ?

 वंदेशिक-कार्य  मंत्रों  (भो  दिनेश  सिह)  :

 (क)  और  (ख).  जी  हां।  पाकिस्तान  से,
 67  यात्रियों  के  एक  दल  ने,  4  0  जनवरी
 969  तक,  कादियान,  जिला  गुरदासपुर  की
 यात्रा  की।

 (ग)  जी  हां।
 Border  Roads  Organisation

 1229,  SHRI  BISHWANARAYAN
 SHASTRI:  Will  the  Minister  of  DE-
 FENCE  be  pleased  to  state  :

 (a)  the  names  of  the  States  and  the
 areas  where  the  Border  Roads  Organisa-
 tion  has  constructed  roads  and  bridges;

 (b)  the  length  of  roads  State  /area-wise
 and  the  number  of  bridges  State,  area-
 wise  ;
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 (c)  the  amount  spent  for  the  construc-
 tion  of  those  roads  and  bridges  during
 the  last  three  years  ;  and

 (d)  the  criteria  of  taking  over  roads
 and  bridges  for  construction  by  this
 Organisation  ?

 THE  MINISTER  OF  DEFENCE
 SHRI  SWARAN  SINGH):  (a)  to  (d).
 A  statement  is  enclosed.

 Statement

 (a)  The  construction  of  new  roads  and
 improvement  of  existing  roads  (including
 bridges)  in  North  and  North  Eastern
 border  areas,  covering  the  States  of
 Jammu  &  Kashmir,  Uttar  Pracesh,  West
 Bengal,  Assam  (including  Mizo  Hills),
 Nagaland,  NEFA,  Himachal  Pradesh  and
 some  roads  in  Sikkim  and  Bhutan  are
 included  in  the  immediate  programme  of
 Border  Roads  Development  Board.

 (b)  The  length  of  new  roads  con-
 structed  upto  the  end  of  December  968
 in  each  State/area  is  as  under  :

 Formation  Cut  of  New  Roads  of  width
 varying  from  8  ft.  to  20  ft.
 Jammu  &  Kashmir

 including  Ladakh  1,124  Kms,
 Himachal  Pradesh  631.20  Kms,
 Uttar  Pradesh  252.00  om
 West  Bengal  &  Sikkim  369.60
 Bhutan  660.40  oe
 Assam  &  NEFA  ‘1,248.00 ,,
 Mizo  Hills  407.20
 Nagaland  266.40

 Total  4,928.80

 In  addition,  improvement  of  the  follow-
 ing  legnths  of  existing  roads  is  in  pro-
 gress  ;
 Jammu  &  Kashmir

 and  Ladakh  746  Kms.
 Himachal  Pradesh  695
 Uttar  Pradesh  958  a
 West  Bengal  &  Sikkim  3l4  om
 Bhutan  381  oe
 Assam  &  NEFA  1,173  Te
 Mizo  Hills  40  Ze
 Nagaland

 Total  4,707  Kms.
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 The  improvement  works  are  a  con-
 tinuous  process.  It  has  however  been
 assessed  that  about  3,700  Kms  _  of
 existing  roads  have  been  improved.  The
 information  in  regard  to  the  number  of
 bridges  constructed  is  not  readily  available.

 (c)  The  cash  expenditure  on  contruc-
 tion  of  roads  under  capital  outlay  (and
 revenue  head  in  the  case  of  roads  in
 Himachal  Pradesh  since  April  967)
 during  the  last  3  years  is  as  under  :
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 प्रतिरक्षा
 करंगे  कि  :

 (क)  !  जनवरी,  967  के  बाद  चीन
 श्रौर  पाकिस्तान  द्वारा  कितनी  बार  भारतीय
 थल,  जल  और  वायु  सीमा  का  उल्लंघन
 किया  गया  श्रौर  ये  उल्लंघन  किन-किन
 स्थानों  पर  किये  गए;

 (ख)  इन  सीमा  उल्लंघनों  के  विरुद्ध  सर-

 मंत्री  यह  बताने  की  कपा

 ‘1965-66.  Rs.  33.49  crores
 कितने  fi ‘1966-67,  Rs.  37.64  oe  कार  ने  कितने  विरोध  पत्र  भेजे  और  ये

 ‘1967-68  Rs.  40.89  oe  विरोध  पत्र  किन-किन  तारीखों  को  भेजे  गये; ‘1968-69  Rs,  9.95  a
 (up  to  November  968)

 Roads  (including  bridges)  are  taken  up
 after  periodical  review  by  Border  Roads
 Development  Board,  taking  into  account
 the  priorities  necessary  for  defence  and
 development.

 छीन  और  पाकिस्तान  द्वारा  भारतीय
 सीमा  का  उल्लंघन

 1230.  श्री  हुकम  चन्द  कछवाय  :  क्‍या

 (ग)  इन  उल्लंघनों  के  कारण  कितने
 व्यक्तियों  को  गिरफ्तार  किया  गया;  शौर

 (घ)  गिरफ्तार  किए  गये  व्यक्तियों  में
 प्रत्येक  देश  के  सिपाहियों,  कमंचारियों  तथा
 अधिकारियों  की  संख्या  क्‍या  है और  उनके
 विरुद्ध  क्या  कायंवाही  की  गई  है  ?

 प्रतिरक्षा  मंत्री  शी  स्वर्ण  सिह)  :  (क)  से
 (घ).  एक  विवरण  संलग्न  है  t

 विवरण
 भाग  (क)  पाकिस्तानी-चोनी  सशस्त्र  से  विवर्ग  द्वारा  किए  गए  उल्लंघन  (अतिखघंनों  को  छोड़  कर)

 थल  अन्तरिक्ष  समुद्र  स्थान
 पाकिस्तान  37  67  जम्मू  तथा  कश्मीर,  असम,  गुजरात,  पंजाब,  राज-

 स्थान,  त्रिपुरा  पश्चिमी  बंगाल  |
 चीन  2I  ]  लहाख,  उत्तर  पूर्वी  सीमा  एजेंसी  सिक्कम

 भाग  (@)  पाकिस्तान  ओर  चीन  की  सरकारों  को  राजनयिक  स्तर  पर  भेजे  गये  विरोधी  पत्रों
 को  संख्या
 पाकिस्तात  83*  =  19-1-1967  9-7-1967  16-4-68  14-8-68

 16-2-1967  (24-7-1967,  3-5-68  24-8-68
 I8-2-967  (3)  27-7-1967  10-5-68,  9-9-68
 22-2-1967,  7-8-1967  (2)  15-5-68  2-11-68,
 15-3-1967  (2)  7-8-I967  (2)  22-5-68  14-11-68
 30-3-1967  19-8- 1968,  27-5-68  9-I-68  (2)
 15-4-1967  25-8-1967  30-5-68  (2)  22-I-68
 26-4-1967  (2)  29-8-1967  (2)  3I-5-68  ——.26-2-68
 16-5-1967  26-9-I967  4-6-68  (2)  29-11-68
 17-5-1967  27-9-1967  6-6-68  (2)  ‘3-12-68
 19-5-1967  25-10-1967,  14-6-68  (2)  2-I-I969
 25-5-1967  (2)  17-1-1968  15-6-68  ——  7-I-969
 31-5-1967  241-1968  19-6-68,  20-1-1969
 27-6-1967  (2)  13-3-1968  9-7-68  —  2I-I-969  (5)

 ‘5-7-1967  14-3-1968  I-7-68  —  25-I-969  (2)
 6-7-1967  (25-3-1968  I8-7-68  22-2-1969

 *  इस  के  अतिरिक्त  स्थानीय  स्तर  पर  भी  विरोध  पत्र  भेजे  गए  थे।
 सीन  4  7-9-1967  11-9-1967  27-9-1968  3010-1967
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 भाग  (ग)  तथा  (घ).  पकड़े  गये  सेविवर्गं
 में  शामिल  हैं  18  पाकिस्तानी  और  चीनी
 एक  भी  नहीं।  उनके  विरुद्ध  की  गई  कायं-

 वाही  के  पूरे  विस्तार  सहज  प्राप्य  नहीं  हैं  ।

 संयुक्त  राष्ट्र  प्रत्यावतंन  आयोग  से

 सहायता

 1232.  श्री  हुकम  चन्द  कछवाय  :
 क्या  वंदेशिक-कार्य  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  तिव्बती  शरणार्थियों  की
 सहायता  के  लिए  |  जनवरी,  967  &  संयुक्त
 राष्ट्र  प्रत्यावतंन  आयोग  ने  भारत  को  कितनी
 राशि  की  वित्तीय  सहायता  दी  थी  ?

 वदेशिक  कार्य  मंत्री  (श्री  दिनेश  सिह)  :

 संयुक्त  राष्ट्र  शरणार्थी  उच्च  आयोग

 (सं  राश  उ  आरा)  ने,  तिब्बती  शरणार्थियों  की
 सहायता  के  लिए,  निम्नलिखित  घन-
 राशियां  दीं  —

 967  में  77000  डालर  और
 1968  में  110,  750  डालर  1

 विदेशों  द्वारा  पाकिस्तान  को  सप्लाई
 किए  गए  प्रेक्षपणास्त्र

 1233,  श्री  शिव  कुमार  शास्त्री  :
 श्री  प्रकाश  वीर  शास्त्री  :

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  कुछ  देशों  ने
 प्रयोग  के  लिए  पाकिस्तान  को  प्रक्षेपणास्त्र
 दिये  हैं  ;

 ख)  क्‍या  यह  भी  सच  है  कि  पाकिस्तान
 ने  भारतीय  सीमा  के  निकट  किसी  स्थान  पर
 इन  प्रेक्षपणास्त्रों  के  लिये  श्रड्डे  बनाये  हैं;  और

 (ग)  यदि  हां,  तो  इस  बारे  में  सरकार  की
 क्या  प्रतिक्रिया  है  ?

 प्रतिरक्षा  मंत्री  (श्री  स्वर्ण  सिह):
 (क)  पाकिस्तान  ने  कई  पहष्िचमोी  देझ्ों  से
 अन्तरिक्ष  से  अन्तरिक्ष  में  चलाए  जाने  वाले
 मिज्ञाईल  और  टेंक-फोड़  मिज्ाईल  प्राप्त
 किए  हैं  ny
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 (@)  तथा  (ग).  पाकिस्तान  का  आयुध
 इकट्ठा  करना  हमारे  लिए  चिन्ता  का  विषय
 है।  सभी  मित्र  देशों  को  बताया  गया  है  कि
 पाकिस्तान  की  सशस्त्र  शक्ति  में  किसी  प्रकार
 का  जमाव  उसे  भारत  के  साथ  संबंधों  के
 आधारणीकरण  में  उसके  रवैये  को  और  दुरा-
 ग्रही  बना  देगा,  और  उपमहाद्वीप  में  तनाव
 को  बढ़ा  देगा।

 Indian  Immigrants  for  Canada
 1234,  SHRI  SAMAR  GUHA  :

 SHRI  K.  LAKKAPPA  :
 SHRI  SURENDRANATH

 DWIVEDY  :
 SHRI  J.  AHMED  :
 SHRI  DINKAR  DESAI  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  Whether  it  is  a  fact  that  the  Prime
 Minister  of  Canada  has  —  stated  that
 Canadian  Government  are  ready  to  accept
 Indian  immigrants  :

 (b)  if  so,  whether  Government  have
 receive!  any  plane  from  the  Canadian
 Government  in  this  regard;  and

 (c)  if  so,  the  details  thereof  ?
 THE  MINISTER  OF  EXTERNAL

 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  We  have  no  information  about  any
 statements  made  by  the  Canadian  Prime
 Minister  on  the  subject.

 (b)  and  (c).  Do  not  arise.
 Chinese  Help  to  Nagas

 1235,  SHRI  SAMAR  GUHA  :
 SHRI  K.  LAKKAPPA  :
 SHRI  SURENDRANATH

 DWIVEDY  :
 SHRI  J.  AHMED  :
 SHRI  DINKAR  DESAI  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  Government  have  taken
 note  of  the  organisation  of  Federal
 Government  of  Nagaland  and  _  their
 seeking  help  from  the  Communist
 China  ;

 (b)  if  so,  the  steps  taken  to  stop  the
 activities  of  the  Nagas  under  the  banner
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 of  Federal.  Government  of  Nagaland  ;
 and

 (c)  if  not,  whether,  Government  have
 recognised  this  organisation  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  to  (c).  Government  have  —  in-
 formation  that  the  Underground  Nagas
 have  been  receiving  arms  and  training
 from  China.  There  can  be  no  question
 of  the  Government  recognising  any
 Underground  Organisation  indulging
 in  unlawful  activities.  Various  measures
 have  been  taken  by  the  State  Govern-
 ment  and  the  Security  Forces  to  main-
 tain  law  and  order  in  Nagaland.  These
 include  strengthening  of  administrative
 Centtes,  increasing  vigilance  along  the
 international  border  and  augmenting  the
 armed  police  at  the  disposal  of  the  State
 Government.

 Kutch  Award

 ‘1236.  SHRI  SAMAR  GUHA  :
 SHRI  P.  VISAWAMBHARAN  :
 SHRI  K.  LAKKAPPA  :
 SHRI  SURENDRANATH

 DWIVEDY  :
 SHRI  J.  AHMED:
 SHRI  RAM  SWARUP

 VIDYARATHI  :
 SHRI  NARAIN  SWARUP

 SHARMA  :
 KUMARI  KAMLA  KUMARI  :
 SHRI  OM  PRAKASH  TYAGI  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  im-
 Plementation  of  the  Kutch  Award  had
 been  kept,  pending  the  decision  of  the
 Supreme  Court  ;  and

 (b)  if  so,  whether  in  view  of  the  deci-
 sion  of  the  Supreme  Court,  Government
 Propose  to  implement  the  Award  in  full
 or  part  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  No,  Sir.

 (b)  The  Kutch  Tribunal's
 will  be  implemented  in  full.

 Award
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 Use  of  Hindi  on  Invitation  Card
 issued  by  I.  B.  Ministry

 1237,  SHRI  SEZHIYAN  :  Will  the
 Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  :

 (a)  whether  Government  have  issued
 recently  any  instructions  on  the  use  of
 Hindi  in  the  invitation  cards  issued  by
 his  Ministry  ;  and

 (0)  whether  any  provision  has  been
 made  for  the  use  of  other  Indian  langu-
 ages  also  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INFORMATION
 AND  BROADCASTING  AND  IN  THE
 DEPARTMENT  OF  COMMUNICA-
 TIONS  (SHRI  I.  K.  GUJRAL):
 (a)  Instructions  for  the  use  of  Hinds
 as  well  as  English  on  invitation  cards
 were  issued  by  Ministry  of  Home  Affairs
 in  May  1960.  These  instructions  were
 reiterated  by  this  Ministry  recently  when
 a  few  cases  of  non-compliance  with
 these  instructions  came  to  its  notice.

 (b)  No,  Sir.

 Conference  of  Asian  Nations  to  consider
 Chinese  Nuclear  Menace

 1238,  SHRI  SAMAR  GUHA:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  the  Chinese  move  to
 rapidly  develop  Nuclear  and  Thermo
 Nuclear  weapons  and  their  delivery  sy-
 stem,  including  short  and  long  range
 missiles,  has  become  a  great  threat  to
 the  non-nuclear  defence  of  the  different
 States  of  Asia  ;

 (b)  if  so,  whether  this  calls  for  a
 collective  defence  measures  and  collective
 awareness  by  Asian  Nations  about  the
 danger  of  nuclear  adventure  by  China  ;

 (c)  whether  India  will  take  initiative
 to  convene  a  conference  of  the  Asian
 Nations  to  consider  the  menace  of  nuc-
 lear  weapons  of  China  ;  and

 (d)  if  so,  when  such  conference  will
 be  convened  and  if  not  by  what  other
 means  India  propose  to  create  awareness
 among  the  Asian  countries  about  the
 Nuclear  Threat  pore}  by  China  ?
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 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  The  development  by  China  of  nuc-
 lear  and  thermo-nuclear  weapons  is  a
 threat  to  other  States.

 (b)  It  is  for  each  State  to  devise  such
 measures  as  it  considers  necessary  for  its
 defence.

 (c)  No  such  move  is  under  consicera-
 tion.

 (d)  Asian  countries  are  already  aware
 of  the  nuclear  threat  from  China.

 A.I.R  Station  Darbhanga
 1239,  SHRI  BHOGENDRA  JHA:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 refer  to  the  reply  given  to  Unstarred
 Question  No.  4968  on  the  I8th  Decem-
 ber,  968  and  state  :

 (a)  the  steps  since  taken  to  set  up  a
 recording  studio  at  Darbhanga  and  by
 what  time  it  is  to  be  completed  ;

 (b)  whether  it  is  a  fact  that  the
 Third  Five  Year  Plan  provided  for  the
 setting  up  of  Mithila  Station  at  Dar-
 bhanga  but  it  could  not  be  implemented
 due  to  lack  of  finance  ;  and

 (c)  if  so,  whether  it  is  being  provid-
 ed  for  in  the  Fourth  Plan  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE  DE-
 PARTMENT  OF  COMMUNICATIONS
 (SHRI  I.K.  GUJRAL)  :  (a)  The  record-
 ing  studios  at  Darbhanga  was  inaugu-
 rated  on  February  22,  1969,

 (b)  No,  Sir.  The  Third  Five  Year
 Plan  did  not  contain  any  such  provi-
 sion,

 (c)  A  proposal  for  setting  up  a  sta-
 tion  at  Darbhanga  has  beer  included  in
 the  Draft  Fourth  Plan.

 Radar  Resea-ch  Station  in  Southern
 Region

 1249.  SHRI  MANGLATHUMA-
 DAM:  Will  the  MINISTER  OF  DB-
 FENCE  be  pleased  to  state  :

 FEBRUARY  26,  969  Written  Answers  00

 (a)  whether  there  is  a  proposal  to
 Starta  Radar  Research  Station  in  the
 Southern  region  ;

 (b)  whether  any  site  has  been  sug-
 gested  by  the  Kerala  Government  ;  and

 (c)  the  further  details  thereof  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE  (SHRI
 L.  N.  MISHRA):  (a)  The  Defence
 Research  and  Development  Organization
 already  possesses  two  laboratories  in  the
 Southern  region  cealing  with  radar  deve-
 lopment.  There  is  no  proposal  to  start
 another  Radar  Research  Station  in  the
 Southern  region  or  any  where  else  in
 addition  to  the  above.

 (b)  No  such  suggestion  has  teen  re-
 ceived  in  the  Ministry  of  Defence.

 (c)  Does  not  arise.
 Border  Roads

 1241,  SHRI  S.S.  KOTHARI:  Will  the
 Minister  of  DEFENCE  be  pleased  to
 state  :

 (a)  whether  itis  a  fact  that  the  pro-
 gramme  of  construction  of  Borcer  roads
 is  proceeding  satisfactorily;

 (b)  if  so,  the  progress  in  terms  of
 mileage  of  new  roads  constructed  and
 how  does  this  compare  with  the  targets  ;
 and

 (c)  what  is  the  future  programme  of
 extension  in  this  regard  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARN  SINGH):  (a)  Consi-
 dering  the  available  resources,  funds
 and  inherent  limitations  like  estricted
 construction  season,  constant  use  of  roads
 while  works  are  in  progress,  etc.,  the  pro-
 gress  of  works  has  on  the  whole  teen
 satisfactory.

 (b)  Upto  the  end  of  December  ‘1968,
 the  formation  cut  of  3,080  miles  (4,929)
 (Kms)  of  new  roads  of  width  varying
 from  8  ft.  to  20  ft.  had  been  made.  This
 is  against  construction  of  4342  miles
 (6947,  Kms)  of  new  roads  _  included
 if  the  immediate  programme  of  thr
 Board  to  be  completed  within  anothe
 4/5  years.
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 (c)  The  future  programme  will  depend
 on  the  periodical  review  of  further
 requirement  of  roads  for  de‘ence  and
 development.

 Pillai  Committee  Recommendations

 1242,  SHRI  MANGALTHUMADOM  :
 SHRI  YASHPAL  SINGH  :
 SHI  K.  LAKKAPPA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  te  pleased  to  state  :

 (a)  whether  all  the  recommendations
 of  the  Pillai  Committee  have  been
 implemented  by  Government;

 (b)  the  specific  action  taken  to  streng-
 then  the  economic  wing  of  the  External
 Affairs  Ministry;  and

 (c)  how  many  new  officers  were
 appointed  and  Departments  created  to
 implement  the  Pillai  Committee’s  recom-
 mendations  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  Most  recomendations  of  the  IFS
 Committee  have  been  accepted  in
 principle.  Those  which  fall  within  the
 administrative  competence  of  _  this
 Ministry  have  been  implemented  or  are
 in  the  process  of  implementation.  In
 regard  to  others  which  require  consulta-
 tion  with  other  Ministries  and  the  Union
 Public  Service  Commission,  such  consul-
 tation  is  in  progress.

 (b)  the  Economic  Wing  of  the  Ministry
 of  External  Affairs  has  been  strengthened
 both  at  decision  making  and  functional
 levels.

 (c)  No  new  officers  or  departments
 were  sanctioned  exclusively  for  imple-
 mentation  of  the  IFS  Committec’s
 Tecommendations.  Follow-up  action
 thereon  has  been  centralized  in  the
 administration  division  of  the  Ministry
 of  External  Affairs.

 Functional  Chances  at  Secretariat
 Level  for  Study  of  Economics

 Proposals
 1243,  SHRI  VAIMIKI  CHOUDHARY  :

 Wil:  the  PRIME  MINISER  be
 pleased  to  state  ;
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 (a)  whether  she  has  recently  initiated
 certain  changes  in  the  functioning  at  the
 Secretariat  level,  which  require  study  of
 economic  proposals  at  three  stages  (l)  in
 the  originating  Ministry  (2)  in  the
 Planning  Commission  and  (3)  in  Finance
 Ministry,  before  finally  coming  to
 Gabinet;  and

 (b)  if  so,  what  precise  modifications
 are  being  introduced  in  this  procedure  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  EXTERNAL’  AFFAIRS
 AND  MINISTER  OF  PLANAING
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  No,  Sir.

 (b)  Does  not  arise.
 Land  Acquired  for  Defence

 Purposes  in  Gurgaon
 1244,  SHRI  YAJNA  DATT

 SHARMA  :  Will  the  Minister  of
 DEFENCE  be  pleascd  to  state:

 (a)  the  total  land  acquired  by
 Government  from  villagers  of  Gurgaon
 for  ammunition  depot,  acrodrame  —  and
 other  Defence  purposes  ;  and

 (0)  the  rate  of  compensation  given
 to  the  villagers  and  the  extent  to
 which  the  same  has  met  their
 demands  which  was  entisted  in  the
 memorandum  submitted  to  him  in  this
 connection  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  :  (a)  About
 4,757  acres.

 (b)  The  acquisition  compensation
 determined  by  the  competent  authorities
 is  Rs.  24.53  lakhs  approximately  at
 varying  rates.  Most  of  the  owners  have
 accepted  the  compensatipn  while  some
 have  cesired  arbitration.  The  claims
 of  the  partics  who  have  not  accepted
 the  compensation  which  was  offered  are
 being  referred  to  arbitration  in  accord-
 ance  with  law.

 Conference  of  Prime  Minister  with
 Industrialists  at  Calcutta

 1245.  SHRI  JYOTIRMOY  BASU  :
 SHRI  VISHWANATHA
 MENON  :
 SHRI  P.  GOPALAN  :
 SHRI  P.  RAMHMURTI  :

 Will  the  PRIME  MINISTER  8८
 pleased  to  state  :
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 (a)  whether  during  her  last  visit  to
 Calcutta  in  December,  1968,  she  had  a
 conference  with  the  leading  industria-
 lists  ;

 (b)  whether  the  said  conference  was
 held  at  Rajbhavan,  Calcutta  ;

 (c)  if  so,  the  names  of  industrialists
 who  were  present  in  that  conference;  and
 whether  non-industrialists  also  present;
 if  so,  their  names  ;

 (d)  whether  the  issue  of  the  ensuing
 mid-term  poll  in  West  Bengal  was
 discussed  in  that  confereace  ;

 (०)  if  not,  the  purpose  of  convening
 the  conference  and  the  subjects  discus-
 sed  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY  AND
 MINISTER  OF  PLANNING  (SHRI-
 MATI  INDIRA  GANDHI)  :  (a)  to  (e)e
 Some  industrialists  had  a  meeting  with
 the  Prime  Minister  at  Raj  Bhavan,
 Calcutta,  on  Dezember  23,  1968,  #  few
 non-industrialists  were  also  present.  A
 list  of  the  industrialists  and  others  present
 at  the  mecting  is  attached.  The  dis-
 cussion  at  the  mecting  centre/  round  the
 problems  of  Calcutta  city  andits  develop-
 ment.  There  was  no  discussion  with  the
 Prime  Minister  on  the  mid-term  poll.

 Statement
 List  of  Industrialists  present  at  the

 Meeting  with  the  Prime  Minister and  the
 Governor  on  December  23,  (1968  at  Raj
 Bhavan,  Calcutta  to  discuss  the  Problems
 of  Calcutta  City  and  its  Development.

 INDUSTRIALISTS
 LL  Shri  B.M.  Birla.
 2  Shri  K.P.  Goenka.
 3.  Shri  G.K.  Bhagat.
 4  Shri  N.D.  Bangur.
 5.  Shri  Bhaskar  Mitter.
 oO.  Shri  Pran  Prasad.
 7.  Shri  R.K.  Kanoria.
 8.  Shri  N.L.  Kanoria.
 9.  Shri  C.L.  Bajoria.

 10.  Shri  K.K.  Birla.
 M.  0  Shri  A.K.  Jain.

 OTHERS
 12,  Shri  G.L.  Mehta.
 13,  Shri  B.K.  Dutt.
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 14,  Shri  Atulya  Ghosh.
 15.  Shri  P.C.  Sen.

 Land  Acquired  in  West  Bengal
 1246,  SHRI  JYOTIRMOY  BASU:

 Will  the  Minister  of  DEFENCE  be
 pleased  to  State  :

 (a)  whether  his  Ministry  has  acquired
 some  area  of  land  in  village  ‘‘Rashapun
 ja”  in  Bishnupur  Police  Station  uncer
 24-Pargna  District,  West  Bengal  ;

 (b)  if  so,  (i)  in  total  area  of  land
 acquired;  (ii)  the  purposes  for  which  it
 has  been  acquired;  (iii)  the  number  of
 families  affected;  (iv)  the  total  amount
 of  compensation  fixed;  and  (v)  the  time
 by  which  compensation  is  likely  to  be
 paid  in  full  ;

 (c)  whether  alternative  accommoda-
 tion  has  been  provided  for  the  affected
 families  and  ;

 (d)  if  not,  the  reasons  therefor  ?
 THE  MINISTER  OF  DEFENCE

 (SHRI  SWARAN  SINGH):  (a)  and
 (b).  About  203  acres  of  land  has  been
 requisitioned  in  village  Rashanpunja  for
 an  Air  Force  installation  and  physical
 possession  taken  over  and  23rd  February
 1968.  Approximately  899  persons  are
 interested  in  the  land.  The  amount  of
 recurring  compensation  payable  during
 the  period  of  requisition  has  not  yet
 been  determined  by  the  Competent
 Authorities,  and  will  be  disbursed  by  the
 local  revenuc  authoritics  when  the  same  is
 determined.  The  land  has  not  yct  been
 formally  acquired  and  the  acquisition
 compensation  will  be  determined  and
 disbursed  after  the  land  is  acquired,

 (०)  and  (d).  There  was  no  ‘*Aadi”’
 on  the  land  when  the  same  was  taken
 over.  Further  according  to  law,  the
 compensation  payable  includes  expenses
 on  account  of  vacating  the  requisitioned
 premises.  The  State  —_  authorities
 ordinarily  look  after  the  question  of
 rehabilitation  of  those  affected.

 Land  for  Landless  persons  Serving
 in  Army

 ‘1247,  SHRI  CHINTAMANI  PANI-
 GRAHI:  Will  the  Minister  of  DE-
 FENCE  be  pleased  to  state  :
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 (a)  the  nymber  of  landless  people  in
 the  army  who  applied  for  lands  during
 the  last  two  years  ;

 (b)  how  many  of  them  have  been
 Provided  with  lands  upto  the  3lst
 January,  1969,  State-wise  ;

 (c)  how  many  have  not  received  lands
 so  far,  State-wise  ;

 (d)  how  many  such  applications  have
 remained  pending  in  different  States  and
 for  how  many  years  ;

 (e)  how  many  such  applications  are
 still  pending  in  Orissa  State  and  in  the
 district  of  Puri  and  for  what  reasons  ;
 and

 (f)  when  they  will  receive  the  lands  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 M.R.  KRISHNA):  (a)  to  (f).  The
 information  will  involve  reference  to
 all  State  Governments  and  Administ-
 rations  of  Union  Territories.  The  time
 and  effort  involved  in  collecting  the
 information  will  not  be  commensurate
 with  the  results  likely  to  be  achieved.

 Succession  to  Mirwaiz  of  Kashmir

 248  SHRI  D.N.  PATODIA:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the
 Pakistan  High  Commission  in  New
 Delhi  had  created  unnecessary  compli-
 cations  in  Kashmir  in  connection  with
 the  succession  issue  to  the  office  of
 Mirwaiz  of  Kashmir  ;

 (b)  whether  Government  have  con-
 veyed  their  displeasure  to  the  Pakistan
 High  Commission  to  their  uncalled  for
 interference  into  the  internal  affairs  of
 India  ;  and

 (c)  if  so,  the  reaction  of  Government
 of  Pakistan  in  the  matter  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  The  Government  of  India  are
 aware  of  communications  between  the
 Pakistan  High  Commission  in  New  Delhi
 and  certain  persons  in  Kashmir  especial-
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 ly  on  the  issues  arising  out  cf  the  late
 Mirwaiz  Yusuf  Shah’s  death.

 (b)  and  (c).  While  there  are  no
 restrictions  on  the  meeting  of  foreign
 diplomats  with  Indian  citizens,  they  are
 expected  to  exercise  necessary  judgement
 and  discretion  in  the  matter.  This  has
 been  conveyed  to  the  Pakistan  High
 Commissioner.

 Mass  Media  for  National  Intcgration
 +1249,  SHRI  D.N.  PATODIA  :  Will

 the  Minister  of  INFORMATION  AND
 BRODCASTING  be  pleased  to  state  :

 (a)  whether  Government  had  set  up
 an  Expert  Committee  to  suggest  measures
 for  reorienting  mass  media  for  National
 Integration  ;

 (b)  whether  the  Committee  has  sub-
 mitted  its  report  ;  and

 (c)  ifso,  the  changes  that  have  been
 suggested  by  the  Committee  in  the  exist-
 ing  sct  up  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INFORMATION
 AND  BROADCASTING,  THE  DE-
 PARTMENT  OF  COMMUNICATIONS
 (SHRI  I.  K.  GUJRAL)  :  (a)  Yes  Sir.
 Government  has  appointed  a  Committce
 of  Experts  on  Mass  Media  to  suggest
 measures  for  intensification  of  effective
 publicity  regarding  national  integration
 through  various  media  of  mass  communi-
 cation.

 (0)  and  (c).  The  Committee  has  drawn
 up  a  publicity  plan  in  which  a  number  of
 recommendations,  some  of  a  continuous
 and  long  term  nature,  have  been  made,
 including  strengthening  of  the  directional
 and  creative  apparatus,  Their  recom-
 mendations  will  be  placed  before  the
 Standing  Committee  of  the  National
 Integration  Council.  In  the  meantime,
 the  media  units  are  continuing  a  con-
 certed  and  comprehensive  publicity  drive
 in  regard  to  national  integration.

 Agency  of  Forcign  Policy  Planning
 1250.  SHRI  SITARAM  KESRI  :

 SHRI  SAMAR  GUHA  :
 SHRI  P.  VISWABHARAN  :
 SHRI  K.  LAKKAPPA  :
 SHRI  SURENDRANATH

 DVIVEDY  :
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 Will  the  Ministry  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  Govern-
 ment  is  considering  steps  to  unify  and
 strengthen  the  agency  of  forcign  policy
 planning  ;  and

 (b)  if  so,  the  details  thereof  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  and  (b).  Government  is  consi-
 dering  steps  to  strengthen  the  Policy
 Planning  Division  in  the  Ministry  of
 External  Affairs  with  a  vicw  to  achieving
 better  coordition  in  the  formulation  of
 foreign  policy.  It  is  a  proposed  to  ap-
 point  an  Adviser  (Policy  Planning)  with
 ex-officio  status  of  Secretary.  The  His-
 torical  Division  of  the  Ministry  will  be
 attached  with  it  and  it  will  work  in  close
 cooperation  with  the  other  Divisions  of
 the  Ministry  of  External  Affairs.

 Expansion  of  Television

 ‘1251.  SHRI  GEORGE  FERNANDES  :
 DR.  SHUSHILA  NAYAR  :
 SHRI  K.  LAKKAPPA  :
 SHRI  A.  SREEDHARAN  :
 SHRI  MANIBHAI  J.  PATEL  :
 SHRI  B.K.  DAS  CHOWDHURY  :
 SHRI  NARENDRA  SINGH

 MAHIDA  :
 SHRI  DHIRESWAR  KALITA  :
 SHRI  BAL  RAJ  MADHOK  :
 SHRI  HARDAYAL  DEVGUN  :
 SHRI  BENI  SHANKER

 SHARMA  :
 SHRI  D.C.  SHARMA  :
 SHRI  RANJIT  SINGH  :

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleasei  to
 state  :

 (a)  whether  it  is  proposed  to  introduce
 Television  in  more  centres  during  the
 Fourth  Five  Year  Plan  ;

 (b)  if  so,  the  details  of  the  proposals  ;
 (c)  the  total  amount  of  money  earmar-

 ked  for  expansion  of  Television  in  the
 country  during  the  next  five  years  ;  and

 (9)  whether  it  as  proposed  to  introduce
 Commercial  Advertising  on  Television
 during  the  Fourth  Five  Year  Plan  period  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  &
 BROADCASTING,  AND  IN  THE
 DEP  RTMENT  OF  COMMUNICA-
 TIONS  (SHRI  I.K.  GUJRAL)  :  (a)  Yes,
 Sir.

 (0)  According  to  proposals  included
 in  the  draft  of  the  Fourth  Five  Year  P  4,
 T.V.  Stations  will  be  set  up  at  Srinagar,
 Bombay,  Calcutta,  Madras  and  Kanpur
 besides  expansion  of  the  T.V.  Centre  at
 Delhi.

 (c)  Rs.  6.40  Crores,
 (d)  Yes,  Sir.

 Reogranisation  of  Ministries
 1252,  SHRI  S.R.  DAMANI  :

 SHRI  BRIJ  BHUSHAN  LAL:
 SHRI  RANJIT  SINGH  :
 SHRI  JAGANNATH  RAO

 JOSHI  :
 SHRI  SURAJ  BHAN  :
 SHRI  RAM  GOPAL  SHALWALE:
 SHRI  ATAL  BIHARI

 VAJPAYEE  :
 Will  the  PRIME  MINISTER  _  be

 pleased  to  state  :

 (a)  the  extent  to  which  Government
 intend  to  implement  the  recommendations
 made  by  the  Administrative  Reforms
 Commission  rezarcing  the  re-organisation
 of  Ministries  at  the  Centre  ;

 (0)  whether  it  isa  fact  that  there  is
 growing  feeling  that  Deputy  Ministers  in
 Centie  are  not  generally  entrusted  with
 specific  responsibilities

 (c)  if  the  reply  to  para  (a)  above  be  in
 the  negative,  the  specific  duties  that  the
 various  Deputy  Ministers  are  performing
 and  the  areas  where  they  participated  in
 policy  making  an  implementation  ;  and

 (d)  whether  there  are  proposals  to  make
 Deputy  Ministers  play  a  more  useful
 role  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING)  (SHRIMATI
 INDIRA  GANDHI):  (a)  Some  of  the
 recommendations  made  by  the  Administra-
 tive  Reforms  Commission  in  its  Report
 on  the  Machinery  of  Government  were
 kept  in  view  by  the  Prime  Minister  in
 making  the  recent  changes  in  the  allo-
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 cation  of  work  between  various  Ministries.
 However,  final  decisions  on  the  recom-
 mendations  have  yet  to  be  taken.

 (b)  to  (d).  It  is  up  to  each
 Cabinet  Minister  to  take  necessary
 and  appropriate  help  from  his  colleagues.
 Deputy  Ministers  do  render  valuable  help
 to  their  respective  Ministers  in  attending
 to  the  work  of  their  Ministries  and
 Departments  concerned.

 Government  are  in  general  agreement
 with  the  suggestion  of  the  Administrative
 Reforms  Commission  that  it  would  be
 desirable  to  the  extent  practicable,  that
 the  functions  and  responsibilities  of
 Ministers  of  State  and  Deputy  Ministers
 are  indicated  specifically  by  the  Minister
 incharge.

 Difference  cf  Opinion  Regarding
 Resources  for  the  Fourth  Plan

 1253,  SHRIS.R.  DAMANI  :
 SHRI  CHENGALRAYA  NAIDU:

 Will  the  PRIME  MINISTER  be  pleased
 to  state  :

 (a)  whether  it  is  a  fact  that  serious
 differences  exist  between  the  Planning
 Commission  and  the  Finance  Ministry
 regarding  the  resources  for  the  Fourth
 Plan  ;

 (b)  if  so,  what  exactly  are  the  estimates
 of  these  two  organisations  that  are  stand-
 ing  in  the  way  of  finalisation  of  the  Plan  ;
 and

 (c)  when  and  how  these  differences
 between  two  units  of  Government  will  be
 ironed  out  in  the  interests  of  the  national
 economic  growth  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (SHRIMATI
 INDIRA  GANDHI  :  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise.
 Expansion  of  T.V.  Service

 1254.  SHRI  S.R.  DAMANI  :  Will  the
 Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  the
 Progress  made  regarding  the  proposal  for
 extension  of  television  to  Bombay,  Cal-
 cutta  and  Madras  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE  DEP-
 ARTMENT  OF  COMMUNICATIONS
 (SHRI  I.  K.  GUJRAL).  The
 Proposal  for  the  setting  up  of  T.  V.
 Stations  at  Bombay,  Calcutta  and  Madras
 has  been  included  in  the  All  India  Radios,
 Fourth  Five  Year  Plan.

 Manufacture  of  T.V.  Sets
 1255,  SHRI  7२.२.  DAMANI  :  Will

 the  Minister  of  DEFENCE  be  pleased
 to  state  :

 (a)  the  position  of  availability  of
 various  components  for  the  manufacture  of
 television  sets  by  local  manufacturers  in
 the  country  and  the  extent  of  foreign
 exchange  necessaay  to  import  parts  if  any  ;
 and

 (b)  the  measures  taken  to  ensure  that
 the  sets  produced  in  the  country  would  be
 cheap  enough  for  the  common  citizen  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L.  N.  MISHRA):  (a)  Most
 of  the  electronic  components  used
 in  the  manufacture  of  TV  sets  are
 manufactured  in  the  country.  The  value
 of  the  imported  components  per  set  is
 about  Rs,  250/-.  Efforts  are  being  made
 to  establish  indigenous  production  of  these
 components  also.

 (b)  The  prices  of  indigenously  produced
 sets  compare  favourably  with  the  prices
 of  imported  sets.  Even  these  prices  will
 come  ‘own  further  as  soon  as  large  scale
 manufacture  of  electronic  components  as
 well  as  TV  receivers  is  established  in  the
 country.

 मारत  के  प्रति  अल्यानिया  का  रवेया

 1256,  श्री  बाषि  भूषण  :  क्‍या  वंदेशिक-
 कार्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  भारत  के  प्रति  अल्बानिया  के
 रवैये  में  परिवर्तन  होने  के  कोई  संकेत  मिले

 हैं  ;  और

 ख)  यदि  हां,  तो  इस  बारे  में  सरकार
 की  क्या  प्रतिक्रिया  है  ?
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 वंदेशिक  कार्य-मंत्री  श्री  दिनेश  सिंह)  :

 (क)  जी  नहीं  ।

 (ख)  प्रश्न  नहीं  उठता  1
 राणा  प्रताप  सागर  बांध  पर  तापीय

 बिजली  घर
 1258.  श्री  भोलानाथ  मास्टर  :  क्‍या

 प्रधान  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  राना  प्रताप  सागर  में  अण  शक्ति
 से  उत्पादित  विद्युत  तापीय  बिजलीघर  से
 राजस्थान  को  कब  उपलब्ध  कर  दी  जायेगी  ;

 (ख)  क्‍या  इस  बिजली  घर  का  निर्माण
 कार्य  अनुसूची  के  अनुसार  हो  रहा  2  ;  और

 (ग)  क्‍या  सरकार  का  विचार  राजस्थान
 में  बिजली  की  कमी  के  कारण  इस  बिजली
 घर  के  निर्माण  में  तेजी  लाने  का  है  ?

 प्रधान  मंत्री,  अणु  शक्ति  मंत्री  तथा  योजना
 मंत्री  (श्रीमती  इन्दिरा  गांधी)
 (क)  राजस्थान  परमाण्‌  बिजली  घर  में
 दो  यूनिट  हैं  जिनमें  से  प्रत्येक  की  क्षमता  200
 मंगावाट  होगी  ।  वतंमान  संकेतों  के  अनुसार
 यह  आशा  की  जाती  है  कि  पहला  यूनिट  सन्‌
 97]  के  श्रारम्भ  में  तैयार  हो  जायेगा  तथा
 दूसरा  सन्‌  i973  में  1

 (ख)  राजस्थान  परमाण्‌  बिजलीघर  के
 पहले  यूनिट  का  निर्माण  कार्य  निश्चित  कार्य
 क़म  की  अपेक्षा  कुछ  महीन  पिछड़  गया  है  1
 इसका  कारण  यह  है  कि  कनाडी  तथा
 भारतीय  सप्लायरों  ने  कुछ  उपस्कर  सप्लाई
 करने  में  देर  लगाई  |

 (ग)  प्रायोजना  को  पूरा  करने  के  काम  में
 तेजी  छाने  के  लिये  हर  सम्भव  कदम
 उठाया  जा  रहा  है  1

 Supply  of  Arms  to  Pakistan
 Through  Iran

 1259.  SHRI  D.N.  PATODIA  :
 SHRI  ONKAR  LAL  BERWA  :
 SHRI  N.R.  LASKAR  :
 SHRI  CHENGALRAYA  NAIDU:
 SHRI  R.K.  AMIN  :
 SHRI  S.C.  SAMANTA  :
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 SHRI  GEORGE  FERNANDES  :
 SHRI  HUKAM  CHAND

 KACHWAI  :
 SHRI  R.K.  SINHA  :
 SHRI  D.C.  SHARMA  :
 SHRI  BENI  SHANKER

 SHARMA:
 SHRI  HARDAYAL  DEVGUN  :
 SHRI  RANSJIT  SINGH  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  during  his  recent  visit  to
 India,  the  Shah  of  Iran  had  given  any
 assurance  that  Iran  will  refrain  from  being
 a  third  party  for  the  supply  of  arms  to
 Pakistan  ;  and

 (b)  if  so,  whether  in  pursuance  of  the
 above  assurance,  the  proposed  supply  of
 some  NATO  arms  to  Pakistan  through
 Iran  will  now  be  suspended  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH):
 (a)  This  issue  did  not  figure  in  the
 discussions  which  the  Shah  of  Iran  had
 with  Indian  leaders,

 (b)  Does  not  arise.
 British  Withdrawal  of  Forces  from

 Persian  Gulf
 1260.  SHRI  D.N.  PATODIA  :  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  an  Anglo-American  Study
 team  has  suggestel  the  creation  of  an
 American  fleet  for  the  Indian  Ocean  on
 withdrawal  of  British  Forces  from  Persian
 Gulf  because  according  to  the  Study
 Team  with  the  withdrawal  of  the  British
 naval  units,  Government  of  USSR  will
 infiltrate  into  the  Indian  Ocean  ;  and

 (b)  whether  the  British  or  the  Ameri-
 can  Governments  have  formally  communi-
 cated  with  the  Government  of  India  on
 this  subject  and  if  so,  the  reaction  of
 Government  in  the  matter  ?

 THE  MINISTRY  OF  EXTERNAL
 AFFAIRS  “(SHRI  DINESH  SINGH)  :
 (a)  Government  have  seen  a_  press
 report  to  this  effect.  The  study  referred
 to  in  the  report  is  a  study  made  by  George
 Town  University  Centre  for  strategic  and
 International  studies—a  non-official  aca-
 demic  institution.
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 (b)  Neither  the  British  nor  the  Ameri-
 can  Government  have  formally  communi-
 cated  with  us  on  the  subject.  But  the
 Matter  was  taken  up  by  us  with  the  U.S.
 Government.  They  have  confirmed  that
 the  views  expressed  in  the  study  do  not  in
 any  way  represent  U.S.  Government
 official  thinking  on  the  subject.

 Our  views  on  the  subject  are  wellknown.
 We  are  opposed  to  the  establishment  of
 foreign  military  bases  in  Indian  Ocean.

 Pak.  Propaganda
 ‘1261.  SHRI  BAL  RAJ  MADHOK  :

 SHRI  PRAKASH  VIR  SHASTRI:
 SHRI  HUKAM  CHAND

 KACHWAI  :
 Will  the  Minister  of  EXTERNAL

 AFFAIRS  be  pleased  to  state  :
 (a)  whether  it  is  a  fact  that  the  Pakis-

 tan  has  stepped  up  its  propaganda  against
 India  within  Pakistan  and  other  countries
 regarding  treatment  of  Muslims  in  India  ;

 (b)  whether  it  is  also  a  fact  that  some
 of  the  statements  of  the  Indian  Prime
 Minister  and  Home  Minister  are  exten-
 sively  used  by  Pakistan  to  malign  India  in
 the  World  capitals  ;  and

 (c)  if  so,  the  steps  Government  have
 taken  to  counteract  the  false  propaganda
 of  Pakistan  and  to  meet  the  danger  of
 Pakistan  rulers’  adventures  against  India
 as  a  diversionary  tactics  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  Pakistani  propaganda  about  illtreat-
 ment  of  Muslims  in  India  continues  at  a
 high  pitch  both  within  Pakistan  and  in
 other  countries.

 (b)  Quoting  Indian  leacers  out  of
 context  is  not  new  to  Pakistan,

 (०)  The  Government  have  been  coun-
 tering  this  propaganda  by  publicizing  the
 cortect  facts.  Government  have  also
 protested  to  Pakistan  against  such  propa-
 ganda,

 Pablication  of  Indian  Air  Force
 Strength  in  Newspaper

 ‘1262.  SHRI  NARENDRA  KUMAR
 SALVE  :

 SHRI  R.  BARUA  :
 SHRI  CHENGALRAYA  NAIDU:
 SHRI  ONKAR  LAL  BERWA  :
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 SHRI  N.R.  LASKAR  :

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state  :

 attention  has  been
 drawn  to  a  news  report  in  the  ‘‘States-
 man’’  of  January  14,  969  to  the  effect
 that  the  Indian  Air  Force  has  30  Combat
 Squadrons  which  is  based  on  8  foreign
 Publication  ;

 (a)  whether  his

 (b)  if  so,  whether  the  publication  of
 such  vital  information  relating  to  the
 defence  of  the  country  is  not  detrimental
 to  the  security  of  India  ;  and

 (c)  whether  Government  propose  to
 take  any  steps  to  prohibit  the  publication
 of  such  reports  in  the  Press  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  :  (a)  Yes.

 (b)  As  is  mentioned  in  the  report,  it  is
 based  on  the  estimate  published  in  the
 U.S.  Digest  of  Aerospace  Industry.  It  is
 quite  common  tor  Aeronautical  magazines
 to  make  and)  publish  estimates  of  the
 strength  of  Air  Forces  of  various  coun-
 tries.

 (c)  No,  Sir.

 Release  of  Shri  Trilok  Chand
 from  Pak.  Custody

 1263.  SHRI  NARENDRA  KUMAR
 SALVE  :

 SHRI  BALRAJ  MADHOK  :
 SHRI  HARDAYAL  DEVGUN  :
 SHRI  BENI  SHANKER

 SHARMA  :
 SHRI  D.C.  SHARMA  :
 SHRI  RANJIT  SINGH  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  Shri  Trilok
 Chand,  a  Delhi  boy  who  strayed  acci-
 dentally  into  Pakistan  territory  soon  after
 965  conflict  with  Pakistan,  has  been
 releated  ;  and

 (b)  ifso,  whether  any  efforts  have
 made  to  ascertain  whetter  the  boy  was
 subjecte!  to  brain-washing  during  his  stay
 in  Pakistani  prisons  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRJ  DINESH  SINGH)  ;
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 (a)  Yes,  Sir.

 (b)  Ye:,  Sir.  Efforts  were  made  and
 as  far  as  could  be  ascertained  by  the
 Government,  the  boy  was  not  subjected  to
 brain-washing  during  his  stay  in  Pakistani
 prisons.

 CENTRAL  ASSISTANCE  TO  STATES

 1264.  SHRI  NITIRAJ  SINGH
 CHAUDHARY  :

 SHRI  SARJOO  PANDEY  :
 SHRI  VASUDEVAN  NAIR:
 SHRI  ESWARA  REDDY  :
 SHRI  BHOGENDRA  JHA:
 DR.  RANEN  SEN:

 Will  the  PRIME  MINISTER  be  pleased
 to  state  :

 (a)  the  extent  to  which  National  Deve-
 lopment  Council  decision  regarding  the
 Central  assistance  to  States  in  the  Fourth
 Plan  has  been  implemented  so  far  ;

 (b)  whether  this  would  remove  imba-
 lance  between  various  States  and  within
 several  pockets  in  the  States  themselves  ;
 and

 (c)  if  so,  how  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (SIIRIMATI
 INDIRA  GANDHI)  :  (a)  to  (c).  The
 Statewise  —  cistribution  of  Central
 assistance  is  heing  worked  out
 in  accordance  with  tke  formula
 evolved  by  the  Committee  of  the  N.D.C.
 This  formula  takes  account  of  the  dis-
 parity  in  incomes  of  States.  As  regards
 removal  of  disparities  between  pockets
 within  a  State,  State  Governments  arc
 expected  to  take  action  through  their  own
 Plans  in  accordance  with  broad  guidance
 proviced  by  the  Planning  Commission.

 Kit  SuperrrpD  TO  OFFICERS

 1265,  SHRI  NITIRAJ  SINGH  CHAU-
 DHARY  :  Will  the  MINISTER  OF
 DEFENCE  be  pleased  to  state  :

 (a)  whether  during  the  pre-Incepen-
 dence  days,  officers  were  required  to
 send  their  kit  to  the  Unit  Headquarters  ;
 and

 (b)  whether  the  same  practice  still
 continues  and  if  so,  the  reasons  therefor  ?
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 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  :  (a)  There
 was  no  such  requirement.  Officers
 transferred  to  field  areas  on  per-
 manent  duty  were,  however,  entitled  and
 are  still  entitled  to  store  their  personal
 baggage  at  the  Unit  Headquarters/D2pot Centre  subject  to  conditions  prescribed  in
 this  respect.

 (b)  Does  not  arise  in  view  of  (a)
 above.

 MILITARY  DECISION  BETWEEN
 INDIA  AND  CEYLON

 1266.  SHRI  INDRAJIT  GUPTA:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  arrangements  have  recently
 been  made  for  military  liaison  between
 India  and  Ceylon  ;

 (0)  if  so,  the  nature  and
 such  liaison  ;  and

 Purpose  of

 (c)  whether  this  is  meant  to  stimulate
 formation  of  a  regional  security  ‘‘bloc’”
 in  the  Indian  Ocean  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  No,  Sir.

 (b)  and  (०)  :  Do  not  arise.

 IDLE  CAPACITY  OF  LAND,  LABOUR
 AND  PLANT  IN  THE  FOURTH  PLAN
 1267,  SHRI  LOBO  PRABHU:  Will

 the  PRIME  MINISTER  be  pleased  to
 state  :

 (a)  the  idle  capacity  of  land,  labour
 and  plant,  which  has  been  considered  for
 employmeat  in  the  Fourth  Plan  ;

 (b)  whether  Government  have  consi-
 dered  employing  idle  labour  on  minimum
 wages,  On  projects  estimated  accordingly
 and  taken  up  only  whea  idle  labour  and
 contractors  come  forward  ;  and

 (c)  if  not,  the  reason  the  e’or  ?
 THE  PRIME  MINISTER,  MINISTER

 OF  ATOMIC  ENERGY  AND
 MINISTER  OF  PLANNING
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  While  formulating  development
 programmes  for  the  Fourth  Plan,  empha-
 sis  is  laid  on  fuller  utilisation  of  human
 and  material  resources.



 417  Written  Answers

 (0)  and  *(c).  Various  developmental
 schemes  envisaged  in  the  Fourth  Plan  are
 expected  to  increase  employment  oppor-
 tunities.

 REPUBLIC  Day  FOLK  DANCES
 SHOW  FOR  THE  PRESS

 1268.  SHRI  BHAGABAN  DAS:  Will
 the  MINISTER  OF  DEFENCE  be  pleas-
 ed  to  state  :

 (a)  whether  it  is  a  fact  that  a  Press-
 show  for  the  folk  dances  from  different
 States  in  connection  with  the  Republic
 Day  Celebration,  ‘1969  was  arranged  by
 Government  at  the  National  Stadium,
 New  Delhi  ;

 (b)  if  so,  whether  it  is  also  a  fact  that
 only  a  negligib'e  number  of  Pressmen
 who  attended  the  show  were  put  to  con-
 siderable  harassmeat  due  to  the  presence
 of  a  very  large  number  of  complimentary
 pass-holders  and  also  poor  management  ;
 and

 (c)  the  details  of  the  Pressmen  and  the
 complimeitary  pass-holders  present  on
 the  occasion  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN_  SINGH):  (a)  to
 (c).  A  Press  Preview  of  Folk
 Dances  was  held  on  23rd  January  969  at
 the  National  Stadium.  Admission  to
 this  show  was  regulated  by  passes,  which
 were  issued  to  members  of  the  Tableaux
 &  Folk  Dances  Committee  (and  their
 wives/husbands),  accreJited  Correspon-
 dents  and  Photographers  (and  their  wives),
 art  critics,  artists,  cartoonists,  some
 members  of  the  editorial  staff  of  local
 Newspapers,  visiting  journalists,  photo-
 graphers,  etc.  Others  present  included
 leaders  of  Folk  Dance  troupes,  workers
 connected  with  the  organisation  of  Folk
 Dances,  etc.  A  largenumber  of  Press-men
 attended  the  Show.  Adequate  seating
 arrangemeits  were  made  for  Pressmen.
 No  instance  of  harassment  has  come  to
 notice,  nor  has  any  complaint  been  recciv-
 ed  about  it.

 BILATERAL  TALKS  ON  COMMON-
 WEALTH  IMMIGRATION  TO  U  K.
 1269.  SHRI  0.  N.  PATODIA  :  Will

 the  Minister  of  EXTERNAL  AFFAIRS,
 be  pleased  to  state  :
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 (a)  whether  it  is  a  fact  that  the  British
 Prime  Minister  has  recently  announced
 that  a  series  of  bilateral  talks  will  be
 held  to  consider  the  question  of  Com-
 monwealth  immigration  to  U.K.  ;  and

 (b)  whether  the  Government  of  India
 have  beer  apprised  of  the  same  and
 whether  the  time  and  veaue  of  the  talks
 have  been  finaliset  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  ;
 (a)  British  Prime  Minister,  Mr.  Harold
 Wilson  while  making  a  statement  in  the
 House  of  Commons  on  the  2Ist  January,
 1969,  said  that  the  British  Government
 Proposed  to  seek  bilateral  discussions  with
 commonwealth  countries  most  closely
 concerne!  on  the  question  of  common-
 wealth  immigration  to  U.K.

 (b)  No,  Sir.
 CONSTRUCTION  OF  A  CYCLOTRON

 IN  CALCUTTA
 1270.  SHRI  SHIVA  CHANDRA  JHA:

 Will  the  PRIME  MINISTER.  be  pleased
 to  state  :

 (a)  whether  it  is  a  fact  that  the  Bhabha
 Atomic  Reseirch  Centre  is  constructing

 a  Cyclotron  in  Calcutta  ;
 (0)  if  so,  the  total  amount  of  money

 that  would  be  spent  on  ils  construction  ;
 and

 (c)  whether  there  is  any  foreign  colla-
 boratioa  in  it  and  if  so,  on  what  condi-
 tions  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (SHRIMATI
 INDIRA  GANDHI)  :

 (a)  Yes,  Sir.  The  Department  of
 Atomic  Energy  is  setting  up  a  Variable
 Energy  Cyclotron  in  Cilcutta.

 (b)  The  project  is  est  mated
 Rs.  5  crores  approximately.

 to  cost

 (c)  The  Cyclotron  will  be  constructed
 indigeaously  without  any  foreign  collabo-
 ration.  Howeve:,  certain  components
 will  have  to  be  imported.

 INVITATION  CARDS  FOR  REPUBLIC
 Day,  1969  CELEBRATION

 1271,  SHRI  SHIVA  CHANDRA  JHA:
 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state  :
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 (a)  whether  it  is  a  fact  that  thee  was
 a  mismanageneit  in  the  issue  of  passes
 for  visitors  in  the  Re  ubdlic  Diy  Cele-
 bration  i:  New  Delhior  the  26th  Janu-
 ary,  969  ;

 (b)  if  so,  the  reasons  th:refor  ;  and

 (c)  if  not,  how  many  passes  were
 issue  by  the  Ministry,  how  much  money
 was  spent  for  the  celebration  work  in  969
 vis-a-vis  4968  and  967  ?

 THE  MINISTER  OF  DEFENCE
 SHRI  SWARAN  SINGH):  (a)  No,
 Sir.

 (b)  Does  not  arise.

 (c)  Invitation  cards  for  about  68,000
 seats  (excluding  enclosures  intended  for
 the  staff  of  the  Ceatral  Public  Works
 Department,  the  Police,  Junior  Commis-
 sioned  Officers/  Other  Ranks  of  the
 Services,  organi:ed  groups  of  children
 and  State  contingents,  admission  to  which
 was  by  Admit  cards)  weve  issue!  for  the
 Republic  Day  Parade  1969,

 The  expenditure  incurred  by  the  Central
 Government  (except  Commercial  Depart-
 ments)  on  the  Republic  Diy  Celebrations
 in  Delhi  in  967  and  968  was  approxi-
 mately  Rs.  9,24,000/-  and  Rs.  £4,82,000/-
 respectively.  Accounts  for  the  Republic
 Day  Celebrations  969  have  not  yet  been
 finalised  and  a  statemeat  showing  the
 expenditure  incurred  will  be  laid  down
 on  the  Table  of  the  House  after  the
 accounts  have  been  finalised.

 आकाशवाणी  के  लिपिकों  को  समयोपरि
 मसा

 1272.  श्री  रामावतार  शास्त्री  :  क्‍या

 सूचना  ओर  प्रसारण  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  समयोपरि  कार्य
 करने  पर  आकाशवाणी  के  लिपिकों,  ड्राइवरों
 आदि  को  समयोपरि  भत्ता  दिया  जाता  है  ;

 (ख)  क्‍या  यह  भी  सच  है  कि  ये  सुविधाएं
 अराजपत्रित  तकनीफी  कमंचारियों  को  नहीं
 दी  जाती  जबकि  उनके  वेतनमान  उपर्युक्त
 कम  चारियों  के  समान  हैं  ;
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 (ग)  यदि  हां,  तो  भेदभाव  करने  के
 क्या  कारण  है  ;

 (घ)  कया  सरकार  का  विचार  इस  भेद-
 भाव  को  समाप्त  करने  का  है  और  आकाश-
 वाणी  में  समयोपरि  कार्य  करने  वाले  सब
 वर्गों  के  कमंचारियों  को  समयोपरि  भत्ता  देने
 का  है  ;  और

 (=)  यदि  नहीं,  तो  इसके  क्‍या  कारण  हैं  ?

 सूचना  तथा  प्रसारण  मंत्रालय  ओर  संचार
 विभाग  में  राज्य  मंत्री  (श्री  ०  ge  गुज-
 राल) :  (क)  जी,  हां ।

 (ख)  जब  अराजपत्रित  तकनीकी  कमंचारी

 शिफूट  ड्यूटी  पर  लगाए  जाते  हैं  तो  उन्हें
 समयोपरि  भत्ता  नहीं  दिया  जाता  |

 (ग)  शिफ्ट  ड्यूटी  पर  काम  करने  वाले
 कमंचारियों,  जिनमें  अराजपत्रित  तकनीकी
 कमंचारी  भी  शामिल  हैं,  पर  समयोपरि
 भत्ता  देने  सम्बन्धी  सामान्य  आदेश  इस  समय
 लागू  नहीं  हैं  ।

 (घ)  आकाशवाणी  में  शिफूट  ड्यूटी  पर
 काम  करने  वाले  सभी  श्रेणियों  के  कमंचारियों,
 जिनमें  अराजपत्रित  तकनीकी  कमंचारी  भी
 शामिल  हैं,  को  समयोपरि  भत्ता  देने  के  बारे
 में  अलग  नियम  बनाने  और  उन्हें  जारी  करने
 का  प्रइन  विचाराधीन  हैं  1

 (=)  प्रश्न  नहीं  उठता  |

 प्रधान  मंत्रो  की  लातोनो  अमेरिका  को
 यात्रा  पर  व्यय

 1273.  श्री  एस०  एम०  जोशी  :  क्‍या
 वंदेशिक-कार्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  प्रधान  मंत्री  के  लातीनी  अमेरिका
 के  दोरे  पर  सरकार  ने  कुल  कितनी  घनराशि
 खर्च  की  ;

 (ख)  क्‍या  यह  सच  है  कि  इस  अवसर  पर
 प्रधान  मंत्री  के बचपन  से  छेकर  अब  तक  के
 चित्रों  की  अल्बम  प्रकाशित  की  गई  तथा
 वितरित  की  गई  थी  ;
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 (ग)  यदि  हां,  तो  उस  पर  कितनी  धन-
 राशी  खर्च  की  गई  थी  ;

 (घ)  क्‍या  सरकार  के  विचार  से  इससे
 भारत  और  इन  देशों  के  मध्य  परस्पर

 सद्भावना  की  वृद्धि  हुई  है  ?

 वदेशिक-कार्य  मंत्री  (श्री  दिनेश  सिंह):
 (क)  9,82,270  रुपये  ।

 (ख)  प्रधान  मंत्री  के  सम्बन्ध  में  एक
 सचित्र  पुस्तिका  छाप  कर  वितरित  की  गयी
 थी  न  कि  अल्बम  |

 (ग)  50,508  रुपये  ।

 (घ)  जी,हां।
 A.I.R.  News  absut  the  late  Shri  C.N.

 Annadurai
 1274.  SHRI  MANGALATHUMADAM  :

 SHRI  K.P.  SINGH  DEO:
 DR.  KARNI  SINGH  :

 Will  the  Ministe:  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  his  attention  has  been
 drawn  to  a  News  Bulletin  of  the  All
 India  Radio  on  the  30:h  January,  969
 about  Shri  C.  N.  Annadurai,  Chief  Minis-
 ter,  Madras,  that  he  was  cead  and  subse-
 quently  another  bulletin  said  that  he  was
 alive  ;

 (b)  consicering  the  vast  importance  of
 such  news  and  its  repurcussions  whether
 Government  have  issued  any  directive
 to  the  All  India  Radio  to  avoid  such
 occurences  ;  and

 (c)  whether  any  enquiry  has  been  held
 on  the  incicent  cof  30th  January,  967  and
 if  so,  the  result  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING,  AND  IN  THE  DE-
 PARTMENT  OF  COMMUNICATIONS
 (SHRI  I.K.  GUJRAL)  :  (a)  Yes,  Sir.

 (b)  and  (०)  :  Full  enquiry  has  been
 mace.  The  news  was  based  on  a  report
 filed  by  the  Press  Trust  of  India,  which
 it  later  withdrew.  All  India  Radio
 immediately  corrected  the  news  by  inter-
 Tupting  its  programme.
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 Aid  fcr  Min'pur  Diary
 1275,  SHRI  M.  MEGHACHNDRA  :

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  the  Government  of  Mani-
 pur  recommended  for  the  grant  of  finan-
 cial  aid  to  the  tune  of  Rs.  2  lakhs  for  a
 local  daily  of  Mahipur  which  has,  as  its
 daily  features  70°%  or  more,  advertisement
 and  less  than  3076  news  features  including
 editorial  ;

 (b)  if  so,  the  reason  for  the  financial
 help  and  the  nature  of  the  recommenda-
 tion  for  grant  of  aid  ;  and

 (c)  whether  the  said  newsparer  is  so
 registered  to  have  rearly  70°%  as  advertise-
 ment  and  whether  the  registrar  of  News-
 papers  allows  this  kind  of  publication  as
 rewspaper  afier  recessary  verification  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  &
 BROADCASTING  AND  IN  THE  DE-
 PARTMENRT  OF  COMMUNICA-
 TIONS  (SHRI  IL  K.  GUJRAL)
 (a)  Yes,  Sir.  The  Government  of
 Manipur  recommenced  a  loan  of  Rs,  2
 lakhs  to  Prajatantra,  a  daily  published
 from  Imphal.

 (b)  According  to  the  Editor  of  the
 Paper,  it  was  facing  a  financial  crisis
 which  stood  in  the  way  of  increasing  its
 size  and  circulation.  The  Union  Terri-
 tory’s  recommendation  for  grant  of  loan
 was  on  the  ground  that  the  paper  was
 popular  tecaure  of  its  incepencent  nation-
 alist  character  and  good  journalism  but
 lack  of  funds  was  impeding  its  develop-
 mert.  The  Central  Government  has
 not  granted  loan  to  any  newspaper.

 (c)  The  facts  mention  in  (a)  and  (b)
 are  uncer  verification.  Great  care  is,
 however,  taken  for  equitable  distribution
 of  government  advertisement  among  rews-
 papers  so  that  no  ore  paper  receives  a
 disproportionate  share.  The  Registrar
 verifies  every  paper.

 Pak-Nepal  Trad:  Through  India

 ‘1276.  SHRI  P.  K.  SINGH  DEO:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  :
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 (a)  whether  Government  are  aware
 that  Pakistan  and  Nepal  propose  to  trade
 through  the  Radhikapur  Railway  Station
 connecting  India  and  East  Pakistan  and
 that  a  survey  was  conducted  by  a  Nepalese
 team  recently  for  the  purpose  ;

 (b)  if  so,  whether  trade  between  Pakis-
 tan  and  Nepal  through  the  said  route  is
 in  any  way  detrimental  to  India’s  security
 or  is  likely  to  open  another  channel  for
 smuggling  of  goods  into  India;  and

 (c)  if  so,  the  reaction  of  Government
 in  regard  thereto  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  Facilities  were  given  for  Nepalese
 exports  to  Pakistan  through  Radhikapur
 Railway  Station,  though  these  facilities
 were  not  availed,  as  far  as  the  Govern-
 ment  is  aware.  However,  similar  faci-
 lities  have  not  been  given  to  Pakistan.

 In  September  1968,  a  team  from  Nepal
 visited  East  Pakistan  to  survey  the  ex-
 port  possibilities.

 (b)  and  (c).  Do  not  arise.
 मारतीय  वायुसेना  के  विमानों  के
 निर्माण  के  लिये  विदेशी  तकनीकी

 सहायता
 1277.  श्री  रामावतार  शर्मा  :

 श्री  स्वतंत्र  सिह  कोठारी  :
 श्री  दी०  Wo  दरर्मा  :
 श्री  वेणीशंकर  शर्मा  :
 श्री  हरदयाल  देवगुण  :
 श्री  रणजोत  सिंह  :
 श्री  ज्योतिमर्य  बसु  :

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  कया  ब्रिटेन,  फ्रांस  तथा  स्वीडन  आदि
 देशों  ने भारतीय  वायु  सेना  के  लिये  विमान
 बनाने  के  लिये  तकनीकी  सहायता  देने  की
 पेशकष्  की  है;

 (ख)  यदि  हां,  तो  उस  पेशकश  का  ब्यौरा
 क्या  है;  और

 (ग)  उस  पर  सरकार  ने  क्‍या  कायंवाही
 की  है?
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 प्रतिरक्षा  मंत्रालय  में  राज्य  मंत्री  (श्री  ल०
 ना०  सिश्र)  :  (क)  तथा  (ख).  कुछ  पेशकश
 प्राप्त  हुई  हैं,  परन्तु  विस्तार  प्रकट  करना
 लोक  हित  में  नहीं  होगा  ।

 (ग)  कोई  निर्णाय  नहीं  लिया  गया।

 वियतनाम  के  सम्बन्ध  में  राष्ट्रपति
 निकसन  की  नोति

 I278.  श्री  रामावतार  शास्त्री:  क्‍या
 वंदेशिक-कार्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  अमेरिका  के
 राष्ट्रपति  श्री  निकसन  ने  वियतनाम  समस्या
 को  हल  करने  के  लिये  एक  नई  नीति  निर्घा-
 रित  की  है

 (ख)  यदि  हां,  तो  क्या  सरकार  को  इस
 की  जानकारी  है;

 (ग)  यदि  हां,  तो  उसका  व्यौरा  क्‍या
 है;  और

 (घ)  उस  पर  सरकार  की  क्या  प्रति-
 क्रिया  है?

 बंदेशिक-कार्य  मंत्री  (श्री  विनेश  सिह)  :

 (क)  से  (घ).  वियतनाम  के  सम्बन्ध  में  अमे-
 रीका  के  राष्ट्रपति  श्री  निकसन  के  वकक्‍तब्यों
 की  खबरें  भारत  सरकार  ने  अखबारों  में
 देखी  हैं।  भारत  सरकार  का  यह  मत  है  कि
 वियतनामी  जनता  को  बिना  किसी  बाहरी
 दबाव  के  अपने  भाग्य  का  निर्णाय  स्वयं  करने
 के  लिये  स्वतंत्र  छोड़  देना  चाहिए  ।  उसका
 विश्वास  है  कि  954  के  जनेवा  करार  की
 सीमाओं  में  इस  समस्या  का  शांतिपूर्ण  समा-
 घान  खोजा  जा  सकता  है।
 Appointment  of  sc  parate  head  cf  H.  A.  L.

 Bangalore,  Kanpur  and  M.I.G.
 Complex

 +1279,  SHRI  LOBO  PRABHU  :  Will
 the  Minister  of  DEFENCE  te  pleased  to
 state  :

 (a)  the  extra  cost  for  appointing  sepa-
 rate  heads  to  the  Hindustan  Aeronautics
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 Limited  at  Banglore,  Kanpur  and  the
 MIG  Complex;

 (b)  whether  co-ordination  will  be  lost
 after  being  restricted  only  to  the  Board
 of  Directors  and  its  Chairman  as  a  result
 of  separate  heads;  and

 (c)  if  so,  how  Government  propose  to
 ensure  proper  coordination  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 L.  N.  MISHRA)  :  (a)  In  the
 case  of  Kanpur  and  Banglore  Divi-
 sions  no  extra  expenditure  is  involved.
 The  Kanpur  Division  will  continue  to  be
 heaced  by  a  General  Manager  as  hitherto,
 In  the  case  of  Banglore  Division,  the
 existing  post  of  General  Manager  will  be
 only  re-designated  as  Managing  Director.
 In  the  case  of  MIG  Complex,  the  expen-
 diture  in  respect  of  the  Managing  Director
 and  his  establishment  for  1969-70,  is  esti-
 mated  at  Rs.  7.40  lakhs  on  revenue
 account  and  Rs.  .60  lakhs  on  capital
 acount.  The  capital  expenditure  is  mainly
 for  office  equipment,  furniture,  transport,
 minor  works,  etc.

 (b)  and  (c)  In  working  out  the  scheme
 of  reorganization,  the  need  for  proper  co-
 ordination  has  been  fully  kept  in  view
 and  this  will  be  adequately  secured  by
 the  whole  time  Chairman,

 Extension  of  Service  to  Chicfs  to  Staff

 1280.  SHRI  LOBO  PRABHU:  Will
 the  Minister  of  DEFENCE  be  pleased  to
 refer  to  the  reply  given  to  Unstarred
 Question  No.  6775  on  the  30th  August,
 968  and  state  :

 (a)  whether  extensions  of  service  are
 being  given  to  the  three  Chiefs  of  Staff  ;

 (b)  if  so,  whether  the  extensions  are
 being  given  because  other  officers  are  not
 yet  ripe  to  handle  the  posts  or  bezause
 the  retiring  officers  are  of  outstanding
 merit;

 (c)  the  basis  for  presumption  that
 other  officers  will  become  ripe  after  the
 Period  of  extension  of  the  preseat  incum-
 bents;

 (d)  whether  Governmeat  have  received
 any  representations  from  the  officers  who
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 are  due  for  promotion  and  will  not  get  it
 because  of  the  extension  being  given  to
 the  retiring  officers;  and

 (e)  if  so,  the  action  taken  by  Govern-
 ment  thereon  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  Air
 Chief  Marshal  Arjan  Singh,  Chief
 of  the  Air  Staff,  has  teen  given  an
 extension  of  tenure  by  six  months  with
 effect  from  6-I-969  to  5-7-1969.  No  de-
 cisions  have  been  taken  so  far  in  respect  of
 the  Chief  of  the  Army  Staff  and  the  Chief
 of  the  Naval  Staff  whether  or  not  they
 should  be  granted  extension  of  service.

 (b)  The  extension  has  been  granted  to
 the  Chief  of  the  Air  Staff  in  view  of  his
 high  grace  performance  in  that  capacity.

 (c)  Dees  not  arise.

 (d)  No  such  represention  has  been
 received.

 (e)  Dees  not  arise.

 High  power  Transmitter  for  Kerala

 1281,  SHRI  E.  R.  NAYANAR:  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  :

 (a)  whether  Government  are  aware
 that  State  Information  Ministers,  Sourthern
 Zone  Confrerce  which  was  held  in  Hydera
 Bad  in  the  first  week  of  January  last  has
 recommenced  that  High  Power  Transmitter
 station  of  All  India  Radio  should  be
 eres:ed  in  Kerala  without  any  delay;  and

 (b)  if  so,  the  steps  Government  have
 taken  in  this  matter  till  now  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  AND  IN  THE
 DEPARTMENT  OF  COMMUNICATINS
 (SHRI  I.  K.  GUJRAL)  :  (a)  Yes,  Sir.

 (0)  Site  for  the  transmitter  near  Allep-
 pey  has  been  acquired.  Equipment  for  the
 transmitter  and  studios  has  been  procured
 and  will  be  installed  whea  the  buildings,
 already  sanctioned,  are  ready.
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 पश्चिम  पाकिस्तान  में  साधु  बेला  की
 यात्रा  करने  की  अनुमति

 I282.  श्री  शज्षि  भूषण  :  क्‍या  बंदेशिक-
 कार्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  को  सिन्धु  सेवा  संघ
 की  ओर  से  एक  ज्ञापन  प्राप्त  हुआ  है  जिस  में
 सिन्ध  (पश्चिम  पाकिस्तान)  में  “साधु  बेला”
 नामक  धामिक  स्थान  की  यात्रा  करने  के
 लिये  हिन्दुओं  को  अनुमति  दी  जाने  के  बारे
 में,  पाकिस्तान  से  बातचीत  आरम्भ  करने  का

 अनुरोध  सरकार  से  किया  गया  है;  और

 (ख)  यदि  हां,  तो  इस  सम्बन्ध  में  सरकार
 द्वारा  क्या  कायंवाही  की  गई  है  ?

 वदेशिक-कार्य  मंत्री  (श्री  दिनेश  सिह)  :  (क)
 जीहां।

 ख  पाकिस्तान  सरकार  के  साथ  यह
 मामला  उठाया  गया  था,  किन्तु  उसने  पश्चिम
 पाकिस्तान  में  “साधु  बेला”  नामक  धामिक
 स्थान  की  यात्रा  करने  के  लिए,  सिन्धु  सेवा
 संघ  के  दल  तो  अनुमति  नहीं  दी  ।  पाकिस्तान
 सरकार  को  अपने  इस  दायित्व  का  स्मरण
 कराया  गया  कि  दोनों  देशों  के  बीच  हुए
 समभोते  के  अनुसार  उसे  भारत  के  यात्रियों
 को  पाकिस्तान  के  धामिक  स्थानों  में  जाने  की
 सभी  सुविधाएं  देनी  चाहिएं  |

 Procedure  for  the  ‘Selection  of  Officers
 for  grant  of  S.S.  R.  C.  (Tech.)  and

 P.  ८.  (Tech.)

 1283,  SHRI  S.M.  BANERJEE:  Will
 the  Minister  of  DEFNCE  be  pleased
 to  state  :

 (a)  the  procedure  of  Government  in
 selecting  officers  for  grant  of  SSRC
 (Tech.)  and  PC  (Tech.)  in  963  and  964
 for  the  Army;

 (b)  whether  it  is  a  fact  that  some
 officers  who  were  selected  for  SSRC  due
 to  their  failure  in  final  year  Engineering
 degrec,  got  Permanent  Commission;

 (c)  whether  it  is  also  a  fact  that  be-
 caue  of  tack  cf  uniform  policy,  the
 Universities  which  condense’  their  degree
 Engineering  courses  on  the  call  of  Govern-
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 ment  to  provide  more  Engineers,  were  the
 sufferers;  and

 (d)  the  steps  being  taken  by  Govern-
 ment  to  provide  permanent  Commission  to
 thore  young  officers  who  are  due  to  com-
 ple‘e  their  period  of  agreement  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  :  (a)  Grant  of
 PRC  (Technical)  was  suspended  in  963
 and  reintroduce  in  96S.  Grant
 of  SSRC  (Technical)  was  introduced
 for  the  first  time  in  963  and
 suspended  from  1964,  Candidates  within
 the  prescribed  age  limits  possessing
 Engineering  degrees  or  equivalent  qualifi-
 cations  were  called  up  for  interview  by
 Services  Selection  Boards  and  those  who
 qualified  were  medically  examined.  A
 final  list  of  quilified  and  medically  fit
 candidates  was  then  drawn  up  and  persons
 were  detailed  for  pre-commission  training
 for  PRC  (Technical)  or  for  SSRC  (Tech.)
 as  the  casc  may  te  in  order  of  merit  to
 the  extent  vacancies  were  available.
 During  the  precommission  training,  they
 were  given  provisional  SSRC.  There
 was  also  provision  for  selection  of  engi-
 neering  students  under  the  University
 Entry  Scheme.  They  were  granted  pro-
 visional  SSRC  cven  while  studying  in  the
 final  year  class  but  they  were  not  admitted
 for  pre-commission  training  until  after
 theyhad  passed  their  final  year  eagincer-
 ing  examination.

 (b)  No,  Sir.  No  ore  who  failed  in  the
 final  year  Engineering  degree  cxamination
 was  admitted  to  the  pre-commission
 training  course  and  there‘ore  the  question
 of  the  grant  of  PRC  to  such  a  candidate
 did  net  arire.

 (c)  It  is  nota  tact  that  Universities
 were  asked  to  condense  their  engincering
 degree  courses.  The  Co-ordinating  Com-
 mittee  of  the  All  India  Council  for  Tech-
 nical  Education  at  a  speciai  meeting  in
 January,  1963,  following  the  declaration
 of  Emergeicy,  recommended,  éer-alia,
 accelerated  training  of  —  students  in
 the  final  and  pre-final  years  of
 S-yeir  integrated  course  by  reducing
 the  vacations  and  holding  the  examina-
 tions  earlier  in  the  case  of  sclected
 well-developed  institutions.  The  recom-
 mendations  were  accepted  by  the  Ceatral
 Government  and  communicated  to  the
 State  Governmeats  and  Universities.
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 (d)  SSC  (Tech.)  officrs  who  are  eligible
 and  are  willing  to  be  conside-ed  for  the
 grant  of  Permanent  Commissions  are
 being  interviewed  by  the  Services  Sele:-
 tion  Boards  in  accordance  with  the  rules
 on  the  subject.  Those  candidates  who  are
 placed  in  acceptable  category  for  grant  of
 PC  are  granted  PC,  if  they  are  otherwise
 fit.

 T.  V.  Satellite  Station
 ‘1284,  SHRI  BENI  SHANKER

 SHARMA  :
 SHRI  D.  C.  SHARMA  :
 SHRI  HARDAYAL  DEVGUN  :
 SHRI  RANJIT  SINGH:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  it  is  proposed  to  arrange
 पु,  V.  re’ays  from  other  countries  after
 the  statellite  over  the  Indian  Ocean  and
 the  receiving  station  at  Arvi  in  Maha-
 rashtra  becomes  operative  ;

 (b)  whether  the  proposal  has  been
 finalised  ;  and

 (c)  if  so,  the  stage  at  which  the  matter
 stands  at  present  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  AND  IN  THE  DE-
 PARTMENT  OF  COMMUNICATIONS:
 (SHRI  I.  K,.  GUJRAL)  :  (a)  and
 (b).  No,  Sir.  There  is  no  such
 proposal  at  present.  The  possibility
 of  arranging  international  telays  of  T.V.
 Programmes  through  the  Arvi  Earth
 Station  is,  however,  recognised.  This  can
 be  considered  only  when  a  T.V.  Station  is
 set  up  at  Bombay.

 (c)  Does  not  arise.
 Situation  in  Nagaland

 1285,  SHRI  VALMIKI  CHOU-
 DHARY  :  Will  the  Minister  of  EX-
 TERNAL  AFFAIRS  te  pleased  to  state  :

 (a)  whether  the  recent  General  Elec-
 tions  in  Nagaland  has  conclusively  shown
 the  growing  popularity  of  Democratic
 institutions  amongst  the  people  in  Naga-
 land  and  total  lack  of  popular  support
 to  the  hostiles  ;

 (0)  if  so,  whether  in  view  of  these
 conclusions,  Government  have  seviewel
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 their  policy  towards  the  Naga
 problem  and  decided  to  end  the  state  of
 ceasefire  and  to  bring  the  law  and  order
 situation  there  and  the  administration  set
 up  to  handle  it,  at  par  with  that  in  other
 State  ;

 (c)  if  not  the  reasons  therefor  ;  and
 (d)  whether  Government  have  also

 reconsidered  the  question  of  continuance
 of  Nagaland  affairs  under  the  Ministry  of
 External  Affairs  and  decided  to  transfer
 the  subject  to  Home  Ministry,  if  not  the
 reasons  therefor  ?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  DINESH  SINGH)  :
 (a)  By  &  large  yes,  Sir.

 (b)  and  (c).  The  sitution  in  Nagaland
 is  kept  constantly  under  review.  The
 present  trend  is  encouraging  but  it  does
 not  yet  justify  an  immediate  relaxation
 of  the  measures  which  have  brought  about
 an  improvement  in  the  situation.

 The  State  Government  in  Nagaland,
 like  other  State  Governments,  are  prima-
 rily  for  law  and  order  in  the  State.  The
 constitution  confers,  in  addition,  special
 responsibility  on  the  Governor  of  Naga-
 land  for  law  and  order,  for  so  Jong  as
 in  his  opinion  internal  disturbances  con-
 tinue  in  Nagaland.  This  special  res-
 poasibility  can  cease  only  when  the  situa-
 tion  returns  to  normal.

 The  Security  Forces  in  Nagaland  are
 in  aid  of  the  civil  administration.  The
 Agreement  on  Suspension  of  Operations
 does  not  deter  the  Security  Forces  from
 taking  any  legitimate  action  for  the
 maintenance  of  law  and  order  and  for
 dealing  with  breaches  of  the  Agreement
 on  Suspension  of  Operations.  The  im-
 Portation  of  arms  by  the  Underground
 Nagas  is  a  clear  breech  of  the  Agreement
 and  the  Security  Forces  have  been  seeking
 out  and  destroying  the  hide-outs  of  Un-
 derground  Nagas  where  such  imported
 arms  are  kept.

 (d)  The  Government  of  Nagaland  deal
 direct  with  all  the  Ministries  of  the
 Government  of  India,  in  the  same  way
 as  other  State  Governments  do.  The  res-
 ponsibility  of  the  Ministry  of  External
 Affairs  for  matters  relating  to  Nagaland
 is  derived  from  the  understanding  reached
 with  the  Naga  leaders  jn  1960.  The
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 question  of  transfer  of  this  responsi-
 bility  to  the  Home  Ministry  is  proposed
 to  be  discussed  with  the  new  Government
 of  Nagaland.

 Expansion  of  Dhuvaran  Pro  ject
 in  Gujarat

 ‘1286.  SHRI  VIRENDRAKUMAR
 SHAH  :  Will  the  PRIME  MINISTER  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  Plann-
 ing  Commission  has  now  raised  some
 objections  in  connection  with  the  release
 of  foreign  exchange  of  Rupces  Eighteen
 crores  for  the  proposed  expansion  of
 Dhuvaran  Project  in  Gujarat  State,  which
 is  approved  by  the  Central  Cabinet  after
 due  deliberations  and  long  delays  ;

 (b)  if  so,  the  details  of  the  objections
 raised  by  the  Planning  Commission  ;

 (०)  the  role  and  functions  of  the
 Planning  Commission  in  taking  a  final
 decision  on  indivi  dual  projects  ;  and

 (d)  whether  the  Planning  Commission
 or  the  Central  Cabinet  is  the  final  and
 supreme  authority  in  deciding  individual
 projects  like  this  ?

 THE  PRIME  MINISTER,  MINISTFR
 OF  ATOMIC  ENERGY  AND
 MINISTER  OF  PLANNING  (SHRI-
 MATI  INDRA  GANDHI)  :  (a)  No,
 Sir.

 (0)  Does  not  arise.
 (c)  and  (ll),  tis  the  function  of  the

 Pianning  Commission  to  advise  Govern-
 ment  in  regard  to  such  projects,  in  all
 their  aspects,  and  in  the  light  of  the
 overall  Plains.  It  is  for  Government  to
 take  final  decisions  with  due  regard  to
 the  Planning  Commission’s  advice.

 दोव  हवाई  अड्डा

 1287.  श्री  ओंकार  सिह  :
 श्री  हुकम  चन्द  कछवाय  :
 श्री  बीरेन  कुमार  शाह  :

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  :

 (क)  क्‍या  यह  सच  है  कि  लगभग  I5
 राख  रुपये  की  छागत  वाला  दीव  हवाई

 FEBRUARY  26,  969  Written  Answers  32

 अड्डा  जिस  में  900  मीटर  तथा  I500
 मीटर  लम्बी  दो  हवाई  पट्टियां  हैं,  तब  से
 अप्रयुक्त  पड़ा  है  जब  से  दीव  पुतंगाल  शासन
 से  मुक्त  हुआ  था  ;

 (ख)  क्‍या  यह  भी  सच  है  कि  उसकी
 इमारत  की,  जो  पिछले  बरसात  में  क्षतिग्ररत
 हो  गई  थी,  अब  तक  मरम्मत  नहीं  की  गई  है;

 (ग)  यदि  हां,  तो  इस  इमारत  की
 मरम्मत  करने  तथा  इस  हवाई  अड्डे  का

 पूरा  उपयोग  करने  के  लिये  सरकार  का
 विचार  क्या  कार्यवाही  करने  का  है;  और

 (घ)  इसे  पूर्ण  उपयोग  बनाने  में  सम्भवतः
 कितना  समय  लगेगा  और  उस  पर  कितना
 खर्च  करने  का  विचार  है  ?

 प्रतिरक्षा  मंत्री  (श्री  स्वर्ण  सह)  :  (क)
 से  (घ).  दीव  हवाई  अड्डे  की  लागत,  जो

 पुतंगालियों  द्वारा  बनाया  गया  था,  ज्ञात
 नहीं  है।  इस  हवाई  अड्डे  के  दो  रनवे
 हैं,  1931  और  075  मीटर  लम्बे  हवाई
 अड्डे  के  भवन  बिल्कुल  क्षतिग्रस्त  हालत
 में  है,  और  स्थान  पर  केवल  मलवा  ही  है,
 और  इसलिए  वह  मरम्मत  के  योग्य  बिल्कुल
 नहीं  है।  हवाई  अड्डे  को  किसी  आपाती
 प्रयोग  के  लिए  रखा  जा  रहा  है  |

 Use  of  Polyethylene  Oxide  by  the
 Indian  Navy

 1288.  SHRI  N.  K.  SOMANI  :  will  the
 MINISTER  OF  DEFENCE  bce  pleased
 to  state  :

 (a)  whether  Government's  attention
 has  been  drawn  to  a  new  versatile  chemi-
 cal  compound  of  polyethylene  oxide  which
 reduces  fuel  consumption  of  ships  by
 5  per  cent  and  increases  the  speed  ;

 (b)  whether  the  lubricating  effect  of
 such  longchain  polymers  has  been  studied
 in  any  of  the  Indian  Laboratories  ;  and

 (c)  whether  any  experimental  tests
 have  been  carricd  out  by  the  Indian
 Navy  for  the  use  of  this  compound  and
 if  not,  what  is  the  future  programme  in
 this  field  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  L.  N.
 MISHRA)  :  (a)  Very  recently  informa-
 tion  has  been  receieved  about  the  use
 Polyethelene  oxide  reducing  drag  on  ships
 and  thereby  resulting  in  saving  of  fucl
 consumption  and  increase  of  speed.

 (b)  and  (c).  This  has  not  been  studied
 so  far  but  work  on  this  will  be  taken  up
 very  soon.

 ब्रिटेन  में  मारतीय  प्रवासियों  का  शापन

 290  श्री  रघुवीर  शास्त्री  :
 श्री  हिम्मतसिहका  :

 क्या  वदेशिक-कार्य  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  भारतीय  प्रवासी
 सोसाइटी  ने  प्रधान  मंत्री  को  जनवरी  969
 में  लन्दन  में  एक  ज्ञापन  दिया  था  जिस  में
 प्रधान  मंत्री  का  ध्यान  अपनी  कठिनाइयों  की
 ओर  आकर्षित  कराया  था;

 (ख)  यदि  हां,  तो  उस  की  मुख्य-मुख्य
 बातें  क्‍या  हैं;  और

 (ग)  इस  बारे  में  सरकार  ने  क्‍या  कायं-
 बाही  की  है  ?

 वेदेशिक-कार्य  मंत्री  (क्री  विनेश  सिह):
 (क)  हमारे  प्रधान  मंत्री  तथा  राष्ट्रमण्डल
 प्रधान  मंत्री  सम्मेलन  में  भाग  लेने  वाले
 अन्य  राष्ट्रमण्डल  देशों  के  प्रधान  मंत्रियों  को
 एक  ज्ञापन  दिया  गया  था,  जिसमें  I5
 व्यक्तियों  के  हस्ताक्षर  थे  जिनमें  से  कुछ
 व्यक्ति,  ब्रिटेन  में  प्रवासी  नागरिकों  की
 संस्थाओं  के  प्रतिनिधि  हैं  ।

 (ख)  इस  ज्ञापन  में  यह  कहा  गया  था  कि
 बन्दरगाहों  में  घुसने,  आवास,  नौकरी  शिक्षा
 कानून  भौर  व्यवस्था,  सावंजनिक  स्थानों
 और  संस्थाओं  के  मामले  में  ब्रिटेन  में  राष्ट्र-
 मण्डल  के  काले  नागरिकों  के  साथ,  भेदभाव
 अपनाया  जाता  है  1  इसमें  राष्ट्रमण्डल  प्रवासी
 अधिनियम,  968  को  जातिवादी  कहा  गया
 ओर  मांग  की  गई  कि  राष्ट्रमण्डल  प्रवासो
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 अधिनियम  1968  को  तुरन्त  रह  कर  दिया
 जाए  ।  इसमें  इस  बात  की  भी  मांग  की  गई
 कि  ब्रिटिश  सरकार  को  सभी  प्रकार  के  भेद
 भाव  समाप्त  कर  देने  चाहिएं  और  श्रगर  वह
 ऐसा  नहीं  करती  तो  राष्ट्रमण्डल  सरकारों
 को  यह  चाहिए  कि  ब्रिटेन  के  लोगों  और  उनके
 हितों  के  मामले  में,  वे  भी  अपने  अपने  देशों  में
 पारस्परिक  आघार  पर  व्यवहार  करें  |

 (ग)  ब्रिटेन  में  प्रवासी  समस्या  के  मामले
 में  हमारे  विचार  सब विदित  हैं।  हमने
 ब्रिटिश  सरकार  से  बार  बार  यहकहा  है  कि
 एशियाई  मूल  के  सभी  ब्रिटश  नागरिकों  के
 लिये  वही  पूर्ण  रूप  से  उत्तरदायी  हैं  |

 लंदन  स्थित  हमारा  हाई  कमिद्दान,
 श्रावश्यकतानुसार  व्यक्तिगत  मामलों  को
 अपने  हाथ  में  लेता  है  1

 National  Service  for  Commercial
 Broadcast

 1291,  SHRIS.  K.  TAPURIAH  :  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  bce  pleased  to  state:

 (a)  whether  a  National  Service  for
 Commercial  Advertising  has  been  under
 Government's  consideration  lately  ;  and

 (b)  if  so,  the  details  of  the  proposals
 in  this  regard  and  Government's  decision
 thereon  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  AND  IN  THE  DE-
 PARTMENT  OF  COMMUNICATIONS
 (SHRI  I.  K.  GUJRAL)  :  (a)  No.  Sir.

 (b)  Does  not  arise.
 2  hrs.

 Papers  laid  on  the  Table
 PAPERS  UNDER  COMPANIES  ACT

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (SHRIMATI
 INDIRA  GANDHI)  :  I  beg  to
 lay  on  the  Table  a  copy  each  of  the
 following  papers  under  sub-section  dd)
 of  section  6!9A  of  the  Companies  Act,
 I956  te
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 Revocation  of  President's  Rule  in  U.P.
 (l)  Review  by  the  Government  on

 the  working  of  the  Electronics  Corpora-
 tion  of  India  Limited,  Hyderabad  for
 the  year  ‘1967-68,

 (2)  Annual  Report  of  the  Electronics
 Corporation  of  India  Limited,  Hydera-
 bad  for  the  year  1967-68,  along  with  the
 Audited  Accounts  and  the  comments  of
 the  Comptroller  and  Auditor  General
 théreon.  Placed  in  Library  See  No.
 LT-34/69]

 NOTIFICATION  UNDER  EMPLOYEES’
 PROVIDENT  FUNDS

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR,  EMPLOY-
 MENT  AND  REHABILITATION
 (SHRI  S.C.  JAMIR):  On  behalf  of
 Shri  Hathi,  I  beg  to  lay  on  the  Table  a
 copy  of  the  Employce’s  Provident  Funds
 (Ninth  Amendment)  Scheme,  1968,
 published  in  Notification  No.  G.S.R.  48
 in  Gazette  of  India  dated  the  ]lth  January,
 1969,  under  sub-section  (2)  of  section  7  of
 the  Employees  Provident  Funds  Act,
 1952.  [Placed  in  Library  See  No.  LT-
 135/69]

 STATEMENT  ON  DROUGHT
 CONDITIONS

 THE  MINISTER  OF  PARLIA-
 MENTRY  AFFAIRS  AND  TRANS-
 PORT  (SHRI  RAGHU  RAMAIAH)  :
 On  behalf  of  —  Shri  Jagjiwan
 Ram,  I  beg  to  lay  on  the
 Table  a  statement  (Hindi  and  English
 versions)  on  the  drought  conditions
 Prevailing  in  parts  of  the  country.
 [Placed  in  Library,  See  No,  LT-I  36/69]

 ANNUAL  REPORT  OF  REGISTRAR  OF
 NEWSPAPERS

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INFORMATION
 AND  BROADCASTING  AND  THE
 DEPARTMENT  OF  COMMUNICA-
 TIONS  SHRI  (I.  K.  GUJRAL)  :  I  beg
 to  lay  on  the  Table  a  copy  of
 the  Annual  Report  (Part  वी)  of
 the  Registrar  of  Newspapers  for  India
 on  Press  in  India  for  the  year  967
 [Placed  in  Library  See  No,  LT-37/69]

 J.C.  Report  etc.  on  Bills
 2.02  hrs.
 REVOCATION  OF  PROCLAMATION  IN

 RELATION  To  UTTAR  PRADESH
 THE  MINISTER  OF  HOME  AFFAIRS

 (SHRI  Y.  B.  CHAVAN)  :  I  beg  to  lay
 on  the  Table  a  copy  of  the  Proclamation
 issuzd  by  the  President  on  the  26th  Febru-
 ary,  969  revoking  the  Proclamation  issued
 by  him  on  the  25th  February,  1968,  as
 varizd  by  Proclamation  dated  the  5th
 April,  1968,  in  relation  to  the  State  of
 Uttar  Pradesh,  published  in  Notification
 No.  G.S.R.  502  (English  version)  and
 G.S.R.  503  (Hindi  version)  in  Gazette
 of  India  dated  the  26th  February,  1969,
 under  clause  (3)  of  article  356  of  the
 Constitution.  [Placed  in  Library,  See  No,
 LT-38/69]

 COMMITTEE  ON  PRIVATE  MEMBERS
 BILLS  AND  RESOLUTIONS

 Forty  FoURTH  REPORT
 SHRI  KHADILKAR  (Khed):  I

 beg  to  present  the  Forty-fourth  Report
 of  the  Committee  on  Private  Members’
 Bills  and  Resolutions.
 CONTRACT  LABOUR  REGULATION

 AND  ABOLITION  BILL
 (i)  REPORT  OF  JOINT  COMMITTEE
 SHRI  K.  N.  PANDEY

 una):  I  beg  to  present
 of  the  Joint  Committee  on  the  Bill  to
 regulate  the  employment  of  contract
 labour  in  certain  establishments  and  to
 provide  for  its  abolition  in  certain
 circumstances  and  for  matters  connected
 therewith,

 (Padra-
 the  Report

 (ii)  EVIDENCE  BEFORE  JOINT
 COMMITTEE

 SHRI  K.N.  PANDEY:  I  beg  to
 lay  on  the  Table  a  copy  of  the  evidence
 given  before  the  Joint  Committce  on  the
 Bill  to  regulate  the  employment  of
 contract  labour  in  certain  establishments
 and  to  provide  for  its  abolition  in
 certain  circumstances  and  for  matters
 connected  thercwith.

 (iii)  Strupy  Notes  oF  Stupy
 Groups  OF  JOINT  COMMITTEE

 SHRI  K.N.  PANDEY  I  beg  to
 lay  on  the  Table  a  copy  of  the  Study
 Notes  on  the  visits  undertaken  by  the
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 Study  Groups  of  the  Joint  Committee  on
 the  Bill  to  regulate  the  employment  of
 contract  labour  in  certain  establishments
 and  to  provide  for  its  abolition  in  certain
 circumstances  and  for  matters  connected
 therewith.

 MONOPOLIES  AND  RESTRICTIVE
 TRADE  PRACTICES  BILL

 (i)  REPORT  OF  JOINT  COMMITTEE
 SHRI  S.  C.  SAMANTA  (Tamluk)  :

 I  beg  to  lay  on  the  Table  a  copy  of  the
 Report  of  the  Joint  Committee  on  the
 Bill  to  provide  that  the  operation  of  the
 economic  system  docs  not  result  in  the
 concentration  of  economic  power  to  the
 common  detriment,  for  the  control  of
 monopolies,  for  the  prohibition  of
 monopolistic  and  restrictive  trade  prac-
 tices  and  for  matters  connected  therewith
 or  incidental  thereto.

 (ii)  Evidence  before  Joint  Committce
 SHRI  S.C.  SAMANTA  :  I  beg  to

 lay  on  the  Table  a  copy  of  the  evidence
 given  before  the  Joint  Committee  on  the
 Bill  to  provide  that  the  operation  of
 the  economic  system  does  not  result  in
 the  concentration  of  economic  power  to
 the  common  detriment,  for  the  control
 of  monopolies,  for  the  prohibition  of
 monopolistic  and  restrictive  trade  prac-
 tices  and  for  matters  connected  therewith
 or  incidental  thereto.
 2.04  hrs.
 STATEMENT  RE  :  STRIKE  BY  UP

 DEGREE  COLLEGE  TEACHERS
 Mr.  SPEAKER  :  Now,  the  Hon.

 Minister  of  Education.  He  may  lay  the
 statement  on  the  Table  of  the  House.

 THE  MINISTER  OF  EDUCATION
 AND  YOUTH  SERVICES  (DR.
 V.K.R.V.  RAO):  May  I  just  say  one
 word  ?

 Mr.  SPEAKER:  He  may  lay  the
 siatement  on  the  table  of  the  House.

 Dr.  V.K.R.V.  RAO:  I  beg  to  lay
 onthe  Table  a  statement  regarding  the
 strike  by  UP  Degree  College  teachers.
 [Placed  in  Library.  See  No.  LT-  140/69,)

 SHRI  S.  M.  BANERJEE  (Kanpur)  :
 Let  him  read  out  the  statement.  The
 strike  is  going  on.  So,  let  him  make
 the  statement  here.

 Mr.  SPEAKER  :  Now,  next  item.

 PHALGUNA  7,  890  (SAKA)  President's  Address  (M)  38

 BUSINESS  ADVISORY  COMMITTEE
 TWENTY  NINTH  REPORT

 THE  MINISTER  OF  PARLIA-
 MENTRY  AFFAIRS  AND  _  SHIP-
 PING  AND  TRANSPORT  (SHRI
 RAGHU  RAMAIAH)  :  I  beg  to  move:

 “That  this  House  do  agree  with  the
 Twenty-ninth  Report  of  the  Business  Ad-
 visory  Committee  presented  to  the  House
 on  the  25th  February,  1969."

 MR.  SPEAKER :  The  question  is  :
 “That  this  House  do  agree  with  the

 Twenty-Ninth  Report  of  the  Business
 Advisory  Committee  presented  to  the
 House  ou  the  25th  February,  969.”°

 The  motion  was  adopted
 2.05  Hrs.

 RE  :  TEACHER’S  STRIKE  IN  UP
 SHRI  S.  M.  BANERJEE  (Kuinpur)  :

 About  that  particular  statement.
 MR.  SPEAKER  :  The  hon.  Member

 wanted  only  a  statement,  and  [  have  got
 the  statement  laid  on  the  Table.  If  he
 wants  a  discussion  now,  I  am  not  pre-
 pared  to  allow  it.

 SHRI  5.  M.  BANERJEE  :  We  want  a
 discussion  on  that.

 MR.  SPEAKER  :  Whatever  it  is,  it
 cannot  be  taken  up  now.

 st  ag  feat  (मुंगेर)  अध्यक्ष
 महोदय,  मेरे  प्रशन  का  उत्तर  नहीं  दिया ।
 अब  इन  की  तकदीर  पहले  से  ही  अच्छी  है
 और  आप  भी  अगर  उनको  बर्दोंगे  तो  कंसे
 काम  चलेगा।

 MR.  SPEAKER  :  That  is  a  separate
 thing.  Iam  not  going  to  commit  now
 on  that.
 12.05  Hrs.

 MOTION  OF  THANKS  ON  THE
 PRESIDENT’S  ADDRESS—Contd,
 MR.  SPEAKER  :  The  Houre  will  now

 take  up  further  consideration  of  the
 following  motion  moved  by  Shrimati
 Sushila  Rohtgi  and  seconded  by  Shri
 Dasaratha  Rama  Reddy  on  the  20th,  Feb-
 rurary,  1969,  namely  :—

 “That  an  Address  be  preseated  to  the
 President  in  the  following  terms  :

 “That  the  Members  of  Lok  Sabha
 assemblicd  in  this  Session  are  deeply
 greatful  to  the  President  for  the  Address
 which  he  has  been  pleased  to  deliver  to
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 [MR.  SPEAKER]
 both  Houses  of  Parliam:nt  assembled
 together  on  the  470  February,  969"’.

 The  hon.  Prime
 reply  to  the  debate.

 शी  हुकमचन्व  कछवाय  (उज्जन)  :  अध्यक्ष

 महोदय,  आप  ने  मुझे  थोड़ा  समय  दिया
 था  कल,  उसमें  से  कुछ  समय  बच  गया  है।

 MR.  SPEAKER  :  You  were  raising
 the  quorun  qu?stio:  when  everybody  was
 sp:aking,  I  gave  a  chance  to  others  to
 raise  it  when  you  were  sp2aking.  The
 hon.  Prime  Minister.

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  MINIS-
 TER  OF  PLANNING  (SHRIMATI
 INDRA  GANDHI):  Mr.  —  Speaker
 Sir,  in  our  mzthod  of  parliamentary
 working,  this  d:bate  is  the  annual  occa-
 sion  to  discuss  the  entire  ficld  of  Govern-
 ment’s  organised  activitizs  as  outlined
 in  the  President’s  Address.  Some  of
 the  significant  and  important  points  have
 already  been  discussed  at  considerable
 length  in  the  debate  on  the  motion  of
 no  confidence,  which  we  had  just  a  few
 days  ago.  History  may  not  repeat  itself,
 but  his:orians  do  and  so  do  parliamen-
 tarians.  So,  some  of  the  points  which  I
 am  going  to  mention  will  naturally  not
 be  nobel,  because  the  problems  are  the
 same  and  party  attitudes  are  also  the
 samc.

 Minister  will  now

 This  time,  the  number  of  amendments
 is  even  more  than  the  total  membership
 of  the  House  and  thercfore,  it  will
 obviously  not  be  possible  to  deal  with
 them  all.

 SHRI  NAMBIAR_)  (TIRUCHIRA-
 PALLI)  ;  That  shows  how  much  discon-
 tent  prevails  in  the  country.

 SHRIMATI  INDRA  GANDHI:  The
 major  points  which  dominated  the  dis-
 cussion  naturally  concern  themselves  with
 the  improvements  in  agriculture  and  in-
 dustry.  I  spoke  on  this  only  a  few  days
 ago  and  in  a  few  days,  my  colleague,  the
 Deputy  Prime  Minister,  will  indicate  the
 steps  which  have  been  taken  and  which
 contributed  to  the  arresting  of  the  price
 spiral.  The  progress  in  the  agricultural  field
 has  been  striking.  I  do  not  know  if  the
 hon.  members  can  deny  the  improvement
 during  1967-68,  which  raised  the  national

 inco  nz  by  9.i  per  cent  over  the  previous
 year.  The  ind:x  of  industrial  produc-
 tion  for  the  first  nine  months  of  968
 stands  at  159.3,  which  is  5.6  per  cent
 higher  than  the  figure  for  the  same  p2-
 riod  in  1967,

 श्री  मत्रु  लिमये  (सुंगरे) :  इन्द्र  भगवान
 की  वजह  से  ।

 श्री  जाये  फ़रनेन्डोज्ञ  (बम्बई-दक्षिण)  :

 बिल्कुल  ही  गलत  आंकड़  हैं
 SHRIMATI  INDRA  GANDHI:

 Surely  our  balance  of  payments  is  better
 than  it  was  last  year.  Our  exports  have
 gone  up  and  our  imports  have  come
 down.  This  is  not  guess-work,  It  is  a
 question  of  facts.  My  hon.  friend  oppo-
 site  just  now  spoke  of  Indra  Bhagvan.
 I  believe  yesterday  also  some  hon.  mem-
 ber  said  so.  Nobody  is  denying  that
 a  good  monsoon  has  made  a  world  of
 difference.  At  the  same  timz,  we  cannot
 deny  that  there  was  a  very  serious
 drought  before  that  and  that  this  drought
 had  very  wid:  rep2rcussions  in  all
 spheres  of  national  life,  in  agriculture
 as  well  as  in  industry.  There  is  no
 doubt  that  the  good  monsoon  has  helped,
 but  Government  was  responsible,  as  the
 hon.  member  Shri  Muhadeva  Prasad
 remarked,  for  the  new  agricultural  stra-
 tegy,  and  it  was  the  impact  of  those
 new  programmes  which  enabled  many
 of  our  farmer  to  take  full  advantage  of  the
 rains.  The  agricultural  production  did
 go  over  even  the  peak  reached  earlier
 when  the  rains  were  normal.  AsI_  have
 said  on  previous  Occasions,  it  was  the
 will  and  hard  work  of  the  Indian  pea-
 sants  which  enabled  them  to  reap  this
 rich  harvest  and  it  would  not  be  fair  to
 ignore  their  contribution  to  it.

 SHRI  S.  KUNDU  (BALASORE)  ;
 Also  our  enginncrs  and  scientists  were
 responsible.

 SHRIMATI  INDIRA  GANDHI:
 Certainly.  I  am  glad  the  hon.  member
 has  reminded  me.  I  have  not  forgotten
 them.  On  previous  occasions  I  have
 mentioned  that  it  was  the  hard  work,
 the  perseverance,  the  imagination  of  our
 scientists  and  our  engineers  and_  the
 others  involved  in  the  various  institutes,
 in  extension  work  and  so  on  which  made
 this  possible.
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 No  body  claims  that  there  are  not  some
 areas  of  concern.  Many  hon.  M:mbers
 yesterday  said  that  the  President  had
 painted  a  very  rosy  picture.  But  if  you
 read  the  Address  carefully,  you  will  find
 that  he  has  drawn  attention  to  the  areas
 of  concern  or  the  areas  where  we  are
 not  satisfied  with  development  or  which
 Pose  very  serious  problems.

 The  President  did  point  out  are  that  the
 demand  for  the  products  of  some  indust-
 ries  in  the  machine  building  scctor,  for  in
 stance,  continues  to  be  inadequate  as
 compared  to  capacity.  We  fully  realise
 this  and  I  think  my  colleagues  who  are
 concerned  with  these  ministries  have  also
 drawn  attention  to  the  fact  that  there  is
 considerable  scop2  for  improvement
 in  management  and  other  matters  con-
 cerning  both  public  and  private  enter-
 priscs.  None  of  this  is  denicd  or  sought
 to  be  hidden  or  glossed  over  in  any  way.
 Continuous  efforts  are  being  made  to
 reassess,  to  review  and  to  improve  the
 situation,

 As  hon.  Members  know,  agriculture
 has  been  accorded  top  priority  in  our
 Plan  and  there  is  consensus  on  the  need
 extending  irrigation  to  many  parts  of
 the  country.  Mention  has  been  made
 of  Rajasthan,  of  Telengana,  of  Rayala-
 scema  and  so  on.  There  are  other  areas
 in  north-Mysore,  in  Utter  Pradesh,  in
 Bihar.  Partically  in  every  State  there
 are  areas  which  are  in  need  of  irrigatian.
 A_  high-power  commission  will  go  into
 the  nceds  and  programmes  in  the  light
 of  the  development  which  has  been  tak-
 ing  place  in  the  past  years.

 Many  times  one  hears  that  although
 it  is  twenty  years  since  we  are  free,
 people  are  still  poor,  poverty  is  still  there.
 Obviously,  Sir,  there  is  poverty.  I  do  not
 know  how  anybody  could  have  imagined
 that  poverty  could  possibly  be  wiped  out
 in  a  period  of  twenty  years  (/nterruptions),
 No  country  of  this  size  and  population
 with  the  problems  which  we  faced  has
 done  this  (Jnterruptions),  As  I  have
 said  on  a  previous  accasion,  the  situa-
 tion  has  improved  in  some  respects  and
 in  other  respects  because  of  increase  in
 population  and  other  problems  difficul-
 ties  remain.

 President's  Address  (M)
 We  are  certainly  not  fully  self-suffi-

 cient  yet.  Some  hon’ble  Member  said
 that  we  claim  to  be  self-sufficient  and
 yet  we  are  importing.  We  do  not  claim
 to  be  fully  self-sufficient  but  we  do
 claim  that  we  are  going  towards  self-
 sufficiency,  and  while  we  are  nearer  self-
 sufficiencey  in  whcat,  we  have  some  way
 to  go  with  regard  to  rice  (Interruptions),
 I  am  not  yielding  at  all.  Mention  was
 also  made  with  regard  to  dry  farming.  We
 are  duply  corscious  of  the  areas  which
 are  still  not  covered  by  irrigation  and  pro-
 gressive  steps  are  being  taken  to  extend  to
 them  various  agricultural  practices.  New
 varieties  of  seeds  and  other  forms  of
 more  intensified  cultivation  in  dry
 areas  are  under  way  and  research  work  on
 varieties  of  seeds  suitable  for  dry  arcas
 is  in  progress.

 There  is  also  the  question  of  flood
 control.  I  am  told  the  total  area  liable
 to  floods  is  estimated  at  46  million
 hectares.

 The  average  annual  area  affected  by
 floods  from  953  to  967  was  6  million
 hectares,  of  which  the  area  under
 crops,  was  about  2  million  hectares,  At
 the  end  of  the  Third  Plan  over  7,000
 kilometres  of  new  cmbankments  have
 been  constructed,  over  8,700  kilometres
 of  drainage  channels  have  been  cons-
 tructed,  64  town  protection  schemes
 were  comple‘ed  and  over  4,500  villages
 were  raised  above  flood  level.  As  a
 result,  nearly  5.2  million  hectares  of
 land  which  was  usually  subjected  to  flood
 damage  has  been”  given  reasonable
 Protection  and  during  the  past  three
 years  another  one  million  hectares  have
 been  covered  under  the  programme,  mak-
 ing  a  total  of  6.2  million  hectares.

 The  question  of  landreforms  has  come
 up  here  many  times.  There  is  Iegislation
 for  the  abolition  of  intermediarics,  for
 ceiling  on  holdings,  security  of  tenure
 and  consolidation  of  holdings  in  most  of
 the  States.  However,  we  are  deeply
 aware  of  the  need  for  a  comprehensive
 look  at  the  whole  problem  and_  the  need
 for  land  reforms  and  I  do  sincerely  hope
 that  every  state  will  consider  this  matter.

 As  I  said,  we  have  plagued  by  flood
 and  drought  simultancously  in  one  part
 of  the  country  or  another.  These  severe
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 [SHRIMATI  INDIRA  GANDHI] and  serious  problems  have  received  prom-
 Ppt  attention  of  the  government  and  help
 has  been  given  in  whatever  way  possible.
 I  believe  a  statement  has  been  laid  on
 the  Table  on  the  drought  situation  in
 various  States  and  the  steps  taken  to
 tackle  it.

 For  West  B:ngal  a  total  assitance  of
 Rs.  23.73  crores  has  been  sanctioned  of
 which  Rs.  I7.50  crores  has  already  been
 released;  as  the  asssitance  is  utilized  more
 is  provided.  Similarly,  for  Rajasthan
 Rs.  8.96  crores  has  already  been  agreed
 to  by  Central  team.  nen  another  team
 of  experts  is  likely  to  visit  the  State  next
 month  to  rc-assess  the  situation  and  to
 make  further  recommendations  of  the
 needs.

 In  this  period  the  railways  have  provi-
 ded  various  concessions  and  facili'ies  and
 have  done  a  tremendous  job  in  moving
 food  and  fodd:r.  Even  today,  under
 various  programmes,  about  I,  25  lakhs  of
 Persoas,  mostly  children,  expectant
 mothers  and  others  are  being  fed  daily
 and  this  number  is  expected  to  rise  to
 2.5  lakhs  per  day.

 Anoiher  problem  which  is  one  of  great
 concern  to  the  government  and  the  people
 is  that  of  unemployment.  The  Fourth
 Plan  is  not  an  isolated  plan  ;  it  addresses
 itself  to  all  major  national  questioas.
 It  is  only  through  ccos:omic  progress
 that  we  can  solve  the  uncmployment
 question,  which  is  faced  even  by  the
 advanced  countries  today.  Naturally,
 we  have  special  problems  because  of  the
 vast  size  and  the  rapidly  growing  popu-
 lation  of  our  country.

 SHRI  NAMBIAR  :  Despite
 planning.

 SHRIMATI  INDIRA  GANDHL  :  The
 Planning  Commission,  as  the  hon.  Mem-
 bers  know,  has  appointed  an  expert
 committce  which  will  make  recommen-
 dations  on  the  various  aspects  regarding
 employment,  uncmployment  and  undcr-
 employment,  both  in  the  rural  and  urban
 areas,  as  also  on  the  methods  of  estimat-
 ing  the  labour  force  and  cmployment
 potential.  The  report  is  expected  by
 the  middle  of  this  ycar.  This  problem
 must  be  tackled  toth  from  =  short-term

 family

 point  of  vicw  as  well  as  long  term  point
 of  view,  because  the  addition  to  the
 labour  force  is  faster  than  the  growth  of
 work  opportunities.

 Employment  in  the  organiscd  sector
 inceased  from  121  million  at  the  end
 of  ‘1960-61  ‘o  6.2  million  at  the  end  of
 ‘1965-66,  It  is  a  rise  of  about  34  per
 cent  and  an  annual  average  growth  rate
 of  6.8  per  cent  in  the  Third  Plan  period.

 In  various  sectors,  growth  in  the  per-
 centage  of  employment  went  up  appreci-
 ably.  In  trade  and  commerce,  it  went
 up  by  ii2  per  cent  between  96]  and
 968  ;  in  power  and  supplics  it  went  up
 by  53.8  per  cent;  in  the  manufacturing
 sector  it  went  up  by  3!  per  cent;  in
 agriculture  and  related  sectors  it  went  up
 by  29.4  per  cent.  In  the  public  sector
 alone  cmployment  rose  from  5.2
 million  in  956  to  nearly  twice  that
 figure,  that  is,  o  9.8  million  last  year.
 But  no  one  denies  the  problem.  And
 some  aspects  of  it,  such  as  the  p:oblem
 of  the  educated  unemp!oyed,  specially  of
 engincers,  is  causing  us  immdiate  and
 grave  concern.

 Whether  one  takes  the  question  of
 unemployment  or  the  cqually  important
 problem  of  regional  dispariiies,  dis-
 parties  between  one  State  and  another  or
 within  a  State,  to  which  some  hon.
 Members  have  referred,  the  answer  lies
 in  the  approach  of  an  integrated,  com-
 prehensive  plan  for  the  specdiest  possible
 growth  growth  of  the  economy  as  a
 whole.

 The  other  day  an  hon.  M:mber  talked
 of  the  problem  of  literacy.  I  believe
 that  an  amendment  has  also  been  moved
 On  this  subject.  This  is  an  important
 problem  and  we  attach  importance  to
 this.  We  also  realise  that  a  great  deal
 has  to  be  done  and  that  much  ground
 still  remains  to  be  covered.  But  it  would
 not  be  fair  to  overlook  what  has  been
 achicved  in  this  field.

 The  number  of  literates  in  this  country
 has  nearly  doubled  in  the  first  decade  of
 planned  development,  rising  from
 55.3  million  to  06  million.  The  most
 significant  fact,  however,  was  that  the
 low  percentage  of  6.6  per  cent  rose  to
 24  per  cent  during  this  period,  in  spite  of
 the  colossal  increase  in  population.  More
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 Tecent  projections  suggest  that  the  current
 Percentage  is  around  30  per  cent  and
 figure  of  literatcs  is  52  million  or  so.

 श्री  कंवरलाल  गुप्ता  (दिल्ली  सदर).
 इल्लिट्रेट  कितने  हैं,  यह  तो  वतलाइये

 SHRIMATI  INDIRA  GANDHI:  I
 would  like  to  say  one  thing  more  which
 is  that  although  it  is  shameful  that  illite-
 racy  remains  and  I  am  not  making  any
 effort  to  hide  it--

 SHRI  KANWAR  LAL  GUPTA:  It
 has  increased.

 SHRIMATI  INDIRA  GANDHI  «...the
 People’s  awareness  of  problems  and_  the
 People’s  understanding  has  greatly...

 AN  HON.  MEMBER
 wisdom.

 SHRIMATI  INDIRA  GANDHI:  I
 think,  our  people  had  the  basic  wisdom
 but  now  it  is  a  question  of  the  actual
 knowledge  of  certain  matters.  Whether
 you  go  into  the  villages  or  anywhere  else
 you  see  the  change  and  even  people  who
 are  not  able  to  read  and  w.ite  are  very
 much  aware  not  only  of  their  problems
 but  also  of  their  needs  and  what  should
 be  done  ;  also,  when  they  are  helped,  how
 to  use  that  help.  Their  whole  attitude
 of  resignation,  apathy,  helplessness  is
 changing.

 SHRIS.  KUNDU:  It  80००5  to  the
 credit  of  the  pcople  and  not  of  the
 Government.

 SHRIMATI  INDIRA  GANDHI:  It
 is  certainly  to  the  credit  of  the  pcople
 and  I  am  saying  so.

 People’s

 The  question  of  Harijans,  Tribals  and
 other  underpriviledged  people  is  a  matter
 which  is  constantly  before  us.  It  is  also
 a  very  serious  problem.  Government
 is  certainly  not  indifferent.  We  have
 had  numerous  debates  on  this  matter.
 Much  has  been  done  in  the  past  years.
 Very  concentrated  effort  and  programmes
 are  being  undertaken  to  sce  how  this
 situation  can  be  improved.

 SHRI  NAMBIAR  :
 SHRIMATI  INDIRA  GANDHI  :  The

 welfare  of  all  these  people  is  not  only
 an  article  of  faith  for  us  but  also  an
 imperative  necessity  for  the  development
 and  progress  of  the  country.  A  con-

 Crocodile  tears.
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 siderable  amount  of  work  has  been
 done  but  it  is  nothing  as  compared  to
 what  remains  to  be  done.  In  many
 ways  the  people  who  indulge  in  some
 of  the  atrocitics  which  have  taken  place
 or  the  attitudes  of  mind  which  they  dis-
 play  are  similar  to  the  race  problem
 which  we  sce  in  other  placcs.  There  is  a
 feeling  that  some  pcople  are  superior  or
 som:  people  are  inferior.  We  all  know
 there  is  no  such  thing  as  a_  backward
 caste  and  that  if  any  group  has  been
 backward,  it  is  only  because  it  has  not
 had  the  opportunity  of  cducation  or
 other  knowledge  and  training  which  could
 help  it  to  go-ahead.

 The  recent  attacks  upon  the  Harijans
 wherever  they  may  have  taken  place  are
 a  blot  on  the  whole  nation.  Constitutional
 safeguards  do  exist.  But  we  have  not
 been  able  to  change  the  hearts  or  the
 mental  attitudes  of  many  of  our  citizens.
 This  is  where  we  must  all  join’  in  creat-
 ing  the  right  sort  of  social  climate.

 We  have  already  debated  the  question
 of  the  Shiv  S:na.  All  groups  have  con-
 demned  such  acts,  such  attitude  and
 such  bodies  in  the  strongest  possible
 terms.

 SHRI  S.  M.  KRISHNA  (Maduya)  :
 Could  you  give  any  compensation  to  those
 who  have  suffered  ?

 SHRIMATI  INDIRA  GANDHI  :
 Government  action  alone  in  this  is  no
 solution.  All  partics  must  join  together
 and  put  anend  to  the  activities  of  such
 organisations  which  can  only  result  in
 disrupting  national  unity  and  creating
 hatred  and  bitterness  between  one  Indian
 and  another.

 We  all  listen  to  Acharyaji  with  great
 respect.  He  talked  of  law  and_  order.
 Of  course,  it  is  Government's  responsi-
 bility  and  Government  cannot  evade  that
 responsibility.  But  all  these  are  not
 merely  law  and  order  problems.  People
 do  get  emotionally  involved  in  issues  and
 emotions  cannot  always  be  subducd  by  a
 big  stick.  That  is  why  all  responsible
 Persons  must  come  to  the  conclusion
 that  no  matter  how  strongly  they  feel  on
 any  specific  issue,  thcy  shall  not  indulge
 in  violence,  they  shall  not  allow  other
 people  to  indulge  violence  specially,
 people  with  whom  they  may  be  allied  on
 other  fronts.
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 Acharyaji  has  also  taken  exception  to

 the  word  emotional  integration.  I  am  not
 at  all  attached  to  this  word.  Provided
 that  all  feel  and  act  as  Indians  and  are
 willing  to  co-exist  and  be  good  neighbours
 to  other  Indians  regardicss  of  different
 faiths,  different  languages,  different  cus-
 toms,  it  does  not  matter  what  words  are
 used  to  describe  our  integration,  or  even
 if  you  want  to  change  that  word  inte-
 gration.

 My  hon.  friend,  Prof.  Ranga  referred
 to  the  Integration  Council.  We  cannot
 always  agree  on  all  points  and,  indeed,
 we  differ  very  much  with  his  party  on
 many  points.

 SHRI  NAMBIAR:  Now,  you  must
 agree  because  coalition  is  coming.

 SHRIMATI  INDIRA  GANDHI  :  Nor
 can  we  expect  quick  results  from  such  a
 Council.  But,  I  think  it  was  remarkable
 that  so  many  different  parties  could  sit
 together  and  agree  even  on  some  points,
 I  know  that  immediately  we  did  not
 achieve  the  result  which  we  would  have
 wished  for.  But  this  docs  not  mcan  we
 can  give  up.  We  must  find  the  solutions.
 I  hope  Prof.  Ranga’s  party  and  the  S.S.P.
 will  reconsider  thcir  attitude,  because
 their  staying  away  docs  not  help  and,  if
 their  voicc  is  also  heard,  may  be,  it
 would  be  a  little  casicr  to  implement  our
 decisions  and  to  take  along  more  of  the
 people  with  us  on  these  issucs.

 Several  hon.  Members  have  referred  to
 inter-State  questions,  river  and  border
 disputes.  The  M.Ps  of  various  parties
 who  represent  Andhra  Pradesh  or  who
 represent  Mysore  have  come  to  me  and,
 on  earlicr  occasions,  the  M.Ps_  from
 Maharashtra  and  other  groups  have  also
 been  to  me.  It  is  agreed  that  the
 Krishna-Godavari  question  should  be
 referred  to  arbitration.  But  some  details
 about  jurisdiction,  terms  of  reference  and
 so  on  are  still  being  worked  out.

 A  reference  was  also  made  to  another
 matter,  that  is,  the  Maharashtra  border
 dispute.  This  is  an  economic  and  poli-
 tical  matter  which  has  acquired  emo-
 tional  overtoncs.  I  cannot  say  much  on
 this  occasions  nor  would  it  be  right  to
 pre-judge  the  final  outcome  here.  But,
 as  I  said  earlier,  we  should  emphasize
 that  the  matter  be  approached  by  all

 welcome  the

 concerned  in  a  cool  and  _  level-headed
 manner,  in  a  spirit  of  co-operation,
 tolerance  and  givc-and-take.  Govern-
 ment  cannot  yicld  to  pressure  or  ulti-
 matums.  We  have  to  help  cmotions  to
 cool  down  before  lasting  solutions  can  be
 found  to  such  very  complex  problems.
 Some  steps  were  contemplated  soon  after
 the  mid-term  poll  and  I  had  hoped  to
 have  talks  with  the  two  Chief  Ministers,
 but  then  the  events  in  Bombay  intervened.
 Whatever  decision  is  taken,  we  must  be
 concerned  about  the  possible  trial  of
 bitterness  which  it  may  leave  behind.  If
 there  is  delay  or  if  we  are  consulting
 more  pcople,  it  is  merely  to  try  and  avoid
 this  trial  of  bitterness  and  hatred  which
 some  of  these  problems  leave  behind...

 SHRI  R.  K.  AMIN  (Dnandhuka)  :
 What  about  the  Narmada  dispute  ?

 SHRIMATI  INDIRA  GANDHI  :  The
 same  applies  to  it  also.

 The  basic  point  is  that  we  must  live
 together.  No  State  can  change  its
 geographical  position  and  say,  ‘I  can
 choose  other  neighbours’.  Since  we
 must  live  together,  we  have  to  find  a
 basis  on  which  there  can  be  good  neigh-
 bourly  relations  and  solutions  which  will
 help  towards  creating  such  a  relationship.
 The  key  to  harmony  is  not  imposition
 but  agreement.

 Much  was  said  on  the  results  of  the
 mid-term  poll.  I  have  talked  on  this
 earlier  and  I  have  no  intention  of  saying
 much  about  it  again.  I  would  like  to

 Governments  in  West
 Bengal  and  Punjab.  To  these  States  we
 shall  give  the  fullest  consideration  and
 co-operation.  We  must  at  all  times
 realise  that  the  whole  is  greater  than
 the  part,  and  that  the  welfare  and  pros-
 Perity  of  the  Indian  people  and  the
 nation  should  be  the  objective  of  all  of
 us,  regardless  of  our  party  affiliations.
 I  hope  that  cach  State  Government,
 regardless  of  what  party  or  parties  it
 may  be  composed  of,  keeps  in  mind  that,
 while  it  is  responsible  for  the  governance
 of  one  State,  that  State  is  only  one  part
 of  this  great  country,  and  it  is  our  duty
 in  the  Centre  as  well  as  in  the  States  to
 uphold  and  foster  the  unity  of  the
 nation  as  well  as  any  special  identity  of
 the  States.  In  fact,  there  is  great  need
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 that  whichever  State  a  particular  person
 may  be  born  in--I  have  said  this  b:fore,
 but  I  would  like  to  say  again--h2  should
 be  able  to  work  and  to  prosper  in  any
 other  State.  All  our  far-sightei  edu-
 cationists  have  stressed  it  as  im»ortant
 that  India  should  83  one  intellectual
 entity  just  as  it  is  one  economic  common
 market.  This  is  also  the  underlying
 reason  for  having  a  uni‘izd  judiciary  and
 unified  all-India  services.  They  really
 represent  an  apparatus  in  the  nature  of  a
 joint  partnership  of  the  Union  and_  the
 States,  and  must  be  preserved  and  fostered
 as  such...

 SHRI  NAMBIAR  :  We  hate  the  uni-
 fied  bureaucracy.  Bureaucracy  must  be
 ended.

 SHRIMATI  INDIRA  GANDHI:
 We  attach  the  young:r  importance  to  the
 problems  of  young  people.  The  younger
 generation  has  new  urg2s,  new  demands,
 here  as  well  as  elsewhere  in  the  world.
 The  problem  is  not  merely  one  of  jobs
 or  of  security  or  insecurity  although  that
 dozs  exist;  it  ts  a  duzstion  of  a  change
 of  outlook.  N:w  knowledg:,  new  oppor-
 tunities,  new  freedoms,  are  coming  their
 way.  Contact  with  the  outside  world  is
 acro  influencing  the  siuation.  They  have
 trem2ndous  energy--in  fact,  I  would  even
 say,  there  is  an  ‘explosioa  of  energy’--
 and  they  have  a  desire  to  forge  new  paths,
 they  then  shall  desire  to  grope  towards  a
 future  which  as  meaning  for  them.

 Governmzht  are  fully  aware  of  these
 factors,  and  we  want  our  Ministry  of
 Education  to  give  special  attention  to
 youth  services  and  to  think  of  follow-up
 Measures.  But  here  too  there  is  an  arca
 of  governmental  responsibility  but  an
 equally  large  arca  for  professors,  for
 Political  leaders,  for  the  non-political
 elite,  for  parents  and  for  the  community
 at  larg:  to  share  the  responsibility  and
 to  find  ways  of  bridging  this  gencration
 gap.  Just  as  in  som:  of  the  border  and
 other  disputes,  all  partics  join  on  a
 Particular  issut,  this  is  something  in
 which  all  of  one  generation  are  on  one
 side  of  the  bridgs  and  the  younger
 generation  is  on  the  other  side  of  the
 bridge.  How  to  have  a
 better  understanding  of  the  problem  is
 something  that  we  can  work  out...
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 SHRI  KANWAR  LAL  GUPTA:  And

 she  stands  between  the  two.

 SHRIMATI  INDIRA  GANDHI:
 T  used  to,  but  now  as  the  hon.  Member
 can  see,  my  hair  is  greying.  This  is  a
 matter  which  we  must  work  together  to
 solve.

 Many  amendments  have  been  proposed
 seeking  to  draw  attention  to  certain
 alleged  failures  of  foreign  policy.  I
 believe  that  the  policy  which
 we  heve  been  pursuing  during  the  last
 two  decades  and  more  represents  a
 national  consensus.  Its  basic  structure
 has  found  wide  acceptance  in  the  country.

 SHRI  RANGA  (Srikakulam)  :
 Question.

 SHRIMATI  INDIRA  GANDHI:
 The  Swatantra  Party  will  certaninly
 question  it.  This  is  to  be  expected...

 AN  HON.  MEMBER:  The  Jan  Sangh
 is  also  there.

 SHRIMATI  INDIRA  GANGHI:
 Yes,  the  Jan  Sangh  is  also  there.

 I  am  sorry  for  having  left  you  out.
 In  the  light  of  changing  circumstances

 in  the  world,  it  has  served  our  national
 interests.

 SHRI  BAL  RAJ  MADHOK  (South
 Dalhi)  :  No.

 SHRIMATI  INDIRA  GANDHI:
 This  is  perhaps  the  reason  why  there  is
 no  attempt  on  the  part  of  the  Opposition
 to  elaborate  upon  an  alternative  structure
 of  principles  on  which  our  forcign  policy
 could  rest.  The  attack  was  more  by
 implication  than  in  the  nature  of  a
 frontal  one.  There  will  probably  be
 occasions  to  go  into  the  details  of  foreign
 Policy  during  this  budget  session.  Howe-
 ver,  ग  should  like  to  touch  briefly  on
 a  subject  which  is  naturally  of  deep
 concem  to  us  all.  I  refer  to  the  question
 of  security.  On  what  docs  our  security
 depend  ?

 SHRI  ZULFIQUAR  ALI
 (Rampur)  :  Shri  Swaran  Singh).

 SHRIMATI  INDIRA  GANDHI:
 Obviously,  no  one  can  defend  this  huge
 country  with  its  500  million  people  unless
 the  people  themselves  are  ready  and
 willing  to  lay  down  their  lives  for  the

 KHAN
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 [SHRIMATI  INDIRA  GANDHI]
 defence  of  their  Motherland.  Our  security,
 therefore,  depends  in  the  first  instance,
 on  the  patriotism  and  the  spirit  of  self-
 sacrifice  of  the  pcople  as  a  whole.

 SHRI  RANGA:  In
 Government.

 SHRIMATI  INDIRA  GANDHI:
 The  validity  of  this  proposition  cannot
 be  challenged.  No  nation  can  effectively
 bear  arms  unless  its  citizens  have  the  spirit
 to  bear  arms.  The  second  essential  clement
 in  our  security  is  the  industrial  and
 economic  strength  of  the  country.
 Without  such  strength,  we  will  be  conde-
 mned  to  live  on  borrowed  strength,  and
 this  borrowing  can  be  done  temporarily
 but  it  cannot  be  a  principle  of  forcign
 Policy.  We  have  seen  that  military
 alliances  had  not  succecded  in  guaran-
 tecing  security.  Even  countrics  covered
 by  military  alliances  today  feel  insecure.
 There  is  a  questioning  of  the  principles
 on  which  these  alliances  were  brought
 about  at  the  height  of  the  cold  war.
 Each  country  today  realises  that  it  must
 build  its  own  economic  strength  if  it
 wishes  to  safeguard  its  security.  This  is
 Precisely  what  we  have  been  doing.
 Finally,  our  security  depends  on  the
 strength,  the  morale,  the  fighting  cffi-
 ciency  and  the  patriotism  of  our  Armed
 Forces.  Let  us  not  be  diverted  from  the
 prime  necessity  of  increasing  the  fighting
 efficiency  of  our  conventional  Armed

 Forces.

 spite  of  the

 This  is  what  we  have  been  endcavou-
 ring  to  do.  .CUnterruptions),

 There  was  reference  to  nuclear  powcr,
 especially  since  it  is  possessed  by  one  of
 our  next  door  neighbours.  Let  us  not  be
 panicky  about  it  ;  Iet  us  not  undermine
 the  growth  of  our  cconomy  by  diverting
 resources  towards  that  end
 (Interruptions).

 AN  HON.  MEMBER:  Atom  Bomb
 must  be  built  by  this  country.

 SHRIMATI  INDIRA  GANDHI:
 T  should  like  to  say  something  about
 the  criticism  that  this  country  is  isolated
 and  forlorn.  Some  hon.  Members  seem
 to  take  delight  in  self-humiliation.  The
 fact  however  remains  that  our  country
 is  held  in  high  regard  by  the  world  and
 we  continue  to  play  our  role  in  impor-
 tant  international  organizations  and

 forums.  I  think  it  is  only  those  who  lack
 confid2nc?  either  in  themselves  cor  in  the
 courttry  wno  indulg:  in  d:nigrating  the
 country.  If  w:  are  fri:ndless,  it  would
 b2  interesting  to  hear  from  the  hon.
 M2mbers  which  country  they  consider
 does  have  friends.  The  world  situation
 todiy  is  in  an  extremly  fluid  state.

 SHRI  RANGA  :  It  has  beon.
 SHRIMATI  INDIRA  GANDHI:

 It  has  been;  it  is  more  so  now.  At  one
 tim:  countrizs  had  well-d:fined  positions.
 Today  they  do  not.  Today,  many  of
 the  alliancos  have  blurred  and  there
 are  many  new  factors  which  have
 arisen  in  all  parts  of  the
 world.  There  is  friction  not  only
 between  one  State  and  another  but  also
 within  almost  every  country.  This  is  true
 not  only  of  developing  countries  but  even
 of  the  so-called  advanced  countries.
 Therefore,  |  should  ask  the  movers  of
 the  various  amndm-:nts  to  withdraw
 them.  Miny  of  the  am:ndm:nts  emnate
 from  the  mistaken  notion  that  the  Presi-
 dent’s  Address  should  refer  to  cach  and
 every  act  of  the  Government...  (/nterrup-
 tions).  It  can  oaly  deal  with  the  general
 outlook  and  the  poticy  of  the  Govern-
 ment.  An  objective  reading  of  the
 Address  should  provide  optimism  and
 no:  gloom.  I  should  urge  0.  the  critics  of
 the  Governm:nt  to  shed  their  chronic
 Pessimism  and  beco.n:  coastructive  parti-
 cipants  in  working  for  the  continued
 progress  and  prosp:rity  of  our  country.  I
 am  aware  that  many  gaps  have  to  be
 filled  and  many  difficulties  have  to  be
 solved  Many  challenges  have  to  be  met
 and  we  have  a  loag  way  to  go.  But  I  am
 comforted  by  the  thought  that  we  are  on
 the  right  path...([nterrup:ioas.)

 AN  HON.  MEMBER  :  Qusstiou.
 SHRI  NAMBIAR  :  You  are  on  a  very

 wrong  path  ;  you  should  change  it.
 SHRIMATI  INDIRA  GANDHI:  My

 hon.  friend  would  certainly  like  to  sce  a
 change  in  our  path  and  he  would  like  us
 to  go  along  his  path.  The  hon.  frivnds  on
 the  other  sid2,  of  the  oppositior,  would
 like  us  to  change  our  path  and  go  in  an
 entirely  opposite  direction......((/nterrup.
 tions).  The  question  today  is  this:  At
 a  tim:  when  in  different  States  there  are
 Governments  with  entirely  different  points
 of  view,  the  major  question  is  how  all
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 of  them’  can  stand  together.  Whether
 we  can  find  areas  of  agrecment  and
 attempt  to  increase  those  areas.  We  can-
 not  possibly  agree  on  all  questions.  3  may
 agree  On  one  point  with  Prof.  Ranga  and
 on  another  point  with  another  party.
 Still,  we  shall  obviously  have  many
 differences.  That  is  why  we  are  in  diffe-
 Trent  partics,  otherwise  there  would  not  be
 so  many  parties.  There  would  have  been
 just  one  party.

 SHRI  RANGA  :  She  has  to  be  the
 Prime  Minister  of  a  party.

 SHRIMATI  INDIRA  GANDHI:  I
 am  ;  I  naturally  belong  to  a  party  and  I
 am  also  committed  to  a  particular  pro-
 gramme  and  a  particular  policy.  We  shall
 follow  that  programme  and  _  that  policy.
 We  have  to  follow  a  path,  which  may  not
 be  fully  aggrceable  to  hon,  members  here
 or  fully  agrecable  to  Hon.  Members  there
 That  by  itsclf  stows  that  one  path  is
 trying  to  take  the  majority  of  the  pcople
 along,  because  it  is  finding  disfayour  with
 those  who  are  ॥  the  two  extremes.  This
 is  the  only  way  in  which  we  can  go  ahcad
 and  work  hard  to  solve  our  many  pro-
 blems  and  bring  a  better  life  to  our
 people.  Therefore,  I  hope  that  the  entire
 House  will  support  the  Motion  of  Thanks
 on  the  President's

 Address.}
 SHRI  INDRAJIT  GUPTA  (Alipur)  :

 Are  you  going  to  respect  the  verdict  of
 the  ballot  box  and  remove  Mr.  Dharma
 Vira  or  not  ?  (/nterruptions).

 MR.  SPEAKER  :  I  cannot  compel  any
 Particular  point  to  be  answered.  I  am
 not  preventing  anybody  from  answering.
 I  have  absolutely  no  objection,  but  she  is
 not  answering  it.  You  will  have  another
 opportunity.

 Now,  there  are  about  558  amendments.
 Hon.  members  may  _  indicate  the
 numbers  of  amendments  they  want  to
 press  and  to  be  put  separately.

 SHRI  RANGA  :  We  would  like  Nos.
 544,  545,  546  and  558  to  be  put  separatcly.

 sit  अटल  बिहारों  वाजपेयी  (बलरामपुर):
 हम  संशोधन  संख्या  |  और  13 को प्रैस
 करना  चाहते  हैं  ।

 शी  रामावतार  झास्त्री  (पटना):  हम
 संशोधन  संख्या  317  और  35]  प्रस  करते

 हैं।
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 SHRI  NATH  PAI  (Rajapur)  :  We

 would  like  to  press  Nos.  0I  and  105.
 SHRI  5.  K.  NAYANAR  (Palghat)  :

 Nos.  395  to  4I].
 SHRI  8.  KUNDU  :  No.  107.
 MR.  SPEAKER  :  I  wi!!  now  put  Shri

 Ranga’s  amendments  Nos.  544,  545,  546
 and  558  to  vote.

 Amendments  Nos,  544,  545,  546  and  558
 were  put  and  negatived.

 MR.  SPEAKER  :  I  would  like  the
 partics  to  tell  me  which  of  the  amend-
 ments  they  would  like  to  press  to  a
 division.

 SHRI  RANGA  :  On  the  main  Motion
 of  Thanks  we  want  to  go  into  a  division
 and  all  our  respective  amendments  may
 be  put  to  a  voice  vote.

 MR.  SPEAKER  ;  I  will  put  amend-
 ments  Nos,  |  to9  to  the  vote  of  the
 House.

 Amendments  Nos,  |  to  9  were  put
 and  Negatived.

 MR.  SPEAKER  :  I  shall  now  put  all
 other  amendments  to  vote,

 All  the  other  amendments  were
 also  put  and  negatived.

 MR.  SPEAKER:  I  shall  put  the
 Motion  of  Thanks  to  vote.

 The  question  is:
 “That  an  Address  be  presented  to  the

 President  in  the  following  terms  :—
 ‘That  the  Members  of  Lok  Sabha

 assembled  in  this  S:ssion  are  deeply
 grateful  to  the  President  for  the  Address
 which  he  has  been  pleased  to  deliver  to
 both  Houses  of  Parliamznt  assmbied
 together  on  the  I7th  February,  !969."°

 The  Lok  Sabha  Divided  :

 AYES
 Division  No,  2]

 Acha!  Singh,  Shri
 #  od,  Shri  F.A.
 Ankinecdu,  Shri
 Azad,  Shri  Bhagwat  Jha
 Babunath  Singh,  Shri
 Bijaj,  Shri  Kamalnayan
 Bajpai,  Shri  Siashibhushan
 Barua,  Shri  Bedabrata
 Barua,  Shri  R.

 [12.57  hrs,
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 Barupal,  Shri  P.L.
 Basumatari,  Shri
 Besra,  Shri  S.  C.
 Bhagat,  Shri  B.  R.
 Bhagavati,  Shri
 Bhakt  Darshan,  Shri
 Bhandare,  Shri  R.  D.
 Bhanu  Prakash  Singh,  Shri
 Bhargava,  Shri  B.N.
 Bhattacharyya,  Shri  C.  K.
 Bhola  Nath,  Shri
 Bist,  Shri  J.  B.  S.
 Bohra,  Shri  Onkarlal
 Chanda,  Shri  Anil  K.
 Chatterji,  Shri  Krishna  Kumar
 Chaturvedi,  Shri  R.  L.
 Chaudhary,  Shri  Nitiraj  Singh
 Chavan,  Shri  D.  R.
 Chavan,  Shri  Y.  B.
 Choudhary,  Shri  Valmiki
 Damani,  Shri  S.  R.
 Das,  Shri  N.  T.
 Desai,  Shri  Morarji
 Dhillon,  Shri  0.  S.
 Dhuleshwar  Meena,  Shri
 Dinesh  Singh,  Shri
 Dixit,  Shri  G.  C.
 Gajraj  Singh  Rao,  Shri
 Gandhi,  Shrimati  Indira
 Ganesh,  Shri  K.  R.
 Ganga  Devi,  Shrimati
 Girja  Kumari,  Shrimati
 Govind  Das,  Dr.
 Gupta,  Shri  Lakhan  Lal
 Hanumanthaiya,  Shri
 Hari  Krishna,  Shri
 Hazarika,  Shri  J.N.
 Hem  Raj,  Shri
 Himatsingka,  Shri
 Iqbal  Singh,  Shri
 Jadhav,  Shri  ५.  N.
 Jagjiwan  Ram,  Shri
 Jamir,  Shri  S.  C.
 Kamala  Kumari,  Kumari
 Karan  Singh,  Dr.
 Katham,  Shri  B.  N.
 Kesri,  Shri  Sitaram
 Khan,  Shri  M.  A.
 Khanna,  Shri  P.  K.
 Kinder  Lal,  Shri
 Kripalani,  Shri  J.  B.
 Kureel,  Shri  B.  N.
 Kushok  Bakula,  Shri
 Lalit  Sen,  Shri
 Laskar,  Shri  N.  R.
 Miahadeva  Prasad,  Dr.
 Mahida,  Shri  Narendra  Singh
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 Mandal,  Dr.  P.
 Marandi,  Shri
 Masuria  Din,  Shri
 Mehta,  Shri  Asoka
 M:>hta,  Shri  P.  M.
 M:non,  Shri  Govinda
 Mishra,  Shri  Bibhuti
 Mohinder  Kaur,  Shrimati
 Murti,  Shri  M.  S.
 Naghnoor,  Shri  M.  N.
 Naidu,  Shri  Chengalraya
 Nanda,  Shri
 Nayar,  Dr.  Sushila
 Pahadia,  Shri
 Pal  choudhuri,  Shrimati  Ia
 Pandey,  Shri  K.  N.
 Panigrahi,  Shri  Chintamani
 Pant,  Shri  K.C.
 Paokai  Haokip,  Shri
 Parmar,  Shri  Bhaljibhai
 Partap  Singh,  Shri
 Parthasarathy,  Shri
 Patel,  Shri  Manubhai
 Patel,  Shri  N.  N.
 Patil,  Shri  A.  ५.
 Patil,  Shri  S.  D.
 Pradhani,  Shri  K.
 Pramanik,  Shri  J.  N.
 Prasad,  Shri  Y.  A.
 Qureshi,  Shri  Shaffi
 Radhabai,  Shrimati  B.
 Raghu  Ramaiah,  Shri
 Raj  Deo  Singh,  Shri
 Rajani  Gandha,  Kumari
 Raju,  Dr.  D.S.
 Ram,  Shri  T.
 Ram  Dhan,  Shri
 Ram  Dhani  Das,  Shri
 Ram  Subhag  Singh,  Dr.
 Ram  Swarup,  Shri
 Ramshekhar  Prasad  Singh,  Shri
 Rana,  Shri  M.  B.
 Randhir  Singh,  Shri
 Rane,  Shri
 Rao,  Shri  Jaganath
 Rao,  Shri  K.  Naray  ana
 Rao,  Shri  Muthyal
 Rao,  Shri  Thirumala
 Rao,  Dr.  ५.  K.  R.  ५.
 Raut,  Shri  Bhola
 Reddy,  Shri  P.  Antony
 Reddy,  Shrimati  Sudha  V.
 Rohatgi,  Shrimati  Sushila
 Roy,  Shrimati  Uma
 Saigal,  Shri  A.  S.
 Saleem,  Shri  M.  Y.
 Sambasivam,  Shri
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 Sanji  Rupji,  Shri
 Sarma,  Shri  A.  T.
 Savitri  Shyam,  Shrimati
 Sen,  Shri  Dwaipayan
 Sethi,  Shri  P.  C.
 Shah,  Shri  Shantilal
 Shambhu  Nath,  Shri
 Shankaranand,  Shri
 Sharma,  Shri  Nawal  Kishore
 Shastri,  Shri  B.  N.
 Sheo  Nirain,  Shri
 Sheth,  Shri  T.  M.
 Shinde,  Shri  Annasahib
 Shiv  Chandika  Prasad,  Shri
 Shukla,  Shri  Vidya  Charan
 Siddeshwar  Prasad,  Shri
 Singh,  Shri  D.  V.
 Sinha,  Shri  Mudrika
 Sinha,  Shri  R.  K.
 Snatak,  Shri  Nar  Deo
 Solanki,  Shri  S.  M.
 Sonar,  Dr.  A.  0.
 Sudarsanam,  Shri  M.
 Surendra  Pal  Singh,  Shri
 Sursingh,  Shri
 Swaran  Singh,  Shri
 Tarodekar,  Shri  V.  8.
 Tiwary,  Shri  D.  N.
 Tiwary,  Shri  K.  N.
 Tula  Ram,  Shri
 Uikey,  Shri  M.  0.
 Ulaka,  Shri  Ramchandra
 Venkatasubbaiah,  Shri  P.
 Virbhadra  Singh,  Shri
 Vyas,  Shri  Ramesh  Chandra
 Yadav,  Shri  Chandra  Jeet

 NOES

 Abraham,  Shri  K.  M.
 Amat,  Shri  D.
 Amin,  Shri  R.  K.
 Anbazhagan,  Shri
 Ayarwal,  Shri  Ram  Singh
 Banerjec,  Shri  S.  M.
 Barua,  Shri  Hem
 Berwa,  Shri  Onkar  Lal
 Bhadoria,  Shri  Arjun  Singh
 Bhagaban  Das,  Shri
 Bharat  Singh,  Shri
 Brij  Bhushan  Lal,  Shri
 Brijendra  Siugh,  Shri
 Chakrapani,  Shri  C.  K.
 Chandra  Shekhar  Singh,  Shri
 Chittybabu,  Shri  C.
 Deo,  Shri  P.  K.
 Devgun,  Shri  Hardayal
 Digvijai  Nath,  Shri
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 Durairasu,  Shri
 Esthose,  Shri  P.  P.
 Fernandes,  Shri  Gcorge
 Girraj  Saran  Singh,  Shri
 Goel,  Shri  Shri  Chand
 Gopalan,  Shri  P.
 Gounder,  Shri  Muthu
 Gowd,  Shri  Gadilingana
 Gowda,  Shri  M.  H.
 Gowder,  Shri  Nanja
 Gupta,  Shri  Indrajit
 Gupta,  Shri  Kanwar  Lal
 Janardhanan,  Shri  C.
 Jha,  Shri  S.C.
 Joshi,  Shri  S.  M.
 Kachwai,  Shri  Hukam  Chand
 Kalita,  Shri  Dhireswar
 Kamiaianathan,  Shri
 Kameshwar  Singh,  Shri
 Khan,  Shri  Ghayoor  Ali
 Khan,  Shri  Latafat  Ali
 Khan,  Shri  Zulfiquar  Ali
 Kirutinan,  Shri
 Kisku,  Shri  A.  K.
 Kothari,  Shri  S.  5.
 Krishna,  Shri  S.  M.
 Krishnamoorthi,  Shri  ५.
 Kuchclar,  Shri  0.
 Kundu,  Shri  S.
 Kushwah,  Shri  Y.  S.
 Lakkappa,  Shri  K.
 Lobo  Prabhu,  Shri
 Madhok,  Shri  Bal  Ray
 Maiti,  Shri  S.  N.
 Majhi,  Shri  M.
 Mangalathumadon,  Shri
 Maroharan,  Shri
 Maran,  Shri  Murasoli
 Mayavan,  Shri
 Mcena,  Shri  Meetha  Lal
 Menon,  Shri  Vishwanatha
 Molahu  Prasad,  Shri
 Naik,  Shri  R.  V.
 Nair,  Shri  Vasudevan
 Nambiar,  Shri
 Nath  Pai,  Shri
 Nayanar,  Shri  E.  K.
 Nihal  Singh,  Shri
 Pandcy,  Shri  Sarjoo
 Parmar,  Shri  D.  R.
 Patel,  Shri  J.  प्.
 Patil,  Shri  N.  करे.
 Patodia,  Shri  D.  N.
 Puri,  Dr.  Surya  Prakash
 Rajaram,  Shri
 Ram  Charan,  Shri
 Ram  Singh,  Shri
 Ramamoorthy,  Shri  8.  P.
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 Ramani,  Shri  K.
 Ranga,  Shri
 Roy,  Shri  Chittaranjan
 Saboo,  Shri  Shri  Gopal
 Samanta,  Shri  S.  C.
 Satya  Narain  Singh,  Shri
 Sen,  Shri  Deven
 Sen,  Dr.  Ranen
 Sezhiyan,  Shri
 Shalwale,  Shri  Ram  Gopal
 Sharma,  Shri  Ram  Avtar
 Sharma,  Shri  Yogendra
 Shastri,  Shri  Prakash  Vir
 Shastri,  Shri  Ramavtar
 Shastri,  Shri  Raghuvir  Singh
 Shastri,  Shri  Shcopujan
 Shastri,  Shri  Shiv  Kumar
 Shiv  Charan  Lal,  Shri
 Shivappa,  Shri  N.
 Singh,  Dr.  B.  N.
 Somani,  Shri  N.  K.
 Somasundaram,  Shri  S.  D.
 Sondhi,  Shri  M.  L.
 Sreedharan,  Shri  A.
 Subravelu,  Shri
 Tyagi,  Shri  O.  P.
 Vajpayee,  Shri  A.  B.
 Vidyarthi,  Shri  R.  S.
 Viswambharan,  Shri  P.
 Viswanatham,  Shri  Tenneti

 MR.  SPEAKER:  The  result*  of  the
 division  is  :  Ayes  59  ;  Nozs  106.

 The  Motion  was  adopted.
 Mr.  SPEAKER  :  In  the  afternoon  we

 will  take  up  gencral  discussion  of  the
 railway  budget.  Now  we  will  adjourn
 for  lunch.
 2.58  hrs.

 The  Lok  Sabha  adjourned  for  Lunch
 till  24  hours  of  the  clock,

 The  Lok  Sabha  re-assembled  after
 Lunch  at  five  minutes  Pass  Fourteen

 of  the  Clock.
 [Mr.  Deputy  Speaker  in  the  Chair]

 REVOCATION  OF  PROCLAMATION
 IN  RELATION  TO  BIHAR

 THE  MINISTER  OF  STATE  IN
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  VIDYA  CHARAN  SHUKLA)  :
 I  beg  to  lay  on  the  Table  a
 copy  of  the  Proclamation  issucd  by  the
 President  on  the  26th  February,  1969,

 *The  following  Members also  recorded  thcir  votes.
 AYES:
 NOES  :

 Shrimati  Sharda  Mukerjee.

 Budget  Rly.—Gen.  Dis.
 revoking  the  Proclamation  issued  by  him
 on  the  29th  Junc,  968  in  relation  to  the
 Stateof  Bihar  published  in  Gazette  of
 India  dated  the  26th  February,  969,  under
 clause  (3)  of  article  356  of  the  Constitu-
 tion.  [Placed  in  Library.  See  No.
 LT-39/69].

 14.054  hrs.
 RAILWAY  BUDGET.  GENERAL

 DISCUSSION
 MR.  DEPUTY-SPEAKER  :  We  shall

 now  take  up  the  Railway  Budget......
 SHRI  S.  M.  BANERJEE  (Kanpur)

 Sir,  I  rise  on  a  point  of  order.  I  invite
 your  kind  attention  to  Rule  340:

 “At  any  time  after  a  motion  has  been
 made......

 MR.  DEPUTY-SPEAKER  :  We  are
 getling  an  opportunity  to  discuss  the
 Railway  Budget.

 SHRI  S.  M.  BANERJEE:  |  am  telling
 you  the  reason.

 SHRI  RANDHIR  SINGH  (Rohtak)  :
 He  has  not  seen  the  Rajdhani  Express.
 Otherwise,  his  cyes  would  have  opened.

 SHRI  S.  M.  BANERJEE  :  Sir,  we  are
 discussing  the  Railway  Budget  now.
 Kindly  hear  me.  What  I  am  submitting
 is  neither  irrelevant  nor  frivolous.

 SHRI  SHEO  NARAIN  (Basti)  :  What
 is  the  question?  Should  the  Govern-
 ment  withdraw  the  Railway  Budget?

 SHRI  S.  M.  BANERJEE:  I  am
 speaking  under  Rule  340.

 The  Railway  Minister,  Dr.  Ram
 Subhag  Singh,  is  going  to  initiate  the
 discussion  on  the  Railway  Budget.  The
 discussion  on  the  Railway  Budget  will
 continue  for  10  hours.  From  Ist  of
 March,  1969,  the  Rajdhani  Express  is
 going  to  be  started.

 SHRI  K.  N.  TIWARY  (Bettiahe)  :
 What  is  the  subject  before  the  House?

 SHRI  5.  M.  BANERJEE:  I  am
 coming  to  that.  Il  am  very  happy  that
 the  train  is  starting  from  Ist  March,  1969,
 from  New  Delhi  to  Calcutta.  It  will
 stop  at  Kanpur  station  for  0  minutes.
 But  it  is  must  unfortunate  that  no  passen-
 ger  will  be  allowed  either  to  get  down  or

 Shrimati  Nirlep  Kaur,  Sarvashri  Janeshwar  Misra,  Kedar  Paswan,
 K.  K.  Nayar,  C.  C.  Desai  and  S.  K.  Tapuriah.
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 tagoin.  है  isa  great  injustic  done  to
 !  lakhs  of  people  of  Kanpur.

 MR.  DEPUTY-SPEAKER  :
 all.  Kindly  resume  your  seat.
 understand  you.

 SHRI  S.  M.  BANERJEE  :
 hear  my  argument.

 MR.  DEPUTY-SPEAKER  :  No  argu-
 ment  please.  I  have  followed  it.

 That  is
 I  have

 Kindly

 SHRI  5.  M.  BANERJEE:  I  cannot
 discuss  it  in  the  Railway  Budget  because
 the  mischief  will  have  already  been  done
 cen  the  Ist  of  March,  1969,  I  want  the
 House  to  be  adjourned  to  discuss  the
 matter.  It  is  a  very  serious  matter.

 MR.  DEPUTY-SPEAKER  :  Please
 resume  your  seat.  I  permitted  you  to
 raise  the  issue  because  I  thought  it  was
 somcthing  relevant.  If  you  want  to  say
 something,  you  welcome  the  starting  of
 the  train  and,  if  there  is  any  inconvenience
 caused  or  any  addition  is  to  be  suggested,
 or  any  change  in  the  time-table  is  to  be
 suggested,  the  Railway  Minister  is  always
 prepared  to  listen  to  you  and,  if  it  is
 reasonable,  he  is  ready  to  concede.

 SHRI  S.  M.  BANERJEE  :  But  it  will
 start  on  the  Ist  of  March.  Does  he
 want  the  satyagraha  to  continue  ?  Does
 he  want  the  people  of  Kanpur  to  conti-
 nuc  their  satyagraha  ?  Let  him  say
 that  he  will  accommodate  the  people
 of  Kanpur.  What  is  his  objection  २

 MR.  DEPUTY-SPEAKER  May  I
 request  the  Hon.  Minister  now  to  cancel
 the  stop  at  Kanpur  so  that  there  will
 not  be  any  difficulty  ?

 THE  MINISTER  OF  RAILWAYS
 (Dr.  RAM  SUBHAG  SINGH):  Iam
 not  prepared  to  act  under  any  threat
 whatsoever,  (Interruptions  )

 SHRI  S.M.  BANERJEE  I  have
 not  heard  the  Hon.  Minister.  What  did
 he  say  ?

 MR.  DEPUTY-SPEAKER  :  Now,
 Shri  5.  M.  Banerjze  may  resume  his  seat.
 Usually  he  raises  something  of  immedi-
 ate  importance,  and,  therefore,  I  had
 allowed  him.

 SHRI  S.  M.  BANERJEE  :  This  is  of
 immediate  importancc:.
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 MR.  DEPUTY-SPEAKER  :  This
 matter  can  be  settled  with  the  Hon.
 Minister.

 SHRI  S.  M.  BANERJEE  :  What  did
 the  Hon.  Minister  say  ?

 MR.  DEPUTY-SPEAKER  :  He  has
 said  that  he  will  not
 threats.

 SHRI  S.M.  BANERJEE:  There  is
 no  threat.  We  are  not  giving  any  threat.
 It  is  a  mnitter  affecting  I!  lakhs  of
 People.  Are  they  going  to  have  a
 Viceroy’s  Special  ?

 st  प०  ला०  बारूपाल  (गंगानगर)  :  श्री
 बनजी  खामखाह  बातें  बनाता  है।  कानपुर
 के  लोग  सबसे  ज्यादा  बिना  टिकट  चलते  हैं,
 जिनकी  ये  वकालत  करते  है  1

 SHRI  S.M.  BANERJEE:  My  Hon.
 friend  has  said  something  very  bad.  He
 is  only  interested  in  raising  his
 salary  and  nothing  else  in  this  House.
 4.2  hrs,

 PERSONAL  EXPLANATION  BY
 MEMBER

 SHRI  VASUDEVAN  NAIR  (Peermade)  :
 On  a  point  of  personal  explanation.  On
 the  2ist  of  this  month  there  was  some
 charg:  and  counter-charge  betwecen  two
 M:mbers,  namely  Shri  Bil  Raj  Madhok
 and  Shri  Ebrahim  Sulaiman  Sait  and
 some  of  us  had  intervened  in  the  course
 of  that  and  mide  som?  remarks  against
 Shri  Bil  Raj  Midhok.  I  was  not  here  in
 the  House  at  that  tim:  when  Shri  Bal
 Raj  Madhok,  after  going  through  the
 records,  withdraw  the  remarks  that  he
 had  mad?  against  Shri  Ebrahim  Sulaiman
 Sait.  I  had  made  some  remarks  against
 Shri  Bal  Raj  Madhok,  and  am  told  that
 it  will  be  good  if  I  withdraw  those
 remarks,  I  am  prepared  to  withdraw
 those  remarks.
 4.3  hrs,

 RAILWAY  BUDGET--GENERAL
 DISCUSSION  (Contd.)

 SHRI  RANGA  (Sri  Kakulam)  :  I
 rise  to  a  point  of  order  in  regard  to  the
 0  pcr  cent  increase  that  have  been  made
 by  a  mere  executive  ord:r  from  the
 Railway  Board  on  passengers’  luggages
 and  beddings.  This  is  not  the  first
 tim:  that  this  has  been  done.  Thrice
 before  such  enhancements  had  been
 mad:.  My  Hon.  friend  Shri  C.  C.  Desai

 yeild  to  any
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 [SHRI  RANGA]
 from  our  party  who  will  be  speaking  for
 our  party  will  be  saying  something  about
 the  extrotionate  manner  in  which  rates
 and  freights  heve  bcen  increased  in  the
 earlier  ycars,  and  on  top  of  it  the
 exemptions  which  had  been  prevelent
 for  generations  have  come  to  be  given
 up  in  regard  to  passengers’  luggages,
 parcels,  beddings,  baggages  and  so  on.
 Not  being  content  with  that,  just  a  little
 more  than  a  week  before  the  railway
 budget  was  to  be  presented  here,  Govern-
 ment  had  thought  it  fit  by  an  ukase  to
 raise  by  0  per  cent  the  luggage  charg-s;
 they  had  removed  the  exemption  and
 also  raised  the  surcharge  by  l0  per  cent
 on  passengers’  luggages.  According  to
 me,  this  is  an  unconstitutional
 thing.

 Secondly,  they  have  not  even  men-
 tioned  it  in  the  railway  budget.  If
 they  had  mentioned  it  in  the  railway
 budget  specch  and  had  asked  for  the
 parden  of  this  House,  there  would  have
 been  some  cxtenuating  fact  about  it.
 But  they  took  it  for  granted.  I  think
 my  hon.  friend  had  been  wrongly  advised
 by  the  Railway  Board.  The  Railway
 Board  knows  how  to  get  hold  of
 Ministers,  Ministers  of  State  and  D:puty
 Ministers,  and  unfortunately  just  at  that
 moment  my  hon,  friend  had  to  father
 the  budget  which  had  already  been
 mothered  by  somebody  elsc,  so  much  so
 that  he  had  no  chance  of  examining  the
 constitutional  position.

 T  am  raising  this  point  from)  the  point.
 of  view  of  parliamentary  propriety.
 From  the  constitutional  point  of  view
 as  well  as  from  the  point  of  view  of
 parliamentary  propricty,  I  consider  this
 to  be  a  very  bad  move  that  Government
 have  made.  My  hon.  frignd  wanted  to
 have  a  cheer  from  the  House  when  he
 said  that  he  was  not  raising  any  fricghts
 and  fares  this  year.  But  actually  what
 had  happened  was  that  just  before  the
 budget  was  presented  here,  the  charges
 on  passagers’  luggages  had  been
 increased.

 This  is  not  the  right  way  to  approach
 the  House.  The  Hon.  Minister  had
 taken  over  this  portfolio  just  a  few  days
 before,  and,  therefore,  this  unfortunate
 thing  has  happzncd.  But  I  would
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 Tequest  you  to  advise  the  Hon.  Minister
 to  see  that  such  things  are  not  done  in
 the  future,  and  Parliament  is  shown
 greater  respect,  and  the  Hon.  Minister
 should  also  be  advised  and  cautioned  to
 see  that  the  Railway  Board  docs  not
 play  these  pranks  and  tricks  on
 Parliament  as  well  as  the  Hon.
 Minister.

 DR.  RAM  SUBAGH  SINGH:  I
 shall  reply  to  this  point  at  the  end.

 MR.  DEPUTY-SPEAKER  :  I  think
 the  Hon.  Minister  may  be  permitted  to
 reply  to  this  point  at  the  end  of
 the  general  debate  on  the  railway
 budget.

 SHRI  RANGA  :
 now.

 MR.  DEPUTY-SPEAKER  As  the
 hon.  Member  himself  had  stated,  he  had
 come  on  the  scene  only  a  few  days

 He  must  reply

 beforc,  almost  just  on  the  previous
 day.

 AN  HON.  MEMBER  But  he  is
 a  fully  grown  up  man.

 Dr.  RAM  SUBAG  SINGH  :  But
 it  has  been  already  announced,  and  I  do
 not  want  to  make  any  comment  on  it
 just  now.  I  shall  reply  to  the  point  at
 the  end.

 SHRI  RANGA:  The  House  should
 have  been  shown  greater  respect.

 DR.  RAM  SUBAGH  SINGH  :  Now
 that  the  hon.  Member  has  raised  this
 point,  I  shall  give  a  fuller  and  regular
 reply  later.

 SHRI  DATTATRAYA  KUNTE
 (Kolaba)  B:fore  you  decide  this
 point,  I  would  like  to  submit  onc  thing.
 A  spccific  point  has  been  raised.  When
 the  specific  point  is  there,  to  mix  it  up
 with  the  reply  to  the  general  debate
 would  rot  be  a  proper  procedure.  This
 is  not  a  speech  of  Shri  Ranga  07  the
 railway  budget.  #  specific  point  has
 been  raised  and  the  proper  procedure  is
 that  the  hon.  Minister  should  reply  to
 that  point  just  now.  (/nterruptions)

 MR.  DEPUTY-SPEAKER  :  Prozedu-
 rally,  Shri  Ranga  has  been  perfectly
 within  his  rights  in  raising  this  point.
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 SHRI  S.  M.  BANERJEE:  Shri  Sheo
 Narain  has  become  a  mobile  nuisance.

 SHRI  RANDHIR  SINGH:  On  a
 point  of  ord:r.  Can  a  Member...

 MR.  DEPUTY-SPEAKER  :  Shri
 Dattatraya  Kunte  is  already  on  his  legs
 Ona  point  of  order.  I  shall  listen  to
 Shri  Randhir  Singh  afterwards.

 SHRI  RANDHIR  SINGH:  I  am
 00  a  point  of  ord:r  about  his  speaking.
 Can  an  hon.  Member  speak  while  eating
 betel  leaf  I  want  your  ruling  on  this.
 The  hon.  M:mber  is  cating  betel  leaf
 and  he  is  sp2aking  here.  Is  that
 parliamentary  ?  It  is  contempt  of  the
 House,  according  to  mz.  Kindly  give
 your  ruling  on  this.

 SHRI  S.M.  Banerjee  :  He  is  not
 eating,  but  chewing.

 श्री  रणधीर  सिंह :  कोई  भी  पान  खाते

 हुए,  बतौर  वकील,  अदालत  में  बहस  नहीं
 कर  सकता  है।  क्‍या  यहां  पर  पान  खाते

 हुए  बहस  की  जा  सकती  है।  मैं  इस  पर
 आपकी  रूलिंग  चाहता  हूं  v

 MR.  DEPUTY-SPEAKER  :  I  am
 giving  my  ruling.  So  long  as  chewing
 of  pan,  while  an  hon.  Member  is  speak-
 ing,  do:s  not  obstruct  the  speech  or  it
 is  done  in  such  manner  that  it  is  not
 likely  to  create  any  noise  before  his
 neighbours,  it  is  all  right.

 SHRI  RANDHIR  SINGH  :  It  is
 contempt  of  the  House.

 SHRI  DATTARAYA  KUNTE  :  Shri
 Ranga  had  made  a  point,  and  I  would
 like  the  hon.  Minister  to  reply  to  it,
 on  the  procedural  aspect  of  it,  just
 now.

 It  is  true  that  the  budget  might  have
 been  preparcd  earlier,  and  it  migh  have
 even  gone  to  the  press.  But  a  little
 correction  could  have  been  made  and
 the  facts  could  have  been  put  squarely
 before  the  Housc.  The  hon.  Minister
 has  madza  statement  that  the  fares  and
 freights  have  not  changed  but  the  fact
 remains  the  other  way  round.  So,  a  clear
 explanation  is  necded  on  this  point.
 The  increase  may  have  been  according  to
 the  rules,  but  I  am  not  concerned  with
 that  now.  I  would  really  suggest  that
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 procedurally  an  answer  is  called  for  at
 this  stage.

 MR.  DEPUTY-SPEAKER:  I  fully
 agree  with  the  hon.  Minister  so  far  as  this
 specific  point  is  concerncd.  As  Shri
 Ranga  himself  has  said,  the  hon.  Minister
 has  not  been  responsible  for  what  had
 happened  before.  The  Budgct  had  been
 prepared  before  assumption  of  office  by
 him  in  this  portfolio.  All  the  extenuating
 circumstances  were  mentioned  by  Shri
 Ranga.  It  is  a  valid  point  that  he  has
 raised,  and  therefore,  I  had  permitted  him
 to  raise  it.  But  the  Hon.  Minister  might
 reply  at  the  end.

 DR.  RAM  SUBHAG  SINGH  (Sabar
 Kaulha)  :  You  are  right.  Therefore,  no
 question  of  my  replying  now  arises.

 SHRI  C.  C.  DESAI:  In  the  recent
 reshuffle  of  the  Council  of  Minister,  not
 One  Minister  or  Deputy  Ministers  was
 dropped  nor  one  new  Minister  or  Deputy
 Minister  was  included;  it  was  mercly  a
 shulfle  like  a  pack  of  cards,  but  one  or
 two  good  things  have  happened  in
 this  where  we  feel  that  round  pegs  have
 gone  into  round  holes;  the  Rai'way
 Minister  is  one  and  the  other  one  is  my
 hon.  friend,  Shri  Satya  Narayana  Sinha
 the  Minister  for  Information  and  Broad-
 casting  and  Communications.

 We  congratulate  the  Railway  Minister
 except  that  he  has  inherited  a  situation
 which  he  will  find  very  difficult  to  justify.
 It  is  a  matter  of  national  tragedy  that  our
 people  or  public  opinion  have  got  re-
 signed  or  reconciled  to  cconomic  and
 political  impositions,  particularly  in  the
 matter  of  taxation,  without  much  protest
 although  we  just  had  a  measure  of  protest
 before  us  this  afternoon.

 The  phenomenon  of  escalating  taxes
 in  every  budget  has  become  so  common
 both  in  the  matter  of  General  Budget
 and  in  the  matter  of  Railway  Budget
 that  people  have  taken  it  for  granted  that
 this  must  happen.  So,  when  the  Railway
 Minister  announced  that  there  would  be
 no  increase  in  fares  or  frcights  in  the
 new  Budget,  the  House  haved  a  sigh  of
 relicf,  but  let  me  add  here  a  classical
 warning  which  is  in  Latin  and  which  I
 can  translate  in  English.  It  is
 Timeo  Danaos  et  Dona  Ferentis.  \t  means  if
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 [SHRI  C.  2.  DESAI]
 ‘I  fear  the  Greeks  when  they  come  bearing
 gifts.”  So,  when  the  Hon.  Minister  says
 that  he  has  no  new  taxes,  we  do  not  take
 him  at  his  face  value,  particularly  when
 this  action  has  been  preceded  by  an  un-
 constitutional  impo:ition  of  increase  in
 Passenger  luggage  farcs.  They  all  knew,
 whether  it  was  he  or  some  other  Minister;
 it  is  ro  use  the  Minister  saying  that  it  was
 done  by  his  prid:cessor....  (Interruptions)
 Mr.  Poonacha,  wom  he  replaccd,  also
 said  in  another  cosncction  that  he  was  a
 new  Minister  and,  therefore,  he  could  not
 answer  One  of  the  points  raised.  This  is  the
 tragedy  of  making  the  shuffle  on  the  eve
 of  the  Session—both  of  Ministers  and
 of  Sccretaries;  the  result  is  that  nobody
 takes  any  responsibility  for  any  action
 and  nobody  will  come  before  the  House
 with  a  clean  mind.

 As  regards  the  gift  of  no--taxation  or
 telicf  from  any  new  increase  in  fares  and
 freights,  let  us  examine  what  the  correct
 facts  are.  In  this  conncction,  may  I
 quote  a  statement  made  by  Mr.  G.  M.
 Modi,  President  of  the  Federation  of
 Indian  Chembers  of  Commerce  and
 Industry,  in  an  interview,  published  in
 the  Hindustan  Times  of  2st  February  ?
 He  said  as  follows  :-

 “It  was  only  a  few  days  ago  that  the
 Railways  increased  passenger  luggage
 charges  by  0  pe2r  cent.  Earlier,
 from  November  I,  certain  freight
 rates  such  as  those  on  coal  were  ra-
 tionalised.”*
 The  word  ‘rationalisation’  is  very  im-

 portant  because  in  the  name  of  ration-
 alisation,  everything  is  done,  including
 fresh  imposition  of  taxcs.  It  resultcd
 in  higher  charges,  particularly  for
 long  distance  of  800  kilometres
 and  above.  Now,  the  Railway
 Board  has  indicated  further  revision  of
 the  fare  and  freight  structure  to  bring
 about  rationalisation.  I  want  the  House
 to  be  warned  of  this  seemingly  innocent
 word  ‘rationalisation’  behind  which  the
 Ministry  has,  I  am  afraid  all  kinds  of
 nefarious  designs.  It  is  a  fact  that  the
 Railway  Board  thought  it  proper  to  by-
 pass  the  authority  of  Parliament,  parti-
 cularly  when  the  Railway  Budget  was
 due  ina  few  days.  So  much  for  Shri
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 Mody’s  comment.  My  leader  has  just
 added  his  word  of  protest  ‘against  the
 procedure  adopted  and  we  hope  that
 this  will  be  the  last  time  when  such
 proccdure  would  be  adopted  for  revising
 fares  on  the  eve  of  the  railway  budget,
 without  obtaining  proper  sanction  of
 Parliament  which  is  the  prop2r  forum
 for  increasing  any  tax  or  freight  rates
 Or  any  impost  on  the  tax  payer  and  the
 public.  They  cannot  throw  dust  in  the
 eyes  of  all  pcople  for  all  time.  They
 may  think  that  they  did  in  the  past  on
 such  occasion  and  say:  what  can  they
 do?  They  will  just  shout  or  protest.
 But  Parliament  has  also  changed  and  the
 country  is  changing  and  you  see  it  from
 State  to  State.  This  kind  of  action  is
 uncalled  for.

 DR.  RAM  SUBHAG  SINGH  :  Now,
 you  are  being  grabbed  by  the  Con-
 gress.

 SHRI  C.C.  DESAI:  I  shall  now
 turn  to  the  budget  statistics.  It  is  cal-
 culated  that  the  goods  earnings  will
 increase  by  Rs.  55  crores  over  the  cur-
 rent  budget  and  nearly  Rs.  100  crores
 taking  into  account  the  budget  of
 ‘1967-68,  What  is  the  basis  for  this
 Optimistic  survey  or  asscssment  ?  What
 is  the  foundation  for  this  facile  assump-
 tion?  Is  it  that  there  was  an  increase
 of  five  million  tons  in  the  first  nine
 months  of  the  year  over  which  it  is
 now  postulated  that  there  will  be  an  in-
 crease  of  eight  million?  This  assump-
 tioa  cannot  be  borne  out  by  an  ac-
 curate  analysis.  After  a  careful  analysis
 of  the  budget  books,  it  would  appear
 that  there  was  not  much  evidence  to
 prove  that  there  had  been  that  industrial
 revival  which  alone  would  be  responsi-
 ble  or  could  account  for  an  increase  in
 the  revenues  of  the  railways.  For  in-
 stance,  of  the  5  million  tons  which  is
 apparently  the  starting  point  of  the
 Ministry’s  calculation,  2.0  million
 tons  is  for  coal,  one  million  ton  is  for
 iron  and  steel  and  only  4.38  million
 tons  is  for  the  other  items,  particularly
 food,  of  which  न.  million  tons  moved
 by  railways  from  Punjab  and  western
 Parts  of  the  country  after  a  bumper
 harvest,  which  you  cannot  expsct  every
 year.  Notwithstanding  that  some  minis-
 ters  are  proclaiming  from  house  tops
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 that  there  has  been  an  industrial  revival.
 The  position  is  not  so  acute  as  it  was
 at  One  time  but  there  is  no  reason  to
 think  that  permanent  industrial  revival
 has  taken  place,  particularly  now  when
 another  Government  has  come  into
 being  in  West  Bengal.  There  was  in-
 dustrial  recession  in  that  part  of  the
 country  last  time  and  there  were  its
 repercussions  in  the  rest  of  the  country.
 People  feel,  that  judging  from  past  ex-
 Pericnce,  there  may  not  be  a  fair  deal
 to  industry  and  pcople  connected  with
 industry  in  that  State.  This  fear  may
 or  may  not  be  justified  but  the  fear  is
 there  and  it  had  been  expressed  in  the
 papers.  Therefore,  I]  say  that  —  these
 calculations  and  assumptions  by  the
 railways  are  more  in  the  nature  of
 wishful  thinking  ;  they  are  shadow  with-
 Out  substance.  The  position  in  respect
 of  passenger  fares  is  an  accurate  index
 of  the  railway  carnings.  Passenger
 earnings  have  fallen  from  the
 anticipated  figure  of  Rs.  266  crores  to
 Rs,  262  crores.  Obviously  the  reason  for
 this  is  the  operation  of  the  economic  law
 of  diminishing  returns,  because  of  the
 imprudent  and  unnccessary  surcharge  on
 Passenger  fares  introduced  last  year.

 Since  the  railway  budget  must  be  balan-
 ced  or  burst,  you  have  to  do  something  if
 the  expectations  of  increased  revenues  are
 not  fulfilled.  In  other  words,  we  must
 look  in  the  direction  of  economy  or
 retrenchment.  Where  is  it  possible  ?
 To  avoid  any  further  mid-term  increase
 in  passenger  fares  or  freights,  the  only
 main  head  under  which  economy  can  be
 and  should  be  effected  is  the  staff  and
 Personnel.  According  to  the  booklets
 supplied  by  the  ministry  itself,  the  staff
 had  increased  from  the  modest  figure  of
 9,14,000  in  95]  to  13,63,0000  in  the
 current  year—an  increase  of  45  per  cent.

 SHRI  INDRAJIT  GUPTA  (Ali-
 Pore)  :  What  about  increase  in
 mileage  ?

 SHRI  om  rom  DESAI:  As  compared
 with  the  increase  in  servicese,  mileage,
 stations  and  materials,  this  increase  in  staff
 is  absolutely  out  of  proportion  and  it  is
 this  basic  factor  on  which  economy  must
 principally  be  applied  ;
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 SHRI  NAMBIAR  (Tiruchirappalli  ;
 Leading  to  more  accidents  !

 SHRIC.C.  DESAI  :  Too  many
 cooks  spoil  the  broth.  Too  many  people
 working  at  cross-purposes  will  create
 accidents.  I  am  saying  this  to
 avoid  accidents.  We  have  plenty  of
 development  and  our  people  can
 be  absorbed  in  the  developing
 economy.  It  is  not  necessary  that
 over  a  single  piece  of  job,  there  should
 be  more  men  than  necessary.  I  hope
 this  will  be  accepted  cven  by  the
 communist  party.

 This  contention  is  borne  out  by  the
 fact  that  45  per  cent  increase  in  staff
 has  not  been  matched  by  any  correspond-
 ing  expansion  in  lines,  stations,  materials
 and  services.

 SHRI  RANGA  7  OF  efficiency  or
 safety.

 SHRI  C.C.  DESAI:  Every  year  we
 have  been  told  that  everything  is  being
 mechanised  in  the  railways  and  we  are
 oa  the  road  to  mechanisatioa,  If  that
 were  so,  there  should  be  a  further  possi-
 bility  of  retrenchment  in  staff.  But  that
 is  not  forthcoming,  because  the  railways
 there  also  are  under  pressure  from  the
 people  below.  With  this  enormous  ex-
 penditure  oa  mechanisation,  there  should
 be  some  return  by  way  of  saving  on
 staff.

 Any  increase  in  staff  has  also  to  be
 measured  against  the  per  capita  cost  to
 the  exchequer.  Here,  the  railways  stand
 condemned  by  their  own  publicatioas.
 The  minister  himself  has  confessed  that
 expenditure  on  staff  accounts  for  66  per
 cent  of  the  running  expenses,  with  an
 increase  of  Rs.  1.23  crores  this  year,  at
 a  COascrvative  estimate,  which  may  not
 take  all  the  grounds  into  account.  I
 see  that  because  of  certain  developments
 regarding  dearness  allowance,  there  may
 have  been  some  increase  in  expenditure,
 but  what  we  want  is  economy  in  the
 number  of  personnel  and  not  economy
 in  terms  of  remuncration  of  each  indivi-
 dual  worker.

 SHRI  INDRAJIT  GUPTA  :
 about  cconomy  in  officers  ?

 SHRI  ८.  C.  DESAI:  So  long  as  that
 economy  does  not  apply  to  Members  of

 What
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 [SHRI  com  2.  DESAI]
 Parliament,  you  can  apply  it  to  officers
 all  right.  I  am  _  no  longer  there.
 The  average  per  capita  _  natio.ral
 income  is  approximately  Rs.  46]  p2r
 year,  The  corresponding  average  national
 income  for  a  railway  emp'oyec  in  ‘1967-68,
 was  Rs.  2732  with  an  addition  of  Rs.  6]
 for  rail  cars  and  other  facilitics  like
 generous  facilities  for  free  travel,  the
 like  of  which  very  few  of  us  enjoy,  on  a
 scale  unprecedented  in  any  other  fo:m
 of  public  enterprise.  Taking  all  these
 factors  into  consideration,  this  spoo.-
 feeding  or  featherbedding  should  stop
 and  I  hop:  the  Railway  Minister,  stroag
 ashe  is,  should  be  able  to  sce  that
 something  cffective  is  donc.  If  necess-
 ary  he  can  appoint  a  Commission  to  go
 into  this  matter  and  whatever  he  wants
 to  can  be  donc  as  suggested  by  the  report
 of  the  Commission.

 I  will  refer  to  some  matters  regard-
 ing  operational  efficiency  or  improvem:nt
 in  the  operational  efficiency.  The  main
 subject  that  comes  upto  my  mind  in
 this  connection  is  double  tracking.  It
 is  one  of  these  measures  which  would
 enable  the  best  utilisation  of  existing
 facilities  and  rolling-stock.  What  is  our
 record  in  the  matter  of  double-tracking  ?
 At  present  only  ॥7  per  cent  of  our  total
 mileage  is  double  track  while  it  is  as
 much  as  63  in  France  and  50  02  the
 German  and  Japanese  systems.  We  have
 aconsiderable  leeway  to  make  up.  I
 suggest  in  the  apportionment  of  priori-
 ties  it  should  get  the  highest  priority.
 It  will  give  you  a  better  utilisatioa  of
 existing  facilities  than  any  other  factor.
 This  is  a  measure  where  except  for  the
 extra  cost  there  is  no  forcign  exchange
 involved  and  that  is  another  important
 consideration.  It  should  be  possible
 tofind  the  funds  required  for  double
 tracking  either  by  reducing  or  diverting
 the  present  provision  of  Rs.  8  crores
 for  rolling-stock.  This  is  putting  cart
 before  the  horse.  B:fore  you  have
 enough  rolling-stock  what  you  want  is
 increase  in  track  facilities  so  that  you
 can  make  the  most  effective  and  best
 possible  use  of  the  rolling-stock  available.
 Even  dicselisation  should  take  second
 place  as  compared  to  double-tracking.

 Sometimes  one  wonders  for  whose
 benefit  the  railways  are  run,  whether  it
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 is,  as  my  hon.  friend  said,  for  the
 Moghuls  of  the  Railway  Board  or  for  the
 great  Moghul  of  the  Railway  Ministry  or
 for  the  staff  (Interruptions),  or  for
 the  long  suffering  public  which  bears  the
 burdea  of  fares  and  freights.  Provision
 for  passenger  amenities  in  the  budget  is
 only  Rs.  4  crores  as  against  Rs.  8.4
 crores  for  amenities  to  staff.  The  total
 staff  is  43  lakhs  working  for  the  benefit
 of  the  railways,  for  the  benefit  of  the
 nation.  What  about  the  nation  itself  ?
 Everybody  who  travels  by  railways  knows
 about  it.  I  wish  that  the  Railway  Minis-
 ter  would  at  some  time  like  the  old
 Prince  Haroun  Al  Raschid  go_  incognito
 and  travel  by  railway.  Either  he  should
 grow  a  beard  or  put  on  a  mark.  Let
 him  sec  for  himself  what  kind  of  over-
 crowding  is  taking  place  in  the  trains.
 Let  him  try  to  sce  if  he  canenter  the
 bathroom  of  a  train.  Only  by  going
 incognito  he  can  see  how  even  the
 Meanest  amenities  are  denied  to  passen-
 gers,  how  much  dust  and  dirt  is  there  in
 the  compartment  and  what  punctuality
 the  train  kceps.  I  am  =  not  making
 this  suggestion  light-heatedly  but  in  all
 seriousness.  I  hope  the  Hon.  Minister
 will  change  his  form,  change  his  dress
 and  look  and  travel  by  a  train,  if  not
 from  Delhi  from  some  way-side  station
 and  see  for  himself  the  conditions
 obtaining  in  the  railways.  If  that  is
 done,  I  have  no  doubt  that  every  passen-
 gerin  the  country  will  get  what  he
 deserves  and  what  he  should  have.
 Over-crowding,  insanitation,  unpunctua-
 lity  and  danger  to  life,  these  are  things
 which  one  has  to  see  to  be  convinced
 about  them.

 As  somebody  said,  today  to  travel  by
 train  is  more  risky  than  travel  by  air  or
 some  other  means.  Apart  from  being
 risky,  it  is  certainly  more  troublesome
 and  nauseating.  Instead  of  travel  it
 becomes  a  travail.

 I  do  not  want  to  give  the  figures
 about  over-crowding,  particularly  in
 suburban  trains,  even  passenger  trains,
 throughout  the  country.  For  instance,
 there  is  an  increase  of  33  percent  in
 the  non-suburban  traffic  and  6.4  per  cent
 in  suburban  traffic  without  any  addi-
 tional  facilities  to  carry  this  additional
 load  of  traffic.  Similarly,  punctuality
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 figures  also‘do  not  reflect  credit  on  the
 working  of  the  railways.  The  ratio  has
 fallen  from  84.76  in  1965-66  to  75.90  in
 ‘1967-68.

 In  connection  with  accidents,  may  I
 bring  to  the  notice  of  the  Hon.  Minister
 a  recent  case  in  Gujarat?  At  a  place
 called  Tetoda,  a  train  was  allowed  to
 pass  and  run  over  passengers  who  had
 given  notice  that  they  were  going  to  do
 Satyagraha  and  that  they  were  not
 going  to  move  out  of  the  way.  The
 instructions  from  Dethi  were  that  the
 train  was  to  stop  at  both  places.  In
 spite  of  that,  the  driver  or  whoever  was
 in  charge  of  the  train,  after  passing  that
 station,  ran  over  those  people  doing
 satyagraha.  One  dicd  on  the  spot  and
 the  other  died  later  on.  No  investigation
 has  been  made  and  no  inquiry  has  been
 carried  out.  Although  we  brought  this
 specially  to  the  notice  of  the  then  Railway
 Minister,  nothing  has  been  done.  I
 should  have  thought  that  the  Railway
 Minister,  instead  of  thinking  that  he
 has  washed  off  his  hands  of  the  Railway
 Ministry,  instead  of  thinking  that  he
 has  got  rid  of  this  bad  rubbish,  he
 should  have  found  a  little  time  to  be
 present  in  the  House  when  the  railway
 budget  is  being  discussed  because  what
 we  are  really  discussing  is  the  acts  of
 omission  and  commission  carried  out  by
 him  as  Minister  at  that  time.  That
 much  about  accidents.

 Then  I  come  to  another  feature  which
 is  very  common  in  railways,  and  that
 is  pilferage.  It  has  reached  such  tre-
 mendous  proportions  that  losses  running
 into  six  figures  are  accepted  as  a  matter
 of  fact,  as  a  matter  of  resignation  in
 railway  centres  like  Howrah,  Mughal
 Sarai  and  Bombay.

 Coming  to  catering  and  sanitation,
 they  know  that  the  catering  arrangements
 are  bad.  So,  they  appointed  a  commi-
 tte>,  But  of  whom?  Only  Congress
 Members?  How  are  the  Congress
 members  alone  qualified  and  competent
 to  advise  on  catering  ?  Though  four  or
 or  five  Members  of  Paliament  were
 appointed  to  that  committce,  all  of  them
 were  Congress  members.  How  is  it  that
 Congress  members  alone  have  know-
 ledge  of  catering  ?  Were  they  trained  in
 some  school  of  catering  or  somewhere  ?
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 SHRI  S.M.  BANERJEE  :
 men  are  good  cooks  !

 SHRI  C.C.  DESAI  :  This  is  the
 kind  of  treatment  which  they  give  to  the
 Opposition  and  the  Prime  Minister  has
 the  temerity  to  stand  up  in  her  scat  and
 say  that  she  wants  the  co-operation  of
 he  Opposition  parties!  It  is  a  little
 committe:  on  catering  but  they  must
 appoint  only  Congress  men  and  women  !
 Because  they  get  their  TA  and  DA,  that
 is  why  perhaps  they  appoint  only  Con-
 gress  people  on  these  committees,  I
 want  this  to  be  examined,  I  brought
 this  specically  to  the  notice  of  Shri
 Poonacha  at  that  time.

 SHRI  R.  D.  BHANDARE  (Bombay
 Central)  :  This  is  too  cheap  a
 joke.

 SHRI  ronon  DESAI:  Very  well.  I
 will  leave  expensive  jokes  to  Shri  Bhan-
 dare.  I  believe  ‘n  cheap  jokes  because
 that  is  a  joke  that  he  will  enjoy  and  that
 he  understands.

 Congress-

 About  the  Railway  Board,  with  the
 little  experience  that  I  have  had  of  the
 administration,  I  feel  that  there  should
 be  a  buffer  between  the  Minister  and
 the  Board  in  the  sense  of  a  Secretary
 not  derived  from  the  department  itself
 but  from  general  administration  who
 will  be  in  a  position  to  advise  the
 Minister  in  respect  of  the  proposals  put
 up  by  the  Board  and  not  being  influenced
 by  the  Board  itself.  That  is  such  a  thing
 as  fresh,  bold,  independent  advice  from
 a  person  of  gencral  cducation  and  gencral
 knowledge.  That  is  a  sort  of  thing  that
 happens  in  all  the  other  departments,
 even  in  the  States  where  I  used  to  be
 Secrctary,  in  the  matter  of  medical  and
 public  health  or  public  works  depart-
 ment  where  the  Sccretary  uscd  to  be
 a  civilian.  Even  when  the  Governments
 changed  and  the  Congress  Government
 camc  in  power,  thcy  were  asked  whether
 they  would  prefer  to  have  an  Inspector
 General  of  Civil  Hospitals  as  Secretary
 in  the  Medical  Department  or  a  civilian
 or  whether  they  will  have  the  Chief
 Engincer,  PWD,  as  S:cretary  or  a  sepa-
 rate  Szcretary  drawn  from  the  general
 administration  and  in  all  cases  they
 chose  the  latter  course.  They  preferred
 to  have  a  separate  Secretary.  This  is  not
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 in  derogation  of  anybody  in  the  Railway
 Board  at  all.  Ihave  great  respect  for
 the  officers  presiding  in  the  Railway
 Board  but  I  am  talking  general  adminis-
 tration  and  as  to  what  is  good  in  the
 interest  of  the  Railway  Board,  the  Rail-
 way  Minister  and  particu'arly  of  the  long
 suffering  public  which  have  so  much  to
 do  with  the  good  running  of  the  railways.

 There  are  one  or  two  things  about
 Gujarat.  Although  it  may  look  paro-
 chial,  coming  as  I  do  from  Gujarat  I
 cannot  help  referring  to  them.  We  want
 to  know  what  has  happened  to  the  ancient
 proposal  for  a  railway  from  Tarapur  to
 Bhavnagar.  I  used  to  hear  about  that
 railway  ever  since  ‘1947,  When  Balwan-

 hard  to
 get  that  railway  accepted.  Even  a  survey
 was  made  and  a  promise  was  held  out
 that  the  railway  would  be  constructed.
 Since  then  the  railways  have  fallen  on
 evil  days  ;  they  have  become  bankrupt.
 They  say  that  there  are  no  funds  and
 they  are  using  the  available  funds  only
 for  strategic  purposes  or  for  industrial
 areas.  ButI  make  bold  to  say  that
 Tarapur-Bhavnagar  is  an  important  link  :
 it  is  a  link  which  passes  through  the  most
 populous  area  of  Gujarat  and  you  will
 have  all  the  traffic,  all  the  revenuc  and
 all  the  income  that  any  railway  in  any
 sector  can  give  you.  I  do  hope  that
 this  matter  will  receive  the  personal  and
 immediate  attention  of  the  Hon.  Minis-
 ter.

 Similarly,  there  is  a  little  gap-perhaps,
 the  hon.  Minister  may  not  even  know  but
 I  must  refer  to  that...between  Jasdan  and
 Rajkot.  From  Jasdan  to  Botad  the
 railway  has  been  constructed  but  this
 particular  gap  between  Jasdan  and  Rajkot
 has  been  Icft  out,  almost  looks  as  if
 through  inadvertence.  I  would  like  to
 bring  to  the  notice  of  the  Minister  the  map
 of  Gujarat  (Saurashtra)  in  which  he  will
 find  that  there  is  a  little  gap  between
 Rajkot  and  Jasdan  which  requires  to  be
 filled  up.

 Similarly,  the  Hasan-Mangalore  Rail-
 way  is  to  be  constructed  ata  cost  of
 Rs.  28  crores  but  IT  am  told  by  my
 friends  from  Mysore  State  that  the  work
 on  that  is  proceeding  at  a  snail's  pace.
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 Only  Rs.  8  crores  worth  of  wotk  has  been
 done.  Although  the  work  was  supposed
 to  be  completed  by  1972,  at  the  present
 tate  it  will  probably  be  completed  in
 1982,

 We  hope  that  the  hon.  Minister,  as
 soon  as  he  gets  a  little  more  time,  will  be
 able  to  Jook  into  this  matter  and  sce  that
 the  work  is  completed  according  to  sche-
 dule  and  that  the  money  is  allotted
 acoordingly.

 Then,  I  would  like  to  make  a  point
 about  the  demand  of  Gujrat  for  the
 location  of  the  Western  Railways  Head-
 quarters  somewhcre  in  Gujarat,  preferably
 in  Ahmedabad.  But  it  docs  not
 matter  whether  it  is  Ahmedabad  or
 Baroda.  Gujarat  is  a  growing  industri-
 al  State.  Perhaps,  no  other  State
 is  developing  so  fast  industrially
 and  agriculturally  as  Gujarat.  What
 you  require  is  better  railway  facilities
 to  support  the  agricultural  and  industrial
 revolution  which  is  taking  place  in
 Gujarat.  Why  should  you  have  two
 Railway  Headquarters  side  by  side  in
 Bombay  city?  I  hope  my  friends  in
 Bombay  will  not  take  amiss  if  I  say
 that.  Let  each  State  be  content  with
 one  Railway  Headquarters.  It  is  not
 necessary  that  several  Railway  Head-
 quarters  should  be  located  in  one  place
 whether  it  is  Bombay  or  Calcutta.  We
 do  hope  that,  cven  at  some  cost,  even
 at  some  sacrifice,  the  Icgitimate  claims
 of  Gujarat  will  be  listened  to  by  the
 Railway  Board.  They  are  sometimes
 hard-boiled  bureaucrats.  I  certainly
 expect  the  hon.  Minister  who  has  to  take
 a  political  vicw  of  any  problem  to  take
 into  account  the  feelings,  not  only  the
 feelings  and  aspirations,  but  also  the
 requirements  of  Gujarat  and  see  that,  in
 the  near  future,  at  least  a  policy  decision
 will  be  taken  and  an  announcement  will
 be  made  that  the  Headquarters  of  the
 Western  Railway  which  runs  mostly
 through  Gujarat  will  be  located  in
 Gujarat,  cither  in  Ahmedabad  or  in
 Baroda.

 There  is  one  more  point  of  particular
 importance  which  I  would  like  to  bring
 to  the  no'ice  of  the  hon.  Minister  and
 that  is  the  strategic  areas  of  Rajasthan,
 U.P.  and  Bihar  and  also  of  eastern
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 India,  that  is,  Tripura,  Manipur  and
 Nagaland.  Just  as  we  are  going  to
 have  an  extension  of  railway  into  Jammu
 दे  Kashmir  State,  similarly,  on  the
 eastern  side,  we  must  have  railways
 going  into  Tripura,  Manipur  and  Naga-
 land  if  we  want  these  areas  to  feel  that
 they  are  part  and  parcel  of  India  and
 that  they  share  in  the  development  and
 growth  of  this  country  with  the  sane
 conviction  as  others.  In  that  case,  even  if
 the  Railways  run  at  a  loss,  to  begin  with,
 it  is  our  duty  and  it  is  our  obligation
 to  our  people  that  we  provide  them  with
 the  minimum  transport  facilities  through
 railways.

 In  conclusion,  I  am  reminded  of  a
 cry  which  rings  sonorously  down  the
 corridors  of  Roman  History,  ‘‘How  long
 will  thou  abuse  our  patience,  Cataline  ह
 If  we  substitute  the  word  ‘Cataline’  by
 ‘Railway  Minister’  Dr.  Ram  Subhag
 Singh  though  an  old-timer  in  the
 Railways  is  still  a  new  Railway  Minister,
 you  have  a  cry  which  will  be  found  on
 the  lips  of  millions  of  our  p-:ople  who
 have,  everyday,  an  occsion  to  travel  by
 railways  from  the  place  of  their  residence
 to  the  place  of  work,  from  one  place  to
 another.  You  must  remember  that  there
 is  such  a  thing  as  consumer  resistence
 and,  Once  you  get  into  that  position,  all
 your  estimates  of  railway  earnings  will
 go  off  the  rails  and  you  will  be  much
 worse  off.  Therefore,  you  must  allot
 more  money  for  passenger  amenities
 instead  of  for  staff  and  also  you  must
 improve  the  working  of  the  Railways  in
 the  matter  of  punctuality,  in  the  matter  of
 pilferage,  in  the  matter  of  facilities,  for
 the  railway  traffic.

 SHRI  KRISHNA  KUMAR  CHAT-
 TERJI  (Howrah):  I  did  not  have
 the  privilege  of  listening  in  person  to
 the  Railway  Budget  when  it  was  presen-
 ted  before  this  House;  it  was  no!  because
 of  the  aftermath  of  the  mid-term  poll
 in  West  Bengal  but  because  of  the  serious
 illness  of  my  son.  It  is  rather  difficult
 for  one,  sp:aking  from  this  sid:  of  the
 House,  to  do  justice  to  all  the  feelings

 his  mind. that  com:  uppermost  in
 Even  then,  I  would  like  to  say
 this.

 I  am  happy  that  w:  have  today  got
 a  Railway  Minister  in  Dr.  Ram  Subhag
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 Singh.  Dr.  Ram  Subhag  Singh  is  a
 Porson  who  can  accept  bouquets  and
 brickbats  with  equal  composure.  It  is
 a  pleasure,  therefore,  to  cross  swords  with
 him  on  the  floor  of  the  House.  I  know,
 Dr.  Ram  Subhag  Singh  has  got  the  right
 imagination  and  even  some  arrozant
 courage...

 AN  HON.  MEMBER  :  Arrogant
 courage  !

 SHRI  KRISHNA  KUMAR  CHAT-
 TERJI  :  Yes,  I  repeat  it  arrogant
 courage.  Perhaps,  while  presenting  the
 Railway  Budget  one  has  to  exhibit  that
 arrogant  courage.

 We  have  to  remember  that  India
 cannot  survive  if  there  is  any  more
 bungling  on  the  railway  front.  This  is

 a  warning  that  I  gave.  Unless  the  whole
 Parliament  is  aware  of  this  grave  danger,
 perhaps  we  will  met  with  a  big  calamity
 in  the  near  future.

 It  is  good  that  the  Railway  Budget
 has  been  presented  with  a  small  surplus
 after  four  years  and  there  has  becn  no
 rise  in  fares  and  fricghts.  I  will  read
 Out  to  you  the  impression  that  has  com:
 out  from  a  writer  in  the  Statesman  on
 the  20th  February  :

 “Relicf  and  cvcn  happiness  were
 the  first  reactions  of  the  common
 man  in  the  capital  to  the  absence
 of  any  increase  in  passenger  fares
 or  frieght  rates  in  the  railway
 budget  for  1969-70.  ‘It  is  about
 time  that  the  spiral  of  fare  and
 frieght  increases  stopped’  said  a
 young  Office-go:r.  But  his  happi-
 ness  was  a  little  subdued  by  the
 fear  that  the  gencral  budget  might
 well  be  a  ‘shopper’  more  than
 neutralizing  the  absence  of  increase
 in  the  railway  budgct."*

 I  wish  our  Finance  Minister  was  here.
 But  then  the  little  solace  is  there  that
 our  Railway  Minister  has  come  out  with
 a  Railway  Budget  without  any  increase
 in  farcs  and  frieghts.  But  then,  there  is
 the  rationalisation  of  fare  and  fricght
 structure.  I  am  allergic  to  the  term
 ‘rationalisation’.  I  come  from  West
 Bengal  where,  in  the  namc  of  rationalisa-
 tion  of  tramway  fare  structure,  quite  a
 big  lo:d  was  put  on  the  poor,  suffering
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 pcopte  of  Calcutta.  Even  then  I  am
 glad  that  he  was  bold  enough  to  say  in
 his  Budget  speech  that  rationalisation
 was  there  and  that  we  would  be  preparing
 to  go  ahead  with  all  the  courage  to
 meet  any  calamity  that  we  may  face.
 In  this  connection  I  would  like  to  say
 that  there  is  some  irrationality  in  the
 fare  and  frieght  structure.  There  is  no
 doubt  about  this.  That  irrationality
 should  be  removed,  but  then  this  should
 be  without  tcars.  Unless  that  can  be
 performed,  I  think,  the  bouquet  that  we
 are  prepared  to  throw  towards  the
 Railway  Minister  of  today  may  not
 be  repeated  in  future  and  history  may
 decry  the  prophecy  that  he  gave  while
 Presenting  the  Budget,  the  promise  of
 not  increasing  the  fares  and  fricghts.

 I  would  now  like  to  refer  to  a  few
 observations  made  by  our  Railway
 Minister.  This  is  a  summarised  version
 that  appeared  in  the  Statesman  of  20th
 February  ‘

 “Since  two-thirds  of  the  expendi-
 ture  of  the  railways  were  incurred
 on  staff,  Dr.  Singh  promised  to
 achieve  a  higher  productivity  rate
 to  reduce  the  costs  of  operatioa.
 Staff  increases  during  the  current
 year  were  proportionately  smaler
 than  the  increase  in  the  tra‘fic.”*

 Dr.  Ram  Subhag  Singh  is  rather  a
 bo!d  person.

 We  know  that  the  former  Railway
 Minister  Shri  C.M.  Poonacha  was  trying
 to  imrove  the  working  of  the  railways.
 Here,  I  must  make  som?  appreci:tive
 remarks  about  that  good  gentleman.  He
 was  too  good  for  the  portfolio.  H:  was
 trying  to  improve  the  working  of  the
 railway  and  trying  to  serve  the  p:ople
 but  he  was  groping  against  a  dead
 wall.
 5  hrs.

 (SHR  R.D.  BHANDARE  in  the  Chair]
 He  had  promised  us  that  at  the  con-

 clusion  of  the  budget  year  he  would
 present  us  with  a  surplus  of  at  Ieast  Rs.  |
 crore.  But  what  has  actually  happened
 is  that  we  had  to  close  the  balance  with
 a  colossal  deficit  of  Rs.  0  crorcs,  which
 is  too  big  for  a  poor  country  like  ours.
 Therefore,  I  am  not  quite  sure  whether
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 Dr.  Ram  Subhag  Singh  after  one  year
 will  be  able  to  credit  the  railway  account
 or  the  account  of  the  public  exchequer
 with  the  amount  that  he  has  promised
 today.

 Sir,  I  come  from  West  Bengal,  an
 unfortunate  State  which  has  been  seething
 under  discontent,  frustration  and  even
 irritation  because  of  the  injustice  meted
 out  to  it  in  the  past  by  the  leadership  at
 the  centre...

 Mr.  CHAIRMAN  The  _  hon.
 Member  may  kindly  come  to.  the
 budget.

 SHRI  KRISHNA  KUMAR  CHAT-
 TERJI:  I  am  coming  to  the  budget.
 The  railways  have  very  much  to  00  with
 the  political  problems  of  the  country.
 So  far  as  West  Bengal  is  concerned  we
 are  happy  that  Dr.  Ram  Subhag  has  at
 last  realised  the  danger  of  the  situation,
 for  at  page  8  of  his  budget  speech  he  has
 referred  to  the  question  of  a  survey  for
 the  location  of  a  circular  railway  in
 Calcutta.  That  is  good.  He  has  said
 that  the  problems  of  Calcutta  and
 Bombay  need  to  be  given  first  priority
 and  that  in  consultation  with  the
 Planning  Commission  it  has  been  agreed
 that  subject  to  further  examination  of
 what  financial  and  operational  responsi-
 bility  should  ultimately  devolve  on
 the  railways  in  the  matter,  the
 railways  should  take  up  a  survey  for  the
 final  location  and  detailed  planning  of  the
 suburban  dispersal  Jinc  in  Calcutta.  That
 is  one  thing  which  dozs  put  some  cheer
 in  me  because  I  had  been  losing  faith
 in  the  machanism  of  the  railway
 saystem,

 Il  would  like  to  quote  what  has  been
 stated  in  the  Jmprint  of  November.  It
 says  :

 “Calcutta  is  not  one  disaster  but
 many,  each  brecding  its  own  kind
 of  despair,  its  own  special  night-
 mare.  The  city  planner  scans
 the  decaying  watcr,  sanitation  and
 transport  systems  and  holds  out
 the  prospect  of  total  failure,  a
 breakdown  so  complete  that  pcople
 would  flce  as  if  running  from  war
 or  plague.  The  sociologist  talks
 of  the  fraycd  fabric  of  society
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 coming  apart  altogether,  the  econo-
 mist  of  a  d:pression  so  deep  there
 could  never  be  any  recovery.  Th:
 Political  analyst  resorts  to  words
 like  ‘anarchy’  and  ‘nihilism’  and
 asks  whether  Indian  d:mocracy
 can  survive  the  erosion  of
 faith  that  is  taking  place
 here’’.

 It  is  good  that  Dr.  Ram  Subhag  Singh
 has  realised  the  danger  ahead,  although
 it  is  rathcr  too  late.  Anyhow,  we
 welcome  his  assurance  that  there  will
 be  a  survey  and  he  has  allocated  some
 fund  for  the  purpose  though  it  is  not
 enough  considering  what  we  expzct  from
 the  Centre,  which  has  been  putting
 ruin  after  ruin  on  the  State  of  West
 Bengal.  I  repeat  this  because  in  the
 matter  of  fiscal  policies  and  financial
 allocations,  West  Bengal  has  been
 smarting  under  a  sense  of  injustice  done
 to  it  by  the  Centre.  I  repeat  it  from
 this  side  of  the  House.  Therefore,  it
 is  good  that  Dr.  Ram  Subhag  Singh  has
 at  last  shown  a  merciful  attitude  towards
 West  B:ngal  by  promising  this  circular
 railway  at  this  juncture.  In  regard  to
 the  circular  railway  scheme,  the  editorial
 of  the  Hindustan  Standard  datcd  the
 20th  February,  969  says  ‘

 “It  may  be  truce  thata  plan  of
 considerable  magnitude,  which  the
 O-railway  is,  cannot  bz:  effected
 overnight.  All  prose  and  cons
 must  be  carefully  weighed  before
 afirm  decision  was  taken.  But
 how  careful  the  Union  Railway
 Ministry  could  get?  For  how
 long  will  the  weighing  continu?
 And  when  will  action  follow  ?
 New  Dzlhi's  patience  is  apparen-
 tly  endless.  Not  everybody  else’s
 Is.

 These  are  the  remarks  in  the  editorial
 of  the  Hindustan  Standard  which  isa
 widely  read  daily  in  Calutta.

 I  would  revert  back  to  the  Railway
 Board  and  reiterate  my  d:mand  once
 again  for  the  immediate  liquidation  of
 the  Railway  Board.  When  I  came  to
 this  parliament  in  ‘1967.  I  remanded
 this  House  of  the  fact  that  ‘1967  was  not
 947  and  that  we  had  to  think  in  new
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 terms  and  that  a  new  vision  was  necessary,
 and  anew  courage,  a  new  programm:
 and  a  new  every  thing  was  necessary.
 Therefore,  I  reiterate  once  again  my
 demand  that  there  should  be  an  immediate
 dissolution  of  the  Rai'way  Board,  and
 the  reason  why  I  say  this  is  this.  4  shall
 share  with  you  some  of  my  painful
 experiences  with  the  Railway  Board.  I
 have  with  me  here  bundles  of  letters
 which  I  have  got  from  the  Railway  Board
 and  the  railway  officialdom.  I  have
 got  not  just  one  bundle  but  several
 tundles.  Each  one  of  them  is  an  essay
 on  futility.  In  my  attempt  in  my  own
 humble  way  to  do  justice  to  certain  wrongs
 that  are  being  perpetrated,  I  have  met
 with  only  a  dead  wall.  That  dead  wall
 is  nothing  but  the  rules  and  regulations
 which  are  outdated  aud  outmoded  and
 which  I  would  say  are  even  antisocial.
 Tam  not  the  only  one  to  draw  this  kind
 of  inference.  Even  in  the  report  circu-
 lated  by  the  railway  themselves,  while
 discussing  the  question  of  the  railway
 accidents  it  has  becn  stated  that  the  rules
 stand  in  the  way  and  even  the  Kunzru
 Committce  could  not  improve  matters.

 I  would  like  to  mention  why  the  Rail-
 way  Board  and  why  those  vencrable
 gentlemen  sitting  over  there  in  air-con-
 ditioned  rooms  cannot  really  perform
 the  responsibilities  of  today.  ]
 say  this  emphathically  that  it  is  im-
 Possible  for  this  Railway  Board  to
 perform  the  responsibilities  of  a  socialist
 country  today.  Therefore,  I  would  like
 to  reapzat  what  had  appeared  in  the

 Hindustan  Standard  of  the  20th  February,
 1969,  This  was  what  had  appzsared.
 Mr.  Khandelwal,  Chairman  of  the  Rai!-
 way  Board  had  met  the  press  people  and
 said  as  follows:

 “He  said  closing  of  certain  unre-
 munerative  railway  lines  was  b:ing
 considered  despite  the  objec'ioas
 from  the  State  Governments  and
 the  pzople  of  the  areas  con-
 cerned.”

 Is  the  railway  system  to  serve  only  pro-
 fitecring  ?  I  ask  the  Railway  Minister
 what  he  is  here  for?  Are  we  here  to  serve
 Oaly  the  interests  of  certain  vested
 interests  or  arc  we  here  to  serve  the
 People’s  interests  or  the  interests



 83  Budget  Rly.—
 [Shri  Krishna  Kumar  Chatterji]

 of  The  States?)  What  are  we
 here  for?  Iam  a  little  confused  as  to
 what  the  function  that  I  have  to  do  is?
 Have  I  serve  to  the  State  and  the  people
 there  or  have  I  to  serve  the  masters  in
 the  Railway  Board?  That  is  the  confu-
 sion  that  I  have.  I  think  the  railways
 will  have  to  think  not  in  terms  of
 profiteering,  not  in  terms  of  unremune-
 rativeness  of  the  lines  but  in  terms  of
 public  service.  In  Howrah  itself,  as  we
 have  been  demanding  for  the  taking  over
 of  the  Howrah-Atma  line  and  the
 Howrah-Sheakhala  line.  Evcrybody
 knows  that  with  these  private  railways,
 our  railway  system  has  failed  to  achieve
 the  objective  that  it  has.  There  has
 been  loss  of  revenue  on  the  private  rail-
 way  because  of  the  manner  in  which
 the  private  railway  system  is  being  run;
 it  is  being  runin  the  interest  of  some
 vested  interests  only.  Therefore,  these
 should  have  been  taken  over  long  long  ago.
 But  then  we  have  hesitated  too  much,  and
 we  have  not  performed  our  responsibilities
 to  the  people.

 In  the  light  of  the  view  expressed  by
 the  Chairman  of  the  Railway  Board,  I
 feel  that  the  Railway  Board  cannot  per-
 form  the  functions  of  today.  The  Rail-
 way  Board  has  outlived  its  utility.  The
 Railway  Board  had  been  created  for  a
 particular  purpose.  The  duties  then
 were  quite  different.  But  today  it  has
 converted  itself  into  a  coteric  of  vested
 interests,  and  I  am  prepared  to  prove
 this.

 Therefore,  it  is  very  necessary  that  we
 should  not  coacentrate  power  in  their
 hands  in  the  name  of  experts  or  even
 in  the  name  of  certain  officials  who  had
 proved  their  merit  in  the  past.  We
 cannot  create  a  body  with  these  people
 so  that  they  may  rule  over  us.
 Therefore,  the  first  thing  that  I  request
 the  Hoa.  Minister  is  to  take  courage  in
 his  hands  and  abolish  the  Railway  Board.
 It  brooks  no  delay.  I  make  this  point
 oOaly  because  IT  know  what  kind  of
 favouritism,  nepo'ism  and  vicious  things
 are  going  on  in  the  Railway  Board  in
 the  names  of  rules  and  regulations.  The
 rules  and  regulations  are  interpreted  by
 them  as  executed  by  them  or  imple-
 mented  by  them.  Even  humble  parlia-
 mintarians  looking  to  the  fuactioning
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 of  the  railway  board  finds  that  the  old
 fashioned  rules  stand  in  the  way  of
 serving  the  interest  of  most  pcople.  I
 must  also  say  that  a  parliamentarian  is
 treated  with  the  same  shabbiness  as  any
 man  in  the  street.  If  he  writes  about
 something  to  the  Railway  Boord  offici-
 aldom  or  even  to  our  great  ministers,
 they  will  simply  say  at  first  that  the
 matter  is  under  consideration.  After
 six  months,  a  letter  will  come  saying
 that  the  opinion  of  the  Railway  Board
 is  contained  therein.  This  is  the  way
 it  functions  and  it  has  become  the
 fashion.  In  such  circumstances,  the
 Rajdhani  Express  loses  its  utility.  If
 they  want  to  show  their  progress  and
 speed,  there  is  this  record  of  the  working
 of  the  Railway  Board  and  the  Railway
 Ministry.  What  good  docs  it  do  if  the
 capital  express  adds  some  speed.  Some
 people  will  travel  faster  in  luxury.  This
 is  a  poor  country  and  it  can  ill  afford
 the  luxury  of  the  capital  express.  Still,
 Iam  prepared  to  concede  that  the  Rail-
 way  Board  has  done  a_  good  job  by
 introducing  the  capital  express.  There
 is  another  instance  of  dilatoriness  and
 ignoring  the  just  claims  of  West  Bengal.
 I  refer  to  the  electrifiaction  of  the  Bandel
 Katwa  linc.  Many  times  it  had  been
 promised  but  electrification  never  came
 and  now  the  whole  system  has  suffered
 so  much  that  the  people  of  Burdwan
 district,  where  Congess  held  its  strongest
 position,  had  recorded  a  devastating
 verdict  of  no-confidence.  Therefore,  it
 is  time  that  we  are  awake  about  our
 responsibilities.  The  railways  are  the
 oldest  of  public  sector  undertakings  and
 they  are  on  test.  If  the  Railways,  whose
 centenary  was  celebrated  the  other  day
 and  which  are  the  oldest  of  public  under-
 takings  in  India,  are  not  able  to  make
 success  of  their  working,  we  shall  be
 failing  the  country  and  J  shall  be  failing
 in  my  duty  if  I  do  not  sound  this  note  of
 warning.

 Unless  the  railways  pick  up  and  the
 minister  gets  alert  about  his  responsi-
 bilities  to  the  people,  it  will  be  too  late
 and  the  irritation  and  anger  of  the  people
 will  certainly  grow  to  such  and  extent
 that  it  will  create  violent  reatioas  in  my
 State.  शाला  |  see  trains  bsing  burnt,
 I  think  that  if  these  gentlem:n  of  the
 Railway  Board,  who  are  used  to  travelling
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 in  saloons  and  air-coadi‘ioned  coaches,
 travel  in  third  class,  I  am  sure  their
 moral  coascizncz  would  revolt  and  they
 will  understand  that  it  is  an  oppressive
 system  which  is  functioning  in  the  name
 of  a  public  undertaking.

 Sir,  I  am  happy  that  a  new  minister
 with  new  dynamism  and_  boldness  is  in
 charge  of  the  portfolio.  Therefore,  we
 are  expecting  great  things  from  him.
 These  are  the  indications  I  have  placed
 before  him  in  the  fond  hops  that  he  will
 take  courage  and  move  quickly.  Time
 is  the  essence  of  the  matter.  If  I  may
 indulge  in  a  bit  of  loud  thinking,  I  think
 the  country  is  passing  through  a  crisis.
 The  need  of  the  hour  is  a  national  govern-
 ment  at  the  centre.  I  feel  all  the  demo-
 cratic  and  progressive  forces  in  the
 country  must  combine  and  form  a
 national  government,  a  coalition  govern-
 ment,  if  the  railway  system  is  to  ९०
 justic  to  the  country.  This  is  a  bit  of
 loud  thinking,  I  am  making  and  I  crave
 your  indulgence  for  that.

 श्री  सूरज  भान  (अम्बाला)  :  सभापति
 महोदय,  तीन  साल  मुतवातिर  घाटे  के  बजट
 के  बाद  इस  साल  करीबन  2  करोड़  रुपये
 के  मुनाफे  का  बजट  पेश  करने  के  लिए  मैं
 डा.  राम  सुभग  सिंह  जी  को  मुबारकबाद
 देता  हूं।  लेकिन  डा.  साहब  को  यह  मुबारक-
 बाद  देने  के  अलावा  कुछ  और  साहिबान  भी
 इस  मुबारकबाद  के  हकदार  हैं  और  उन  में
 सबसे  पहले  मैं  श्री  पुनाचा  जी  को  मुबारक-
 बाद  देता  हूं  जिन  की  देख  रेख  में  दरअसल
 यह  बजट  तैयार  हुआ  और  उनके  बाद  रेलवे
 के  उन  लाखों  कमंचारियों  को  श्ौर  हजारों
 ईमानदार  अफसरों  को  मुबारकबाद  देता  हूं
 जिन्होंने  जांफिशानी  से  दौर  ईमानदारी  से
 काम  करके  रेलवे  में  तीन  साल  घाटे  के  बाद
 अब  मुनाफे  की  सकल  दिखाई  है।

 सभापति  महोदय,  जिस  समय  डा.  साहब
 ने  श्रपनी  तकरीर  में  यह  कहा  कि  इस
 साल  किरायों  और  भाड़ों  में  कोई  इज़ाफा  नहीं
 होगा  तो  हाउस  के  कुछ  आनरेबल  मेम्बरान
 ने  तालियां  बजायीं।  लेकिन  मुझे  इस  में

 कोई  ताली  बजाने  वाली  बात  नजर  नहीं
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 are  a)  उसकी  वजह  बताता  हूं  ।  रेलवे
 मंत्री  न ेकिराया  भाड़ा  न  बढ़ा  कर  जनता
 पर  महज़  रहम  किया  है,  कोई  मेहरबानी
 नहीं  की  है।  सिर्फ  रहम  किया  है।  पिछले
 वर्षों  में  रेलवे  का  किराया  और  भाड़ा  बढ़ते-
 बढ़ते  इस  हृद  तक  पहुंच  गया  है  कि  अगर
 जनता  को  इसमें  कोई  कमी  की  सूरत  दिखाई
 देती  तो  शायद  उसे  कुछ  तसलल्‍ली  होती  t
 लेकिन  जिस  ढंग  से  किराया  ग्रुजिश्ता  सालों
 में  बढ़ाया  गया  है  उसको  देखते  हुए  इस
 साल  किराया  नहीं  बढ़ाया  गया,  यह
 देखकर  ही  उन  विचारों  को  कुछ  थोड़ी  सी
 तसह्ली  हुई  ।  हमारे  रेलवे  के  बजट  में  946
 रुपये  की  आमदनी  दिखाई  गई  है,  एस्टीमेटेड
 इनकम  मेरे  रूपाल  के  मुताबिक  यह  अन्डर-
 एस्टीमेशन  है  ।  यह  आमदनी  |  हजार
 करोड़  रुपये  तक  पहुँच  सकती  थी  और

 पहुँचेगी  ।  मेरा  ख्याल  है  कि  उस  आमदनी
 में  से  तीसरे  दर्जे  के  जो  मुसाफिर  हैं  उनके  बढ़े
 हुए  किराए  में  कुछ  कमी  की  जानी  चाहिए
 थी  और  कच्चे  माल  का  जो  भाड़ा  है,  जरूरि-
 याते  जिन्दगी  की  जो  चीजें  हैं  उनका  जो
 भाड़ा  है  उसमें  कुछ  कमी  करनी  चाहिए
 थी  a  लेकिन  वह  नहीं  किया  1  मैं  डा.  साहब
 से  निवेदन  करना  चाहता  हूं  कि  वह  मेहर-
 बानी  करके  तीसरे  दर्जे  के  किराये  में  कुछ
 कमी  एनाउंस  करें  और  कच्चे  माल  के
 ट्रांसो्टशन  तथा  जिन्दगी  की  जरूरी  चीजों
 के  ट्रांसपोटंशन  का  जो  भाड़ा  है  उसमें  कुछ
 कमी  एनाउंस  करें  तो  जनता  को  कुछ  थोड़ी
 सी  सहलियत  होगी  ।

 माननीय  मंत्री  जी  ने  झपने  भाषण  में  एक
 जगह  यह  भी  कहा  है,  मैं  उन  के  ही  अन्फाज़
 कोट  करता  हूं  :

 “Perhaps,  there  has  also  been  some
 diversion  of  short  distance  traffic
 from  rail  to  road  due  to  our  having
 increased  the  minimum  railway  fare
 from  5  to  20  Paisc.  Frankly  speak-
 ing,  ]  am  not  unhappy  over  these
 developments...”"
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 उन  के  कहने  का  तात्पर्य  यह  है  छोटे
 फासले  के  सफर  के  लिये  जो  पैसेंजरों  की
 तादाद  घट  गई  है,  हालांकि  मुसाफिरों  की
 कमी  नहीं  है,  लेकिन  इस  से  वह  नाखुश
 नहीं  है।  मेरे  ख्याल  से  तो  यह  अंगूर  खट्टे
 होने  की  बात  है।  मुसाफिरों  की  रेल  के
 सफर  में  कोई  सहूलियत  नहीं  मिलती  है,
 तीसरे  दर्जे  के  डिब्बों  में  मुसाफिरों  को  भेड़-
 बकरियों  की  तरह  दूंस  दिया  जाता  है,  न
 वहां  रोशनी  होती  और  न  पंखे,  इन  दिक्कतों
 के  पेशे-नज़र  लोग  छाटे  फासलों  के  लिये  रेल
 के  बजाय  बस  से  सफर  करना  ज़्यादा  पसन्द
 करने  लगे  हैं,  क्योंकि  मोटर  में  अगर  40
 सीटें  होती  &,  तो  4l  वां  आदमी  नहीं  चढ़ने
 दिया  जाता,  रेलों  की  तरह  भेड़-बकरियों
 की  तरह  मुसाफिरों  को  दूंसा  नहीं  जाता।
 थडंक्‍्लास  के  मुसाफिरों  को  सहूलियतें  तो

 दूर,  उन  के  जानोमाल,  की  हिफाजत  भी

 नहीं  है  ।

 श्रो  रणधीर  सिह  :  सहूलियतें  बतलाओ,
 क्या  सहूलियतें  दी  जांय  ।

 श्री  सूरज  मान  :  पहली  बात  तो  किराये
 घटाइये  ।  रेलों  में  रात  को  रौशनी  नहीं
 है,  पंखे  नहीं  हैं,  बैठने  के  लिये  जगह  नहीं
 मिलती  है।  अगर  कहीं  पर  भीड़  ज्यादा
 होती  है  और  हम  दरख्वास्त  करते  हैं  तो
 कहते  हैं  कि  नई  ट्रेन  इन्द्रोडयूस  नहीं  कर
 सकते,  बोगियां  ज्यादा  नहीं  बढ़ा  सकते।
 मैं  चाहता  हूं  कि  क्लास  तीन  के  मुसाफिरों  को
 ये  सहुलियतें  दी  जाय॑  V

 डाक्टर  साहब  ने  अपनी  तकरीर  के  दौरान
 हादसों  का  ज़िक़  किया  है  और  उन्होंने  इस
 बात  से  तसलल्‍ली  ज़ाहिर  की  है  कि  पिछले
 साल  की  निस्वत  इस  साल  हादसों  में  कुछ
 कमी  हुई  है।  मेरे  ख्याल  के  मुताबिक  यह
 अपने  दिल  को  खुश  करने  के  लिये  और
 तसल्ली  देने  की  बात  है।  आज  कल
 गालिब  दाताब्दि  चल  रही  है,  मैं  गालिब  का
 ही  एक  शेर  आपको  सुनाता  हूं--
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 हम  को  मालूम  है  जन्नत  की  हकीकत  लेकिन
 दिल  के  खुश  करने  को  गालिब  यह  ख्याल

 अच्छा  है  tT
 पिछले  साल  साढ़े  पांच  हजार  रेलवे  एक्सी-
 डेन्ट्स  हुए,  क्या  ये  एक्सीडेन्ट्स  कम  हैं,  क्या
 यह  फिक्र  की  बात  नहीं  है।  यह  बात  ठीक  कि

 पुनाचा  साहब  ने  रेलवे  एक्सीडेन्ट्स  को  कम
 करने  के  लिये  कुछमु  फीद  इकक्‍्दामात  उठाये,
 मेम्बर  पालियामेन्ट  को  बुलाया,  रेलवे
 एम्पलाइज़  फड़  शन  के  नुमाइन्दों  को  बुलाया,
 रनिंग  स्टाफ  के  लोगों  को  बुलाया  उन  से
 बातचीत  की  और  उस  के  बाद  कुछ  इक्दा-
 मात  उठाये,  जिनके  काफ़ी  मुफीद  नतायज
 निकले।  मैं  डाक्टर  साहब  से  भी  रिक्वेस्ट
 कहंगा  कि  वे  भी  इसी  किस्म  के  स्टेप्स  उठायें
 जो  पुनवा  साहब  ने  उठाये  थे  ताकि  रेलवे  के

 मुलाज़मीन  मुतमईन  हो  कर  अपनी  ड्यूटी
 सरअन्जाम  दे सकें  |  अक्सर  देखा  गया  है
 कि  ड्राइवर  और  दूसरे  लोग  जो  गाड़ी  को
 ले  जाने  का  काम  करते  हैं  उन  को  कई  बार
 I8-I8  get  ड्यूटी  देनी  पड़ती  है।  जब
 आप  किसी  ड्राइवर  को  सोने  नहीं  देंगे  तो
 आप  उस  से  कंसे  तवबक्कों  कर  सकते  हैं  कि
 वह  गाड़ी  फो  ठीक  ढंग  से  हिफाज़त  के  साथ
 मन्जिले  मकसूद  पर  पहुंचा  देगा।  उन  की
 बकिंग  कन्डीशन्ज़  को,  उन  की  सर्विस  कन्डी-
 दान्ज  को  इम्प्रूव  कीजिये  ताकि  मुलाज़मीन
 तसलल्‍्ली  के  साथ  रेलवे  की  एफिशियेन्सी  को
 बढ़ा  सके  ।  उन  को  जो  घरेलू  फिक्र  लगी
 रहती  है,  उस  से  निजात  पा  सके  |

 सभापति  महोदय,  रेलवे  के  महकमे  ने
 पंजाब  ओर  हरियाणा  से  गेहूं  को  उठा  कर

 दूसरे  सूबों  में  ले  जा  कर  बहुत  अच्छा  काम
 किया  है।  मैं  इसकी  तारीफ़  करता  हूं।
 लेकिन  अभी  कुछ  दिन  पहले  मुझे!  राजस्थान
 के  चीफ़  मिनिस्टर  सुखाड़िया  साहब  का  एक
 बयान  पढ़ने  का  तौका  मिला।  उन्होंने
 शिकायत  की  थी  और  दुख  भरे  अलफ़ाज़  में
 शिकायत  की  थी  कि  हम  इसलिये  मवेशियों
 को  चारा  नहीं  दे  सके,  इसलिये  भूखे-मरते
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 हुए  मवेशियों  को  बाहर  नहीं  ले  जा  सके,
 क्योंकि  रेलवे  ने  वेगन  देने  में  कोआपरेट  नहीं
 किया  |  जहां  हम  को  50  वंगन्ज़  की  ज़रूरत
 थी,  वहां  हम  को  पांच  बैगन्ज़  मिलीं  |
 सभापति  महोदय,  यह  देश  की  बदकिस्मती  है
 कि  आज़ादी  के  बाद  वक्‍तन.फवक्तन  देश  के
 किसी  हिस्से  में  क़हत  पड़ा  तो  कभी  सूखा
 पड़ा  रेल्व्रे  का  महकमा  इन  मुसीबतों  में  बहुत
 सहायक  हो  सकता  है।  मेरी  आपसे  अपील
 है  कि  इस  किस्म  की  नैचुरल-कलेमिटीज़  जब
 आती  हैं  तो  रेलवे  को  राइज़-ट-दि-ओकेज़न
 होना  चाहिए,  कम  से  कम  वेगन्ज  वगरह  के
 मामले  में  ज़्यादा  मदद  करनी  चाहिए  |

 Blo  राम  सुमाग  सिह :  जितनी  चाहे
 उतनी  बैगन्ज  लीजिए  |

 श्री  सूरज  मान  :  सभापति  महोदय,  रेलवे
 में  ज्यादा  आमदनी  गुड्स-ट्रेफिक  के  जरिये
 होती  है।  इसमें  कोई  शक  नहीं  कि  रेलवे  ने
 कुछ  बहुत  अच्छे  ईतदामातउ  ठाये  हैं,  मसलन
 कन्टेनर  सविस  शुरू  की  है,  करलक्शन  एण्ड
 डिलिवरी  सर्विस  शुरू  की  है-ये  अच्छी
 बातें  हैं,  लेकिन  इनमें  बेहतरी  की  अभी  बहुत
 गुंजायश  है।  सबसे  पहली  बात  तो  यह  है
 कि  व्यापारी  रेलवे  से  माल  भेजने  में  अपने  को

 मुतमईन  महसूस  करे  ।  अगर  आप  व्यापारी
 को  यह  यकीन  दिला  दें  कि  उसका  माल  वक्‍त
 पर,  महफूज  पहुँच  जायगा  और  उसको
 परेशानी  नहीं  होगी,  कुछ  बदनाम  रेलवे
 एम्पलाइज  नाजायज  तौर  पर  उसको  तंग
 नहीं  करेंगे,  तो  इससे  रेलवे  का  गुड्स  ट्रेफिक
 बढ़  सकता  है  |  चन्द  सालों  से  रेलवे  गुड्स
 ट्रेफिक  की  आमदनी,  जो  पसेण्जर  ट्रेफिक
 से  ज्यादा  होनी  चाहिए,  बहुत  गिरी  है  और

 यह  बढ़  सकती  है  अगर  आप  व्यापारी  को
 इन  बातों  की  तसल्ली  करा  दें।  व्यापारी
 आज  रोड-ट्रेफिक  की  तरफ  क्‍यों  जा  रहा
 है  ?  इसलिये  कि  रेलवे  में  उसको  परेशानी
 होती  है,  उसका  माल  चोरी  होता  है,  वक्‍त
 पर  नहीं  पहुँचता  है।  अगर  ये  दिक्‍्कतें
 दूर  हो  जायें  तो  इससे  रेलवे  की  आमदनी
 कई  गुना  बढ़ेगी
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 सभापति  महोदय,  मंत्री  साहब  ने  अपने
 भाषण  में  एक  जगह  ज़िक्र  किया  है  कि  रेलवे
 में  9  लाख  लोग  टिकटलेस-ट्रवलिंग  हर
 महीने  करते  हैं।  एक  बार,  जब  मैं  इस
 पालियामेंट  में  नहीं  आया  था,  मैं  एक  थर्ड-
 क्लास  के  डिब्बे  में  सफर  कर  रहा  था  |  उस
 डिब्बे  में  एक  टिकट-चेकर  आया  और  एक
 भाई  जो  मेरे  नजदीक  बंठे  हुए  थे,  उन  से
 टिकट  मांगा  ।  उन्होंने  कहा  कि  मेरा  टिकट
 फलां  टिकट  चेकर  के  पास  है  ।  उस  टिकट  चेकर
 ने  कहा--हां,  कई  मुसाफिरों  के  टिकट  मेरे
 पास  भी  हैं  ।  इस  तरह  से  वे  एक  दूसरे  का
 नाम  ले  लेते  हैं  ओर  टिकट  नहीं  काटे  जाते।
 आपने  कहा  है  कि  9  लाख  टिकटलेस  ट्रवलिंग
 होता  है  यह  आपके  आंकड़े  है,  लेकिन  मेरे
 ख्याल  से  इससे  कहीं  ज़्यादा  टिकटलेस
 ट्रेवलिंग  होता  है।  जहां  हम  रेलवे  मुला-
 ज़मीन  के  लिए  आप  से  मांगे  करते  हैं,  उनको

 सहूलियतें  दिलाने  की  कोशिश  करते  हैं,  वहां
 हम  उन  को  भी  समभते  हैं  कि  इस  किस्म
 की  चोरी  देश  के  साथ  बेईमानी  है,  धोखा
 है,  यह  हटनी  जाहिए  ।  मैं  आपसे  भी  निवे-
 करना  चाहता  हूं  कि  इस  किस्म  के  मामलों
 में  आप  सख्त  कदम  उठायें,  जो  इस  किस्म
 के  निकम्मे  आदमी  हैं  उनको  सख्त  से  सख्त
 सजा  दी  जाए।  टिकटलेस  ट्रेवलिंग  के  बारे
 में  नाइईंन  इण्डिया  के  एक  मशहूर  अखवार
 की  ओपीनियन  मैं  आपके  सामने  पढ़  कर

 सुनाता  हूं।  1  फरवरी  के  आपने  लीडिग
 आटिकल  में,  जिसका  हैडिंग  “रेल-सिकनेस”
 है,  ''ट्रिब्यूर'  लिखता  है  —

 “*Making  the  railways  a  custom-oriented
 service  would  remain  a  pious  hope  so
 long  as  it  docs  not  cease  to  be  revenue-
 Oriented  and  accident-prone.""

 दूसरे  हिस्से  में  वहू  कहते  हैं---
 “Whether  this  ticketless  travelling  on
 such  a  large  scale  is  possible  without
 collusion  or  connivance  from  at  least
 a  section  of  those  whose  duty  it  is  to
 prevent  it  is  worth  enquiring.  If  the
 menace  cannot  be  curbed,  it  would  be
 a  good  idea  to  throw  open  the
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 railways  for  free  travel  by  all  and  Ict
 the  general  taxpayer  pay.”

 मेरा  आपसे  अनुरोध  है  कि  आप  कुछ  ऐसे
 कदम  उठायें,  जिससे  टिकटलेस  ट्रेवलिग
 खत्म  हो  जाय  ।

 सभापति  महोदय,  रेलवे  में  मुसाफिरों  की
 तादाद  में  कमी  होने  का  एक  कारण  यह  भी

 है  कि  मुसाफिरों  को  यह  पता  नहीं  होता  है
 कि  वह  वक्‍त  पर  अपनी  मन्जिल  पर  पहुंच
 जायेंगे  |  इस  सिलसिले  में  एक  दिलचस्प
 मिसाल  आपके  सामने  रखना  चाहता  हूं--
 पिछले  साल  26  अप्रैल  को  इस  संसद  के  दो
 सदस्यों श्री  बृजभूषण  लाल  और  श्रीमती  नायर
 --को  कच्छ  सत्याग्रह  के  सिलसिले  में  जाना
 था।  गाड़ी  रात  को  ग्यारह  या  साढ़े
 ग्यारह  बजे  दिल्ली  रेलवे  स्टेशन  से  जाती
 थी।  आदरणीय  गौयल  जी  संसद  सदस्य
 उन  को  स्टेशन  पर  छोड़  आये  और  उन्होंने
 अपना  बिस्तरा  लगा  लिया,  इस  ख्याल  से
 कि  गाड़ी  अब  रवाना  होने  वाली  है।  जिस
 वक्‍त  सुबह  उन  की  आंख  खुली  तो  उन्होंने
 पूछा  कि  यह  कौन  सा  स्टेशन  है।  तो
 पास  के  एक  साथी  ने  फरमाया  कि  अभी
 दिल्ली  ही  है,  गाड़ी  वहां  से  चली  ही  नहीं
 है।  यह  हकीकत  है,  मैं  डंट  दे  रहा  हूं--
 26  अप्रैल,  968  का  वाक्‍या  है  |

 डा०  राम  सुमाग  सिह :  पहली  अप्रैल

 नहीं  थी  ।
 श्री  सूरज  मान  :  मेरा  आप  से  यह  निवेदन

 है--रेल  कहीं  पर  लेट  हो  जाय  तो  वह  और
 बात  है,  लेकिन  जहां  से  रेल  को  रवाना  होना
 है,  वहां  से  रवाना  ही  न  हो,  यह  बड़ी  अजीब
 बात  है,  वहां  से  रवाना  होने  में  लेट  नहीं
 होनी  चाहिये  1

 मैंने  रेलवे  में  चोरी  की  कुछ  मिसालें  पिछले
 साल  दी  थीं,  वे  खास  तौर  से  रेलवे  के

 अमृतसर  वकंशाप  के  बारे  में  थीं।  मैं
 जानना  बाहूंगा  कि  उन  के  बारे  में  क्‍या
 कार्यवाही  हुई  है।  मैंने  उस  दफ़ा  बड़े
 क॒न्क्रीट  केसेज़  आप  के  सामने  रखे  थे  ।  इस
 बार  रेलवे  में  बेस्टेज  की  एक  और  मिसाल
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 आपके  सामते  रखना  चाहता  हूं  एस्टीमेट्स
 कमेटी  ने  भी  इस  को  कोट  किया  है।
 हावड़ा-बर्द वान  लाइन  सेवड़ाभुली  तारकेहवर
 लाइन  का  इलैक्ट्रिफिकिशन  होना  था,  पहले
 उस  पर  डी.  सी.  करेन्ट  के  लिये  फिटिंग  की
 गई,  उस  के  बाद  ए.  सी.  करेन्ट  का  फिटिंग

 हुआ  और  इस  सिलसिले  में  गवनंमेन्ट  को
 साढ़े  सात  करोड़  रुपये  का  नुकसान  हुआ
 मैं  जानना  चाहता  हूं  कि  इसके  लिये  कौन
 जिम्मेदार  है।  टिकटलेस  ट्रेवलिग  के  लिये
 पब्छिक  ज़िम्मेदार  है,  लेकिन  इस  किस्म  की
 धांधली,  फ्राड  और  बदइन्तज़ामी  को  देख
 कर  लोग  टिकटलेस  ट्रेवलिंग  को  भी  भूल
 जायेंगे।  मेरा  निवेदन  यह  है  कि  आप  इस
 ढांचे  को  थोड़ा-स  कसिये  ताकि  रेलवे  इस
 नुकसान  से  महफूज़  हो  सके  |

 एक  अजीब  सी  बात  है  जो  कि  मैंने  अख-
 बारों  में  पढ़ी  है।  बम्बई  में  रेलवे  टिकटों  की
 ब्लैक-मार्के टिग  होती  है  |  मैं  उसकी  तफसील
 में  नहीं  जाना  चाहता  हूं,  इतना  ही  निवेदन
 करना  चाहता  हूं  कि  ऐसे  एकदामात  उठाये
 जाएं  जिनसे  रेलवे  टिकटों  की  ब्लैक-मार्के टिंग
 न  हो  सके  ।  अभी  तक  यह  बीमारी  बम्बई
 तक  ही  महदृद  है  लेकिन  आगे  चल  कर  यह
 बीमारी  दूसरी  जगहों  पर  भी  फल  सकती  है।

 एक  बात  मैं  यह  कहना  चाहता  हूं  कि
 हरियाणा  और  पंजाब  के  लोगों  की  बहुत
 अर्से  से  यह  मांग  चल  रही  है  कि  जगाधरी-
 चंडीगढ़  और  चंडीगढ़-लुधियाना  को  लिक
 किया  जाये  लेकिन  रेल  मंत्रालय  सिर्फ  तिफल
 तसलल्‍्ली  देकर  ही  इस  मांग  को  टाल  देता  है  1

 श्री  रणधीर  सिह:  रोहतक  से  पानीपत
 को  भी  लिंक  किया  जाये  t

 श्री  सूरज  मान  :  जी  हां,  रोहतक  से  पानी-
 पत  को  लिंक  करने  की  मांग  का  भी  मैं
 समथन  करता  हूं  -  इसके  अलावा  देहली  से
 अम्बाला  वाया  करनाल,  यह  जो  लाइन  है
 इसको  डबल  किया  जाये।  मुसाफिरों  के
 अलावा  यह  लाइन  स्ट्रंटेजिक  प्वाइन्ट  से  भी
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 बहुत  जरूरी,  है  -  इस  काम  को  लाजिमी  तौर
 पर  होना  चाहिए  :  इसके  अलावा  एक  मांग
 मैं  और  आपके  सामने  रखना  चाहता  हूं  V
 गोहाना-पानीपत  रेलवे  लाइन  को  रेस्टोर
 किया  जाये  ।  मौहरी  में  जो  सबसे  बड़ा  रेलवे
 एक्सीडेण्ट  हुआ  था,  जिसके  लिए  इंक्वायरी
 कमेटी  भी  बैठी  थी  और  शायद  उस  कमेटी
 ने  इस  बात  का  इशारा  किया  था  कि  इस
 डिवीज़न  में  एकक्‍्सीडेन्ट  का  कारण  यह  है  कि
 यह  डिवीज़न  बहुत  बड़ा  डिवीजन  है  ।  उसके
 बाद  यह  फंसला  भी  हो  गया  था  कि  दिल्ली
 डिवीजन  को  बांट!  जायेगा  और  नया  अम्बाला
 डिवीजन  बनाया  जायेगा  लेकिन  इस  देहली
 डिवीजन  के  आफिसस  देहली  से  बाहर  निक-
 लना  नहीं  चाहते  हैं  इसलिए  उस  फंसले  को
 इम्प्लीमेन्ट  नहीं  करते  हैं  ।  मेरा  आपसे  यह
 निवेदन  है  कि  अम्बाला  डिवीजन  को  एक
 सेप्रेट  डिवीजन  बनाया  जाये  ताकि  वहां  का
 इन्तजाम  सुधर  सके।  अगर  यह  डिबीजन
 अम्बाला  में  हो  जायेगा  तो  उसके  दरवाजे
 खटखटा  कर  कोई  न  कोई  सहूलियतें  पा
 सकेंगे  |

 बनर्जी  साहब  ने  अभी  राजधानी  एक्सप्रेस
 के  बारे  में  कहा  था।  आज  ही  मुझे  पता
 चला  है  कि  उसका  किराया  कितना  होगा  |
 उसमें  सिर्फ  दो  कटेग्रीज़  रखी  गई  हैं,  एक  तो
 फर्स्ट  क्लास  और  दूसरी  थर्ड  क्लास  1  फर्स्ट
 क्लास  का  किराया  280  रुपये  रखा  गया  है
 और  थर्ड  क्लास  का  किराया  90  रुपये  रखा
 गया  है।  अगर  रेलवे  मंत्रालय  का  अनुमान
 यह  हो  कि  इसमें  व्यापारी  और  ऊंचे  तबके
 के  लोग  ही  सफर  करेंगे  तो  वहू  गलमफहमी
 में  हैं।  304  रुपये  खर्च  करके  तो  वे  लोग
 दो-तीन  घंटे  में  वाई  एयर  दिल्ली  से  कलकत्ता

 पहुंच  जायेंगे,  फिर  7  घंटे  वे  रेल  द्वारा
 बर्बाद  क्‍यों  करेंगे  ? अगर  सरकार  का  मकसद
 अवाम  को  सहूलियत  देने  से  है  तो  फिर  जैसी
 कि  मांग  की  गई  है,  कानपुर  के  लोगों  को
 भी  सहूलियत  दी  जाये,  जो  कि  आपने  अभी
 दी  नहीं  है  क्योंकि  उनको  कलकते  तक  का
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 टिकट  खरीदना  पड़ंगा।  ताज्जुब  की  बात
 यह  है  कि  इस  ट्रेन  के  कानपुर  में  रुकने  के
 बावजूद  भी  यह  सहूलियत  नहीं  दी  गई  है  1

 SHRI  5.  M.  BANNERJI:  On  a  point
 of  personal  explanation.  What  I  said
 this  afternoon  was  that  it  is  stopping  for
 ten  minutes  at  Kanpur  for  other  purposes
 but  no  passenger  can  get  down  and  no
 passenger  can  board.  This  is  a  peculiar
 thing.  This  will  be  known  as  Viccroy’s
 Special.  That  is  my  request  and  should
 be  considered  most  favourably.

 श्री  सुरण  मान  :  अब  मैं  एक  बहुत  जरूरो
 प्वाइन्ट  की  तरफ  आता  हूं  t  मंत्री  महोदय
 जब  अपना  भाषण  दे  रहे  थे  तो  मुझे  उम्मीद
 थी  कि  इसमें  मुलाजिमों  के  लिए  भी  कुछ
 किया  जायगा  लेकिन  उनके  भाषण  को  सुनने
 के  बाद  मुझे  बड़ी  मायूसी  हुई।  मैं  यह  महसूस
 करता  हूं  कि  वह  मुलाजिमीन  जिनके” बल
 पर  रेलवे  की  एफीशिएन्सी  बढ़ाने  की  बात
 की  जाती  है  उनके  लिए  कुछ  भी  नहीं  किया
 गया  है,  उनकी  हालात  को  सुधारने  के  लिए
 रेलते  इम्प्लाइज  के  लिए  आप  एक  सेप्रेट
 वेज  बोर्ड  मुकरंर  कीजिए  यहां  पर  कुछ
 भाइयों  ने  जो  यह  मांग  उठाई  है  कि  रेलवे
 बोर्ड  को  एवालिश  किया  जाये,  मैं  इस  मांग
 का  समर्थन  करता  हूं  और  उसपर  तो  मैं
 ज्यादा  नहीं  कहना  चाहता  लेकिन  इतना
 जरूर  कहना  चाहता  हूं  कि  रेलवे  बोर्ड  को
 एवालिश  करने  के  बाद  एक  आटोनामस
 रेलवे  कारपोरेशन  की  स्थापना  की  जाये
 जिसमें  प्रेसेन्‍्जर्स,  रेलवे  इम्प्लाज,  मेम्बर
 पालमेंट  और  विजनेस  कम्युनिटी  के  रिप्रे-
 जेन्टेटिव  हों,  जिसके  जरिए  से  रेलवे  के  ढांचे
 को  टीक  ढंग  से  चलाया  जा  सके  ।

 सभापति  महोदय,  एलक्शन्स  के  थोड़े  दित
 पहले  8  जनवरी  को  गवर्नमेंट  ने  एलान  किया
 था  कि  हडताल  की  वजह  से  जिन  मुलाजमीन
 के  खिलाफ  मुकदमात  थे  या  जो  अन्डर
 सस्पेन्शन  थे,  उनको  वापिस  ले  लिया  जायेगा
 लेकिन  मैं  समभता  हूं  वह  महज  एक  एलेक्शन
 प्रोपेगेन्डा  था  ।  क्योंकि  उस  एलान  के  बाव-
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 जद  आजतक  एक  भी  सस्पेन्डेड  मुलाजिम  को
 सस्पेन्शन  से  रिलीज  नहीं  किया  गया  या
 निकाले  गये  किसी  भी  नौकरी  से  मुलाजिम
 को  वापिस  नहीं  लिया  गया  है।  इहलिए  मेरा
 निवेदन  है  कि  9  सितम्बर  968  को  जो
 हड़ताल  हुई  थी,  उसमें  जो  मुलाजिम  विक्टि-
 माइज़  किए  गये  थे  उनको  फिर  से  काम  पर
 वापिस  लिया  जाये  ताकि  रेलवे  के  काम  में
 नार्मेलसी  आ  सके  |

 इसके  अलावा  मुझे  यह  भी  निवेदन  करना
 है  कि  हड़ताल  के  कारण  रेलवे  इम्प्लाइज़  की
 जिन  यूनियन्स  का  रिकग्निशन  विदड़ा  कर
 लिया  गया  था,  वह  रिकश्निशन  उन्हें  वापिस
 मिलनी  चाहिए  i  इसके  अलावा  रेलवे
 इम्प्लाइज़  की  कुछ  यूनियन्स  ऐसी  हैं  जोकि  अभी
 तक  रिकग्नाइज्ड  नहीं  है  इसलिए  इस  बात
 को  देवकर  कि  ज्यादा  रेलवे  इम्प्लाइज़  किस

 यूनियन  के  हाथ  में  है,  उन  यूनियन्स  को  भी
 रिकग्नाइज  किया  जाये।  और  हड़ताल  की
 वजह  से  जिन  यूनियन्स  का  रिकग्निशन
 विदड़ा  कर  लिया  गया  है  वह  वापिस
 किया  जाये  |

 एक  बात  मैं  यह  कहना  चाहता  हूं  कि  इस
 देश  के  मुखतलिक  अदारों  में  काम  करने  वाले
 40  लाख  मजदूरों  को  राइट  आफ  वोनस
 है  ।  आपके  जरिए  से  रेल  मंत्री  से  मेरा  यह
 निवेदन  है  कि  रेलवे  इम्प्लाइज़  को  भी  राइट
 आफ  बोनस  होना  चाहिए।  बोनस  के  सिल-
 सिले  में  कई  दफा  लोग  यह  कहते  हैं  कि  यह
 तो  प्राफिट  दोरिंग  है,  लेकिन  आज  की
 एक्चुअल  वेजेज़  के  आधार  पर  तो  जो  बेजेज़
 हैं  वह  लिविंग  वेज  से  भी  कम  है  और  इस
 तरह  से  वह  प्राफिट  दोयरिंग  की  बजाय
 सप्लीमेंट्री  या  डेफडे  वेजेज़  हैं।  ऐसी  हालत
 में  उनको  राइट  आफ  बोनस  जरूर  होना
 चाहिए।

 मुझे  कहने  को  तो  बहुत  कुछ  था  लेकिन
 क्त  की  कमी  के  कारण  मैं  यही  कहना
 चाहता  हूं  कि  हडताल  की  वजह  से  जो
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 विक्टिमाइजेशन  किया  गया  है  डसको  खत्म
 करना  चाहिए।

 अन्त  में  एक  बात  और  कहना  चाहता  हूं  ।
 कुछ  दिन  पहले  हम  पुनाचा  साहब  से  मिलने
 गये  थे,  सभापति  जी  भी  हमारे  साथ  थे--

 हमने  उनसे  निवेदन  किया  था  कि  रेलवे
 डिपार्ट मेंट  में  दोड्यूत्ड  कास्ट  इम्प्लाइज  के
 साथ  बड़ी  ज्यादती  हो  रही  है  ।  मैं  नाम  नहीं
 लेना  चाहता  लेकिन  यह  बताना  चाहता  हूं
 कि  एक  शेड्यूल्ड  कास्ट  रेलवे  अफसर  ऐसे
 हैं  जोकि  2)  साल  से  क्लास  वन  आफिसर  हैं
 और  उनको  कोई  एडवर्स  णन्ट्री  भी  नहीं
 मिली  हुई  है  लेकिन  सुपर्सीड  किया  जा  रहा
 है,  50  जूनियर  आदमियों  ने  उनसे  ऊपर
 तरक्की  ले  लो  है  लेकिन  वे  वहीं  पर  पड़  हैं  1
 इसी  प्रकार  से  एक  दूसरे  आफिसर  हैं,  उनका
 नाम  भी  मैं  नहीं  लेना  चाहता,  उनको  तर-
 ककी  से  इसलिए  रोका  जा  रहा  है  कि  उनकी
 क्वालिफिकेशन  के  मुताल्लिक  भगगड़ा  है।
 जिस  इ स्टीट्यूशन  से  उन्होंने  इम्तहान  पास
 किया  है  वह  इंस्टीट्यूशन  कहता  है  कि  यह
 क्वालिफिकेशन  पूरी  है  लेकिन  रेलवे  बोर्ड
 कहता  है  कि  यह  क्वालिफिकेशन  पूरी  नहीं
 है  और  इसलिये  उनकी  तरक्की  को  रोका
 जा  रहा  है  |  इसलिये  मेरा  आपसे  यह  निवे-
 दन  है  कि  कम  से  कम  जो  आपकी  नोटिस  में
 आये  उसमें  शेडयूल्ड  कास्ट  इ्म्प्लाइज  के
 साथ  इस  तरह  से  ज्यादती  न  होने  पाये  ।

 SHRI  N.  R.  LASKAR_  (Karim-
 gang):  Mr.  Chairman,  Sir,  we  are
 really  glad  and  happy  thet  Dr.  Ram
 Subhag  Singh  has  come  back  to  the
 Railway  Ministry.  We  have  seen  him
 and  his  action  also  when  he  was  the
 Railway  Minister  and  we  have  great
 expectations  that)  under  his  guidance
 the  Railway  administration  and  the
 Railway  Board  wil)  improve,  against
 which  there  is  so  much  criticism.  He
 is  a  lovable  perso.rality  and,  I  hope,  as
 the  Railways  which  is  concerned  with
 lakhs  and  lakhs  of  our  pcople  and  that
 is  why  so  many  hon.  Members  take
 interest  in  it,  he  will  look  into  all  the
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 suggestions  they  offer  and  try  to  implc-
 ment  them.

 B:fore  I  come  to  the  Railway  Budget,
 I  take  this  opportunity  to  narrate  one
 incident  that  occurred  recenly  in  my
 coastituency  at  Badharpur.  There  805९
 some  dispute  between  some  Railway
 Protection  Force  p:rsoanel  and  075
 vegetable  vendor.  The  public  sided
 with  the  vendor.  But  these  mad  p:ople
 opencd  fire  and  killed  two  youngmen
 of  that  area.  था  cach  and  every  indi-
 vidual  are  aggrieved.  It  has  created  so
 much  of  commotion  in  that  area.  The
 demand  of  the  p:ople  is  that,  over  and
 above  the  police  case  that  was  taken,
 up,  there  should  be  a  detailed  investi-
 gation  into  the  matter,  We  also  de-
 mand  that  some  sort  of  relief  should  bz
 given  to  the  affected  families.

 Coming  to  the  Railway  Budget,  I
 welcome  it  because  it  has  not  proposed
 any  new  levy  on  the  railway  users.
 This  is  all  the  moze  important  because
 repeatedly,  year  after  year,  there  has
 been  an  increase  in  the  railway  fares
 and  freights,  an  usual  thing,  in  the  last
 few  years

 In  this  year’s  budget,  the  hon.
 Minister  has  not  proposed  any  levy.
 We  must  congratulate  him  on  that.  But
 we  must  also  see  one  thing.  During  the
 last  20  or  22  years,  how  many  times
 have  the  railway  fares  been  increased  ?
 If  |  remember  aright,  this  was  done  not
 less  than  ten  times.  Therefore,  the
 saturation  point  has  come  and_  there
 will  be  no  justification  for  any  more
 increase  in  future.

 Another  bright  aspect  of  this  year's
 budget  is  that  the  Railway  Minister  has
 shown  a  little  bit  of  surplus,  about
 Rs.  2  crores.  Even  in  the  fast  year  it
 was  a  surplus  budgct,  with  a  surplus
 of  Rs.  Il  crore,  but  ultimately  that  sur-
 plus  turned  out  to  be  a  deficit  one  to
 the  extent  of  Rs.  10°  crores.  Therefore,
 I  would  request  the  Railway  Minister
 to  see  this  docs  not  happen  in  the  cur-
 rent  year  also;  he  should  tighten  up
 the  administration,  so  that  the  little
 surplus  that  has  been  shown  is  at  Icat
 achieved,.....
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 aft  pea  wa  कछुवाय  (उज्जन)  :  मैं
 आपकी  व्यवस्था  चाहता  हूं  ।  इतना  सुन्दर
 भाषण  हो  रहा  है  लेक्नि  सदन  में  गणपूर्ति
 नहीं  है  ।

 MR.  CHAIRMAN  :  The  bell  is  be-
 ing  rung...

 Now  there  is  quorum.  The  hon.
 Member  may  resume  his  speech,

 SHRI  N.  7२.  LASKAR  :  I  was  say-
 ing  that  the  Railway  Minister  should
 sce  that  the  little  surplus  that  he  has
 shown  in  the  Budget  is  achieved.

 We  arc  also  glad  that  the  Minister
 was  able  to  give  us  a  hopeful  picture
 during  the  Fourth  Plan  period,  and,
 because  of  the  revival  of  industrial  growth
 and  the  agricultural  break-through  in  the
 country,  he  told  us  that  the  original
 freight  traffic  would  increase  by  at  least
 40  per  cent  during  the  course  of  the  next
 five  years.  One  thing  that  I  would  like
 to  point  out  here  is  this.  To  be  opti-
 mistic  is  good,  but  at  the  same  time
 the  Railways  should  also  try  to  be
 realistic  in  fixing  up  the  target  of  railway
 goods  traffic.  What  has  been  the  per-
 formance  of  the  Railways  during  the  last
 Third  Plan  pzriod  ?  The  total  target
 that  was  fixed  to  be  carried  by  railways
 was  249  million  tonnes  ;  this  is  for  general
 goods  traffic,  but  only  about  203  million
 tonnes  were  achieved.  So,  this  tendency
 of  overestimating  the  traffic  requirements
 and  pushing  up  the  investment  must  be
 stopped  immediatcly.  The  Railways
 themselves  have  admiltcd  that  they  have
 fo  proper  agency  as  such  to  work  out
 the  rail-transport  estimates.

 In  view  of  all  this  I  suggest  that  they
 must  modernise  their  procedure  and  try
 to  improve  so  that  a  more  realistic
 vicw  can  be  taken  and  our  scant  resour-
 ces  can  be  utilised  for  some  other  deve-
 Icpment  purposes,  instead  of  being  block-
 cd.  During  the  course  of  these  years,
 the  income  of  the  railways  had  gone  up
 but  along  with  if  the  working  expendi-
 ture  had  gone  up  tremendously  and
 again  we  find  two-thirds  of  this  working
 expenditure  had  been  on  staff  alone.
 But  consequently  the  increase  in  working
 expenses  had  not  Icd  to  an  increase  in
 the  amenities  of  the  railway  users.
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 There  is  still  over-crowding,  late  run-
 ning  of  trains,  poor  quality  catering
 and  want  of  safety  and  other  things.
 Som:  of  these  ills  are,  regrettably,
 increasing.  The  late  running  of  trains
 besides  being  bad  in  itself  irritates  the
 travelling  public  and  upsets  their  whole
 programm:.  Things  can  b:  improved
 by  prop:r  minag:m:nt  and  sup:rvision,
 but  that  is  not  done.  There  was  a  time
 when  people  used  to  correct  their  watches
 on  sceing  trains.  What  is  the  position
 now?  Peonle  will  thank  God,  even  if
 atrain  reaches  its  destination  late  by
 one  or  two  hours.  Som:  small  am:nities
 could  be  provided  without  much  expzndi-
 ture  or  difficulty.  For  instance,  on  27th
 January  when  we  were  travelling  by  Kalka
 mail  to  Calcutta  there  was  no  light  in
 the  compartment  and  by  the  grace  of
 Railways  we  had  candle  light  dinner
 in  the  train.  Som:  in  the  compartment
 remarked  that  this  was  not  the  rare
 occasion  ;  on  earlier  occasions  in  the
 same  train  they  had  similar  exp:riznces.
 Ifthis  happens  ia  prestige  trains  running
 between  Delhi  and  Calcutta,  the  fate  of
 trains  in  the  branch  lincs  can  better
 be  imagincd.  The  Hon.  Minister  is  a
 dynamic  person  and  I  hope  he  would
 look  into  all  these  things  and  try  to
 correct  things.  Then  again,  in  my  area
 there  is  a  hill  section,  the  railway  the
 line  between-Badarpur  and  Lumding
 which  is  about  00  miles  in  length  and  it
 has  about  37  tunnels.  Our  only  demand
 was  that  there  should  be  a
 diescl  engine  on  passenger  trains
 as  people  get  suffocated  by  the  smoke
 coming  from  ordinary  steam  engines
 while  passing  through  the  tunnels.  People
 who  had  travelled  in  that  line  will  feel  it.
 Routine  bureaucratic  typ:  answers  that
 the  engines  are  not  available  are  given  ;
 previously  the  pet  reply  was  that  it  was
 not  fit  for  dicselisation.  Now  they  say
 engines  are  not  available.  It  must  be
 provided  for  the  comfort  of  the  public.

 One  of  the  uneconomic  lines  talked  of
 lies  in  my  constituency  i.e.,  is  Katakhal
 Lalaghat  branch  line.  It  is  a  line
 owned  by  a  private  company.  We  have
 been  demanding  that  the  railways  should
 take  it  up.  They  say  it  is  unremuncra-
 tive.  How  can  it  be  remunerative  ?
 There  is  not  a  single  station  with  a
 covered  platform  ;  there  is  no  overhead
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 shed  ;  no  facility  of  water  0  light.  The
 same  old  engine  is  pulling  the  same  old
 train,

 How  can  you  expect  it  to  be  remune-
 rative  without  investment?  The  old
 engines  and  the  old  track  should  be
 replaced.  I  would  request  him  to  look
 into  these  details  and  rectify  these  small
 defects.  If  that  is  done,  this  brand
 line  also  will  become  a  remunerative
 one.

 Coming  to  the  N.F.  railway  zone,
 which  covers  the  North  Eastern  and  the
 eastern  area,  it  is  very  backward  so
 far  Railways  is  concerned  and  it  should
 be  the  endeavour  of  the  railways  to  open
 up  the  far-flung  areas  in  the  region.  If
 this  is  done,  it  will  create  a  feeling  of
 oneness.  A  survey  has  been  done  for  a
 tailway  line  to  go  right  up  to  the  Mani-
 pur  border  but  no  further  action  was
 taken.

 On  the  other  side,  the  railhead  from
 Dharmanagar  should  be  extended  right
 up  to  Agartala  in  Tripura.  A  Survey
 has  been  done,  but  no  provision  has
 been  made  for  extending  the  railwayline
 to  that  border  areca.  I  hope  the  Rail-
 way  Minister  will  look  into  it  and  will
 concentrate  more  on  these  —  border
 areas,

 S»  far  as  the  creation  of  new  divi-
 sions  in  N.F.  Railway  is  concerned,  they
 have  upgraded  som:  districts  into  divi-
 sions,  but  only  one  of  them  falls  within
 Assam  State  proper.  Our  claim  is  that
 two-thirds  of  NF  =  railway  runs  through
 Assam  and  therefore,  we  want  more
 division  to  be  given  to  Assam.  I  hope
 the  Minister  will  consider  this  also.  It
 is  our  experience  that  many  times  hon.
 members  bring  genuine  cases  to  the
 notice  of  the  authorities  no  action  is
 taken.  I  want  to  give  a  concrete  case.
 I  brought  a  genuine  case  of  a  sub-caste
 employee  to  the  notice  of  the  GM
 of  the  NF  railway,  but  I  am  sorry
 to  say  hc  has  not  had  the  courtesy  to
 reply  to  my  letter.  Yet,  not  to  speak  of
 giving  relicf  to  the  employce.

 sit  ओंकार  राल  बेरबा  (कोटा)  :  सभा-
 पति  महोदय,  हाउस  में  कोरम  नहीं  है।
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 MR.  CHAIRMAN  :  The  bell  is  being
 Tung...Now  there  is  quorum.  He  may
 continue.

 SHRI  N.R.  LASKAR:  Lastly,  Sir,
 T  would  like  to  congratulate  the  Hon.
 Minister  for  having  introduced  the
 Rajadhani  Express  between  Delhi  and
 Calcutta.  We  hope  this  sort  of  sup:rior
 trains  will  also  be  introduced  in  other
 far-flung  areas,  In  our  N.F.  Railways
 even  the  mail  trains  do  not  move  faster
 than  20  kilometres  an  hour.  There  should
 be  an  endeavour  to  speed  up  the  trains
 in  those  areas.  If  that  can  be  done  then
 only  the  introduction  of  Rajadhani
 Express  will  serve  its  purpose.

 SHRI  NAMBIAR  (Tiruchirappali)  ;
 Mr.  Chairman,  Sir,  I  have  carefully
 gone  through  the  long  speech  made  by
 the  new  Railway  Minister.  I  have  all
 the  respect  for  him.  I  see  that  there
 is  a  little  change  from  the  previous
 mode  of  talking.  The  change  that  I
 find  is  this,  that  in  his  spzech  he  never
 talks  of  deficit.  He  has  substituted  that
 word  with  ‘shortfall’  and  ‘gap’,  I  was
 very  much  opposed  to  the  so-called
 deficit  because  it  was  really  not  there.
 These  deficits  are  man-made,  artificial
 deficits  for  particular  purposes.  Now
 they  have  changed  it  and  if  after  this
 change  they  are  going  to  bring  in  the
 real  change  in  the  railway  economy,
 tailway  business  and  accounting  then  I
 welcome  it.  Othcawise  this  change  has
 no  meaning.

 I  cannot  understand  when  pcople  say
 that  railway  earnings  are  not  improving.
 You  will  see  from  the  gross  revenucs
 received  that  for  the  year  ending  March
 968  it  was  Rs.  ‘B18  crores  and  the
 tevised  estimate  for  year  ending  March
 969  is  Rs.  902  crores.  That  is  som--
 thing  like  Rs.  84  crores  more  in  one
 year.  The  estimated  budget  for  the  next
 year,  for  the  year  ending  March  1970,  is
 Rs.  947  crores.  Thatis  Rs.  45  crores
 more  than  the  current  year.  That  shows
 that  the  railways  earnings  are  on  the
 increase.  What  is  the  capital  that  we
 have  already  put  in  ?  It  is  Rs.  2900
 crores  and  we  have  reached  almost
 Rs.  000  crores  of  gross  earnings  a  year.

 All  this  is  dons  by  repzated  increase
 in  fares  and  freights.  That  is  the  reason
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 why  we  say  that  further  increase  in  fares
 and  freights  is  not  reasonable.  It  is
 another  taxation  which  is  being  done
 through  the  back-door.  What  Shri
 Morarji  Desai  cannot  do  in  the  General
 Budget  he  does  through  the  Railway
 Minister  here  and  mops  up  that  money
 for  the  general  revenues.  This  is  the
 practice  they  were  following  all  these
 years.  This  year  they  did  not  do  it
 for  their  own  reasons.  Mainly,  because
 they  found  that  it  does  not  work.
 Last  ycar  when  there  was  a  deficit  of
 Rs.  31  crores  they  increased  the  fares
 and  freights.  What  was  the  result  ?
 They  could  not  get  Rs.  3!  crores  but
 could  get  only  Rs.  2  crores—Rs.  0
 crores  less.  Therefore,  by  mere  increase
 in  fares  and  freights  periodically  you
 will  not  get  more  money.  That  they
 have  understood  and  they  have  stopped
 doing  it  for  this  year.

 But  there  is  a  danger.  In_  his
 speech  he  made  a  reference  specially  that
 several  cost  studies  are  being  done.  He
 has  said  it  in  paragraph  7  of  his  speech
 on  page  I].  It  is  a  very  calculated  and
 carefully  worded  speech.  Our  Hon.
 friends  are  asking  fora  train  here  or  a
 train  there,  for  water  in  the  tap  or  bath
 room  and  so  on.  They  do  not  realise  the
 real  malady  which  is  getting  round  their
 neck.  In  paragraph  I7  he  says  :

 HAS.  the  House  is  aware,  the
 Railway  Board  had  initiated  some
 time  ago  several  cost  studies  into
 various  aspects  of  railway  work-
 ing.  The  results  of  these  studics
 have  become  available  now  and
 the  question  of  rationalising  the
 fare  and  freight  structure  has  been
 under  examination  by  a_  senior
 officer  of  the  rank  of  Additional
 Mcembcr."’

 Then,  at  the  end  he  says  :
 “While  undertaking  the  rationalisa-
 tion  of  the  freight  and  fare  struc-
 ture  on  these  lincs,  it  should
 also  be  possible  to  raise  resources
 for  meeting  the  devclopment
 tequirem:nts  of  the  railways  and
 of  the  cconomy.*’

 6  hrs.
 This  clearly  indicates  that  after  the

 cost  studies  are  over,  they  are  going  to
 Prescribe  another  inerease  in  fares  and
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 freights  so  as  to  get  money  for  ‘‘deve-
 lopm:ntal  purpsses  and  for  the  gencral
 economy”.  It  is  a  clear  and  categori-
 eal  promise  that  another  rise  is  in  the
 offing.  Then,  in  another  paragraph  of
 his  speech,  he  says  that  developmental
 expenditure  to  the  tune  of  Rs.  45.80
 crores,  which  could  not  be  subscribed
 by  the  current  revenues,  has  to  be  met
 by  a  loanfrom  the  general  exchequer
 ata  certain  rate  of  interest  and  that  it
 will  have  to  be  repaid.  It  means  that
 we  will  have  to  find  money  for  its  re-
 payment  as  well.

 All  told,  it  is  clear  that  3  serious
 thinking  is  taking  place  in  the
 Board  Office....  do  not  know  whether
 it  is  with  the  connivance  of  the  Finance
 Ministry  or  not...for  an  all-round
 increase  in  farcs  and  freights.  This  is
 my  apprehension  after  reading  his
 speech.  If  that  is  his  thinking,  I
 would  request  him  to  give  it  up.  The
 railway  finance  is  not  a  milch  cow.  If
 you  try  to  take  more  and  more  milk,
 as  your  need  increases,  then  you  will  not
 get  any  milk  at  all.  If  there  is  any
 shortfall  in  your  appropriation,  you  must
 find  the  reasons  clsewherc.

 I  will  show  you  one  Ccirection  straight-
 way.  Take  depreciation.  I  am  not
 against  provision  for  depreciation.  But
 that  has  to  be  done  according  to  some
 scientific  formula.  In  4924  when  the
 railway  finances  were  scparated  from
 general  finances,  the  then  Member  said
 that  a  scicntific  method  of  —  granting
 depreciation  must  be  made  and  allow
 areasonable  return  to  the  general  ex-
 chequer  for  the  capital  investment  and
 anything  more  than  that  is  an  indirect
 tax  on  transportation  which  should  not
 be  undertaken.  This  is  the  warning
 which  he  gave.  But  what  was  happencd  ?
 From  924  to  938  the  rate  of  interest
 was  one  per  cent.  From  939  to  943
 and  from  944  to  949  it  remained  at  one
 per  cent.  From  950  to  954  it  was
 raised  to  four  per  cent.  From  955  to
 957  it  continued  to  remain  at  four  per
 cent.  Then  it  went  up.  Then  it  was
 5.5  per  cent.  For  the  capital  that  has
 been  put  in  after  Ist  April,  964  it  is
 six  per  cent,
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 6.03  hrs.
 [Mr.  Deputy-SPEAKER  in  the  Chair}
 Then,  on  depreciation,  the  First

 Convention  Committce  recommended
 Rs.  I5  crores,  but  what  actually  appro-
 priated  was  Rs.  30  crores  per  year.  In
 1955-57,  it  was  increased  to  Rs.  35  crores.
 In  1958-60,  it  was  increased  to  Rs.  45
 crores  and  in  ‘1961-64  it  was  increased
 to  Rs.  70  crores.  Within  two  years  the
 allotment  for  depreciation  jumped  up
 from  Rs.  45  crores  to  70  crores,  an
 increase  of  Rs.  25  crores.  In  ‘1965-66  it
 was  Rs.  80  crores,  but  today  it  is  at  the
 rate  of  Rs.  30  crores.  But  he  could  not
 appropriate  Rs.  30  crores.  In  the  speech
 the  Minister  says—I  wanted  to  appropri-
 ate  Rs.  00  crores  for  depreciation  ;  but
 unfortunatcly,  there  is  no  money;  so
 I  am  giving  only  Rs.  95  crores  this  year
 and  the  same  amount  next  year.  Tsay
 that  is  not  scientific  when  you  have  not
 gone  into  the  real  depreciated  value  of
 the  assets.  It  is  not  proper  or  scientific
 accounting.

 If  it  is  so,  whatever  is  derived  accord-
 ing  to  a  formula  it  must  be  paid  and  I
 am  for  it.

 Coming  to  the  question  of  dividend,
 5.5  per  cent  is  the  rate  granted  by  the
 previous  Railway  Convention  Committec.
 I  have  no  complaint  against  the  Railway
 Convention  Committee.  Unfortunately,
 the  Convention  Committce  _  sits,  the
 Financial  Commissioner  puts  up  a  report,
 the  Finance  Ministry  wants  5.5  per  cent
 and  they  take  it  away  saying  that  there
 is  money.  But  one  point  is  very  clear.
 The  entire  capital  of  the  railways  has
 been  subscribed  by  the  Government  ;  it
 is  the  Central  Government  that  pays  the
 moncy.  It  is  considered  to  be  in  the  form
 of  a  loan  or,  what  they  call,  the  ‘“‘capital
 at  charge’.  I  do  not  know  the  meaning
 of  the  term  ‘capital  at  charge’.  It  is  not
 seen  in  any  other  industrial  concern.
 Paid-up  capital,  loan  capital  and  all  these
 we  know.  This  ‘capital  at  charge’  isa
 very,  very  carefully  prepared  phraseology
 by  the  Railway  Board.  I  do  not  know
 whose  ingenuity  is  that;  that  has  to  be
 found  out.

 Anyhow,  the  Government  of  India  got
 for  the  Railways  the  Canadian  loan  at  .75
 Per  cent  —threc-fourths  of  one  per  cent  ;
 the  Central  Government  receives  the  loan
 at  three-fourths  of  one  per  cent  and  gives
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 it  to  the  Railway  at  5.5  per  cent.  I  do
 not  know  why  this  sort  of  a  method  has
 to  be  adopted  for  the  Railway  alone.
 Railway  is  not  the  only  public  scctor
 undertaking.  Steel,  heavy  electricals  and
 so  many  other  undertakings  are  there.  To
 them  you  are  giving  the  loan  at  a  parti-
 cular  rate.  You  also  should  treat  the
 Railways  in  the  same  fashion.  Why  is
 Railway  to  be  treated  in  a  _  separate
 manner?  It  is  because  you  want  to
 extract  more  monzy  from  the  Railways  in
 the  form  of  dividend  and  d2preciation
 and  deplete  the  Railway  finances  to  such
 an  extent  that  nothing  will  be  left  there
 so  that  you  can  go  to  the  people  and  say
 that  there  is  a  deficit,  give  us  a  little
 morc  by  way  of  fares  and  freight,  and  tell
 the  railway  workers  that  you  cannot  pay
 them  anything  more  because  there  isa
 deficit.  This  is,  what  I  may  be  permitted
 to  call,  cheating  and  fraud.  That  is  not
 proper.  Thercfore  I  submit  that  this  has
 to  be  reconsidered.

 I  have  no  grouse  against  the  Railway
 Board  as  such  but  the  Railway  Board  is
 the  executive  head  of  the  railway  system.
 Under  the  Railway  Board  you  have  the
 gencral  managers.  But  the  Railway  Board
 consists  of  experts.  We  have  the  Member
 (Mechanical  Engineering);  Member  (Civil
 Enginccring);  Member  (Traffic),  Member
 (Transportation),  Member  (Staff).  These
 are  all  experts.  When  ten  experts  sit
 together,  they  cannot  constitute  a  board
 of  directors.  If  they  are  a  board  of  direc-
 tors,  they  will  have  to  function  as  a  board
 of  directors  and  give  us  a  balance  sheet
 of  their  performance.  The  Railway
 Budget  that  you  have  given  now  cannot
 be  a  balance  sheet  at  all.  Therefore  in
 the  real  sensc  of  a  modern  industrial
 undertaking  the  Railway  Board  is  not
 functioning  as  an  executive  body  and  as  a
 board  of  directors  for  the  purpose  of
 economic  working  of  the  railways  and  its
 performance.  What  the  Boatd  does  today
 is  to  undertake  to  pay  dividend  and
 depreciation  to  the  general  exchequer
 and  if  there  is  a  deficit  they  demand  an
 increase  in  fares  and  freight  and  sit  tight
 in  their  chairs  and  keep  quiet.  They  have
 no  responsibility  for  improving  the  per-
 formance  of  the  railways  and  utilising  the
 entire  assets  of  the  railways  for  a  better
 performance  and  for  better  earning.  There
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 is  no  incentive  for  the  Railway  Board  to
 discharge  its  function  ;  there  is  no  pre-
 ssure.  Therefore  if  you  keep  the  Board
 in  this  manner  with  the  same  executive
 Powers  as  at  present,  you  will  not  be  able
 to  develop  the  railway  system.  That  is
 my  complaint.  I  do  not  want  to  do  away
 with  any  of  the  members  of  the  Board
 but  you  accept  the  Board  members  as
 members  of  a  committee  of  experts,  get
 their  advice  on  the  technical  functioning
 of  the  railway  but  policy-making  should
 not  be  done  by  the  Board  nor  should
 executive  work  be  given  to  the  Board.

 T  have  got  my  reasons  for  it.  One  of
 them  is  that  in  regard  to  the  coming
 Fourth  Five  Year  Plan  they  are  given
 certain  tasks.  In  the  previous  plan  the
 tasks  were  not  properly  evolved.  What
 happened  was  that  the  Railways  built
 extra  capacity  and  that  remained  unuti-
 lised,  with  the  result  that  the  Railways
 are  suffering  a  loss.  In  his  speech  the
 Minister  has  agreed  that  they  failed  to
 utilise  the  extra  capacity  for  the  reason
 that  so-and-so  did  not  happen.

 What  is  the  use  of  giving  a  cry  like
 that  at  the  end  ?

 We  have  to  lose  heavily  through  our
 nose  for  that.

 SHRI  S.R.  DAMANI  (Sholapur)  :
 May  I  know  from  the  Hon.  Members,
 as  a  leader  of  the  railway  employccs,
 what  coopcration  is  your  union  giving  in
 utilising  the  idle  capacity  ?

 SHRI  NAMBIAR  I  shall  come
 to  the  point  of  labour  relations  next.
 Grievancc-mongcring  is  not  my  purpose.
 That  is  a  different  issuc.

 Let  us  see  the  finances  a  little.  At
 this  moment,  are  you  going  to  leave  it  to
 the  Railway  Board  to  decide  about
 the  future  planning  of  the  Railways  ?
 You  have  got  an  ambitious  plan  coordi-
 nating  with  the  devcloping  economy.
 You  say  that  recession  is  over,  there  is
 a  bumper  crop  and  something  better  is
 coming.  Whether  there  is  a  recession
 or  a  boom  or  there  is  gcing  to  be  drought
 or  whatever  it  is,  all  these  questions  are
 to  be  studied  carefully.  Can  you  except
 the  Board  to  do  that  fora  period  of  §
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 years  in  advance  ?
 for  them.

 It  cannot  be  possible

 The  Railways  are  dealing  with  14
 lakh  cmployees.  It  is  a  very  big
 undertaking  spread  all  over  the  country.
 Such  an  undertaking  cannot  be  managed
 by  those  pcople  sitting  in  the  Railway
 Board.  This  is  the  difficulty.

 Now,  about  the  labour
 know  a  little  bit  of

 relations,  I
 the  working

 of  the  Railway  which  starts  from
 below,  from  the  district  level,  the
 divisional  level,  the  General  Man-
 agers’  Icvel  and  aftcrwards,  when  it
 comes  to  the  Railway  Board  level.  These
 people  sitting  here  issue  circulars  asking
 the  Gencral  Managers  to  do  things  ina
 particular  way  and  the  hands  of  the
 General  Managers  are  tied.  What
 happens  is  that  very  often  the  General
 Managers  and  Railway  Board  are  at
 cross  purposes.  There  is  that  difficulty.
 Leave  alone’  whether  the  General
 Manager  is  a  good  person  or  the  Railway
 Board  Member  is  a  good  person,  That  is
 a  different  issue.  Both  are  are  bureauc-
 rats.  9  have  got  opposition  against
 bureaucracy.  Unless  that  is  broken
 and  thrown  into  the  Arabian  sea,  this
 country  can  never  prosper.  That  is  my
 considered  opinion.  Iam  not  going  to
 change  it.  Any  change  in  bureaucracy
 takes  time.  Even  with  the  help  of  the
 present  bureaucracy  which  you  cannot
 sink  in  a  day  you  allow  it  to  function—
 you  should  see  that  it  so  functions  that
 it  does  not  stop  any  development  as
 such.  That  is  why,  my  hon.  friend,
 from  the  Congress  Benchs,  said  that  the
 Railway  Board  has  outlived  its  utility.
 I  also  support  it.  I  would  like  the
 Hon.  Minister  to  consider  this  question,
 not  because  of  any  personal  reason.  The
 Railway  Minister,  under  him,  may  have
 a  standing  committce  for  the  Railways.
 He  can  take  the  personnel  from  anywhere
 he  likes,  may  be  from  Members  or
 non-Members  or  experts.  I  do  not  know.
 You  can  have  the  entire  Board
 Members  constituting  as  an  expert
 committee  to  advise  the  Minister.  With
 these  bodics,  the  Minister  can  function
 and  take  policy  decisions  and  execute
 them.  Then  only,  you  will  be  able  to
 deal  with  the  serious  problems  that  are
 arising  out  of  the  present  situation.
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 That  is  why  my  humble  submission  is  that
 you  must  have  a  reappraisal  of  the
 whole  thing.

 With  regard  to  dividend  and  depre-
 ciation,  th:  new  Railway  Convention
 Committee  is  going  to  meet.  Fortuna-
 nately,  I  am  also  a  member  of  that
 Committe:.  Anyhow,  ४३  will  decide
 what  is  to  be  given.  But  one  thing  is
 there  is  that  the  Committee  can  take
 only  ad  hoc  decisions.  Some  reports
 are  placed  before  us  and  we  cannot  go
 into  the  railway  working.  What  we  will
 say  is:  ‘‘You  have  bzen  giving  5.5
 per  cent  so  far.  What  is  it  that
 the  Finance  Ministry  ask  for?  6  per
 per.  All  right,  we  must  have  a
 compromise  and  put  it  at  5.75  per  cent.’’
 This  sort  of  ad  doc  decisions  are  being
 taken.  You  account  your  defict  or
 surplus  on  this  basis.  This  a  unfair
 This  is  not  good  at  all  for  the  railway
 administration  like  that  of  ours.  It  is
 the  third  biggest  railway  in  the  worl.
 Even  from  the  capitalistic  concept  of
 accounting,  capitalistic  concept  of
 managing  an  industry,  I  say,  you  must
 have  a  reconsideration,  not  from  th:
 socialistic  angle,  not  in  the  least  from
 the  communist  angle.  Here,  I  am
 preaching  what  you  should  do  under
 the  existing  capitalistic  saystem.  Please
 do  that.  That  is  my  humble  submis-
 sion.

 Coming  to  the  labour  problem,  my
 hon.  friend  wanted  to  know  from  me
 about  the  surplus  capacity  and  all  that
 and  what  we  were  going  to  do  to
 improve  the  productivity  and  so  on.
 Did  he  go  through  the  Minister's
 speech  The  Railway  Minster  is  plead-
 ing  for  retrenchment  and  he  wants  the
 railway  workers  to  support  him  in  that
 decision  of  retrenchment.  I  would
 show  him  what  the  Railway  Minister
 has  said  and  then  he  will  understand.
 My  hon.  friends,  for  whom  I  have  a
 great  resp-ct,  do  not  consider  it  necess-
 ary  to  study  it;  they  just  say  that  there
 is  no  water  in  the  train,  there  is  no  bulb
 in  the  train  and  all  that.  Of  course,  I
 agree  that  water  must  bz  there,  but
 these  things  can  bz  told  in  the  lobby  to
 the  Minister;  here,  somthing  more
 serious  must  ७३  talked.  O  pag:  4,  the
 Railway  Minister  says  ;



 209  Budget  Rily.—

 “In  1967-68,  there  was  no  increase
 in  the  total  number  of  staff,  and
 in  the  current  year  I  am  expecting
 that  the  increase  will  be  propor-
 tionatcly  less  than  the  expected
 increase  of  eight  million  tonnes  in
 traffic.”

 We  find  here  that  from  1967-68  to
 1968-69  we  had  Rs.  84  crores  more  of
 railway  earnings.  The  Railway  Minister
 takes  pride  in  saying  that  he  got  so
 much  of  increase  in  earnings  without
 adding  cven  one  employee.  About  this
 year,  he  says  ;

 “«...This  is  encuraging  since  nearly
 two-thirds  of  the  working  expen-
 ses  is  on  staff’’.  and  adds

 “I  can  spare  no  efforts  in  impressing
 on  the  railways  that  they  must  continue
 to  exert  themselves  to  the  utmost  to
 raise  the  productivity  of  the  staff’.  The
 Railway  Minister  says  that  this  year
 9  million  tonnes  more  of  traffic  will  be
 carricd  with  no  proportionate  increase
 in  railway  staff.  It  means  that  there  is
 a  ceiling  put  on  the  number  of  staff,
 there  will  be  no  more  increase  in  staff;
 the  present  staff  will  have  to  do  more
 work  and  they  will  be  given  only  the
 Present  conditions.  This  is  what  the
 Railway  Minister  says.  When  the
 railway  cmployecs  read  this,  do  you
 expect  them  to  give  co-operation  to
 him  ?  Further  I,  would  like  to  say
 that  there  are  three  lakhs  of  casual
 labour  on  the  railways.  How  are  these
 casual  labourers  treated?  They  are
 treated  very  badly.  A  casual  labour
 gets  Rs,  2.25  a  day  and  they  get  this
 only  tor  26  days  ina  month.  All  those
 labourers  are  being  used  according  to
 the  whims  and  fancies  of  the  railway
 administration  and  the  officialdom;  for
 getting  this  Rs.  2.25,  they  have  to  bribe
 Rs.  0  or  I5  on  an  averag:  to  the
 officers.  These  things,  are  happening.  If
 Tsay  all  these  things,  he  will  dispute
 it.  But  I  have  3  consci:nce  and  I  hope
 he  has  also  one.

 SHRI  S.R.  DAMANI:  I  would  like
 to  ask  him  one  or  two  questioas.  Are
 the  railway  employees  not  the  highest
 paid  in  government  undertakings?  Is
 there  not  surplus  staff?  Then  I  would
 ask  him  whether  the  revenue  has  increas-
 ed  due  to  hig  taxation.
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 SHRI  NAMBIAR  *  He  is  wrong.
 The  railway  employees  are  not  the
 highest  paid.  They  stand  on  the  same
 footing  as  the  other  Central  Government
 employees.  The  Central  Government
 employees  were  once  highly  paid,  but
 now  the  industries  like  textile,  jute,
 engineering  and  others  are  paying  more
 than  what  the  railways  pay  to  thcir
 employees.  (Interruptions)  I  am  spzak-
 ing  of  Class  III  and  Class  IV  employces
 I  am  not  speaking  of  Class  ग  and  Class
 II.  My  hon.  fricnd  must  understand
 the  changing  world.  The  railway
 employees  and  the  other  Central  Govern-
 ment  employees  were  the  highest  paid
 once,  but  today  they  are  in  the  last
 rung.  That  is  why  they  are  asking  for
 better  conditions  and  wages...

 MR.  DEPUTY-SPEAKER  tr  The
 Hon.  Member’s  time  is  over.  He  should
 conclude  now.

 SHRI  NAMBIAR:  What  he  said
 was  wrong.

 MR.  DEPUTY-SPEAKER  :  I  know,
 you  are  making  a_  useful  contribution.
 But  the  time  is  over.  ४००  should
 conclude.

 SHRI  NAMBIAR  ;  Unless  the
 conditions  of  railway  labour  improve,
 there  will  be  no  possibility  of  wilful
 co-operation,  He  was  asking  about
 surplus  staff  on  the  railways.

 I  say  ;  please  go  through  the  report
 of  the  Wanchoo  Committee  the  first
 part  of  which  was  pubiished  recently,
 Shri  Wanchoo  has  stated  that  the
 fireman,  drivers  and  other  running  staff
 are  worked  more  than  fourteen  hours
 a  day  and  that  it  should  be  reduced  to
 12  working  hours.  Mr.  Parimal  Ghosh
 and  I  had  a_  big  fight  for  one  month  in
 Delhi,  he  sitting  in  Rail  Bhavan  and  I
 staying  in  Windsor  Place.

 DR.  RAM  SUBHAG  SINGH  :  What
 was  the  outcome  ?

 SHRI  NAMBIAR:  Working  hours
 had  becn  reduced  to  4  hours,  according
 to  Wanchoo  Committee,  it  must  be  reduc-
 ed  further  to  2  hours.  There  is  shortage
 of  station  masters,  assistant  station
 masters,  and  many  others  and  unless
 and  until  some  additional  hands  are
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 provided,  the  railway  safety  is  in  jeopardy.
 This  is  what  the  Wanchoo  Committee
 has  said.  Therefore,  everything  is  not
 very  rosy  in  the  railways.

 Lastly,  I  must  refer  to  the  Hon.
 Minister’s  attitude  towards  those  who
 took  part  in  the  S:ptembcr  968  strike.
 He  has  come  from  the  P  &  T  Depart-
 ment  to  the  railways.  Both  the  railway
 and  the  P  &  T  had  sent  out  of  service
 about  10,000  employees.  In  the  P  &  T
 where  he  was  till  now,  I  have  been
 asking  him  that  he  should  take  back
 those  persons;  I  now  plead  with  him  on
 behalf  of  the  railway  staff  who  had  been
 sent  away.  My  submission  to  him  is  :
 please  start  with  a  clean  slate,  with
 mutual  understanding:  please  take  them
 back.  They  went  on  8  day’s  strike  which
 was  lIcgal  and_  constitutional.  You
 suddenly  madc  it  illegal.  Do  not
 try  to  victimise  and  when  there  is
 victimisation,  it  will  not  be  possible  to
 run  a  system  like  the  railways  in  the
 country.  The  question  of  recognition
 may  be  considered  on  the  basis  of  an
 agrecd  formula  and  the  derecognised
 unions  must  be  recognised.  The  rela-
 tions  with  labour  should  be  improved.
 The  railway  employees  will  work  very
 hard  but  they  must  be  given  their  due
 share.  There  must  be  mutual  co-opera-
 tion.  To  sum  up,  I  request  a
 reappraisal  of  the  whole  working  of  the
 railways  with  regard  to  its  financial
 soundness  and  its  viability  and  full
 utilization  of  its  assets,  good  labour
 management  relations,  Let  there  0९
 change  in  these  matters  also  along  with
 a  change  in  the  ministers  and  let  us  hope
 that  something  better  would  come  up  in
 the  future.

 MR.  DEPUTY  SPEAKER
 Antony  Reddy.

 3  Shri

 श्री  ओंकार  छाल  बेरवा  :  उपाध्यक्ष  महो-
 दय,  सदन  में  गणपूर्ति  नहीं  है।

 MR.  DEPUTY-SPEAKER  :  Now
 there  is  quorum,

 SHRI  P.  ANTONY  REDDY  (Ananta-
 pur)  ;  Sir,  I  congratulate  the  new
 Railway  Minister  on  presenting  a  surplus
 budget  without  increasing  the  fares  and
 freights.  He  deserves  congratulations
 all  the  more  because  at  a  time  when
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 DA  was  increased  and  a  portion  of  it
 was  merged  with  basic  pay,  besides  a  lot
 of  natural  calamities  like  floods  causing
 dislocation  of  railway  traffic,  the  presen-
 tation  of  surplus  budget  really  augurs
 well,

 If  the  Railway  Accidents  Committee’s
 report  is  quite  correct,  in  the  last  few
 years,  there  has  been  a  slight  decrease
 in  the  number  of  accidents.  That  is  a
 good  omen  that  hereafter  when  Dr.  Ram
 Subhag  Singh  has  taken  over  the  port-
 folio,  railway  journeys  would  be  safer
 and  more  comfortable  also.

 This  surplus  in  the  budgct  can  be
 increased  very  much  if  certain  measures
 are  taken.  There  is  a  lot  of  pilfcrage
 of  railway  property  at  almost  all  the
 junctions.  It  is  estimated  that  Rs.  20
 crores  can  be  added  to  the  railway
 coffers  if  this  can  be  prevented.  We
 know  a  large  percentage  of  railwry
 officials  are  honest,  efficient  and  reliable.
 But  a  small  percentage  of  them  have
 been  the  cause  of  pilfcrage,  ticketless
 travelling,  thefts  in  goods  traffic,  etc.
 If  the  spirit  that  railway  property  is
 public  property  and  that  it  is  the
 property  of  everyone  can  be  infused  into
 them,  I  am  sure  railway  income  will
 appreciably  increase.

 In  the  company  days,  the  trains  used
 to  run  faster  than  they  co  now.  An
 express  train  from  Arkonam  to  Madras
 —a  distance  of  43  miles—uscd  to  take
 only  50  minutcs  in  company  days.  Now
 it  takes  I  hour  and  0  minutes,  i.c.  20
 minutes  more.  An  ordinary  metre  gauge
 train  stopping  at  all  stations  from
 Guntakkal  to  Guntur  used  to  take  only  11
 to  I]}  hours  those  days.  Now  it  takes  4
 hours.  I  cannot  understand  why  trains
 run  slower  after  the  Government  has
 taken  over.  In  Japan,  we  are  told  the
 average  speed  of  important  trains  is  00
 to  20  mph.  But  in  India,  even  the
 Rajdham  Express  will  have  an  average
 speed  of  only  55to  60  mph.  Ss,  it  is
 high  time  the  new  minister  secs  to  it
 that  our  trains  run  faster  and  on  time,
 without  being  late.  Ours  is  a  country  of
 distances.  From  Delhi  to  Trivandrum,the
 distance  is  2000  miles  and  it  will  take  4
 days  to  cover  it  if  the  trains  run  slowly.
 Even  the  Sarangapani  Committe  appointed
 to  recommend  about  electrification  have
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 Suggested  -that  we  must  take  to
 dieselisation,  In  advanced  countries,
 they  aré  replacing  steam  by  _  diesel
 traction.  In  Japan  and  some  other
 countries  railwaylines  are  electrified.
 In  India,  clectrification  seems  to  be  the
 only  solution  for  faster  trains.  It  is  very
 unfortunate  that  faster  the  train  the  more
 late  it  reaches  the  destination.  Take,
 for  example,  the  Dakshin  Express,  I
 have  travelled  by  that  train  more
 than  a  dozen  times.  It  never  reaches
 Delhi  in  time.  It  reaches  Mathura  at
 the  correct  time  but  in  covering  a  dis-
 tance  of  60  miles  between  Mathura  to
 Delhi  it  takes  two  or  three  hours.  I
 cannot  see  the  reason  for  it.  At  every
 station  it  stops  for  ten  to  fifteen  minutes.
 After  Faridabad  it  stops  at  all  stations.
 I  have  represented  about  this  to  the
 Minister  but  nothing  has  been  done.
 I  cannot  understand  why  they  are  not

 able  to  solve  this  simple  problem  of  runn-
 ing  a  train  in  time  for  sixty  miles.

 Just  observe  the  railway  map  of  India.
 You  will  see  a  hug?  track  of  area  from
 Vishakhapatnam  to  Sholapur  and  from
 Hyderabad  to  Ongole  having  only  one
 railway  line  and  that  too  a  metre  gauge
 line.  This  area  is  being  developed
 by  the  Nagarjunasagar  project.  Nearly
 45  to  50  lakh  acres  of  land  —  will
 come  under  cultivation.  Already  50
 thousand  acres  are  under  cultivation,
 Soon  after  the  Srisailam  project  comes
 up  there  will  be  innumerable  larg:-scale
 industries  going  to  be  developed  in  this
 area.  Unfortunately,  there  is  not  a
 single  line  to  connect  Hyderabad,  the
 capital  city  of  Andhra  Pradesh,  with
 Ongole  a  coasta'!  railway  station.  For
 this  the  Andhra  Pradesh  Governm:nt
 has  recommended  certain  new  railway
 lines  to  be  investigated  and  implemented.
 I  do  not  know  at  what  stag:  itis.  Itis
 very  necessary  that  from  Hyderabad  and
 S:cunderabad  a  railway  lin:  should  be
 lhid  at  the  earliest  possible  tim:  connect-
 ing  Nigarjinsagar  and  Ongole.  If  this
 line  is  laid,  Hyderabad  will  be  about  20
 miles  nearer  Midras  and  even  Delhi  will
 be  00  miles  nearer  to  Madras.  There-
 fore,  there  will  be  a  good  number  of
 advantages  reaching  the  capital  city  of
 India  much  quicker  than  otherwise.
 Therefore,  I  strongly  appeal  to  the
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 Minister  of  Railways  to  see  whether  this
 line  can  be  done  at  the  shortest  possible
 time.

 There  is  a  railway  line  existing  for  the
 last  30  to  40  years  between  Bellary  and
 Rayadrug.  It  moves  so  fast  that  even
 an  cld  man  can  run  along  the  line  and
 catch  it.  It  takes  about  four  hcurs  to
 run  a  distance  of  30  miles.  So  many
 times  this  matter  has  been  represented  to
 the  Southem  Railway.  Somehow  or
 other  they  are  always  adamant  and  they
 do  not  do  anything  to  improve  this  linc,
 By  extending  this  line  by  another  40
 miles  you  will  reach  Chitraldrug,  a  ter-
 minus  station  on  the  Southern  Railway.
 If  this  line  is  extended  Bellary  will  have
 the  advantage  of  reaching  some  of  the
 industrial  towns  like  Devangiri  and  others.
 This  line  should  be  done  as  early  as
 Possible,

 Shri  Parthasarathy,  our  Deputy  Chief,
 as  a  member  of  the  Rayalaseema  Deve-
 lopment  Board  has  been  agitating  for  the
 last  ten  years  for  a  railway  line.  It  has
 been  represented  to  the  Southern  Railway
 that  8  line  from  Bangalore  connecting
 Rayachotti-Cuddappah-Nellore-Ongole  is
 absolutely  necessary.  This  arca  has  very
 much  developed  recently  due  to  the
 extension  of  the  Cuddappah-Kurnool
 Canal.  Nearly  five  lakh  acres  of  land
 has  been  brought  under  cultivation.  They
 grow  a  lot  of  turmeric.  This  product
 cannot  be  casily  transported  to  any
 important  port  like  Madras.  Therefore,
 a  new  railway  line  is  absolutely  necessary
 there.

 The  South-Central  Railway  has  been
 divided  into  two  zones.  Guntakal
 Division  is  in  the  Central  Railway  but
 it  is  put  under  the  Southern  Railway
 while  South-Central  Railway  exists  on
 the  castern  side  as  well  as  the  western
 side  of  Guntakal  Division.  The  Hon.
 Minister  should  see  the  possibility  of
 bringing  Guntakal  Division  also  under
 South-Central  Railway.

 I  am  very  happy  to  mention  that  the
 Railways  are  running  a  number  of  schocls
 for  children  of  their  employecs.  Unfor-
 tunately,  these  schools  are  run  like  other
 zilla-parishad  or  municipal  schools.  No-
 body  takes  any  pains  to  raise  the  standards
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 of  there  schools.  Once  in  a  way,  a
 divisional  inspector  visits  the  school  and
 gives  some  rcport,  but  the  railway  autho-
 rities  never  bother  to  look  into  these
 inspection  reports.  The  result  is  that
 the  railway  schocls  now  are  ina  very
 bad  condition.  Even  though  they  have
 got  enough  resources,  the  standards  in
 these  schools  are  poor  because  of  the
 lack  of  interest  and  control  by  the  railway
 administration  over  these  schools,  There-
 fore,  the  establishments  require  to  be
 standardised  and  the  overall  supervision
 improved,

 Coming  to  railway  catering,  many
 Hon.  Members  have  spoken  a  lot  about
 it.  If  you  compare  departmental  cater-
 ing  with  private  catering,  departmental
 catering  is  shown  ina  very  poor  light.
 Private  restaurants  give  ‘better  food  and
 efficient  service  and  still)  make  profits.
 Unfortunately,  the  railway  administration
 has  not  been  able  to  raise  the  standard
 of  food  that  is  served  by  the  railway
 canteens,  I  may  state  for  the  information
 of  the  Hon.  Minister  that  in  Guntakkal
 there  are  two  non-vegelarian  canteens,
 one  departmental  and  another  private.
 The  private  caterer  is  able  to  make  a  lot
 of  moncy  because  he  gives  better  food
 and  courteous  service;  he  is  always
 available  to  listen  to  the  complaints  of
 the  passengers.  Regarding  the  depart-
 mental  canteen,  the  less  said  the  better,

 श्री  हुकम  खन्द  कछुवाय  :  उपाध्यक्ष
 महोदय,  मैं  आप  की  व्यवस्था  चाहता  हूं,
 गणपूत्ति  नहीं  है  1

 MR.  DEPUTY-SPEAKER  :  The  Hon.
 Member  may  resume  his  seat.  The  bell
 is  being  rung......Now  there  is  quorum.
 He  may  continue  his  speech.  Let  him
 conclude.

 SHRI  P.  ANTONY  REDDY:  The
 private  caterers  are  always  able  to  give
 better  service  than  departmental  caterers.
 Therefore,  I  would  suggest  that  wherever
 departmental  catering  is  not  running  at
 a  profit,  it  is  better  to  close  it,  or  hand
 it  over  to  private  caterers,  so  that  the
 passengers  can  expect  better  food  and
 service.
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 In  the  end,  I  would  only  request  the
 Hon.  Railway  Minister  to  see  that  the
 efficiency  and  standards  of  railway
 schools  are  improved  to  a  great  extent
 so  that  they  can  compete  with  the  best
 Privately-managed  schocls  in  the  matter
 of  standards  and  results.  I  am_  sure
 that  under  the  guidance  of  Dr.  Ram
 Subhag  Singh  the  Railway  will  run  more
 efficiently  and  profitably  in  the  future.

 SHRI  TENNETI  VISWANATHAM
 (Visakhapatnam)  :  Mr.  Deputy-Speaker,
 Sir,  many  thanks  for  calling  me.  First
 I  would  begin  with  a  welcome  to  the
 Railway  Minister  to  this  new  portfolio.
 It  is  an  old  love,  I  am  told;  anyway,  he
 has  taken  to  it  again.

 Now  I  first  begin  by  saying  :  do  not
 be  vindictive  to  yours  own  cmployces.
 The  very  first  thing  that  I  have  got  to
 say  with  some  expericnee  in  life  is  that
 they  should  not  be  vindictive  to  their
 own  employees.  Iam  referring  to  those
 employees  who  have  been  sent  out  of
 service  on  the  9th  Scptember  strike.
 Much  argument  is  not.  necded...we  have
 already  argued  that  point...  and  the
 government  must  make  up  its  mind  and
 cease  to  be  vindictive.

 Then  I  would  ask  the  government  that
 they  should  again  re-recognise  the  asso-
 ciations  and  unions  whese  recognition
 they  have  withdrawn  as  a  matter  of
 punishment.  There  are  other  methods  of
 punishment.  To  cause  break  of  service
 to  remove  the  sole  machinery  of  contact
 between  the  cmployees  and  the  govern-
 ment  are  not  the  best  methcds.  These
 methods  will  लात  them  cenly  in  further
 trouble.  As  the  Hon.  Minister  knows,
 the  country  is  already  in  a  very  bad  state
 of  tcmper.  Even  the  slightest  thing  will
 caused  great  trouble.  Therefore  whatcver-
 has  been  done  since  Scptember  19,  I
 would  ask  the  Railway  Minister  to
 begin  his  new  portfolio  by  creating  a
 climate  of  goodwill.

 I  would  like  them  to  refer  to  the
 decentralisation  of,  what  is  called,  the
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 Central  Electrification  Organisation.  The
 employees  met  Shri  Poonacha  a  number
 of  times.  I  think,  they  have  also  met
 the  present  Minister.  Apart  fiom  the
 general  economics,  whether  this  decent-
 ralisation  is  going  to  add  to  the  economy
 of  the  railway  administration  or  whether
 enough  money  had  already  been  wasted
 in  making  too  many  frequent  changes  in
 Policy,  what  is  absolutely  necessary  is  that
 on  account  of  re-organisation  these  service
 people  should  not  be  affected  adverscly  in
 any  way.  Their  service  conditions,  their
 previous  servicc,  their  emoluments  and
 seniority  etc.  should  all  be  protected.  I
 was  told  that  the  Minister  was  sympathetic
 when  the  servicemen  interviewed  him.
 I  want  him  to  continue  to  translate  that
 sympathy  into  action  for,  I  am  told,  the
 new  decentralisation  scheme  is  coming
 into  cffect  very  soon,

 About  the  Railway  Board,  it  has  be-
 com:  a  regular  feature  to  attack  the  Rail-
 way  Board  and  ask  that  the  Railway
 Board  should  be  abolished.  The  more  the
 Oppoiition  asks  that  the  Railway  Board
 should  be  abolished,  the  more  strength
 it  is  getting.

 SHRI  RANDHIR  SINGH  (Rohtak)  :
 That  is  very  truc.

 SHRI  TENNETI  VISWANATHAM  :
 Everybody  is  for  abolition  and,  there-
 fore,  it  is  growing  in  strength.  I  am
 sure,  the  Government  will  give  a  second
 thought  to  the  Railway  Board.  It  has
 combined  in  itsclf  the  secretarial  function,
 the  expert  function,  the  technical  func-
 lion,  the  administrative  function  and
 whatever  functions  are  there.  Govern-
 ment  have  really  no  source  of  indepen-
 dent  examination  of  the  proposals  made
 or  put  forward  by  the  Railway  Board.
 There  is  an  absolute  necessity  for  the
 secretriat  to  be  scparated  fiom  the  techni-
 cal  body  which  is  the  Railway  Board.
 Therefore,  I  would  ask  the  Minister  to
 consider  it  from  a  fresh  angle.

 Yesterday  we  got  an  invitation  that  we
 should  visit,  what  is  called,  the  Rajdhani
 Express.

 SHRI  RANDHIR  SINGH  :  You
 missed  a  marvellous  thing.

 SHRI  TENNETI  VISWANATHAM  :  I
 am  going  to  miss  this  and  I  want  everye
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 body  to  miss  this  Rajdhani  Express,
 Come  and  sce  the  condition  of  the  rail-
 ways  on  our  side.  What  is  this  show-
 Piece  for?  Whom  do  you  want  to  dcccive?
 Do  they  want  to  deceive  themselves  or
 the  Minister?  Please  come  to  the  line  from
 Calcutta  to  Waltair  and  from  Waltair  to
 Madras  and  sec  the  conditions  in  which
 we  travel,  and  again  from  Vijayawada  to
 Hyderabad  to  5९९  the  overcrowding;  see
 the  absolutely  ill-equipped  number  of
 trains;  see  the  unrepaired  trains,  without
 water,  without  lights.  Even  in,  what
 are  called,  the  mail  trains  and  the  express
 trains,  what  are  the  arrangements?  What
 are  the  amenities  which  you  are  giving?
 Partically  nil  over  what  we  had  years  ago
 except  that  there  is  more  overcrowding.

 Now  the  trains  have  been  lengthened,
 ]  agree.  Now  the  trains  are  so  long  that
 p-ople  sometimes  have  to  get  down  where
 there  is  no  platform.  Platform  facilities
 are  not  always  given  because  platform
 facilitics  come  long  after  the  train  is
 engthened,  a  ycar,  two  years  and  three

 years  after  and  meanwhile  there  is  such
 a  great  lot  of  difficulty.  Even  on  the
 northern  India  lines,  somewhere  between
 Lucknow  and  Delhi,  |  remember  some  two
 or  three  months  ago  when  I  was  travelling,
 a  first  class  compartment  stood  outside  the
 platform  and  there  was  a  huge  row  between
 the  passenger  and  the  railway  department
 official.  The  passenger  was  an  old  man
 and  he  was  not  able  to  8०  down.  Why
 should  the  Railways  not  have  this  much
 of  imagination,  that  the  trains  should  not
 stop  where  there  is  no  platform?  It  is  a
 very  simple  rule.  Unless  arrangements  are
 mad:,  do  not  make  trains  stop  wherever
 you  like.

 The  condition  of  our  railways  and  the
 overcrowding  on  our  side  in  the  mail
 trains,  and  what  are  called,  the  express
 trains  running  between  Calcutta  and
 Madras  and  again  between  Vijayawada  and
 Hyderabad  is  something  annoying  which
 you  cannot  belizve  unless  you  see  it.
 Hundreds  of  passengers  are  always  sitting
 on  the  platform  unable  to  get  any  acco-
 mmodation.  They  are  made  to  feel  that
 they  are  beggars  before  the  railway  admi-
 nistration.

 The  railway  administration,  in  spite
 of  Courtesy  Wecks  and  all  these  things,
 have  not  developed  an  atmosphere  in



 2I9  Budget  Rly  .—
 (Shri  Tenneti  Viswanathan]

 which  the  passengers  feel  that  they  are
 the  persons  who  arc  enabling  the  Depart-
 ment  to  run.  Even  now,  the  middle-
 class  pzople,  the  poor  people,  are  made
 to  belizve  that  they  are  beggars  waiting
 for  som:  crumbs  or  favours  to  be
 thrown  by  the  railway  administration.
 The  train  comes  whenever  it  likes  and,
 if  there  is  space,  some  passengers  may
 be  able  to  get  into  it.  That  is  the
 condition  on  our  side.  Therefore,  I
 would  like  the  hon.  Minister,  while  the
 Railway  Board  may  pay  attention  to  the
 Rajdhani  Express,  at  least  coming  from
 the  people  to  look  into  the  condition  of
 railways  so  that  there  is  no  over-crowd-
 ing  and  sec  that  the  pzople  get  quid  pro
 quo.  It  is  not  like  a  Government
 Department.  The  railway  is  a  com-
 mercial  organisation.  It  is  entircly
 maintained  by  the  passengers  and  the
 goods  traffic.  Therefore,  the  amenitics
 which  you  give  must  have  some  relation
 to  the  money  paid  by  them.  There  is
 no  usc  saying  there  is  no  money.  If
 there  is  no  money  you  stop  your
 wastage.

 Look  at  the  kind  of  cement  pillars
 which  are  put  at  so  many  railway
 stations.  They  should  really  stand,  if
 specifications  are  observed,  for  80  to  00
 years.  But  they  do  not  stand  for  even
 3  to4ycars.  Look  at  the  cement  slabs
 which  are  paved  on  the  platforms.  They
 come  out  in  less  than  |  or  2  years.  The
 wastage  in  railway  administration  is
 much  more  than  in  any  other  Dep  irt-
 ment.  I  do  not  know  about  military
 organisation  because  it  is  closed  to  us.
 But  so  far  as  I  know,  the  railway  adminis-
 tration’s  wastage  in  public  expenditure
 is  something  stupendous.

 There  is  also  any  amount  of  delay.
 The  administration  do  not  care  for  the
 convenience  of  the  public.  Whatever
 representation  is  made,  the  answer  that
 we  get  is  that  it  is  not  administratively
 possible.  I  want  to  know  whether  the
 administration  exists  for  the  people  or
 the  people  have  to  exist  for  the  admini-
 stration.  Their  present  approach  must
 go.  It  may  be  true  that  in  some  cases
 it  is  not  always  possible  to  make  adjust-
 ments  according  to  the  convenience  of
 the  people.  But  the  approach  itself
 must  be  changed.  If  there  is  a  right
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 approach,  I  think,  they  can  certainly
 mike  several  arrangements.  For  example,
 Vizag  is  an  important  place.  Then,
 Hyd:rabad  is  the  capital  of  the  State.
 What  are  the  means  of  communication
 between  these  two?  The  -pcople  have
 been  representing  for  years  and  ycars  to
 speed  up  the  trains  to  see  that  the  trains
 com:  in  time.  They  never  come  in
 tim:.  The  hon.  Member,  Mr.  Antony
 Reddy,  ways  saying  that  the  trains  do
 not  com:  in  time.  It  is  a  very  rare  thing
 to  sce  the  trains  that  come  in  time.
 In  fact,  the  timings  given  in  the  time-
 tables  are  the  times  given  as  a  warn-
 ing  that  the  trains  will  not  come  before
 that  hour.  This  is  the  kind  of  position
 in  our  country.

 These  are  very  small  things.  But
 som:  little  time-table,  adjustments,
 coancclions,  water  supply,  lights,  ameni-
 tics  are  really  the  things  with  which  the
 Passeng:rs  com:  into  coatact  or  conflict.
 Even  if  you  spend  Rs.  700  crores  or
 Rs.  800  crores;  if  amenities  are  given,
 Perhaps,  the  people  will  not  be  over
 critical.  You  may  say  there  are  Time-
 tabl:  committees,  there  are  amenities
 committees,  there  are  catering  committees,
 there  are  any  number  of  committees,  but
 these  committees  are  oaly  adding  to  the
 troubl:s  following  Parkinson’s  law.

 Th:  Minister  might  say,  why  don’t
 you  g>  to  the  Railway  Tim:-table  Com-
 mittee?  The  Southern  Express  leaving
 from  New  Delhi  reaches  Vijayawada
 just  at  the  time  when  the  Mail  train
 from  Madras  leaves  for  Calcutta.  This
 disables  nearly  300  to  400  passengers
 from  taking  that  Mail  train.  As  the
 Southern  Express  comes,  the  Mail  train
 leaves.  These  small  things  should  be
 attend:d  to  by  the  Railway  Board.
 There  are  hundreds  of  these  small  things.
 Because  these  small  things  are  not  attend-
 ed  to,  on  the  floor  of  this  House  which
 is  intend:d  to  consider  only  high  policies,
 these  mutters  are  often  brought  to  the
 notice  of  the  Minister.

 Then,  in  order  to  increase  the  con-
 venience  of  the  passengers,  generally
 more  stations  are  asked  for  and  more
 stations  are  given.  But  what  has
 happened  in  Visakhapatnam?  =  There
 were  two  stations,  Waltair  and  Visakha-
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 patnam.  But  the  Visakhapatnam  Station
 has  been  ‘abolished.  Visakhapatnam  is
 growing;  Visakhapatnam,  som:  years
 ago  when  there  were  two  Statioas,  had
 a  population  of  60,000,  but  now  the
 population  is  2,80,000  or  about  three
 lakhs.  But  what  has  happened  ?  Have
 they  increased  the  stations?  No.  Ona
 the  other  hand,  they  have  abolished  one
 station.  They  compel  the  poor  people,
 the  lower  incom:  group  and  the  middle
 income  group,  to  walk  two  miles  or  pay
 very  heavy  rates  to  rickshaws  or  scooters.
 The  station  that  was  closed  is  within
 walking  reach  for  about  50,000  or
 60,000  persons.  But  that  has  been
 abolished.  Why  ?  They  say  ‘economy’.
 What  is  ‘economy’  for?  Is  it  to  add  to
 the  convenience  of  the  people  or  is  it  to
 add  to  the  inconvenience  of  the  pcople  ?
 Economy  plus  convenience  of  the  people
 must  be  the  motto  and  not  economy  at
 the  cost  of  convenience.

 As  I  submitted,  I  want  the  railway
 administration  to  give  us  a  new  approach.
 All  that  is  wanted  is  that.  Then,  we
 shall  noi  bother  the  Railway  Minister
 with  all  these  things.

 Then,  there  are  also  service  matters.
 There  is  an  old  rule,  mad:  in  the  time
 of  the  British  bureaucracy,  that  the
 Members  of  Parliament  should  not  draw
 the  attention  of  the  Ministers  to  individual
 cases  of  service  matters  because  they  have
 a  machinery.  If  the  machinery  is:  func-
 tioaing,  then  the  Minister  can  be  sure
 that  no  Member  of  Parliament  will
 bother  him  with  service  matters.  But
 the  Machinery  does  not  function;  their
 officers  do  not  function;  thcy  do  not
 look  into  the  complaint,  and  if  the
 complaint  is  repeated  once  again  or
 if  the  petition  is  sent  on  3  second
 occasion,  then  the  officer  concerncd  gets
 a  note  saying  that  if  he  repeated  his
 complaint,  disciplinary  action  would  be
 taken  against  him.  These  are  the  con-
 ditions  in  which  service  people  are
 suffering.  Thercfore,  my  submission
 is  that  each  railway  zoae  should  have
 an  inbuilt  machinery  to  settle  the
 gti:vances,  and  that  should  be  presided
 over  by  a  judicial  officer,  and  whenever
 an  officer  has  gota  grievance  in  regard
 to  service  matters,  promotion  or  pros-
 pects  or  whatever  it  is,  he  can  straight-
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 way  go  to  the  Tribunal  and  the  Tribunal
 could  look  inte  the  matter  and  give
 its  decision,  and  that  decision  should
 be  gencrally  followed  by  the  railway
 authorities.  Then  the  officer  will  not
 have  a  complaint  that  his  case  has  not
 been  heard  or  that  somebody  is  trying  to
 suppress  him;  the  top  administration
 also  will  not  be  bothered  with  so
 many  service  matters.  There  must  be
 an  inbuilt  machinery  in  every  department;
 I  recommend  this  for  every  department
 of  the  Government.  In  Life  Insurance
 there  was  a  Study  Group  and  |  was  a
 member  of  that;  we  made  a_  similar
 recommendation;  I  do  not  know  what
 the  Government  are  going  to  do  with
 that.  Unless  there  is  an  inbuilt)  machi-
 nery  to  look  into  the  grievances  as  and
 when  they  arise,  how  do  you  hope  to
 solve  these  matters?  In  fact,  half  the
 time  is  wasted  by  the  administration
 looking  only  into  the  service  matters,
 promotion,  recruitment  and  so  on.  The
 Railway  Minister  will  do  well  to  con-
 sider  this  proposal.  If  he  wants,  I  can
 put  this  in  writing  and  can  also  give  him
 details  of  the  scheme  for  the  inbuiit
 machincry  to  solve  the  matters  between
 the  administration  and  the  employees.
 This  is  not,  in  any  way,  to  supersede  the
 trade  union  rights.  The  trade  union
 matters  are  different  from  these  ;  these
 are  service  matters  for  which  Govern-
 ment  should  provide  some  kind  of
 machinery.

 श्री  fo  ना०  तिवारी  (बेतिया):
 उपाध्यक्ष  महोदय,  सबसे  पहले  मैं  रेल  मंत्री
 महोदय  को  धन्यवाद  देना  चाहता  हूं  कि
 उन्होंने  अपना  वजट  पेश  करते  हुए  इस  साल
 फेयर  और  फ्रेट  में  कोई  वृद्धि  नहीं  की  है।
 इस  बात  से  आम  जनता  को  काफी  संतोष

 हुआ  है  ।  लोगों  को  यह  भय  था  कि  शायद
 रेलवे  डेफिसिट  को  पूरा  करने  के  लिए
 किराये  में  बढ़ोत्तरी  की  जायेगी।  लेकिन
 केवल  यही  नहीं  कि  डेफिसिट  की  जगह  पर
 उन्होंने  प्राफिट  दिखलाया  है  बल्कि  उन्होंने
 भाड़े  को  भी  नहीं  बढ़ाया  है।  इस  बात  के
 लिए  मैं  मंत्री  महोदय  को  धन्यवाद  देता  हूं
 भर  उन्होंने  जो  बजट  पेश  किया  है  उसको
 सपोर्ट  करने  के  लिये  खड़ा  हुआ  हूं  ।
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 सबसे  पहले  मैं  मन्त्री  महोदय  का  ध्यान
 रेलवे  डाटसं  की  समस्याओं  की  तरफ  ले
 जाना  चाहता  हूं।  उन  लोगों  की  बहुत
 दिनों  से  यह  मांग  है  कि  उनको,  जो  सी.
 एच.  एस.  के  डाक्टर्स  का  स्टेटस  है,  वही
 स्टेटस  दिया  जाये,  इसके  लिए  बे  काफी
 दिनों  से  प्रयत्न  कर  रहे  हैं  लेकिन  आज  तक
 वह  फाइल  पड़ी  हुई  है।  डाक्टर  साहब
 जब  रेल  मंत्रालय  में  स्टेट  मिनिस्टर  थे,  तब
 उन्होंने  इस  सम्बन्ध  मैं  कुछ  स्टेप्स  लिए  थे
 «०  व्यवधान)

 श्री  ओंकार  लाल  बेरवा  :  सदन  में  कोरम
 नहीं  है  ।

 MR.  DEPUTY  SPEAKER:  The  Bell
 is  rung...now  there  is  quorum.

 sit  कण  ना०  तिवारी  :  रेल  मन्त्री
 महोदय  से  मेरा  निवेदन  यह  है  कि  सी.  एच.
 एस.  डाक्टर्स  का  जो  स्टेटस  है  या  जो  उनकी
 सर्विस  कन्डीशंस  हैं,  वही  स्टेटस  और  सर्विस
 कन्डीशंस  रेलवे  के  डाक्टर्स  को  भी  दी  जाय॑  |

 मेरा  दूसरा  निवेदन  यह  है  कि  रेलवे
 लाइन्स  जो  बनती  हैं  उन  में  आउटलेट्स  नहीं
 होते  हैं।  यदि  उन  में  आउट  लेट्स  हों  तो
 इरीगेशन  का  बहुत  कुछ  काम  हो  सकता  है  1
 इस  की  वजह  से  रेलवे  लाइन्स  भी  टूटती  हैं
 और  रेलवे  का  नुकसान  भी  होता  है।  साथ
 ही  साथ  लोग  जो  लाभ  उठाना  चाहते  हैं  वह
 लाभ  भी  उन  को  नहीं  मिल  पाता  है.
 इसलिए  मेरा  आप  से  निवेदन  है  कि  जहां
 जहां  पर  इस  की  पासिबिलिटी  हो  और
 लोगों  की  मांग  हो  वहां  पर  आउटलेट्स  दे  देने
 चाहिए  ताकि  लोग  आवपाशी  कर  सकें  |

 रेलवे  कमं  चारियों  को  जितनी  सुविधाएं
 दी  जाती  हैं  उन  पर  मुझे  कोई  एतराज  नहीं
 है।  लेकिन  जिन  के  जरिए  से  रेलवे  को
 इनकम  होती  है  वह  हैं  थ  क्लास  पैसेंजसं  ।  पसे-
 जसे  की  एमेनिटीज़  के  लिए  जो  रकम  रखी  गई
 है  वह  पर्याप्त  नहीं  है।  मैं  निवेदन  करना

 चाहता  हूं  कि उन  की  एमेनिटोज़  पर  और
 ज्यादा  पैसा  खर्च  किया  जाय  ।  पानी,  पंखा,
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 सकाई  और  कैटार  आदि  के  ज़रिए  से
 भोजन  की  सुविधाएं  जो  मुहैया  की  जा
 सकती  हैं  उन  का  प्रबन्ध  होना  चाहिए  ।
 6.59  hrs.

 [SHRI  THIRUMALA  RAO  in  the  Chair]
 एक  बात  की  ओर  मैं  और  ध्यान  दिलाना

 चाहता  हूं  ।  कैटरिंग  के  संबंध  में  जो  फिगस
 ब  तलाई  गई  हैं  उन  को  देखने  से  ऐसा  मालूम
 होता  है  कि  एक  परसेंट  ही  आमदनी  हुई  है  t
 जहां  तक  कटार  का  संबंध  है  मैं  समभता
 हूँ  प्राइवेट  सेक्टर  वाले  कम  से  कम  पच्चीस
 और  तीस  परसेंट  मुनाफा  कमा  लेते  हैं।
 फिर  समभक  में  नहीं  आता  कि  रेलवे  की
 केटरिंग  में  जब  कि  उनको  लाइट  और  मकान  फ्री
 मिलता  है,  इन  के  ऊपर  उन  को  कोई  खर्च
 नहीं  करना  पड़ता  है  उस  के  बाव ज्ुद  केवल
 ]  परसेंट  का  मुनाफा  कैसे  हो  रहा  है?  मैं
 समभता  हूं  इस  की  जांच  होनी  चाहिए  कि
 कर्टरिंग  में  कया  कमी  है?  उन  के  कारणों
 का  पता  लगा  कर  इस  की  आमदनी  को
 बढ़ाना  चाहिए।  कैटरिंग  के  सम्बन्ध  में
 बराबर  शिकायत  होती  है  कि  खाना  अच्छा
 नहीं  मिलता,  सर्विस  अच्छी  नहीं  है।  और
 मेरा  ख्याल  है  कि  जब  रेलवे  बजट  आता  है
 तो  इस  बात  की  ओर  ध्यान  दिलाया  जाता  है।
 इमप्रवमेंट  अगर  कहा  जाय  तो  जो  उम्मीद
 थी  वह  इमप्रूवरमेंट  नहीं  हुआ  ।  इसलिए  मैं
 मंत्री  महोदय  का  ध्यान  दिलाना  चाहता  हूं
 कि  इस  में  इमप्रूवमेंट  होना  चाहिये  जिस  में
 लोगों  को  अच्छा  खाना  मिल  सके।  फर्स्ट
 और  संकेन्ड  क्लास  के  जो  पैसेन्जर्स  हैं  उन
 को  तो  खाना  और  कंटरिंग  वगैरह  की  सविस
 मिल  जाती  है  लेकिन  थर्ड  क्लास  के  पैसेन्जर्स
 को  कैटरिंग  व्गरह  की  सर्विस  नहीं  मिलती
 है।  इसलिये  उन  का  भी  इंतजाम
 होना  चाहिये  ।
 ]7  hrs.

 एक  हाई  पावर  कमेटी,  जिसके  कि  चेयर-
 मैन  खुद  डाक्टर  साहब  थे,  उसने  अपनी
 रिपोर्ट  सबमिट  कर  दी  है  और  उसमें  कुछ
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 सिफारिश  की  हैं  रेलवे  की  सुरक्षा  के  लिए,
 कुछ  इम्प्रवमेंट  के  सुझाव  दिये  हैं।  उस
 कमेटी  पर  काफी  खर्च  हुआ  है,  मैं  चाहूंगा
 कि  उन  सिफारिशों  के  आधार  पर  एक
 कानून  पालियामेंट  के  सामने  आना  चाहिए
 जिससे  रेलवे  फोर्स  इफेक्टिव  हो  सके  और
 रेलवे  की  सुरक्षा  हो  सके  |

 रेलवे  में  या  बाहर  भी  जो  पब्लिक  सेक्टर
 या  प्राइवेट  सेक्टर  हैं  जो  रेलवे  के  सामान
 बनाते  हैं,  जेसे  डब्बे  वगैरह  हैं  या  दूसरी
 चीज़ें  हैं,  उनकी  शिकायत  यह  है  कि,  पब्लिक
 सेक्टर  में  भी  और  प्राइवेट  सेक्टर  में  भी,
 जितनी  उनकी  कंपेसिटी  है  उसका  फुल  यूटि-
 लाइजेशन  नहीं  होता  ।  इसलिए  मेरा  निवेदन
 है  कि  दोनों  सेक्टरों  में  जो  रेलवे  का  सामान
 बनाने  की  फैक्ट्रीज  हैं  उनको  पूरा  काम  मिल
 सके,  और  वे  फुल  कंपेसिटी  में  चल  सकें,
 उनको  मेटीरियल  आदि  मिल  सके,  इसकी
 तरफ़  मंत्री  महोदय  का  ध्यान  अवश्य  जायगा।

 यह  बराबर  डिम,न्ड  किया  जाता  है  कि
 बिहार  में  एक  रेलवे  पब्लिक  सविस  कमीशन
 होना  चाहिये  :  इसका  कारण  यह  है  कि
 बिहार  एक  पिछड़ा  हुआ  प्रान्त  ह ैऔर  कल-
 कत्ते  में  या  दूसरी  जगह  में  वहां  के  लड़कों  को
 जाना  पड़ता  है।  वहां  उनके  साथ  में  पूरा
 न्याय  नहीं  होता  है  जिसका  कारण  हम  सब
 को  मालूम  है।  इसलिए  मेरा  निवेदन  है  कि
 एक  रेलवे  पब्लिक  सविस  कमीशन  बिहार  में
 भी  होना  चाहिये  ।

 ब्रौड  गेज  के  सम्बन्ध  में  कई  मतंवा  कहा
 गया  है  ।  एक  प्रोपोजल  पर  यहां  सदन  में
 सवाल  भी  आया  था,  ब्रौडगेज  समरतीपुर

 श्री  रणधीर  सिह :  80  परसेंट  किसान
 सर्विस  में  लिये  जायें  पब्छिक  सविस  कमीशन
 के  जरिये  ।

 श्री  क०  ना०  तिवारी  :  मुझे  कोई  एतराज़
 नहीं  है।  हम  चाहते  हैं  कि  ब्रौड  गेज  वाया

 मुजफ्फरपुर  होकर  नरकटियागंज  तक  जानी
 चाहिए।  इस  रास्ते  में  पुल  कम  पढ़ते  हैं,
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 बाढ़  का  भी  डर  कम  है,  माइलेज  भी  कम  है
 और  खचं  भी  रेलवे  का  कम  पड़ेगा।  इस
 ब्रौडगेज़  के  बनने  के  बाद  सेक्योरिंटी  के खयाल
 से  भी  लखनऊ  से  लेकर  मुजफ्फरपुर  को
 मिला  दिया  जाय  तो  नेफ़ा  तक  यह  लाइन
 सर्विस  दे  सकती  है,  और  इस  लाइन  को  भी
 अगर  ब्रौडगेज़्  कर  दिया  जाय  तो  देश  की

 सुरक्षा  के  लिए  उपयुक्त  होगा  1

 एक  प्रोपोज़ल  बहुत  दिनों  से  चल  रहा  है।
 गंडक  के  ऊपर  बगहा  के  नज़दीक  पुल  था

 वह  टूट  गया,  जिसको  45  साल  हो  गये  और
 उसका  कनेक्शन  जो  गोरखपुर  से  था  वह
 नहीं  है।  तो  भैसाहोटन  में  जो  ब्रिज  बन
 रहा  है  वहां  से  यह  लाइन  गुज्ञर  सकती  है
 और  यदि  सिसावा  या  गोरखपुर  में  मिला  दी
 जाय  तो  सुरक्षा  की  दृष्टि  से  काफ़ी  सुविधा
 होगी  ।

 श्री  हुकमचन्द  कछवाय  :  सभापति  महो-
 दय,  सदन  में  गणपूर्ति  नहीं  है  ।

 MR.  CHAIRMAN  :  The  bell  is  being
 rung  ...Now,  there  is  quorum.  Hon.
 Member  may  continue.

 श्री  क०  ना०  तिवारी  :  अभी  एक  गाड़ी
 डी-लक्स  दिल्‍ली  से  कलकत्ता  जाती  थी  ।  अब
 एक  राजधानी  गाड़ी  चल  रही  है।  पटना
 होकर  कोई  डी-लक्स  गाड़ी  नहीं  जाती  थी,
 और  अब  जब  राजधानी  गाड़ी  जाने  लगी
 तो  मैं  चाहूंगा  एक  डी-लक्स  गाड़ी  पटना
 होकर  कलकत्ता  तक  जाये  जिससे  काफ़ी

 सुविधा  वहां  के  रहनेवालों  को  हो  जायगी  at
 इसलिये  मैं  चाहता  हूं  कि  डी-लक्स  गाड़ी
 पटना  होकर  कलकत्ता  को  दी  जाय  |

 अब  में  अपने  क्षेत्र  के  सम्बन्ध  में  कुछ
 बातों  की ओर  ध्यान  दिलाना  चाहता  हूं।
 जहां  जहां  टेलीफोन  हैं  वहां  जो  स्टेशन्स  हैं
 उनको  टेलीफोन  दे  दिया  जाय  जिससे  पब्लिक
 को  सुविधा  हो  जाय  और  स्टेशन  से  अगर
 कोई  बात  करना  चाहे  तो  घर  बंठे  वह  काम
 कर  सके  ।  जहां  जहां  इलेक्ट्रिसिटी  चली  गयी

 है  वहां  जो  रेलवे  स्टेशन  हैं  वहां  इलेक्ट्रिसिटी
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 का  प्रोवीज्न  हो  जाय  जिससे  काम  करने  में

 सुविधा  हो  ।
 मैं  चाहता  हूं  कि  आदापुर  में  रेलवे

 स्टेशन  के  ऊपर  एक  होड  दे  दिया  जाय
 बेतिया  में  एक  वेटिंग  रूम  है  लेकिन  वहां
 यात्रियों  के  ठहरने  के  लिये  कोई  जगह  नहीं
 है।  इस  स्टेशन  से  सरकार  को  काफी  रेवेन्यू
 मिलता  है  1  इसलिये  मैं  चाहता  हूं  कि  वहां
 एक  रेस्ट  हाउस  का  प्रबन्ध  किया  जाय  |
 अगर  ऐसा  हो  जायगा  तो  सरकार  का  रेवेन्यू
 भी  बढ़ेगा  और  लोगों  को  भी  सुविधा  होगी  ।

 मैंसालोटन  में  काफी  दिनों  से  लोग  चाहते
 हैं  कि  प्रान्तीय  सरकार  की  सहायता  ले  कर
 अगर  रेलवे  लाइन  बना  दें  प्रांतीय.  सरकार

 मिट्टी  का  काम  कर  दें  तो  काफी  सुविधा  हो
 जायगी  ।  इस  पर  ज्यादा  रुपया  भी  खर्च
 नहीं  होगा  ।  उस  पर  पुल  बन  गया  है  इस
 लिये  एक  रेलवे  लाइन  बगहा  से  लेकर
 मैंसालोटन  तक  दे  दी  जाय  ।

 भितिहखा,  जहां  गांधी  जी  ने  काम  किया
 था,  तीन  वर्षो  से  कोशिश  कर  रहा  हूं  कि

 यहां  एक  हाल्ट  का  प्रबन्ध  कर  दिया  जाय  |
 मिनिस्टर  लोगों  के  चाहने  के  बाद  भी
 विभाग  कोई  न  कोई  अड़ंगा  लगा  देता  है
 जिस  का  नतीजा  यह  है,  कि  मोतिहारी  से

 दूसरा  जो  स्टेशन  है  वह  पांच  मील  से  भी
 कम  है  लेकिन  कचहरी  के  पास  हाल्ट दे
 दिया  गया  है,  पर  गांधी  जी  ने  जहां  काम
 किया  वहां  हाल्ट  नहीं  मिल  रहा  है,  जब  कि
 कहा  गया  कि  हाल्ट  मिल  जायेगा।

 अन्त  में  एक  बात  कह  कर  में  अपना
 भाषण  समाप्त  करता  हूं।  रेलवे  बो  के
 बारे  में  मुके  यह  कहना  है  कि  यह  डिमान्ड

 बहुत  से  लोग  करते  आये  हैं  कि  रेलवे  बोर्ड
 को  खत्म  कर  दिया  जाय  -  मैं  इस  मत  का
 नहीं  होते  हुए  भी  इतना  जरूर  मंत्री  महोदय
 से  निवेदन  करूंगा  कि  समय  के  मुताबिक
 रेलवे  बोर्ड  का  जो  दृष्टिकोण  है  वह  बदलना
 चाहिये  श्रौर  उस  में  काफी  परिवर्तन  आना
 चाहिये  |  केसे  आयेगा  ?  यह  मंत्री  महोदय
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 के  ऊपर  में  छोड़ता  हूं  7  जो  छोटे  छोटे  कमें-
 चारी  हैं  उन  लोगों  की  यह  शिकायत  है  कि
 उन  की  जितनी  पोस्टिंग  है,  सस्पेंशन  है,
 पनिशमेंट  है,  पेंदन्स  हैं,  इस  तरह  की
 जितनी  चीज़े  हैं,  या  उन  के  साथ  जो

 व्यवहार  है,  जो  एक  अच्छा  व्यवहार  इन्सान
 के  साथ  होना  चाहिये  वह  नहीं  होता  है।
 इस  ओर  मैं  मंत्री  महोदय  का  ध्यान  दिलाना

 चाहता  हूं।  इसमें  रेलवे  बोर्ड  का  दृष्टिकोण
 बदलना  चाहिये  ।  यह  समय  का  तकाज़ा  है,
 इन्सानियत  का  भी  तकाज़ा  है  और  डेमीक़ेंसी
 का  तकाज़ा  है।  धन्यवाद  |

 श्री  ओंकार  लाल  बोहरा  (चितौड़गढ़)  :
 सभापति  महोदय,  मैं  डा०  राम  सुभग  सिंह
 का  जो  कि  पहले  भी  रेल  मंत्री  रह  चुके  हैं
 और  अब  फिर  उन्होंने  रेलवे  मंत्रालय  का
 कार्यभार  सम्हाला  है  उस  के  लिए  मैं  उन  का
 इस  अवसर  पर  हादिक  अभिनन्दन  करता

 हूं।  उन  के  रेल  मंत्री  बनने  से  विशेष  कर
 चित्तौड़गढ़  और  कोटा  के  निर्वाचनक्षेत्र  में
 अपार  ष  हुआ  है  |

 मैं  डा०  राम  सुभग  सिंह  को  याद  दिलाना
 चाहता  हूं  कि  जब  वह  पहले  रेल  मंत्री  थे
 तो  श्री  माणिक्यलाल  वर्मा  जो  कि  कोटा
 और  चित्तोड़  के  क्षेत्र  से  यहां  संसद  में  मेरे  से

 पहले  सदस्य  थे  वह  मंत्री  जी  को  कोटा  और
 चित्तौड़  के  क्षेत्र  में  ल ेगये  थे  और  कई  जगह
 जनता  ने  उन  का  अपार  स्वागत  किया  था।
 उन्होंने  वहां  की  स्थिति  और  परिस्थितियों
 को  देख  कर  लम्बे  समय  से  जो  एक  मांग
 वहां  के  निवासियों  की  चली  आ  रही  थी
 उस  का  उन्होंने  समर्थन  किया  और  उस
 मांग  को  स्वीकार  किया।  और  घोषणा
 कि  कोटा  और  चिकत्तोड़  की  नई  रेलवे  लाइन
 की  शुरुआत  की  जायगी  व  उस  का  निर्माण
 किया  जायगा  V  उन्होंने  सारी  परिस्थितियों
 को  देखते  हुए  और  पुरानी  सारी  जो
 हमारी  अब  तक  प्रगति  हुई  थी  उसको
 देखते  हुए  उन्होंने  इस  बात  की  घोषणा
 की  थी  कि  इस  नई  रेलवे  लाइन  का
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 निर्माण  क्रिया  जायगा।  जाहिर  है  कि
 चूंकि  ऐसी  घोषणा  उन्होंने  उस  समय
 अपने  श्रीमुख  से  की  थी  इसलिए  उन  के

 पुन:  रेल  मंत्री  होने  से  क्षेत्र  के  लोगों  को
 अपार  ह्षं  व  संतोष  हुआ  है।  उन्हें  पूरी
 आशा  हैं  कि  उन  के  द्वारा  वह  जो  घोषणा  की
 गई  थी  वह  उन  के  वर्तमान  कायंकाल  में
 अब  निश्चित  रूप  से  कार्यानिवित  होगी  t

 अब  मैं  रेलवे  बजट  के  ऊपर  अपने  कुछ
 विचार  रखना  चाहता  हूं  -  जब  रेलवे
 मंत्रालय  के  वजट  पर  चर्चा  होती  है  तो
 रेलवेज़  की  तमाम  समस्याओं  पर  हम  लोग
 विचार  करते  हैं।  मैं  चाहता  हूं  कि हम  इस
 बात  को  सब  से  पहले  सोचें  कि  हिन्दुस्तान  में
 भारत  सरकार  ने  यह  जो  रेलवेज़  अपने  हाथ
 में  रक्‍्खी  हैं  या  जो  रेलों  का  विस्तार  हुआ
 है  उसका  उद्देय  और  नीति  क्‍या  है  ?  हम
 लोग  श्रंग्रेजों  क ेबाद  एक  प्रजातांत्रिक  ढांचे
 में  जी  रहे  हैं।  हमारा  एक  उहं  श्य  ह ैऔर
 वह  च्द्दे  श्य  यह  है  कि  लाखों  और  करोड़ों
 लोगों  की  हम  सेवा  करें।  केन्द्र  सरकार
 और  राज्य  सरकारें  इस  देश  की  जनता  की
 सेवा  करने  के  लि!  हैं  और  यही  हमारे
 प्रजातंत्र  का  उहं श्य  है  -  मैं  समभता  हूं  कि
 शासन  के  हर  एक  घटक  का  और  ररेलवे
 मंत्रालय  का  यह  उदंश्य  है  कि  जनता  की
 सेवा  हो  ।

 अतः  सब  से  पहले  जिस  बात  पर  मैं  रेलवे
 मंत्रालय  का  ध्यान  आकर्षित  करना  चाहता
 हूं  वह  यही  है  कि  जब  कभी  किसी  रेलवे
 की  मांग  या  अनुदान  की  चर्चा  होती  है  जब
 कभी  किसी  रेलवे  के  सम्बन्ध  में  किसी  चीज़
 की  प्रगति  या  विकास  की  चर्चा  होती  है
 तो  प्रायः  हमें  यह  उत्तर  मिलता  है  कि  यह
 अनुपयोगी  है  अथवा  अलाभप्रद  है।  मैं
 समभता  हूं  कि  हम  संसद्‌  के  सदस्यगण
 जो  कि  इस  देश  के  करोड़ों  लोगों  द्वारा
 निर्वाचित  होकर  यहां  पर  आते  हैं  बह  जन
 भावनाओं  का  यहां  पर  प्रतिनिधित्व  करते  हैं,
 जनता  की  भावनाओं  का  यहां  पर  प्रति-
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 निधित्व  करना  चाहते  हैं  और  जब  उन्हें  यह
 उत्तर  मिलता  है  कि  यह  अनुपयोगी  है  अथवा
 अलाभप्रद  है  तो  हम  लोगों  को  उस  से  एक
 चोट  पहुंचती  हैं।  ऐसा  लगता  है  कि  हम
 स्वराज्य  के  ऐरा  में  या  स्वतन्त्रता  के
 वातावरण  में  नहीं  रह  रहे  हैं।  हमें  ऐसा
 लगता  है  कि  अधिकारियों  की  जो  घिसी-
 पिटी  रिपोर्ट  होती  हैं  उन  के  आधार  पर
 हमें  यहां  मंत्री  महोदय  की  ओर  से  उत्तर  दे
 दिया  जाता  है  |

 चूंकि  हमारे  डा०  राम  सुभग  सिंह  कार्य-
 कर्त्ताओं  के  प्रतिनिधि  हैं  जनता  के  प्रतिनिधि
 हैं  और  हम  भी  जनता  के  प्रतिनिधि  के  रूप
 में  इस  सदन  में  आये  हैं  इसलिए  स्वाभाविक
 तौर  से  जनता  के  प्रति  आप  की  आस्था  है
 और  मैं  उन  से  यह  अपेक्षा  करू गा  कि  यह
 रेलवे  मंत्रालय  एक  अफसरी  ढंग  से  नहीं
 चलना  चाहिए।  हमारी  रेलवेज़  का
 दृष्टिकोण  रेलवेज्ञ  के  काम  के  विस्तार  का
 और  जनोन्मुखी  होना  चाहिए,  जनता  का
 हित  कंसे  हो  इस  बारे  में  उन्हें  निरंतर  सोचते
 रहना  चाहिए।  यह  तभी  सम्भव  है  जब
 हम  इस  बात  को  स्वीकार  करें  कि  हमारी
 जो  रेलवे  हैं,  हमारा  जो  शासन  है  वह  जनता
 के  लिए  है  और  तब  मैं  आप  के  द्वारा  यह
 स्पष्ट  करना  चाहता  हुं  कि  यह  अनएको-
 नामिक  और  अनुपयोगी  है,  यह  चीजें  उस  के
 रास्ते  में  बाधक  नहीं  होतीं।  रेलवेज़  के
 सरकारी  उद्योग  का  एक  ही  मकसद  है  कि

 हम  करोड़ों  लोगों  की  सेवा  करें  |

 आज  बौरडर  रेलवे  लाइंस  नहीं  हैं।
 नागालैंड,  त्रिपुरा  और  मणिपुर  में  रेलों  का
 विस्तार  किया  जाना  चाहिए।  रेलवे  मंत्रालय
 का  यह  कहना  कि  बौरडर  रेलवे  बनामे  में

 बहुत  अधिक  रुपया  खर्च  करना  पड़ता  है
 और  वह  अनएकोनामिक  है  यह  ठीक  नहीं
 है।  कोई  लाइन  एकोनामिक  है  या
 अनएकोनामिक  है  सिफ  इसी  आधार  पर
 रलवे  मंत्रालय  को  फैसला  उस  के  बारे  में

 नहीं  ले  लेना  चाहिए  बल्कि  हमारा  उद्ृं श्य
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 [श्री  ओंकार  लाल  बोहरा]
 यह  होना  चाहिए  कि  हम  अपनी  सुरक्षा  की
 दृष्टि  से  जनता  के  हित  की  दृष्टि  से,
 यातायात  की  सुविधा  की  दृष्टि  से  अपनी
 रेलों  का  विस्तार  करें।  इसलिए  मेरी
 मांग  है  कि  कोहीमा  को  डीमापुर  स्टेशन  से
 जोड़ना  चाहिए

 इसी  तरीक़  से  असम  के  बौरडर  एरिया
 में  इम्फाल  पहुंचने  में  कठिनाई  होती  है  व

 असुविधा  का  सामना  करना  पड़ता  है।  अब
 हर  एक  आदमी  विमान  से  तो  जा  नहीं
 सकता  इर्सालए  मैं  मंत्री  महोदय  का  ध्यान
 बौरडर  ऐरिया  में  रेलवे  लाइनों  के  विस्तार  की
 ओर  खींचना  चाहता  हु  क्योंकि  जो  समय  आ
 रहा  है  उस  में  हमें  सुरक्षा  की  दृष्टि  से  अभी
 से  चिंतित  होना  चाहिए  और  यह  नहीं  देखना
 चहिए  कि  कोई  लाइन  अनएकोनामिक  है
 या  अनप्रोडक्टिव  है।  हमारा  दृष्टिकोण
 राष्ट्र  की  सुरक्षा  व  जनता  की  सेवा  होना
 चाहिए।  इसलिए  मैं  न ेइस  बात  पर  जोर
 दिया  है  कि  हमारी  रेलवेज्ञ  का  दृष्टिकोण
 कौन  लाभप्रद  है  और  कौन  अलाभप्रद  है,
 यह  न  होकर  जनता  की  सेवा  और  देश  की

 सुरक्षा  का  होना  चाहिए  |  हमारा  और
 कोई  तीसरा  उदहू  श्य  नहीं  हो  सकता  |

 इस  सम्बन्ध  में  विचार  करते  हुए  मैं
 राजस्थान  को  भी  कुछ  समस्याओं  की  चर्चा
 करना  चाहता  हूं।  क्षेत्रफल  के  लिहाज  से
 राजस्थान  हिन्दुस्तान  में  दूसरा  बड़ा  राज्य  है
 लेकिन  राजा,  महाराजाओं  के  ज़माने  में  वहां
 कोई  विस्तार,  कोई  प्रगति  रेलों  की  दृष्टि  से
 नहीं  हुई  है।  जिस  तरह  से  अन्य  क्षेत्रों  में
 राजस्थान  पिछड़  रहा  है  बैसे  ही  रेलों  के
 मामले  में  भी  यह  राजस्थान  पिछड़  रहा  है।
 वहां  पर  बड़ा  रेगिस्तान  है।  वहां  700
 मील  लम्बी  पाकिस्तान  से  सीमा  मिलती  है।
 वहां  एक  बड़ा  आदिवासी  इलाक़ा  है  जिनमें
 अधिकांश  लोगों  ने  अभी  रेलवे  के  दर्शन  तक
 नहीं  किये  हैं।  अभी  तक  उन  लोगों  को
 यातायात  सम्बन्धी  सुविधाएं  सुलभ  नहीं  हुई
 हैं।  अब  अगर  इस  दृष्टि  से  सोचें  तो
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 राजस्थान  और  मध्य  प्रदेश  या  और  भी  ऐसे
 प्रान्त  हैं  जिनमें  रेलवे  का  विस्तार  बहुत  कम

 हुआ  है  राजा,  महाराजाओं  के  ज़माने  में

 वहां  रेलवे  लाइन  ज्यादा  बिछाई  नहीं  जा
 सकी  हैं।  मैं  मंत्री  महोदय  का  ध्यान
 राजस्थान  की  कुछ  मांगों  की  ओर  दिलाना
 चाहता  हूं  ।

 उदयपुर  से  लेकर  अहमदाबाद  तक
 हिम्मतनगर  होते  हुए  आदिवासी  इलाक़े  में
 एक  लाइन  प्रारम्भ  की  गई।  वह  लाइन
 चल  रही  है  लेकिन  उस  को  एक  गलत
 योजना  और  गलत  ढंग  से  निकाला  गया।
 उस  की  ओर  मैं  रेलबे  मंत्री  महोदय  का
 ध्यान  आकर्षित  करना  चाहता  हूं।  उस  के
 कई  परिणाम  सामने  आते  हैं।  जंसा  मैं  ने
 कहा  उदयपुर  से  हिम्मतनगर  होते  हुए  वह
 रेलवे  लाइन  निकाली  गई  ।  अब  केसरिया
 जी  जोकि  जैनियों  का  प्रसिद्ध  ती्थस्थल  है,
 सांवला  जी  वंष्णवों  का  प्रसिद्ध  तीथंस्थान  है
 और  जावर  माइंस  जहां  कि  हमारे  सीसे
 और  जस्त  के  सब  से  बड़  भंडार  हैं  उन  को
 इस  लाइन  के  ऊपर  रखना  चाहिए  था  लेकिन
 खेद  का  विषय  है  कि  हमारे  रेलवे  अधिकारियों
 ने  उस  लाइन  पर  स्टेशन  नजदीक,  नजदीक
 न  रख  कर  10-10,  I5-I5  और 18-18  मील
 के  फासले  पर  रकबे  हैं।  इस  कारण  लोग
 सड़क  से  बस  आदि  से  जाना  पसन्द  करते  हैं
 और  यात्री  बस  से  सीधे  उदयपुर  और
 अहमदाबाद  जाना  पसन्द  करते  हैं।  इसलिए
 मेरा  सुझाव  है  कि  स्टेशंस  नजदीक,  नजदीक
 बनाये  जायं  ।  इसलिए  जब  कभी  नई  रेलवे
 लाइन  निकले  तो  इस  बात  पर  विचार  करके
 नजदीक,  नज़दीक  बन,ने  चाहिएं  ।  स्टेशन  दूर
 स्टेशंस  रखने  से  नुकसान  हो  सकता  है  -  अब

 हां  का  परिणाम  देख  ही  रहे  हैं  कि  लोग
 बजाय  रेल  के  सड़क  से  बस  आदि  से  जाना
 पसन्द  करते  हैं।  चूंकि  उस  की  ग़लत  प्लानिंग
 हुई  इसलिए  ऐसा  हो  रहा  है  t

 इसी  तरीक़  से  प्रतापगढ़  बांसवाड़ा  आदि
 का  वह  सारा  आदिवासी  इलाक़ा  है  जहां  कि
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 60-60  औरं  70-70  मील  तक  कोई  सड़क
 आदि  की  सुविधा  सुलभ  नहीं  है  और  मंत्रालय
 को  उस  ओर  भी  ध्यान  देना  चाहिए

 मैं  मंत्री  महोदय  का  ध्यान  पुनः  चित्तौड़-
 गढ़  कोटा  लाइन  के  बारे  में  दिलाना  चाहता
 हूं  और  चाहता  हूं  कि  शीघ्र  ही  वहां  सर्वेक्षण
 करा  कर  नया  काम  प्रारम्भ  करवायें।
 सन्‌  948  में  जब  मेवाड  की  रियासत  थी
 तब  उस के  सर्वेक्षण  का  काम  हो  चुका  था।
 रेलवे  बोर्ड  ने  मंजूरी  दे  रकखी  थी,  सामान
 भी  वहां  पर  पोरबन्दर  में  पहुंचाया  गया  था
 लेकिन  बाद  में  उस  का  कार्य  स्थगित  होगया
 और  वह  लाइन  बननी  बंद  हो  गयी  ।  उस
 वक्‍त  यहां  के  केन्द्रीय  रेल  मंत्री  और  बाद
 में डा०  राम  सुभग  सिह  वहां  पधारे  थे
 और  उन्होंने  वहां  के  सब  हालात  देख
 कर  इस  बात  को  स्वीकार  किया  था  कि

 इस  क्षेत्र  में  चम्बल  परियोजना  के  कारण
 बिजली  और  सिंचाई  की  सुविधाएं  उपलब्ध
 हो  गई  हैं  और  औद्योगिक  दृष्टि  से  उत्पादन
 इतना  बढ़  गया  है  और  यातायात  की

 सुविधा  भी  बढ़ी  है  और  इन  सारी
 परिस्थितियों  को  देखते  हुए  डा०  राम  सुभग
 सिंह  ने  उस  योजना  को  स्वीकार  किया  था  1
 लेकिन  सन्‌  65  के  अन्दर  यह  उत्तर  मिला
 कि  यह  लाइन  अनएकोनामिक  है  और  उस
 पर  हम  काम  नहीं  कर  रहे  हैं  ।

 मैं  आप  के  सामने  यह  भी  एक  सवाल
 उठाना  चाहता  हूं  कि  जब  एक  भूतपूर्व  रेल
 मंत्री  कोई  घोषणा  करता  है  तो  क्‍या  यह
 उचित  नहीं  है  और  क्या  यह  आवश्यक  नहीं
 है  कि  रेलवे  अधिकारियों  को  ऐसा  सोचना
 चाहिए  एवं  उनका  यह  कत्तंव्य  है  कि  वह
 उस  घोषणा  को  अमल  में  लायें  लेकिन  हमारे
 अधिकारियों  की एक  इस  तरह  से  गलत
 ढंग  से  विचार  करने  की  आदत  पड़  गई
 है।  मैं  अधिकारियों  का  आमतौर  से
 विरोध  तो  नहीं  करता  हूं  लेकिन  यह  मैं
 अवश्य  कहना  चाहता  हूँ  कि  अधिकारियों  का
 रवया  जनता के  प्रति  उदार  होना  चाहिए  ।
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 उन्हें  समभकना  चाहिए  कि  स्वतंत्रता  प्राप्ति  के
 पहले  का  नौकरशाही  का  रवेया  अब  बनाये
 रखना  उचित  नहीं  है।  जनतंत्र  में  विकास
 कार्य  को  ठीक  से  चलाने  का  उत्तरदायित्व
 केवल  हम  जन  प्रतिनिधियों  का  ही  नहीं  है
 अधिकारियों  को  भी  अपने  को  जनता  के
 सेवक  की  भावना  से  सोचना  और  विचारना
 चाहिए  और  तदनुसार  आचरण  करना  चाहिए
 वह  भी  उतने  ही  सेवक  हैं  जितने  हम  यहां
 बेठे  है।  जब  वह  अपने  लिए  बड़ा  दर्जा  चाहते
 है  तो  उनका  यह  कत्तंव्य  है  कि  वह  देशहित
 और  जनता  के  हित  को  सामने  रख  कर  हर
 मामले  को  सोच  ।  जनता  के  हित  को  वह
 अपने  सामने  सर्वोपरि  रक्खें ।  लेकिन
 आदत  पड़ी  हुई  है  और  पुरानी  आदत  की

 वजह  से  वे  बाज  नहीं  आते  1  परिणाम  यह
 हुआ  कि  बीस  बाइस  वर्ष  का  समय  बीतने  के
 बाद  भी  स्वतन्त्रता  का  जितना  लाभ  जनता
 को  मिलना  चाहिच  उतना  बड़े  बड़े  अधि-
 कारियों  की  कृपा  से  लोगों  की  निगाह  में
 नहीं  आया  है  1  हुआ  यह  है  कि  इसकी  वजह
 से  जन  भावना  और  भिशनरी  भावना  से
 हमारे  शासन  को  जो  सहयोग  मिलना  चाहिये
 वह  हमारे  मंत्रियों  को,  जन-प्रतिनिधियों  को
 और  हमारी  सरकारों  को  नहीं  मिला  है।
 इसलिये  मैं  बड़  अदब  के  साथ  रेलवे  के  बड़े
 बड़े  अधिकारियों  और  खंडेलवाल  साहब
 तथा  उनके  साथियों  से  कहना  चाहता  हूं  कि
 वे  उदार  बया  रक्‍खें  और  जो  भी  ऐसी  सम-
 स्यायें  हैं  उनमें  जनता  के  हितों  को  सर्वोपरि
 समझें,  तभी  वह  स्वतन्त्रता  के  सच्चे  जनसेवक
 या  पब्लिक  सर्वेट  कहलाने  के  अधिकारी  होंगे।

 मैं  एक  और  बात  की  तरफ  आपका  ध्यान
 आकर्षित  करना  चाहता  हूं।  पिछले  साल
 खाद्यान्न  का  बड़ा  अकाल  था  और  बंगाल
 तथा  बिहार  में  जो  परेशानी  थी  उसके  कहने
 की  आवश्यकता  नहीं  है,  लेकिन  वैगनों  के
 न  मिलने  के  कारण  गेहूं  सड़  गया।  बाबू
 श्री  जगजीवन  राम  जी  यहां  बडे  हुए  हैं,  उन

 को  पता  होगा  कि  वेगनों  के  समय  पर  न
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 मिलने  से  या  उचित  टाइप  के  बैगन  न
 मिलने  से  गेहूं  का  कितना  नुक्सान  हो  गया
 ठीक  उसी  तरह  राज्स्थान  में  इस
 समय  भयंकर  अकाल  है,  और  उस  इलाके
 में  जो  चारा  पहुँचाना  चाहिए  था  उस
 को  दो-दो,  डेढ़-डेढ़  और  एक-एक  महीने  तक
 म  पहुँचने  के  कारण  हम  मरती  जा  रही
 गायों  को  बचाने  में  मानवता  का  परिचय

 नहीं  दे  सके  ।  वेंगनों  के  बिना  चारा  समय
 पर  नहीं  पहुँच  सका  ।  रेलवे  अधिकारियों  की

 यह  सबसे  बड़ी  जिम्मेदारी  है  कि  जब  मानवता

 पुकार  रही  हो  तब  वह  कानूनी  कारंवाइयों
 और  छोटी  मोटी  संकीणंताओं  में  और
 टेकनिकल  बातों  में  न  उनके  और  स्वराज्य  का
 जो  सुख  जनता  को  मिलना  चाहिये  उस  को
 दिलाने  का  प्रयत्न  करें  ।  आज  यहां  पर  श्र॑ग्रेज

 नहीं  है,  हमें  देखना  है  कि  जनता  हमारी
 मालिक  है  |  जल्दी  से  जल्दी  जो  वंगन  पहुँचने
 चाहिये  थे  वह  नहीं  पहुंच  सके,  इसका  हमें
 सख्त  अफसोस  है  1  मुझे  विश्वास  है  कि  डा०

 रामसुभग  सिंह  के  आने  से  स्थिति  में  सुधार
 होगा  |

 मैं  कुछ  बातें  क्षेत्रीय  असन्तुलन  के  बारे

 में  भी  कहना  चाहता  हूं  ।  हिन्दुस्तान  में  कई
 इलाके  ऐसे  है  जहां  रेलवे  का  विस्तार  पूरा
 नहीं  हुआ  है।  मध्य  प्रदेश  है,  मंसूर  है
 आन्ध्र  प्रदेश  है,  महाराष्ट्र  है,  यहां  तक  कि

 उड़ीसा  भी  है,  जहां  रेलवे  का  विस्तार  नहीं
 है।  हम  इस  को  मान  लेते  हैं  कि  रेलवे  के
 द्वारा  बहुत  मुनाफा  नहीं  हुआ  है,  लेकिन  देखना

 यह  है  कि  ऐसा  क्‍यों  नहीं  हुआ  है  1  रेलवे
 सबसे  बड़ा  राष्ट्रीय  उद्योग  है।  हम  लोग
 अपने  खर्च  को  कम  करें  और  सुविधायें
 ज्यादा  दें,  रेलों  का  विस्तार  भी  करें  ।  अगर

 इसके  लिये  धन  नहीं  है  तो  वित्त  मंत्रालय  से
 रुपया  प्राप्त  करें  और  जो  भी  ररेलों  में  क्षेत्रीय

 असन्तुलन  है  उसको  दूर  करें।  अगर  नई
 रेलें  निकालनी  हों  तो  उनको  निकालने  में

 पूरी  दिलचस्पी  लें  ny
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 art  tay  dat  ने  यात्री  भाड़ा  नहीं
 बढ़ाया  है  इसके  लिये  मैं  उनको  साधुवाद  तो
 देता  हूं  कि  उन्होंने  भाड़ा  नहीं  बढ़ाया,
 लेकिन  सुविधायें  और  भी  बढ़नी  चाहिये  1
 आज  तृतीय  श्रेणी  के  यात्रियों  को  बहुत
 तकलीफ  उठानी  पड़ती  है  और  उनको  भेड़
 बकरियों  की  तरह  रेलों  में  जाना  पड़ता
 है,  यह  आप  से  छिपा  हुआ  नहीं  है।  आज
 आप  राजधानी  एक्सप्रेस  ले  जाइये,  कलकत्ता
 मद्रास,  बम्बई  और  दिल्‍ली  को  चमन  बना-
 इये,  लेकिन  कलकत्ता,  बम्बई  और  मद्रास
 ही  हिन्दुस्तान  के  प्रतिनिधि  शहर  नहीं  हैं,
 आप  गांवों  की  तरफ  भी  देखें  ।  आज  गांवों  के
 अन्दर  रेले  पन्द्रह  और  अट्ठारह  मील  की
 रफ्तार  से  चलती  हैं।  जहां  बड़  शहरों  के
 बड़े-बड़े  लोगों  को  पहुँचाने  की  रफ्तार  तेज
 है  वहां  गांवों  के  गरीब  आरादमियों  वो  पहुँचाने
 की  रफ्तार  बहुत  कम  है।  उनको  भी  तेजी
 से  पहुँचाने  के  लिये  गाड़ियों  की  रफ्तार  बढ़ानी
 चाहिये  क्‍योंकि  हिन्दुस्तान  केवल  गांव  में
 बसता  है,  शहरों  में  नहीं  ।

 राजस्थान  में  रेलों  के  संबंध  में  एक  बात
 और  ।  मैं  उदयपुर  से  दिल्‍ली  तक  नई  रेलवे
 लाइन  की  मांग  न  करता  हुआ  यह  कहना
 चाहता  हूं  कि  चित्तौड़  से  उदयपुर  तक  अज-
 मेर  होते  हुए  दिल्‍ली  लाइन  जाती  है,  उसी
 तरह  से  उदयपुर  से  हिम्तमनगर  तक  टुकड़े-
 टुकड़े  करके  लाइन  जाती  है।  जैसे  अहमदा-
 बाद  से  मारवाड़  जंक्शन  होते  हुए  दिल्‍ली  तक
 रेलवे  लाइन  जाती  है,  वैसे  री  यह  ट्रेन  भी
 अगर  सीधी  अहमदाबाद  से  हिम्मतनगर,
 उदयपुर  होकर  चित्तौड़गढ़  अजमेर  होती  हुई
 सीधी  दिल्‍ली  तक  जाये  तो  इसमे  जनता  को
 बड़ा  लाभ  हो  सकता  है,  लेकिन  मुझे  भय  है
 कि  इसमें  अधिकारियों  का  सहयोग  नहीं
 मिलेगा  V  मैं  अधिकारियों  से  यह  निवेदन
 करूंगा  कि  वे  इस  बारे  में  अपना  सहयोग
 प्रदान  करें  ।

 मैं  नये  रेलवे  मंत्री  महोदय  का  स्वागत
 करता  हूं  और  आशा  करता  हूं  कि  उनके
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 आगमन  से  चित्तौड़  से  कोटा  तक  रेलवे
 लाइन  का  सर्वेक्षण  इस  वर्ष  हो  जायेगा  और
 अगले  वर्ष  उसके  निर्माण  का  कार्य  आरम्भ

 हो  जायेगा  1

 इन  छब्दों  के  साथ  में  रेलवे  बजट  का
 स्वागत  करता  हूं  I

 श्री  न०  नि०  पटेल  (वलूसार)  :  सभापति
 महोदय,  इसके  पहले  कि  मैं  कुछ  कहूं,  मैं
 डा०  राम  सुभग  सिह  का,  जो  रेलवे  मंत्रालय
 में  वापस  आ  गये,  अभिनन्दन  करता  हूं।  मुझे
 बड़ी  उम्मीद  है  कि  थोड़े  समय  पहले,  जब
 वह  रेल  मंत्री  थे,  जो  जो  बातें  उनके  सामने

 हमने  रक्खी  थीं,  उनकी  तरफ  ध्यान  देकर

 वह  हमारी  तकलीफों  को  दूर  करेंगे  |

 सबसे  पहले  मैं  यह  कहना  चाहता  हूं  कि
 पिछले  साल  6  अगस्त  को  गुजरात  में  जो
 बाढ़  आई,  उसकी  वजह  से  खास  कर  बल-
 सार  और  भड़ौच  के  बीच  में  करीब-करीब
 एक  महीने  तक  वह  रेलवे  लाइन  बन्द  रही
 और  लोगों  को  बड़ा  नुकसान  हुआ।
 रेलवे  को  भी  कम  से  कम  3  करोड़  रुपयों
 का  नुक्सान  हुआ  |  सूरत  में  तापी  नदी  है,
 तापी  और  वापी  के  जो  क्षेत्र  हैं  उनमें  दस
 नदियां  हैं  इन  नदियों  में  बारह  महीने  पानी
 रहता  है,  यह  दस  नदियां  हैं  तापी,  मिन्ढोला,
 पूर्णा,  अम्बिका  कावेरी,  खरेरा,  औरंगा,
 पार,  कोलका  और  दमनगंगा।  जब  बाढ़
 आई,  उस  समय  मैं  वही  पर  था।  वहां  का
 जो  सीन  मैंने  देखा  उसकी  पोजीशन  यह  थी
 सब  तरफ  पानी  ही  पानी  भरा  था।  यह
 सब  नदियां  ष  से  पश्चिम  की  ओर  बहती
 हैं,  और  जो  रेलवे  लाइन  का  ट्रक  है  वह
 उत्तर  से  दक्षिण  की  तरफ  है  ।  जब  यह  बाढ़
 आई  तब  नदियां  इतनी  बढ़  गई  कि  उनका
 पानी  निकल  नहीं  पाया  ।  ऐसा  लगता  था
 एक  बड़ा  भारी  समुद्र  है  और  उसके
 बीच  रेलवे  ट्रंक  जो  है  वह  बांध  बना
 दिया  गया  है  |  वहां  पर  पानी  के  न  निकलने
 की  वजह  से  रेलों  की  पटरियों  की  जो  मिट्टी
 थी  वह  सब  बह  गई  और  सब  जगह  फैल

 (H.  A.  ॥.  Dis.)
 गई  ।  जो  ब्रिजेज़  थे  वह  भी  हिल  गये।  उस
 वक्‍त  श्री  पुनाचा  से  हमने  कहा  था  कि
 यह  जो  नदियां  हैं  उनके  जो  स्पेन  हैं,  पानी
 निकालने  की  जगहें  हैं  उनके  ब्रिजेज़  और
 कल्वर्टंस  को  बड़ों  कीजिये,  नही  तो  पता  नहीं
 है  कि  कब  बाढ़  आ  जावे  ।  अगर  ऐसा  नहीं
 किया  गया  तो  इस  समय  मानसून  में  जो
 बाढ़  आई  है,  वह  हमेशा  के  लिये  रहने  वाली
 है  ।  लेकिन  छ  :  महीने  हो  गये,  और  हम
 देखते  हैं  कि  अभी  तक  कुछ  किया  नहीं  गया

 है  ।  जिस  तरह  से  वहां  गाड़ियां  चलती  थीं,
 उसी  तरह  से  चल  रही  हैं  I  वह  गाड़ियां  भी
 कैसे  चलती  हैं  ?  बम्बई  से  जो  गाड़ी  चलती
 थीं  बाढ़  आने  से  पहले,  उनमें  से  हर  एक  का
 समय  का  एक  घंटा  जल्दी  कर  दिया  गया,
 लेकिन  दिल्ली  से  बम्बई  पहुँचने  वाली  जो
 गाड़ियां  है  वह  अभी  भी  एक  घंटा  देर  से
 पहुँचती  हैं  क्योंकि  वहां  पर  हमें  जो  काम
 करना  चाहिए  था  वह  हम  कर  नहीं  पाते  हैं।

 MR.  CHAIRMAN:  Let  the  Hon.  Mem-
 ber  continue  tomorrow.  We  shall,  now
 take  up  Half-an-hour  discussion,

 7.30  hrs.
 HALF  AN  HOUR  DISCUSSION

 EXPORT  OF  PEPPER
 SHRI  E.  K.  NAYANAR  (Palghat)  :

 While  replying  to  unstarred  question
 No.  209  on  8  February  969  the  Hon.
 Minister  sai  that  the  Export  Pro-
 motion  Council  in  Ernakulam  would
 d>  everything  to  export  pepper  and
 that  the  Council’s  Forcign  Officer  at
 Brusscls  will  do  a  good  deal  to  do
 so.  This  is  not  the  real  problem.  Either
 the  Minister  is  ignorant  about  pepper
 export  or  the  officers  arc  hiding  the
 facts...(Interruptions.)  Pepper  is  a  com-
 mercial  crop  and  earns  much  necded
 forcign  exchange  to  the  tune  of  Rs.  I2
 crores  a  year.  The  total  annual  produc-
 tion  of  p:pp:r  in  India  is  23,000  tonnes
 a  year.  This  means  that  Kerala  produ-
 ces  a  lion’s  share  of  p-pper  in  the  whole
 country,  about  93  per  cent,  and  it  carns
 Rs.  11  crores  a  year  as  forcign  exchange,
 Such  an  industry  which  carns  valuable
 foreign  cxchang:  is  facing  a  serious  crisis,
 If  the  Central  Government  did  not  take
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 Temedialy  measures,  prosp:cts  of  this
 industry  will  be  very  dim.  Pepper  was
 a  pride  product  of  Kerala.  In  ancient
 days  Kerala  was  exporting  p:pp:r,  gencr-
 ally  known  as  black  gold  to  Rom:,
 Athens,  ctc.  In  Kerala  pepper  is  culti-
 vated  in  2,46,640  acres  spread  all  over
 the  State.  During  the  Third  Plan  the
 Central  Government  formulated  som:
 measures  for  the  devclopment  of  this
 industry.  However,  these  mzasures  were
 not  implemented  at  all  and  they  remained
 in  paper  only.  Som:tim:  back  a  confer-
 ence  on  spices  was  held  in  Goa  and
 some  delegates  from  Kerala  put  forward
 some  suggestions  on  bzhalf  of  the  culti-
 vators  for  the  development  of  _  this
 industry  but  to  no  avail.  Firstly,  the
 demand  to  fix  a  minimum  price  for
 pepper  has  not  been  conceded  so  far.  The
 Monopoly  traders,  especially  in  Bombay
 take  a  major  share  of  the  profit  while
 the  actual  cultivator  gets  very  low  prices.
 At  present  pepper  export  trad:  is  handled
 by  big  monopoly  traders  in  Bombay,
 In  Kerala  itself  pepper  export  is  in  the
 hands  of  Pearscelesly,  Volkart  Brothers,
 William  Gudckar  Company,  etc.  These
 are  the  British  capitalist  firms.  To  help
 the  cultivators  overcome:  these  hardships,
 State  trading  should  be  introduced,  among
 other  things.  A  corporation  should  be
 formed  to  procure  pepper  directly  from
 the  cultivators.  Then  only  will  the
 cultivators  get  more  price  than  —  they
 are  getting  now.  May  by,  big  business-
 men  may  take  objection  to  this  idea.
 In  this  case  the  Commerce  Ministry  is
 surrendering  to  the  wishes  of  the  big
 monopoly  _  traders.  This  is  ९  an
 exception  ;  in  rubber  also  the  Commerce
 Ministry  is  not  fixing  the  minimum  prices
 which  will  benefit  the  cultivators.  If
 the  Ministry  takes  such  a  step,  it  will
 be  a  booster  to  the  cultivators  and  it
 can  lead  to  a  bumper  production  in  the
 years  to  com:.  The  second  problem
 facing  this  industry  is  the  export  duty
 levicd  on  this  commodity.  At  present
 export  duty  levied  on  this  commodity
 goes  up  to  Rs.  250  per  ton.  The  Com-
 merce  Ministry  is  again  in  no
 mood  to  help  the  cultivators.  Everybody
 knows  that  ia  essenc:  this  ultimately
 falls  on  the  should:rs  of  the  helpless
 cultivators....(/mterruptions,)  =  At  this
 jurcture  it  will  not  b:  ou:  of  places  to
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 mention  that  no  export  duty  is  levied
 on  the  export  of  red  chillies  from  Madras.
 While  1  am  all  in  favour  of  this,  I
 strongly  demand  that  the  same  treatment
 should  be  given  to  pepper  export  also.
 In  this  regard  too,  the  Central  Govern-
 ment's  attitude  towards  Kerala  is  highly
 discriminatory.  Our  Minister  replied
 that  there  was  no  competition  regarding
 the  pepper  industry.  After  the  Sccond
 World  War,  there  is  competition.

 After  the  second  world  war,  competi-
 tion  in  this  field  was  intensificd  from
 Indonesia.  Till  that  time,  America
 was  censuring  70  per  cent  of  our  produc-
 tion.  Now  they  are  buying  only
 20  per  cent.  At  present,  our  main  source
 of  export  is  the  socialist  countries.  When
 there  is  stiff  competition,  the  price  is
 reduced,  Naturally,  cultivators  of  pepper
 want  for  there  cash  crops.  It  inevitably
 Iced  to  our  failure  in  this  competition.
 While  Amcrica  is  paying  2/2  cents  for
 Indonesian  pepper,  we  are  getting  37/2
 cents  from  socialist  countries  for  the  same
 quantity.

 We  can  gainfully  compete  in  the
 export  of  pepper  if  (l)  the  Central
 Government  fix  a  minimum  price  of
 Rs.  750  per  qunital,  (2)  the  export  duty
 levied  on  pepper  is  lifted  and  (3)  State-
 trading  is  introduced  in  this  business.
 These  steps  alone  will  help  in  removing
 the  sufferings  of  the  cultivators.  This
 is  not  my  individual  opinion.  This  is
 the  opinion  of  Dy  crores  of  Kerala
 people.  This  issue  came  before  the
 Kerala  Assembly  and  all  parties,  includ-
 ing  the  Congress,  jointly  made  these
 demands  unanimously.  That  is  why  I
 am  raising  to  this  issue  before  Parliament
 to  develop  pepper  cultivator  and  to  help
 the  peasants  who  are  cultivating  pepper.
 I  appeal  to  the  Government  to  take  these
 measures.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FOOD,  AGRICUL-
 TURE,  COMMUNITY  DEVELOP-
 MENT  AND  COOPERATION  (SHRI
 ANNASAHIB  SHINDE)  :  Sir,  it  is  true
 that  Kerala  is  the  major  producer  of
 black  pepper.  Out  of  a  national  produc-
 tion  of  23,000  tons,  Kerala  produces
 21,000  tons.  Naturally  the  hon.  member
 from  Kerala  is  concerned  about  it.
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 There  are  two  important  buyers  of
 pepper... USA  and  USSR.  There  are  two
 major  producers...India  and  Indonesia.
 When  there  was  political  crisis  in  Indo-
 nesia  a  few  years  ago,  we  got  an  advan-
 tage  in  the  international  market.  When
 that  crisis  was  over,  Indonesia  came
 back  into  the  international  market.
 Indonesia's  production  is  much  more  than
 ours.  That  is  why  we  are  having  some
 problems.  Even  then,  we  have  succeeded
 in  establishing  good  markets  in  East
 European  countrizs.  Our  exports  have
 not  gone  down  during  the  last  few  years.

 During  1967-68,  the  exports  touched
 25,000  tons.  In  ‘1963-64,  it  was  only
 19,000  tons.  We  are  maintaining  our
 foot-hold  on  the  export  market.

 This  main  problem  is  about  production
 and  marketing  aspects.  Kerala  planta-
 tions  are  very  old...70  or  80  years  old.
 They  are  not  properly  attended  to  from
 the  point  of  view  of  agronomic  practices.
 The  Kerala  Government  is  trying  to  sce
 that  extension  services  are  in  a  position
 to  help.  Recently  a  new  hybrid  strain
 known  as  Panniyur  strain  No.  |  has  been
 evolved  and  mention  was  made  of  it  in
 the  Kerala  Assembly.  The  ICAR_  has
 taken  up  the  issue  and  we  have  now  put
 up  a  coordinated  research  project  to  help
 in  the  development  of  more  useful  strains,
 which  will  be  giving  higher  yields.  The
 new  strain  gives  four  times  more  yield
 than  the  old  strain.

 So  the  main  solution  lics  in  the  fact
 that  our  productivity  must  go  up.  The
 present  level  of  p-oluction  is  very  low.
 It  is  only  225  kilogrammes  per  hectare.
 It  is  very  poor.  Unless  the  productivity
 grows  up  growing  of  black  puper
 is  not  going  to  be  an  _  economic
 activity.

 T  entirely  agree  with  the  Hon.  Member
 that  there  are  a  lot  of  middle-men  who
 exploit  the  producers  in  this  trade.  That
 is  why  we  have  suggested  to  the  Kerala
 Government  that  they  should  organise
 coop:ratives  of  producers  in  Kerala.  We
 are  prepared  to  help  if  such  coopz2ratives
 are  organised.  Already  one  State-
 level  organisation  is  there  dealing  in
 marketing  and  export  of  black  papper  in
 Kerala.  Last  year  that  organisation  in
 Kerala  marketed  about  15,000  quintals
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 of  blach  papper  worth  Rs.  52  lakhs.  My
 Point  is,  it  is  a  very  small  portion,  an
 insignificant  portion,  as  compared  to
 the  total  turnover.  Our  total  exports
 are  Rs.  3  crore;  worth  of  black  paper.
 Unless  cooperatives  are  o-ganised  and
 nothing  comes  ia  the  way  of  the  State
 Governm:nts’  organising  cooperatives  so
 that  the  cooperatives  of  poducers  will
 have  a  commuindiag  podisition  in  the
 mirket  I  do  not  think  we  shall  succeed
 in  eliminating  all  influence  of  middle-men
 in  this  trade.

 As  fas  as  exports  are  concerned,  the
 Government  of  India  would  help  these
 cooperatives  even  to  export  directly  so
 that  middle-men  need  not  come  in  the
 way  as  all  cither  in  the  way  of  exports
 or  in  the  internal  market.

 There  is  one  more  suggestion  that  I
 would  like  to  make.  Effective  marketing
 laws  are  very  important  for  marketing
 such  produce  including  black  pepper.
 That  is  why  we  have  suggested  to  the
 Kerala  Government  and  other  State
 Governments  that  they  should  have  good
 and  effective  marketing  laws.  |  am
 referring  to  laws  relating  to  marketing  of
 agriculture  produce.

 Therefore,  organisation  of  cooperatives
 is  one,  enforcement  of  rigid  marketing
 laws  is  the  second  and  the  third  is
 the  introduction  of  new  strains.  If  these
 three  activitics  are  undertaken  I  am  quite
 sure  that  we  shall  be  in  a  position  to
 solve  som:  of  the  problems.

 SHRI  E.K.  NAYANAR
 about  export  duty  ?

 SHRI  ANNASAHIB  SHINDE:  After
 devaluation  the  prices  went  up  and  these
 profits  would  have  been  mopped  up  by
 middlz-men  if  the  Governm:nt  of  India
 would  not  have  imposed  this  export  duty.
 So  export  duty  was  imposed  in  order
 that  the  exporter  should  not  mop  up  the
 margin.

 The  other  point  touched  by  the  hon.
 Member  was  that  the  prices  have  gone
 very  low.  May  I  submit  for  the  infor-
 mation  of  the  hon.  Member  that  the
 index  of  export  price  which  stood  at
 24.8  in  1962-63  is  now  4  as  compared
 to  1952-53,  base.  As  compared  to  ‘1962-63
 the  prices  have  improved  in  the  interna-
 tional  market  despite  stiff  competition

 What
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 [Shri  Annasahib  Shinde]
 from  Incoacsia.  Even  in  regard  to
 domestic  wholesale  price  the  index  in
 1962-63  was  32.4  and  it  has  now
 reached  40.6.  This  is  related  to  base
 1952-53,

 SHRI  VASUDEVAN  NAIR  (Peer-
 made)  :  1962-63.  prices  were  the  lowest
 and  therefore  you  cannot  have  a  compari-
 son  with  that.

 SHRI  ANNASAHIB  SHINDE  ;  Even
 the  1952-53  prices  which  have  been  taken
 as  the  base  were  unrealistic.  Asa  result
 of  the  Second  World  War  and  the
 Japanese  occupation  of  Indoncsia  the
 entire  international  trade  got  upset.
 India  took  advantage  of  that.  The
 prices  ruling  immediately  after  the
 Second  World  war  were  very  high.  My
 only  point  is  that  as  compared  to  the
 last  few  years  the  prices  are  looking  up.
 If  the  Kerala  Government  succced  in
 organising  very  powerful  cooperatives
 I  am  sure  many  of  the  problems  of
 producers  will  be  solved.

 Sri,  ]  have
 add.

 श्री  रणधीर  सिह  (रोहतक)  :  सभापति

 महोदय,  मुझे  आपकी  मारफत  मिनिस्टर

 साहब  से  यह  कहना  है  कि  किसान  चाहे
 कपास  पैदा  करे  या  मूंगफली  पैदा  करे,  हर
 चीज  में  कोई  न  कोई  मुसीबत  उसके  सामने
 आ  खड़ी  होती  है  और  उसको  सही  कीमत

 नहीं  मिल  पाती  है।  अगर  कपास  वोता  है
 तो  आप  उसको  बाहर  से  इम्पोर्ट  करने  लग
 जाते  हैं  अगर  मूंगफली  बोता  है  तो  सोयावीन
 ले  आते  हैं।  इसके  अलावा  इस  पर  आपने

 एक  हजार  रुपये-पर-क्विटल  ककी  एक्सपोर्ट

 ड्यूटी  लगा  रखी  है।  आपने  खुद  इस  बात
 को  माना  है  कि  इस  चीज़  की  प्रोडक्टिविटी
 थोड़ी  है,  इस  लिये  उसको  रिस्यूनरेटिव
 प्राइसिज़  नहीं  मिलती  हैं  केरल  स्टेट  एक
 बड़ी  इन्कलावी  स्टेट  हैं,  मैं  चाहता  हूं  कि
 कोलावोरेशन  के  जरिये  आप  उन  को  सिखा-
 इये  ताकि  उनकी  प्रोडक्टिविटी  बढ़  सके
 और  किसानों  को  इन्सेन्टिव  मिले।  हज़ारों
 सालों  से  गरम-ससाला  हिन्दुस्तान  से  रोम
 ओर  दूसरी  यूरोपियन  मार्केटेस  में  विकता

 nothing  more  to
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 रहा  है,  इससे  काफी  फौरन-एक्सचेन्ज  मिलता

 है।  इस  लिये  मैं  जाना  चाहता  हूं  कि
 किसनों  को  इन्सेन्टिव  देने  के  लिये,  फौरन-
 एक्सचेन्ज  बढ़ाने  के  लिये  सरकार  क्या  कदम
 उठा  रही  है  ताकि  वहां  के  किसानों  का  भला

 हो  सके  |
 SHRI  ANNASAHIB  SHINDE:  I

 have  said  that  co-ordinated  research
 project  to  develop  new  strains  has  been
 taken  up.  That  means  that  there  is
 coordination  in  research.  I  have  also
 referred  to  Panniyur  No.  a  new  strain
 which  will  give  four  times  more.  As
 regards  prices,  we  referred  the  question
 to  the  Agricultural  Prices  Commission
 whether  a  minimum  price  can  be  fixed
 for  chilly.  We  did  rot  specifically  refer
 to  pepper,  but  chilly  is  also  one  of  the
 spices.  The  Agricultural  Prices  Commis-
 sion  did  not  favour  the  fixaticn  of
 minimum  price  for  such  commodities
 like  chillies  and  other  spiccs.  But  the
 prices  are  looking  up  as  compared  to  the
 previous  years.

 श्री  शिव  चन्द्र  झा  (मधुवनी)  :  मंत्री
 महोदय  ने  अपने  जवाब  में  बतलाया  है  कि
 पिपर  की  मार्केट  यू.  एस.  ए.  और  यू.
 एस.  एस.  आर.  में  बहुत  ज़्यादा  है,  हिन्दुस्तान
 का  ज्यादा  पिपर  इन  देशों  के  वाजारों  में
 विकता  है।  मैं  जानना  चाहता  हूं  कि  इन
 दोनों  देशों  में  आपका  पब्लिसिटी  का  जो
 कार्यक्रम  हैं,  क्या  वह  एक  समान  है  ?  यदि
 एक  सामान  नहीं  है  तो  उनमें  कितना  डिफरेंस
 है  ?  मैं  यह  भी  जानना  चाहता  हूं  कि  एनुअल
 प्लान  के  दौरान  कितना  आपने  यू.  एस.  ए.
 को  एक्सपोर्ट  किया  है  और  कितना  यू.  एस.
 एस.  आर.  को  किया  है  ?

 चोथी  पंच  वर्षीय  योजना  की  रूप  रेखा
 तेयार  हो  गई  है  1  आपने  इस  मुताल्लिक  भी
 कुछ  रूप  रेखा  बनाई  होगी।  मैं  जानना
 चाहता  हुं  कि  चौथी  पंच  वर्षिय  योजना  में
 कितना  एक्सपोर्ट  किया  जायगा,  पिपर  के
 लिये  आपका  कितना  टारगेट  है  और  कितने
 फौरन-एक्सचेन्ज  की  आप  चौथी  पंचवर्षीय
 योजना  के  दोरान  उम्मीद  करते  हैं  ८
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 SHRI  ANNASAHEB  SHINDE:  As
 far  as  the  Fourth  Five  Year  Plan  is
 concerned,  we  have  quite  an  ambitious
 Programme.  As  compared  to  the  present
 production  of  24,000  tons,  by  the  end
 of  the  Fourth  Plan  we  expect  to  have  a
 production  of  about  42,000  tons.  The
 central  research  station  is  popularising
 new  strains.

 As  far  as  sales  in  USA  and  USSR
 are  concerned,  Ihave  no_  break-up  with
 me.  The  hon.  Member  may  put  a
 separate  question  to  Commerce  Ministry
 for  the  figures.  But  I  may  say  that
 there  is  stiff  competition  in  USA.  So
 far  as  USSR  and  East  European  countries
 are  concerned,  since  the  mode  of  payment
 is  rupee,  we  are  getting  a  good  market  in
 those  countries.

 SHRI  SHRI  CHAND  GOYAL
 (Chandigarh)  :  Pepper  is  very  important
 for  Kerala  because  it  is  one  of  the  main
 cash  crops  in  Kerala  and  it  is  also  a  very
 important  foreign  exchange  earner.  This
 question  has  been  raised  in  this  House
 in  order  to  get  certain  concessions  from
 the  Central  Government.  Certain  duties
 are  being  imposed,  not  by  the  State
 Government  but  by  the  Central  Govern-
 ment.

 ]  would  like  to  know  whcther  the
 Centrat  Government  is  going  to  relax
 certain  duties  and  taxcs  so  that  the  pro-
 ducers  of  pepper  can  have  better  con-
 ditions,

 Another  important  question  is:  Are
 you  going  to  extend  certain  facilities  to
 the  producers  to  enable  them  to  produce
 more  and  better  quality  pepper  ?  Also,
 are  you  going  to  create  better  conditions
 for  the  export  of  pepper  so  that  the
 producers  can  get  a  better  price?  The
 hon.  Minister  has  certainly  said  that  the
 Prices  are  looking  up,  but  the  prices  are
 not  looking  up  to  the  extent  that  the
 producers  expected  and  to  the  extent  that
 producers  of  other  cash  crops  are  getting.
 So,  what  steps  has  the  Government  under
 contemplation  to  bring  this  price  still
 higher  and  create  more  facilities  ?

 SHRI  ANNASAHIB  SHINDE:  I
 have  met  many  of  these  points.  The  only
 new  point  that  the  hon.  Member  has  made
 is  about  the  export  duty.  Domestic  prices
 and  international  prices  havé  some  ree
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 lationship.  As  I  have  already  submitted,
 after  devaluation  in  order  to  mop  up  the
 profits  which  would  have  been  earned  by
 exporters  this  export  duty  was  levied.  As
 for  as  I  am  aware  at  present  Government
 does  not  intend  to  change  this  policy
 approach  in  regard  to  this  export  duty.

 श्री  रधुवीर  सिह  ज्ञास्त्री  (वागपत):
 श्री  मान्‌,  मंत्री  महोदय  ने  कहा  है  कि  हमारे
 मुकाबिले  में  इन्डोनेशिया  एक  ऐसा  देश  है
 जो  उसी  तरह  का  उत्पादन  बड़ी  मात्रा  में
 मिर्चों  का  करता  है  |  मैं  पूछना  चाहता  हूं  कि
 इन्डोनेशिया  में  एक्सपोर्ट  पर  बोनस  दिया
 जपता  है  और  सीलोन  ने,  चूंकि  आप  ने  एक्स-
 पोर्ट  पर  बहुत  हेवी  डयूटी  लगा  रखी  है,
 उसका  फायदा  उठाकर  अपने  उत्पादन  को

 बहुत  बढ़ा  लिया  है  और  यह  दोनों  देशों
 इस  व्यापार  में  हमसे  कम्पटीशन  कर  रहे  हैं
 जिसका  परिणाम  है  कि  जो  पूर्वी  यूरप  के
 देश  हैं--साफ्ट  करेंसी  एरिया,  उसमें  तो
 आपका  थोड़ा  बहुत  निर्यात  बढ़ा  है  लेकिन
 हार्ड  करेंसी  एरिया  में  निर्यात  बहुत  गिर'
 गया  है।  ज॑से  कि  अमरीका  को  सन्‌  60  में
 आपने  2(35  टन  भेजा  जब  कि  967  में

 वह  8424  टन  ही  रह  गया।  यानी  57
 परसेंट  से  घट  कर  L6  परसेंट  ही  रह  गया  v
 तो  क्‍या  इसका  मुख्य  कारण  यही  नहीं  है
 कि  श्रापने  एक्सपोर्ट  डयूटी  बढ़ा  रखी  है,
 इसलिये  आप  दूसरे  देशों  के  मुकाबले  में  ठहर
 नहीं  सकते  है  जब  तक  कि  उसी  तरीके  पर
 जैसे  इन्डोनेशिया  या  सीलोन  करता  है,  आप
 भी  एक्सपोर्ट  को  प्रोत्साहित  करें  और  उस
 पर  डियूटी  कम  करें  ?  एकमात्र  यही  तरीका

 मालूम  पड़ता  है  जिससे  ग्रोअसं  को  ठीक
 पैसा  मिल  सके  और  ज्यादा  से  ज्यादा
 निर्यात  वढ़  सके  ।

 SHRI  ANNASAHIB  SHINDE:  I
 cannot  say  to  what  countries  exports  have
 increased  and  decreased,  but.  by  and  large
 I  have  already  explained  the  position.
 I  would  however,  repeat  that  in  1963-64
 we  exported  about  Rs.  6,91 ,00,000  worth
 of  pepper  and  in  ‘1964-65  worth  Rs.
 6,71,00,090  ;  as  compared  to  that  during



 247  “Export  of

 [Shri  Annasahib  Shinde]
 the  last  three  ysars  we  exported
 Rs.  10,85,00,000,  Rs.  11,28,00,000  and
 Rs.  -13,02,00,000,  worth.  Last  year  it
 was  Rs.  13,02,00,000.  The  total  volum2
 of  exports  has  increased.

 SHRI  VASUDEVAN  NAIR:  I  am
 sorry  thet  the  Hor.  Minister  has  chosen
 only  to  say  that  he  has  advised  the
 Kerala  Government  on  all  the  issues
 that  have  been  raised  by  my  hon.  friend,
 Shri  Nayanar,  in  this  House.  As  you
 know  and  as  the  hon.  Minister  has
 stated,  actually  this  is  a  commodity
 which  is  almost  exclusively  for  export
 and  we  get  something  like  Rs.  3  crores
 worth  of  foreign  exchange.  We  all  know
 that  such  commodities  are  looked  after
 not  only  by  any  State  Government  alone
 but  by  the  Central  Government  also.  So,
 the  purpose  of  raising  this  discussion  was
 to  draw  the  attention  of  the  Central
 Government  to  the  urgent  necessity  of
 taking  up  at  least  50  per  cent  of  the
 responsibility  of  looking  aftar  this
 commodity  that  the  State  Government
 has.  Iam  sorry  that  we  are  disappo-
 inted  by  the  reply  of  the  hon.  Minister
 in  that  respect.

 The  main  thing,  as  he  himself  has
 stated,  is  the  question  of  increasing  the
 productivity  and  of  intensive  research.
 The  Hon.  Minister  said  about  a  particu-
 lar  strain  which  they  have  developed.
 Many  more  strains  have  to  be  developed
 Much  more  research  has  to  be  conducted
 and  a  lot  of  work  has  to  be  conducted  in
 this  field.  The  State  Government  alone
 cannot  take  up  such  a  huge  project.  As
 you  know,  even  cardamom  has  a  Carda-
 mom  Board  directly  under  the  Central
 Government,  which  earns  only  Rs.  5
 crores  or  Rs.  6  crores  worth  of  foreign
 exchange  at  present.

 All  such  commoditics,  coffee,  rubber,
 tea,  which  carn  foreign  exchange  are  not
 left  with  the  State  Governments  in
 States  which  produce  these  commodities.
 The  Central  Government  comes  into  the
 picture.  So,  we  would  like  to  know
 whether,  if  not  now,  at  least  in  the
 immediate  future,  the  Central  Government
 would  consider  the  proposition  to  have
 some  kind  of  a  body  on  the  lines  of  these
 commodity  boards  for  pepp:2r  also.  If
 the  Agriculture  Ministry  alone  cannot  do
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 that,  we  would  like  to  know  whether
 they  will  at  least  moot  the  idea  with  the
 sister  Departments  and  take  somz2  decision
 in  the  matter.

 SHRI  ANNASAHIB  SHINDE:  As  far
 as  the  suggestion  of  having  a  commo-
 dity  board  for  pepper  is  concerned,  we  can
 certainly  examine  it.  We  will  give  the
 highest  coasideration  to  the  suggestion
 made  by  the  Hon.  Member.

 I  am  sorry  the  Hon.  Member  did  not
 properly  appscciate  me  when  I  said  that
 everything  is  being  done  by  us  to  help
 the  research  activity.  I  also  made  a
 mention  that  a  coordinated  research  pro-
 ject  has  been  taken  up.  I  also  explained
 that  a  coordinated  research  project  means
 hundred  per  cent  Central  assistance  for
 doing  research.  The  Centre  is  not  giving
 up  the  responsibility  at  all.  We  want
 to  help  research  in  this  particular  ficld.
 We  realise  the  importance  of  export  of
 this  commodity.  That  is  why,  even  though
 black  pepper  production  is  confined  only
 to  a  small  area  in  Mysore  and  Kerala,  we
 have  taken  up  a  coordinated  research
 project.  We  are  serious  about  it.

 lam  again  sorry  to  say  that  Hon.
 Member  has  not  properly  understood  me.
 I  am  onc  of  those  workers  in  the  country
 who  have  done  considerable  work  in  the
 field  of  marketing.  I  have  been  responsi-
 ble  for  organising  a  number  of  primary
 marketing  societies.  To  my  mind,  there
 is  no  solution  to  the  problem  of  agricul-
 turists  unless,  as  far  as  the  marketing  and
 improving  of  commercial  crops  is  con-
 cerned,  they  organise  themselves  through
 the  cooperatives  and  establish  primary
 marketing  societies.  The  Centre  will  give
 all  necessary  help.  The  Centre  wants
 to  assist  all  marketing  organisations  not
 only  theoretically  but  even  financially.
 It  is,  appropriately,  a  subject  falling
 within  the  Kerala  State  Government's
 jurisdiction.  We  are  prepared  to  help
 the  Kerala  Government  if  they  want  to
 Organise  the  producers’  cooperatives  for
 marketing.  May  I  mention  that  they  can
 be  more  effective  than  a  Government
 machinery—a  suggestion  has  been  made
 that  it  should  be  a  State  trading—manned
 only  by  civil  services?  The  machinery
 manned  by  only  civil  services  is  not  going
 to  solve  all  our  problems.  A  machinery
 manned  and  represented  by  producers’
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 representatives  can  be  much  more  effec-
 tive,

 SHRI  NAMBIAR
 Palli)  :  For  exports  ?

 SHRI  ANNASAHIB  SHINDE  H  For
 export  as  well  as  internal  eonsumption.
 Supsose  there  is  more  production.  If  there
 is  an  effective  marketing  organisation,
 it  can  mop  up  all  surplus  and  store  it.

 (Tiruchirap-
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 Necessary  finances  can  be  made  available,
 some  storage  facilities  can  be  provided.
 These  are  some  of  the  steps  which  may
 be  taken  by  the  State  Government.

 8.00  hrs.

 The  Lok  Sabha  then  adjourned  till  eleven
 of  the  clock  on  Thursday,  February  27,
 ‘1969  Phalguna  8,  4690  (Saka).


